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—

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER /in the Chain
ORAL ANSWERS TO QUESTIONS
[English]

Safety Measures for Revolving Restau-
rant at Pitampura, Delhl

SHRI C. MADHAV REDDI:t
SHRI MANIK REDDY:

*349.

Will the Minister of INFORMATION &
BROADCASTING be pleased to state:

(a) whether safety measures are being
adopted forthe revolving restaurant at newly
constructed T.V. Tower at Pitampura, Delhi;

(b) if so, the details therecf?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI S. KRISHNA
KUMAR): (a) and (b). A statement is given
below.

STATEMENT

As part of the comprehensive design for
the project aimed at making the Centre a
spot of tourist attraction, a revolving Restau-
rant floor has been provided at a height of
155 M of the tower. The Restaurant can be
started only after certain pending ancillary
works are completed. Adequate measures
are envisaged to be taken for the security of
the tower and safety of the public visiting the
restaurant. These include segregated public
access from the technical areas of the trans-
mitter station, a security fencing betweenthe
station and the public path within the com-
plex, posting of adequate number of security
personnel, tower and flood lights for security
requirements and installation of a fire alarm
system including back up water pumping for
tire tighting.

SHRI C. MADHAV REDDI: The T.V.
Tower at Pitampura which had been
commissgioned last month is describad as
the great engineering marvel with a height of
about 235 metres and is going to have a
revolving restaurant and a viewing gallery
and so on and so forth and thousands of
people are likely 1o visit every day. It is
because of this the sacurity problem be-
comes very important. Apart from the meas-
ures given in the statement, | would like to
know what further steps have been taken.
May | know whether there is going to be a
staircase in addition to the elevators; what is
the size of the elevators; how many people
can go; what is the capacity of the galiery;
and how many people can at atime sit in the
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revelving restaurant? Thase are the points
which we would like to be toid.

MR. SPEAKER: You want to test the
stamina of the people to go up and to come
down!

(Interruptions)

SHRI C. MADHAV REDDI: We would
also lika to visit first. Will the Minicter take us
to the revolving restaurant first before it is
opened to the public?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND THE MINISTER OF
INFORMATION AND BROADCASTING
(SHRIH.K.L. BHAGAT): | am grateful to the
hon. Member for putting the questions which
are important. It is certainly a great achieve-
mant to have such a transmitter tower. It has
made it possible for covering more popula-
tion. There had been problems at some
places. We are trying to take corrective
steps. But in terms of area, population and
generally clearer visuals, this tower has
cenrtainly improved things in most parts.

The hon. Member has raised a question
about the number of elevators. So far, the
arrangements are for two elevators. One is
complete and other is not yet complete. The
work is to be done. The capacity of elevators
to take the people is 12-13 at a time. There
is a gallery where about 200 people will be
able to have a view.

So far as this revolving restaurant Is
concerned, it has a capacity of 96 people,
but 100-120 people can go. There is a stair-
case also. Besides, | must say that certain
things yet remain to be done. Now the TV
transmitier has been commissioned yet
there are various things which we have to do
to develop this place; 30 many other things
are yet to be done. That work is in progress.
With regard to security arrangement, as is
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mentioned in the statement, there the secu-
rity arrangement and various other arrange-
ments will have to be madeé indetail. The top
security officials will be cansuited and better
arrangement will be made. Now, a number
of things, as | said, are in the process. | am
asking Doordarshan even now to see that
everything is done properly. Whether a large
number of people visit or nat, since it is avery
important project, some security arrange-
ment must ba made so that there is no
chance of any mishap.

SHRI C. MADHAV REDDV: Isthere any
proposal to restrict the number of visitors by
tickets as it is being done in New York in
World Day Centre? It could be compared
only with that type of abservatory here. Are
you going to charge any fee from the public
to go there; if so, what would be the approxi-
mate charges for going up?

SHRI H.K.L. BHAGAT: | am glad that
the hon. member has thought it fit to com-
pare it with the New York project. | am very
happy about it because this is going to socme
day become something very big; it is big
now; it is going to be something bigger and
more attractive. He is giving a suggestion for
a ticket, which we shall keep in view as the
things progress.

SHRI VIJAY N. PATIL: Now Delhi will
have a revolving restaurant. Even cities like
Surat has this type of a restaurant. Bhagatji
is not only the Minister of 1&B and of Parlia-
mentary Affairs but he is generally also inter-
ested in the development of Delhi. Is there
any other proposal for starting another re-
volving restaurant in eastern Delhi or trans-
Yamuna area? Will he suggest to the Minis-
ter of Works and Housing about this?

SHRIH.K .. BHAGAT: This questionis
limited to Pitampura TV, not about the all
round development of Delhi. That is the job
of the Minister of Urban Development to do.
(Interruptions)
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SHRI CHINTAMANI JENA: Is it a fact
that afterthe Pitampura TV Tower is allowed
to function, all the TV sets in all the houses
including yours as well as the hon. Minister
started giving trouble; none of the TV sets
started functioning well; also the viewers are
facing a lot of difficulties in getting clear
pictures; sometimes so many things are
going on. Is he aware of these facts; if so,
what isthe remedy and what action hasbeen
taken by the Ministry to see that the viewers
may not face difficulties in future?

SHRI H.K.L. BHAGAT: Iwas very keen
that this question should be asked and this
question was very necessary. Itis not correct
to say that ali the TV sets in Delhi and other
places have deteriorated and soon; and with
every TV set that has happened. By and
large, TV setis are getting good signals; their
pictures have also improved, because there
was only ona 10 KW transmitter; now there
are two 10 KW transmitters working parallel.
The member 1s however correct. The area
has been spread and there has beenr a
tremendous gain all over; and it is not meant
for Delhi only; it goes far beyond into Uttar
Pradesh, Haryana and Rajasthan. | have
detailed places of various districts which
have got the coverage even some which are
covered. Even UP and Mussorrie are get-
tings overage from this also. It has improved
the overall sitvation. Yet, the hon. Member is
correctthatin certain areas particularly, near
the muiti-nise buildings there 1s some prob-
lem. Even Members of Parllament have also
complained to me about that. Because we
had a transmitter here, close-by earher and
now the transmitter is at a height and some
adjustment in the antennas is necessary. |
have asked the Doordarshan authorities—I
am writing a letter to all the MPs also—to
check the places of the MPs and where
necessary the adjustment s made, and they
will assist in that. So far as the public is
concerned, we had tried to educate them
once on the Television. | have asked them to
do twice more and | am also requesting the
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private TV manufacturers to assist the
people wherever such problern ariseés by
adjusting the antenna and sometimes by
putting a higher antenna. This problem does
exist in certain pockets, but it is very limited.

Incentives to Small and Medium
Newspapers in Orissa

*350. SHRI RADHAKANTA DIGAL:
Will the Minister of INFORMATICN AND
BROADCASTING be pleased to state:

(a) the number of small and medium
newspapers being published from Orissa;

(b) whether Government are encourag-
ing the publication of small and medium
newspapers; and

(c) if so, the details of incentives given
to small and medium newspapers published
from Orissa?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (S. KRISHNA KUMAR):
(a) As per the available information the
number of small and medium newspapers
being published from Orissa as on
31.12.1987 were 44 and 12, respectively.

(b) Yes, Sir.

(c) A statement indicating the facilities
available to small and medium newspapers,
irrespective of their language and statement
is given below.

STATEMENT

FACILITIES TO ‘SMALL’ & “MEDIUM’
NEWSPAPER.

A) FACILITIES EXTENDED BY
PRESS REGISTRAR:- At present, the fol-
lowing facilities are available to small and
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medium newspapers in matter of allocation
of newsprint etc;

i)

i)

iv)

vi)

Small newspapers with a circu-
lation upto 2,000 copies are not
required to give chartered
accountant’s certificate while
applying for allotment of news-
print;

The newspapers with an annual
entitlement of less than 200 MT
are given the option to obtain
imported newsprint either in part
or in full;

The newspapers which are
printed on sheetfed machines
are given an additional 5% of
their entitlement for conversion
of reels into sheets;

Small newspapers with a circu-
lation upto 5,000 copies are
given allowance of 10 to 20% of
copies distributed free, returned
unsold or printed but neither sold
nor distributed free, while calcu-
lating their entitlement of news-
print, and 10to 15% for newspa-
pers with circulation between
5,000 copies and 10,000 copies.
Inthe case of others the percent-
age is 510 10.

The small newspapers are to-
tally exempted from payment of
customs duty on imported news-
print which is Rs. 550/- PMT.
Medium newspapers are re-
quired to pay the duty @ 275/-
PMT.

The newspapers with annual
entittement of upto 50tonnes are
allowed to take the entire quan-
tity in one or two instalments as
against quarterly allocations.
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B) FACILITIES EXTENDED BY

i)

i)

THE DIRECTORATE OF AD-
VERTISING AND VISUAL PUB-
LICITY.

Under the existing advertising
policy of the Government of In-
dia, the following facilities have
been extend to language news-
papersingeneral and ‘Small and
Medium’ newspapers in particu-
lar:

The general eligibility require-
ment of paid circulation is 1000
copies per issue. Relaxation is,
howevaer, permissible inthe case
of the following:-

a) Specialised/Scientific/
Technical Journals with a
paid circulation of 500 cop-
ies per issue:-

b) Sanskrit newspapetr/jour-
nals and newspapers/jour-
nals published in backward,
border or remote areas orin
tribal languages or primarily
meant for tribal readers with
a minimum paid circulation
of 500 copies per issue.

in the matter of print area also
relaxation is permissible to
newspapers/journals published
in tribal languages or primarily
meant for tribal readership.

Newspapers/journals with paid
circulation upto 2000 copies are
exempted from the requirement
of submitting certificate of circu-
lation from chartered accountant
etc.
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i) There is parity of rates in the
matter of fixing advertisement
rates i.e. no discrimination is
made between the English
newspapers and language
newspapers. However, lan-
guage papers periodicals upto a
circulation of 10,000 copies en-
joy a higher basic rate than their
counterparts in English. A large
number of small papers/periodi-
cals borne on DAVP Media List
fall in this category.

C) FACILITIES EXTENDED BY
PRESS INFORMATION BU-
REAU

NeWwspapers: The Press Information
Bureau (PIB), in pursuance of its policy of
providing more and more services to the
small and medium newspapers, gives a
number of special facilities to them. Besides
making available its general such as news
releases and features, it has been supplying
other types of news services such as sci-
ence digests, agriculture news letters (Krishi
Patrika), ebonoid blocks, charbas (for Urdu
‘papers only) and illustrated photo features.

News Services: A number of services
tailored to the needs of small papers have
been introduced. In-depth stories written in
simple and capsule form covering develop-
ments in various spheres such as science,
economic growth, agriculture, heaith and
family welfare are prepared and supplied to
them in all major language of the country. A
weekly news digest Gramin Patra Seva pri-
marily meant for small papers was intro-
duced in Hindi in 1977.

Photo Services. The Bureau also sup-
plies illustrated photo features ebonoid
blocks to small papers. The Charba serv-
ices, which consist of Zinc block for use in
Urdu Litho Print, have become quite popu-
lar.
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Special Services Cell. The Bureay has
set up a special service cell at the headquar-
ters with representatives in Bombay, Cal-
cufta, Madras. The Cell is entrusted with the
task of preparing field based development
stories and making them available 1o the
language newspapers. The emphasis is one
providing locally relevant photographs, car-
tographs and obonoid blocks.

Press Parties: Organising press parties
to various Central Government projects is
another impontant activity of the Bureau
which enables representatives of the press
to have first hand knowledge of the develop-
mental activity going on in different parts of
the country. Representatives of different
papers are taken at frequent intervals to
selected projects for this type of special
study. Language and small and medium
papers get representation in these con-
ducted tours.

Accreditation: Accreditation rules have
beenliberalised to extend greate: facilities to
small and medium paper. As per rules, only
newspapers$ with a circulation of over 5,000
copies are eligible for accordiation. In order,
however to assist the smaller papers, this
condition has been relaxed and now two or
more small newspapers can jointly seek
accreditation for a common correspondent.
The rules also provide that special consid-

* eration may be shown 10 newspapers de-

voted to science and technology and to
these published trom hilly or backward
areas, or from regions under-developed in
terms of information and communication.
The Bureau's miling list now contains alarge
number of small and medium newspapers
as well as correspondents accredited on
their behalf.

SHRI RADHAKANTA DIGAL: The
question is about the incentives given to the
small and medium newspapers from Orissa.
But my specific question is whether itis afact
that there is severe scarcity of newsprint and
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medium and small newspapers are facing
problems on account of this. | would like to
know from the hon. Minister what steps are
being taken to ensure the supply of news-
print to small and medium newspapers.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRIH.K.L. BHAGAT): | must tell the hon.
Member that the problems of small, medium
and language newspapers, newsprint or
other problems are being governed by the
same policy as elsewhere in the country.
What we are doing at present is given in the
detailed statement and there are certain
facilities in regard to newsptint to a certain
extent. They are given some excise conces-
sion and some other things. But we do feel
that small, medium newspapers and the
language Press should be encouraged and
supported. For that purpose we have ap-
pointed a high powered committee known as
Suman Dubey Committee. Specific terms of
reference have been given to it.

The Prime Minister is very keen that the
small, medium and language newspapers
should be encouraged in various ways. We
hope to have an early report from the
Committee and the Government will take
actiononit. The Governmentis quite sympa-
thetic to the idea of encouraging these
newspapers.

SHRIRADHAKANTADIGAL: What are
the additional incentives proposed to be
given to the small and medium newspapers
brought out from the backward, hilly and
tribal areas, and desert areas?

SHRI H.K.L. BHAGAT: If necessary, |
can read out the terms of reference to the
Committee. The terms of reference to the
Committee are specific and very wide, that
the newspapers in tribal areas should also
be given special attention. We would like—
as | said, | do not want to anticipate the
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decisions uf the Committee-—the newspa-
pers in the tribal areas to be treated even
more sympathetically.

[ Translation)

Loan for Minl Project in Hilly Areas of
Uttar Pradesh

*351. SHRI HARISH RAWAT: Wiil the
Minister of ENERGY be pleased to state:

(a) whether Union Governmeant have
provided grants and loans to Laghu Vidyut
Nirman Nigam of Uttar Pradesh for construc-
tion of mini projects in the hilly areas of the
State:

(b) if so, the details of financial assis-
tance given so far;

(c) whether this amount is adequate to
the requirement of the Nigam; and

(d) if not, the steps proposedtobetaken
to enhance the financial assistance?

[English]

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY(SHRI KALPNATH RAI):
(a) to (d). A statement in given below.

STATEMENT

(a) and (b). Micro/mini Hydel projects
are normally implemented in the State Sec-
tor and allocations for them are made in the
State Plans. Central assistance is given for
State Plans in the form of block loans/grants
and is generally not related to any specific
programme such as the setiing up of micro
hydel projects. No central grant/loan is pro-
vided to Laghu Vidyut Nirmal Nigam of Uttar
Pradesh directly.

(c) and (d). Does not arise.
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SHRI HARISH RAWAT: This reply is
not relevant to my question. This remindes
me an old tale of “Chacha Luckman Vaidya”
which | used to enjoy in my childhood. Our
hon. Minister is behaving like him by not
replying to the point. He is evading the issue,
We are made to swallow “jamalghota”.

MR. SPEAKER: It will clear everything.

SHRI HARISH RAWAT: One cannot
conclude any thing from it. The fact is this
that potentiality of hydro-power in Uttar
Pradesh has not so far been fully expicited.
Whenever financial assistance is sought for
by the State Government for optimum ex-
ploitation of potential, the Central Govern-
ment, particularly the Department of Power,
turns a deaf ear to the request. It tan
amounts to a stepmotherly treatment to Ut-
tar Pradesh. This stepmotherly treatment is
retlected from the attitude it adopts in the
matters of granting loans and allocating
funds to Uttar Fradesh and giving clearance
to its projects. May | know from the hon.
Minister what percentage of the total poten-
tial of hydro power obtaining in Uttar
Pradesh has been exploited and how much
amount has been made available in form of
central assistance and loans to Uttar
Pradesh for ‘dohan’ (exploitation) of hydel-
power potential.

MR. SPEAKER: It may also be stated
as to how many ‘ratnas’ were found in that
‘dohan’.

SHRI KALPNATH RAI: Hon. Mr.
Speakaer, Sir, my answer is quite relevant to
the question put by the hon member. The
hon. Member may appreciate that | am
expected to give reply what is put by the hon.
Marnber. The fact is that he is seeking reply
to aquestion which is notrelevanttoit. | want
to tell him that it is on the recommendations
of Planning Commission thatthe Central as-
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sistance is granted to State Governments for
their annual schames. It is the responsibility
of State Governments to mobilise resources
for specific power project.

“Jal Vidyut Nigam”, Lucknow was set up
for the implementation of Micro/Mini hydel
projects in hilly and plain areas in U.P. The
projects with 100 kw capacity are known as
“Micro hydel” and the projects with 2 MW to
100 KW capacity are known as “Mini hyde!”
and the projects with capacity up to 15 MW
are known as “Smali hydel”. If the expendi-
tures involved in such projects is less than
Rs. § crore, there is no need of techno-
economic clearance by C.E.A.

India has a potential of about 5000 MW
of hydel power which includes small hydel
projects also. There are Ill such projects in
the country whose capacity is about 201 MW
and yet another 82 projects with 218 MW
capacity are under construction. Local re-
quirements ara fulfilled with these projects
and these projects are commissioned in
shorter period. We encourage State Gov-
ernments to set up Such projects.

| would like that the hon. member may
request the U.P. Government to submit
schemes of mini or micro hydel projects to
the Rural Electrification or Power Corpora-
tions for consideration. We are ready to
consider such projects. In so far as reply to
the question is concerned, it has been given
whatever put by you.

SHRI HARISH RAWAT: Mr. Speaker,
Sir, | thank the hon. Minister for his detailed
reply covering whole of India though | sought
information in respect of U.P. only. As the
hon. Minister advised me to ask direct ques-
tion about which | sought information. 1,
therefore, want to known from him that the
State Government has got a survey of over
100 micro hydel projects in Uttar Pradesh
conducted by its Micro Hydel Corporation. |,
therefore, would like to know whether he will
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make available some funds thrdugh his
power corporation for the state proj so
that the State Government could start the

construction of these projects.

SHRI KALPNATH RAIl: Mr. Speaker,
Sir, | request the hon. Member to submit the
proposals of micro/mini/smalt projects to
Central Government through their corpora-
tion so that we cou!d help them in providing
assistance from Power Financia! Corpora-
tion.

SHRI RAM PYARE PANIKA: Mr.
Speaker, Sir, the required balance between
hydel power and thermal powaer in the matter
of power generation in the country is not
being maintained. The raw materials such
as coal, etc. for generationof Thermal Puswer
have been depleting fast in the country as
their deposits are ava:lable in a limited quan
tity. | am very grateful to the hon. Ministar
that a number of schemes have been
cleared by the Central Electrification Author-
ity. | want raply on very specific point as to
whether funds would be made available for
the projects which have been cleared by
Central Eiectrification Authority in Eight Five
Year Plan keeping the populauon and back-
wardness of Uttar Pradesh in view?

THE MINISTER OF ENERGY (SHiR!
VASANT SATHE): Mr. Speaker, Sir, the
projects cleared by Central Electricity Au-
thority, L.H.P.C...

[English)

MR SPEAKER: This is not relevant to
the question.

[Transiation)

SHR!I RAM PYARE PANIKA: We have
coal and cement for this Therma! Power
Station: This is a relevant question.

[English)

MR. SPEAKER: | wantrelevancy to the
question. It is not relevant to the question.
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You can put a separate question.

SHRI RAM PYARE PANIKA: Thisis a
very important question.

MR. SPEAKER: | am not questioning
the importance of it. | am only questioning
the relevancy of it.

Karnal! Refinery Project

*352. SHRIG. BHOOPATHY: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the economic viability of the
pioposed Karnal Refinery Project is estab-
lished;

(b) if so, what further steps are being
taken to set up this Refinery; and

(c) if not what is the present position
about this Project?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMADUTT): (a)te (¢).
A statement is given below.

STATEMENT
Karnal Refinery Project

(a)' to (c). The Karnal Refinery Project
was initlally approved by the Government in
September, 1984 as an Indian Ofl Corpora-
tion Projgect. However, pursuant to
Government's decision in March, 1987 to
implement this project as a jomt vertture by
I0C with M/s Tata Chemicals, a detailed
Project Report was submitted by the Joint
Venture panrtners in May, 1988. The DPR
was examined by the Government and the
joint venture partners were requested to
incorporate material relating to evaluation of
different processing schemes, some de-
tailed engineering etc. essential to arrive at
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a realising cost estimate and time frame for
project implementation. A final view on the
economic viability of the project would be
possible only after the revised DPR is avail-
able.

{ Translation)

SHRI G. BHOOPATHY: Mr. Speaker,
Sir, | have gone through the statement given
by the hon. Minister. It makes it avident that
the Central Government does not given
much importance to the economic viability or
the availability of raw material if the project
proves to be profitable. it approves the proj-
ect in order ta win favour of the people, but
failing to achieve it, they take away the
project. A coach factory was to be estab-
lished in Andhra Pradesh but later on it was
cancelled. | would like to know about the
measures being taken by the Central Gov-
ernmentto set up projects inthe areas where
raw material is available and economic via-
bility of the project is good.

SHRI BRAHMA DUTT: It is the fore-
most duty of a popular Government to keep
the people satisfied. Our Government also
tries to do the same. So far as the availability
of raw-material is concerned, in order to
make a refinery profitable, it is essential to
see whether the products of the refinery are
consumed in the same area. Petroleum
products and diesel are in high demand in
the States of Punjab, Haryana, Western
parts of Uttar Pradesh and Rajasthan. So it
is essential that the refinery is established in
Karnal. Pipe-line has already been laid up to
Mathura and it can be further extended upto
Karnal via Choksi for the supply cf crude oil.
The decision has been taken on the merits of
the case.

SHRI G. BHOOPATHY: Action was
taken in the year 1987 to implement the
project and | would like to know the extent of
cost esgalation during the period 1984 to
1987. if the Government claims to stand for

socialism, why did it give away the project to

the Tatas.
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SHRI BRAHMA DUTT: Socialism does
not mean that they won’t go in for joint
ventures. As per my information, even in
Russia, joint ventures are being established
and there it is not causing any problem.
Though the Government had originally
taken a decision about it but dus to the lack
of adequate resources, it was tried in the
joint sector, the project has not been trans-
ferred nver to the Tatas. IOC and Tata
Chemical Limited have equal shares in it. In
fact, it was done to collect monay through
issue of shares to the public. The Govern-
ment agreed for the joint venture. At first, the
Government had decided to set up the refin-
ery in the public-sector but later on decided
to have it in the joint sector. We have alsogot
the detailed project report prepared. The
Government have also decided take maxi-
mum assistance from the Government of
Russia in setting up this refindry. The Gov-
ernment of Russia have offerad.some pro-
posals on which the Governmént of india
has been discussing with them, and a high- - _
level technical team from India will bq leav-
ing for Moscow shortly. Our Government
wants clarification on certain points and
have also sought a detailed report about the
project. Only then the Government of india
would approve the project. Inthe mean time,
the Government have acquired 2000 acres
of land for the project and the work of soil
investigation has been completed and
above all, the permission of the department
of Environment which is the most difficult job,
has also been obtained. Besides, the State
Government has been contacted to discuss
with them about the infrastructure, roads
water and power supply.

[English]

Amendment to Press and Registration
of Books Act, 1867

354. SHRIG.S. BASAVARAJUY:
SHRI SHANTILAL PATEL:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether it is proposed 0 amend the
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Press and Registration of Books Act, 1867,

(b) it so, the salient features of the
proposal; and

(c) the time by which an amending bill
is proposed to be introduced in Parliament?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (S. KRISHNA KUMALT ):
(@) to (c). The Press and Registration of
Books (Amendment Bill): 1988 has been
introducaed inthe Rajya Sabhaon5.12.1988.
it might be appropriate for this House to
discuss the same when it is referred to it.

[ Transiation}

SHRI SHANTILAL PATEL: Mr.
Speaker, Sir, | have gone through the
Amendment Bill, 1988 which has been intro-
duced in the Rajya Sabha. It would be dis-
cussed later on. This Bill reflects the days of
British rule whereas it should contain the
element of Indian culture. Even the press of
this country want that some orthe other step
should be taken by the Government in this
regard. | have carefully gone through the
whole Bill amnd found nothing of the sort. Still
the Government can manage to improve the
things and bring in it the element of Indian
culture through an amendment. Only then
effective measures canbe takenonthe lines
of Indian culture. | would like to know the
reaction of the Government in this regard.

[English]

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): Waell, Sir, as my
colieague has said, the Bill has already been
introduced in the Rajya Sabha.

It will definitely come in the Lok Sabha.
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Wae shall certainly welcome consideration of
any amendment which further improves
things. it will depend on the merits of the
amendment.

Management of Growth Centres in
Backward Areas

*358. DR. G.S. RAJHANS: Will the
Minister of INDUSTRY be pleased to state:

(a) whether the special task force on
‘backward area development’ of the Punjab,
Haryana and Delhi Chamber of Commerce
and Industry has proposed for setting up a
centralised authority for planning, promotion
and management of growth centres in back-
ward areas;

(b) if so, whether the task force has
since submitted the plans etc. to Union
Government; and

(c) if so, the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OFINDUS-
TRY (SHRI M. ARUNACHALAM): (a)to(c).
No such proposal has been received from
the Punjab, Haryana and Delhi Chamber of
Commerce and Industry.

DR. G.S. RAJHANS: Sir, | can under-
stand that no proposal has been received by
the Government from the Chamber. But will
the Governmenttake initiative and on its own
set up a centralised authority as mentioned
in the question?

SHRI M. ARUNACHALAM: Sir, our
Department has proposed a centralised
authority to the Government. The Govern-
ment is yet to take a decision on this.

DR. G.S. RAJHANS: Sir, may 1 knb
what steps have been taken by the Govern-
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ment for the industrial development of the
backward regions of this country, particu-
larly of the backward regions of Bihar?-

SHRI M. ARUNACHALAM: Sir, as the
Members are aware the Government is
implementing a scheme for development of
backward areas and now we have an-
nounced the development of growth centres
in various parts of the country. In the initial
stage, we will be developing 100 growth
centres throughout the country.

[Translation]

Generation of Electricity by D.E.S.U.
and Acquisition from other Sources

SHRI BALWANT SINGH RA-
MOOWALIA{:

SHRI TARLOCHAN SINGH
TUR:

*359.

Will the Minister of ENERGY be
pleased to state:

(a) the quantity of electricity being
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generated and the quantity being acquired
from other sources annually by the Delhi
Electric Supply Undertaking for supply in
Delhi;

(b) the details in this respect for the last
two years;

(c) the total quantity of electricity con-
sumed by the consumers during this period;

(d) the details regarding loss of electric-
ity in Delhi during the last two years;

(@) whether this loss is more than the
loss of electricity in other parts of the country;
and

(f) if so, the details thereof?

[English]

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAl):
(a) to (f). A Statement is given below.

STATEMENT

Generation of electricity by DESU and acquisition from other sources

(a) and (b). The requisite information is as under:-

(/n million units)

1 2 3
1986-87 1987-88
Energy availability from 1275 1267
DESU’s own generation
Energy acquired from other sources 4157 4832
Total: 5432 6069
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{c) The total quantity of electricity sold
by DESU during 1986-87 and 1987-88 was
4085 and 4575 Million Units respectively.

(d) The less of electricity suffered by
DESU during 1986-87 and 1987-88 was
1347 million units (24.8%) and 1524 million
units (24.9%) respectively.

(e) and (f). The losses suffered by
DESU during 1986-88 appear to be more
than the All India average of about 21-22%.

SHRI BALWANT SINGH RAMOOW-
- ALIA? Sir, woomlmg to the statement, the
energy acquired from other sourcesis 4,832
million units. What is the quantity of Punjab’s
electriclty acquired by Delhi out of these
4,832 million units?

THE MINISTER OQF ENERGY (SHRI
VASANT SATHE): $ir, h# is asking about
the power produced in Punjab. | do not
understand what he wants to know.

He wants to know how much electricity
is derived from Punjab project.

No electricity is derived from Punjab
project.

MR. SPEAKER: [ think he means the
B.N.B. which might have a share in electric-

ity.

SHRIVASANT SATHE: Thatis adiffer-
ent thing. But from Punjab there is no elec-
tricity derived directly for Delhi. There maybe
an agreement between the B.N.B. and the
Department.

' SHRI BALWANT SINGH RAMOOW-
ALIA: Maybe out of some agresment. | want
the hon. Minister tell us # some quantity of
slactricity is gong from Punjab to Delhi quota
and may be some agreement was there.
Also related to this question is, if there is any
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quantity of electricity you are getting from
Punjab if so, at what rate are you purchasing
it from Punjab? Are you purchasing some
quantity of electricity from Punjab?

SHR! VASANT SATHE: To my knowi-
edge, we are not purchasing any powerfrom
Punjab as such. There is the Northern Grid
under which Singrauli, Badarpur, Salal and
B.T.P.S. come and power is produced there
and Lelhigets power from the Northern Grid.
But there is no power which we purchase
from Punjab directly. Therefore, the ques-
tion of the rate or anything for the powér from
Punjab does not arise.

MR. SPEAKER: | think what Mr. Ra-
moowalia means is that at certain times, in
times of stress, the B.N.B. gives you more for
Dethi.

SHRIVASANT SATHE: Thatis a differ-
ent thing.

MR. SPEAKER: 1 had dealt with it when
| was the Minister for Power irt Punjab. That
is why | know it.

SHRI VASANT SATHE: To my knowl-
edge, we have not derived electricity from
them.

SHRI BALWANT SINGH RAMOOW-
ALIA: Mr. Speaker, Sir, you were a Minister
there. You also took up the issue. They have
procured elactricity at cheaper rate from
Punjab. Maybe they have siopped due to
your efforts. But Punjab electricity has been
purchased for Delhi at a cheaper rate
whereas we in Punjab use the electricity at a
costlier rate or a dearer rate.

SHRI! VASANT SATHE: Sir,'| have no
knowledge of k.

MR. SPEAKER: You can look at it later
on.
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[Translation]

Setting up of Radlo and TV Transmit-
ters at Indo-Pak Border

*360. SHRI KALI PRASAD PANDEY:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government propose to set
up Radio and T.V. Transmitters at indo-Pak
border to counteract Pakistani propaganda;

(b) if so, the number and capacity of
such transmitters and the places where
these will be set up;

(c) the expenditure likely to be incurred
thereon and the time by which they are likely
to start functioning; and

(d) f not, the steps proposed to be taken
by Government in this regard?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI S. KRISHNA
KUMAR): (a) to (d). A Statement is given
below.

STATEMENT

The Seventh Plan includes proposals to
strengthen and expand Radio and TV cover-
age inthe North-Western border area which
will, inter-alia, serve the purpose of counter-
acting any hostile propaganda from across
the border.

A. All India Radio

All india Radio propose to set up a few
radio stations, and to upgrade the power of
some of the existing Medium Wave and
Short Wave transmitters. Besides, addi-
tional Short Wave transmitter are also being
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installed at Jaipur and Leh for covering bot-
ders in Rajasthan and Ladakh respectively.
The details relating to the number, capacity,
location, expenditure and period of commis-
sioning of the transmitters to be set up are
given in Annexures | and Il below.

B. Doordarshan

The Seventh Plan Schemes of Doord-
arshan, inter-alia, provides for establish-
ment of the following TV facilities inthe North
Western border at an estimated capital
expenditure of Rs. 3846.55 lakhs:

(i) Augmentation of existing 10 KW
TV transmitter at Poonch to 20
KW along with provision of piay
back facilities;

(i) Augmentation of existing 10 KW
TV transmitter at UJammu to 20
KW with 300M tower at a new
site;

(rii) Augmaentation of existing 10 KW
TV transmitter at Amritsar to 20
KW with 300M tower at a news
site;

(iv) Establishment of 2x10 KW TV
transmitters one each at Barmer
and Anupgarh, with 300M tow-
ers and play back facilities;

(v) Establishmentof a 10 KW trans-
mitter at Jaisalmer with 300M
tower.

(vi) Estabiishment of a 10 KW TV
transmitters, ona each at Bhuj
and Fazilkka with 300M towards
and playback facility at Fazilka.

These transmitters are expected to be
commissioned in phases, depending on
supply of equipmaent, construction of build-
ings and towers and availability of funds.



28

Oral Answers

DECEMBER 6, 1988

Oral Answers

27

MW M) 002 01 1L M MM 0S

00°£82 68-8861 Buisixe jo 1emod jo uoiepeiBdn  peqepawyy el -y
9 S P £ b4 ]
(syxer u sy) enypuadxe pejewnsy  uone/dwoo jo ejep ey aweyos eoejd s  ONIS
OSTV SYIHY HIAHOE ¥V d-OaNI OL IOVHIAOD FAINOHd THM HOIHM SINIHOS (06-5861) NV1d HLL
I1- IUNLXINNY
soipMms (Y)
00'€SY edAy “i] W4 MM 6X 2 0661 jowesrep
soipniS diN
0/'90€ “1f MIN MM 01X 2 0661 Jeuieg ueyisefey 2
00€Lt —op— 6861 enyey
00261 (1e007) soipms dW
“1] N4 M EX2 066861 Youood
€28} SOIPNIS diN 4L MIN MY | 0661 nbiey Jwysey ® Awwep |
(sysxe) v sy)
(pewewyis3) esnypusdx3y eweyas uolpe[dwoo Jo ejep AT 82Eld o lS  ON'IS
AHLINNOO 3HL 40 SY3IHY

I-3YNX3NNV

HIAHO8 ¥Yd-OaNI FHL NI IOVHIAOD FOIAOH TIIM HOIHM (06-0861) NV Id HLZ FHL NI G3ANTONI SNOILVLS OIQYH M3N 40 LSIT



30

Qral Answers

AGRAHAYANA 15, 1910 (SAKA)

Oral Answers

29

‘MM 00€ 03 11 MIN M) 0¢

0L'€2y 6861 Bunsixa jo Jamod jo uonepelbdn Webjeing
MM 02 08 MIN MA 01
0L'IlS 686} Bunsixa jo Jemod jo uotiesbdn leueNg
0S2i€ 0661 11 MS M) 06 jo uoisiAoid indrep veyiseley ¥
‘MM 00€ 01 1L MM MM 0§
0L'6.E 6861 Butisixe Jo Jamod jo uoiiepesbidn leypuejer qelund €
09'vv1 68-8861 ‘11 MS M) 01 Jo uaisiaold ya
oy'esy 6861 MM 00€E OF 1L MIN MY 0§
Jo Jemod jo uonepeltdn Anwwep
"MS MX 0S 01 11 MS MA
0Lsve 6861 G/ Jo Jemod jo uotiepesBdn rebeuus Juyse)
pue nwwep ‘2
9 g 4 £ 4




31 Oral Answers
[Translation)

SHRI KALI PRASAD PANDEY: Mr.
Speaker, Sir, the hon. Minister has stated in
his raply that amount of Rs. 3846.55 lakhs Is
proposed to be spent during seventh five
year plan. This issue was raised even yes-
terday when the House was discussing
Punjab problem. It was stated that the pro-
grammes transmitted by the Pakistanitrans-
mitter are becoming popular among the
jawans of the armed forces, on the eastern
boarder and among the people of Punjab. In
these circumstances, | would like t0 know
from ilie hon. Ministerthe minimum time limit
fixed to set up the transmitters in order to
control extremists and preserve the honour
and dignity of the nation, and by what time
the amount allocated for the purpose during
the seventh five year plan 1s proposed be
incurred in the national interest.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): The Government
intends to give priority to the projects which
are to be established in Border areas during
the seventh five year plan. Acomprehensive
scheme has been chalked out for this pur-
pose and the detailed information regarding
transmitters etc. has already been given in
the reply. The Government wants to imple-
ment (his scheme on priority basis. The
Government will have to locate the site and
make arrangement for the procurement of
transmitter in order to implement the
scheme at the earliest. The Government
want to implement the scheme at the earli-
ast.

SHRI KALI PRASAD PANDEY: If tha.

Government is aware of the fact that parallel
telavision stations have been set up by the
Mafia Gangs in the border areas of Bihar like
Baitia, Darbhanga Sahrasa, Muzaffarpur
and 1in the border areas of Punjab and in
Jammu and Kashmir. Regarding the
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operation of a T.V. Centre at Muzaffarpur all
the newspapers published from Bihar have
also mentioned the issue.

MR. SPEAKER: Sir, this is not a rele-
vant question.

SHRI KALI PRASAD PANDEY: | am
talking about the border ares of Punjab. lam
asking an authentic question that after the
Disco Mafia was unearthed and arrests were
made in Muzaffarpur, whether the members
of the gang have accelerated their activities
in the Punjab and border areas of Jammu
and Kashmir, and whether they are running
a parallel Television Centre and also
whether the Government is aware of all
these facts?

SHRI! H.K.L. BHAGAT: An amount of
Rs. 110croresis proposed tobe spentonthe
schemes meant to be covered by the T.V.
transmission in border areas... (interrup-
tions)... Please listen to ma. | am giving an
appropriate reply. Specific projects have
been undertaken to set up television centres
in the border areas of Punjab, North-east,
Rajasthan and Gujarat. For the information
of the hon. Members of the House and also
for the information of the hon. Speaker, 1
would like to tell that plan for high power TV
transmitter with a 300 feettower proposed to
be set up in Fazilka in Punjab is
ready...(Interruptions)

SHRI KALI PRASAD PANDEY: Mr.
Speaker, Sir, my question is quite clear.
Whather the Governmentis aware of the fact
that Disco Mafia has been running parallel
TV centres int he border areas of Punjab and
Jammu after it was unearthed and arrests of
its member were mada in Muzaftarpur?

SHRI H.K.L. BHAGAT: | would like to
assure the hon. Member that on the sites of
Punjab and Jammu-Kashmir, we are im-
proving our own T.V. services. (/nterrup-
tions)



33 Oralf Answers

The details of the schemes have al-
ready beengiven. He may please go through
the reply. (Interruptions)

MR. SPEAKER: They are asking
whetherthe mafiagang has setup any illegal
transmitter or not?

SHRI H.K.L. BHAGAT: It is not in my
knowledge. But at some places their signals
are received in our areas and at some other
places our signals are received in their ar-
eas. (Interruptions) Channels have to be
fixed for this purpose. Operation of such
spurious transmitters are not in our knowl-
edge. (Interruptions)

[English]

MR. SPEAKER: The question is re-
garding illegal mafia operated not across the
border, but from inside our border. That is
what he means. Have you got any informa-
tion regarding that?

[ Translation]

SHRI H.K.L. BHAGAT: We have no
information regarding the installation of
spurious transmitters inside our boider. If
the hon. Member has any knowledge.

[English]

I will be grateful if he gives me iforma-
tion, if he comes and meets ma and briefs
me, | will do something about it.

i Translation)

SHRI VIRDHI CHANDER JAIN: Mr
Speaker, Sir, Ba-mer ard Jaisaimer are the
border districts. It has been said in the reply
that high-power transmitters are being in-
stalled there for television, but | find that no
construction work on the transmissicn tower
is going on there. There is no progress and
the speed is very siow. It has also been said
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that the border areas are given priority. But
how priority can be given, unless the con-
struction, work is done on war-footing? |
want to know whether this work will be
completed by the 15 August, 19897

SHRI H.K.L. BHAGAT: Mr. Speaker,
Sir, for some years, the hon. Member has
been raising the issue ot Barmer and as a
result of his efforts, it has been sanctioned.
We are making all efforts to accelerate the
speed of work, so that it is completed early.
| assure him that both of us will try for a
speedy completion.

MR. SPEAKER: For their consistency,
| would like to congratulate both the hon.
Member and the hon. Minister.

SHRI MOHD. AYUB KHAN: Mr.
Speaker, Sir, besides Barmer and Jais-
almer, there are other districts of Rajasthan
like Jhunjhunu and Sikar which are on the
border.

SHRIH K.L. BHAGAT: Jhunihunu has
already been covered.

MR. SPEAKER: But you have left out
my constituency Sikar.

[English]

Identification of Industries suitable for
North East Region

*361. SHRIN. TOMBI SINGH: Will the
Minister of INDUSITRY be pieised to stata:

(a) whether Government huve ide: h-
fred some Industries as suitable o e hilly
reginns of the Nonh East,

(b) i so, the list of such idertitied
industiies; and

(c) if not, the steps taken by Ginvern-
ment to meet the special needs of the North
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East Region in regard to suitable industries?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRIM. ARUNACHALAM]): (a)to (c).
A statement is given below.

STATEMENT
(a) to (c). A survey lanunched at the
instance of the Small Scale Industries Board
has identified a number of industries in the
North Eastern States which could be devel-
oped in the small scale sector. The list of
such industries is given in the Annexure
below. The follow up action is being taken by
the concerned States.
ANNEXURE
List of industries identified by the survey

launched at the instance of the Small Scale
Industries Board.

Assam

1. Fruit Preservation
2. Extraction of oil from Seed (Cotton)
3. Oil Seeds Crushing (Musd)
4. Spice Grinding
5. Maize Grinding (Processing)
6. Tapioca Starch/Potato starch
7. Rice Bran Oil
8. Arecanut Processing
9. Coir Mats

10. Cement from Paddy Huskash

11. Ginger Dehydration
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i2.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.

32.
33.
34.
35.

36.
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Cafeine from tea Dust
Vegetable Rickle
Vermicilli
Flaked Rice
Mini Modrern Rice Mill
Supan Making
Gur Making
Absorbent Gotton
Surgical Gauge & Bandage
Jam, Jelly & Pickles
Papad Making
Jute Twine
Sal Seed Extraction

Tomato sauce

Fuel Briquettes from Rice Husk

Mechanised Bakery

Katha and Kutch

Citric Acid and Pectin
Ginger Candy

Ginger Powder

Oil & Oleorsin from Chillies
Papain

Pineapple Fibre

Vegetable tanning Material

Gums from Vegetable trees

36
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37.
38.
39.
40.
41,

42.

&

45,

46.

47.

48.

49,

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

Rice Husk Ash Cement
Straw Board & Card Board.
Bakery/Mechnaised
Daimut Making

Sugar Cane Juice

Jute Twine Unit

Atta Chakki & Oil Expeller
Khandsari Sugar

Gobar Gas Units

Aerated Soft Drinks
Agarbatii

Honey (Bee Keeping)
Ghes

Hand Made Paper
Pineapple Juice

lce & ice Candy

Diary Products

Wooden Electrical Accessories

Wooden Packing Cases
Wooden Toys

Truck, Bus Body building
with wood

Wooden Umbrella Handle
Stone Crushing

Cane, Bamboo Products
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61.
62.
63.
64.
65.
66.
67.
68.
69.
70.
71.
72.
73.
74.
75.
76.
77.
78.
79.
80.
81.
82.

83.

84.
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Rope & Ban Making

Looms & Accessories
Citronella Oif

Black Board

Wooden Slates/Scales
Panel Doors/Particle Boards
Photo Frames

Wood Carving

Bullock Cart Body
Carpentary—Maechanised
Wooen Doors/Handels

Agar Oil

Tea Chest

Furniture Wooden

Veneer Mill

Hand Made Cottage Match

Briquette Fuel (from Saw Dust)

Timber Seasoning Plant
Extraction Cinnamon Qil
Boat Making

Cart Wheel

Ayurvedic Herbls/Medit;ines

Collection of no edible
oil Seeds from forest

Sports Goods

38
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85.
86.
87.
88.
89.
90.
91.
92.
93.
94,
95.
96.
97.
98.
99.

100.
101.
102.
103.
104.
105.
106.
107.

108.

TV Cabinets (Wooden)
Pottery

Lime

Coal Briquettes
Alum

Mini Cement Plants
Brick & Tile Making
Mosaic Tiles

H.T. Insulators

L.T. Insulators
Ceramic Wares
Glass Manufacturing
Refractories
Simple Mirrors
Hume Pipes
Cement Jallies
Hollow Block
Water Filter
Fencing Posts
P.S.C. Poles
Stone Crushing
Cattle Feed

Poultry Feed

Leather/Rexin Cases (All types)
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109.
110.
111,
112.
113.
114.
1165.
116.
117.
118.
119.
120.
121.
122.
123.
124,
125.

126.

127

128.

129.

130.

131.

132.
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Leather Suit Cases
L.adies Hand Bags
Fancy Leather Goods
Tannery
Vegetable Tanning Materials
Bone meal
Pig Bristles for Brush
Animal Glue
Detergent Powder
Exercise Books, Registers
Phenyl
P.V.C. Cables
Bakelite El. Accessories
P.V.C. Cables
Distilled Water
Alum
Hydrated Lime
Chalk Cryon
Washing Soap
Envolope & Paper Bags
Paints & Varnish
Polythene Bags
Plastic Moulded Goods

Offset Printing

A0
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133.

134.

135.

136.

137.

139.

140.

141.

142,

143.

144,

1485,

146.

147.

148.

149.

150.

151.

152.

163.

154.

165.

156.

Oral Answers

Paper Drinking Straw
Paper Plates
Sulphuric Acid

Sodium Chloride

File Board/Paper Products
Tyre Retreading
Mining Boots

Inol. Gloves

Drug Formulations
Cycle Tyres & Tubes
Toilet Soap

Wax Paper
Lubricating Greases
Latex Rubber Balloons
Cleaning Powder
Naphthalene Balls
Hydrochloric Acid
Oxygen Gas for indl. use
Dissolved Acetylene
Rubber Hose

Lab. Chemicals
Writing Ink

Boat Polish

Bicycle Parts—Pedal Handles

Mudgaurd, chain cover, seat &

Carrier
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157.
158.
159.
160.
161.
162.
163.
164.
165.
166.
167.
168.
169.
170.
171.
172.
173.
174.
175.
176.
177.

178.

179.

180.

G.l. Buckets

Builders Hardware
Engineering Workshop
Black Smithy
Agriculture Implements
Umbrella Assembly
Hand Drawn Carts Mfg.
Steel Furniture

Steel Structurals

Nuts, Bolts & Screws
Non Ferrous Foundry
Gun Metal & Bronse Casting
Steel Trunk Mig.

Tea Machinery
Electroplating

C.l. Foundry

Auto Repair/Servicing
Crark Shaft Grinding
Wire Netting

Stainles s Steel Utencis
Spares for Pumps, Tractors

Hand Tools for Carpentry &
Blacksmithy

Bus/Truck Body Building

T.V. Antenna

Oral Answers 42
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181.

182.

183.

184.

185.

186.

187.

188.

189.

190.

191.

192.

193.

194,

195.

196.

197.

198.

199.

200.

201.

202.

203.

204.

Voitage Stabiliser

Battery Charging/Assembly
GCS Bulbs

Chokes & Starters
Coolers

T.V. Assembly

T.V. Components (Tuners)
T.V. Cabinet

Electric Motors (1HP to 10HP)
Electronic Fan Regulators
Precision Instruments
Book Binding

Sign Board Making

Cycle Repairing

Radio Repairing/Transistor
Zeroxing

Embroidery

Tailoring

X-Ray Chnic

Pathological Chinic

ECG Clinic

Watch Repairing

T.V. Repair Shop

House & Office Wiring

DECEMBER 6, 1988

205.
206.

207.

208.
209.
210.
211.
212.
213.
214.
215.
Tripura
1.

2.

»

o

Oral Answers
Typewriter & Dupli. Repair

Motor Rewinding

44

Repair Centre for Domestic Elect.

Appliances

Dry Cleaning

Knitting Units

Wooden Furniture Repair
Ready Made Garments
Transformer Repair
Hotel/Restaurant

Shoe Repair

Refrigerator Repair

Fruit Preservation/Processing
Siti Food

Absorbent Cotton
Pine Apple Fibre
Rice Bran Oil
Citronella Oil

Tread Rubber
Rubber Mould Goods
Rubber Toys

Rubber Bands
Goining Mills (Cotton)

Cotton Seed Oil
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13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

Oral Answers

Cattle Feed Mfg. Unit
Khandsari Sugar

Wood Oil

Wooden Elect. Accessories

Tea Chest Plywood
Hawai Chappals
Paints & Varnishes
Phenyl

Synthatic Detergent
Plastic Moulded Goods
Satety Matches
Polythene Flimsi Bags
Clay Ring

Hollow Class Ware
Cement Jali

Lense Grinding

Bnck Kilns

P.J.C. Poles

Spun Pipe

Water Filters

G.1. Buckets

Fencing & Bar Bed Wire
Wire Nails

Bolts and Nuts
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1.

Oral Answers

37. Tin Containers
38. G.l. Foundry
39. Steel Trunk
40. Auto Repairing
41 X-Ray Clinic
42. Pathological Lab.
43. Tailoring
44. Battery Charging
45. Repair of Domestic
46. Radio & Transistor Repair
47. Confectionery
48. Paper Bags/Boxes
49. Exercise Books/Registers
50. Distilled Water
51. Semi-mechanised Bakery
52. Surgical Gauge & Bandage
53. Block Making
54. Foot Wear (Hawai Chappals)
55. Foot Ball & Volley Ball Cover
56. Slate Pencil
57. Chalk Crayon
58. Paper Slate
Mizoram

Fruit Processing

46
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2.

3.

10.

11.

12.

13.

14.

15.

17.

18.

19

21.

22.

23.

24.

Mini Oil Crusher

Mini Maize Grinding

Chilly Powder

Gur Making Unit

Ginger ['e-hydration

Potato Chips/Papads

Banana Chips (Flakes) Powder
Tapioca Starch

Mini Rice Milt

Citronella Cultivatiun and Disti'la-
tion

Cane Works

Bamboo Pulp and Board

Saw Mill

Jea Chest Plywocd

Ritle Butt Half Wrought

Wood Screws

Woden Electrical Accessorias
Fuel Briquettes from Saw Dust
Cattle vnd Poultry Feed

Bleaching and Processing of Pig
Brstle.

Steel Re-rolling Miit
Cast Iron Foundry

Wire Nails
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25.
26.
27.
28.
29.
30.

31.

40.

41

42.

43.

44

45,

48.

47.

48.

Oral Answers 48
Bolts & Nuts
Steel Fabrication
Cement Jally
Funcing Poles Barbed Wire
Brick Kiin
Fountain Pen Ink/Stamp Pad Ink
Ball Pen Refill
Phenyle
Dsatergent Powder
Storage Battery
Sealing Wax
Distilled Water (Battery Grade)
lce Slab/ice Candy
Confectionery
Sem)-Mechanised Bakery
Exercise Buoks/Registers
Slate/Slate Fencil
Chalk Craymn
Surgica' Guage & Bandage
X-Ray
Pathological lab
Tyre Retreading/Tube Valcansing
Radio Reparring

Watch Repairing
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49. Typewriter Repairing
50. Furniture Repairing
51. Domestic Efecinc Appliance .
52. Dry Cleaning
533. Hotel
54. Hair Cutting Saloon
Meghalaya
1. Flour Mill
2. Mechanised Bakery
3. Confectionery
4. Spice Grinding
5. Mustard Oil Extraction
6. Mir. of Absorbers Cotton
7. Cotton Bandage
8. Cotton Thread
9. Cotton Seed Qil
10. Cashew Nut Processing
11. Tapioca Starch
12. Ginger Oil Extraction
13. Ginger Dehydration
14. Fruit Juices (Jams) &
Fruit Preservation
15. Tomato Ketchup
16. Potato Starch
17. Potato Chips

18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.
36.
37.

38.

39

40.

41.
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Jute Processing

Chilly Processing
Turmenc Powder
Pineappie Fibre

Banana Fibre

Wood Seasoning Plants
Wooden Doors & Windows

Wooden Electrical
Accessories

Wooden Furnitures

Wooden Sewing Machine Covers
Wood Wool Siabs

Plywood

Veneesr Mills

Flushdoors/Pansl Doors

Particle Board

Wooden Handloom Accessorics
Cable Reels

Photo Frames

Wooden Implement Handles
Hand Made Paper

Fibre Board

Paper Board from
Agriculture Waste

Stone Crushing

Bamboo Products
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42.

&

3

46.

47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

57.

§8.

59.

60.

61.

2

2

65.

Oral Answers

Mini Cement Plants

Ceramic Table & Sanitary war
L.T. & H.T. Insulators

Glass Bottles, Jars
Glassware for Lighting

Bricks & Clay Bldg.
Materials

Hollow Block

Glazed Mosaic Tiles
Refractory Bricks

Spun Pipes/Hume Pipes
Cement Jallies

Routing Tiles (Cement)
Prestressed Concrete Poles
Hydrated Lime

Village Pottery

Coal Briquette

Chalk Crayon

Tannery

Leather Purse, Bag, Belts, Box
Leather Shoes/Chappals
Bone Meal

Animal Glue

Pig Bristie Brushes

Cattle Feed Unit
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66.
67.
68.

69.

70.
71.
72.
73.
74.

75.

76.
77.
78.
79.
80.
81.
82.
83.
84.
85.
86.
87.

88.

89.

Oral Answers
Poultry Feed Unit
Agriculture implements
Builder's Hardware

Hand Tools for Agriculture &
Forestry

Steel Gate, Grills, Almirahs
Hospital Furniture

Steel Trunks

Electroplating

Nuts, Bolts & Screws

Machine Tools for Wood
Working Industries

Barbed Wire

Truck & Bus body buiiding
Waeaighing Scales
Mechanical Toys

Metal Name Plates

Zip Fastiners

Paints & Varnish
Washing Soap

Toilet Soap

Phenyl

Detergent Powder

Tooth Paste & Cosmetics

Disinfectants

Inks

52
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90.

91.

92.

93.

94.

95.

96.

97.

99.

100.

101.

102.

103.

104.

105.

106.

107.

108.

109.

110.

111,

112.

113.

Oral Answers

Match Box
Erasers (For Schools) Rubber

Rubber Compound for Tyre
Retreading

Rubber Footwear

Blow Moulded Plastic Products
Plastic Electricat Parts
Polythene Bags & Films
P.V.C. Cable

Electrical Light Fittings

Assembly of Lowcost Radio/
Transistor

Link Clip for Electric Wiring
House & Office Wiring
Tubelight Chokes/Starters
Electric Water Heater/lron
Battery Charging/Assembly
T.V. Assembly (Black & White)
Electronic Voltage Stabiliser
Book Binding

Offset Printing

Paper Conversion

File Covers/Boards etc.
Exercise Books/Registers

Ball Points Pens/Refils

Wooden Toys
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114. Sign Board Writing
115. Rubber Stamp Making
116. Anodized Name Plates
117. Gas Cigarette Lighters
118. Sports Gooeds
119. Repair Centre for Elec. Appliances
120. Repair Centre for T.V.
121. Auto Servicing
122 Photostat Shop
123. Bicycle Repair Shop
124 X-Ray clinic
125. Pathological lab
126. Typewrnter School &
Repair Shop
127 Embroidery
128. Tailoring-cum-Readymade
129. Cyclo-styling
130. Hotel & Restaurants
Arunachal Pradesh

1 Mustard Oil Mill

2. Citronella Oil

3. Fruit Preservation

4. Cattle and Poultry Feed

5. Mmin Rice Mill

6. Potato Chips
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10.

11.

12.

13.

14,

18.

16.

17.

18.

19.

21.

22.

23

24,

25.

26.

27

28.

29.

Oral Answers
Atta Chakki
Bakery (Semi mechanised)
Confectionary
Starch (Prom Maize)
Spice Grinding
Pickles
Saw Mill
Wooden Furniture
(Mechanised/semi
mechanised)

Tea Chest Plywood
Wooden El. Accessories
Wooden Toys

Cane & Bamboo Products
Rifie Butts

Wood Seasoning

Match splints

Umberella Handles

Stone Crushing

Truck Body Building
with Wood

Bamboo and Phool Jharu
Lime Kiln

Mini Cement Plant

Pencil Slates

Bricks

DECEMBER 6, 1988
30.

31.

32

33.

34.

35.

36.

37.

38.

39.

40.

41.

42.

43.

44,

45.

46.

47.

48.

49.

50.

51.

52.

53.

Oral Answers
PSCP Poles
Hume Pipes
Cement Jallies
Hollow Blocks
Phenyle
Candles
Chalk Crayons
Polythene Bags
Washing Soap
Detargent Powder

Exercise Note Book/
Registers

Plastic Moulded Goods
Foot Wear & Chappals
G.l. Buckets

Barbed Wire

Steel Fabrication

Steel Trunk
Blacksmithy
Agricultural Implements
Transistor/Radio Repairing
Watch Repairing

X-Ray Clinic

Ready made Garments

Battery Charging

56



87 Oral Answers

54. Repair of Domestic
Electrical Appliance
55. T.V. Repairing
56. Pathological Lab
§7. Auto Servicing
58. Jobbing Workshop
59. Dry Cleaning
60. Hotel-cum-Restaurant
61. Printing Press
62. Tyre Retreading &
Vulcanising
63. Woolen Knitted Garments
64. Embroidery
65. Aluminium Utensils
66 Surgical Bandage
Nagaland
1. Mini Rice Mill
2. Rice Hullers
3. Tapioca starch & Glucose
4. Mini Maze Grinding
5. Mini Oil Crushing
6. Citronella Cuiltivation &
Distillation
7.  Gur Making
8. Fruit Preservation
9. Saw Mill

AGRAHAYANA 15, 1910 (SAKA)
10.
11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.

24.

25.
26.
27.
28.
29.
30.
31.
32.

33.

Oral Answers
Match Splints-cum-veneer
Manual Carpentry

Semi Mechanised Carpentry
Fully Mechanised Carpentry
Wooden Electrical Accessories
Photo Frame Making

Timber Seasoning Plant
Cane & Bamooo Prod.

Tea Chest Plywood

Knitting & Embroidery
Woollen Socks & Jersey
Surgical Guage & Bandage
Brick Kilris

Stone Crushing

Cement Decorative articles
Fencing

Chalk Crayon

Slate/Slate Pencil

P.S.C. Poles

Steel Fabrication & Furniture
Steel Trunk Manutacturing
G.I. Buckets

Tin Container

Washing Soap

Toilet Soap

58
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g

36.

37.

38.

39.

40.

41.

42.

&

45.

46.

47.

48.

49.

50.

51.

52.

53.

55.

56.

57.

Oral Answers

Phenyle

Wax Candle

ink

Paints & Varnishes
Offset Printing

Plastic Moulded Goods
Agarbati

Exercise Books

Paper Bags

Envelope Making

Book Binding

X-Ray Chnic
Pathological Laboratory
PVC Cable

Semi Mechanised Bakery
Confectionery

Poultry Feed

Alum

Wooden Paper Core
Rosin (Pine)

Tube Volcanising

Tyre Retreading

Shoe Repairing

Radio & Transistor Repairing

DECEMBER 6, 1988

Oral Answers

58. Type-writing Repairing

59. Dry Cleaning

60. Hotel
Manipur

1. Mini Rice Mill
2. Mini Maize Mill
3. Pop Corn Unit
4. Mustard Oil Extraction
5. Flaked Rice Canal
6. Flour Mill
7. Semi Mechanised Bahkery
8. Potato Chips
9. Spice Grinding

10. Pickles, Chutney

11. Fruit Processing

12. Tomato Sauce, Pineapple

Orange Juice
13. Ginger Dehy Dration and
Oil Extraction

14. Gur Making

15. Catlle Feed Unit

16. Poultry Feed Unit

17. Maize Starch

18. Potato Starch

19. Maechanised Saw Mill

60
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20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42,

Oral Answers

Mechanised Carpentary
Carpentry Non-Mechanical
Wooden Handloom Accessories
Wooden Furniture

Wooden Elect. Accessories
Umbrella Handles

Wooden Doors & Windows
Photo Frame Making
Charcoal Making Unit

Match splints and Veneer
Hand Made Mathes
Manufacture of Tool Handles
Manufacture of Packaging Paper
Mfg. Car Board Boxes
Comml. Plywood

Tea Chest

Stone Crushing

Hollow Blucks

Mini Cement Plant

Village Pottery

Cement Well Rings

Cement Posts

Cement Jall

P.S.C. Poles
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44.
45,
46.

47.

48

49.

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

Oral Answers
Hume Pipes
Bricks
Roofing Tiles
Ladies Bags
Industrial Hand Gloves
Rexing Bags/Travel Goods

Leather Belts

Brushes from Pigs Bristles
Fibre Brushes

Agriculture Implements
Batbed Wire

Bicycle Locks

Bicycle Rims

Bicycle Leather Seats
Bicycle Mudguards
Bicycle Handle Bar Grips
Bicycle Stand & Carrier
Hand Tools

Mechanical Toys
Microscope (Student & Med.)
Screw Drivers

Steel Almirahs & Racks
Steel Truncks

Steel Tables
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68.

69.

70.

71.

72.

73.

74,

75.

76.

78.

79.

80.

81.

82.

83.

85.
86.
87.
88.

89.

91.

Beam Scales
Door, Window etc.
Drawing Instruments

Hand Crat Carriage &
Fittings

Black Smithy

Welded Wire Mesh
Building Hardware
Inks/Foun tain Pen Inks
Paints

Plastic Products
Detergent Powder
Washing Soap

Wax Candle

Phenyl!

Deodarant Fluid
Spectacle Frames

Tooth Paste

Tooth Powder

Book Binding

Exercise Books/Registors
File Covers, File Boards
Offset Printing Press
Polythene Bags

Mfr. Drugs & Medicines
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92.
93.
94.
95.
96.
97.
98.
99.

100.

101.

102.

103.

104.

105.

106.

107.

108.

109.

110.

111,

112

113.

114.

115.

116.

Oral Answers
Toilet Soap
Ginger Oil Dehydration
Citronella Qil
AAC & ACSR Conductors
Dom. Elect. Cables
Starters/Chokes
Electric Iron, Room Heaters
Bakelite Elect. Accessories
Electronic Digital Clocks
Electronic Loud Speakers
P.A. Amplifiers
T.V. Antenna
Battery Eliminators
Voltage Stabilisers
Auto Servicing & Repairing
Electro Plating
Tin Smithy
Watch Repairing
Link Chp for Electric Wiring
Transistor, Radio Repair
Electric Welding
Armature Winding
Battery charging

T.V. Repair Shop

Motor Rewinding
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117. Instrument Repair
118. House & Office Wiring
119. Crank Shaft Grinding
120. Auto Radiator Repairing

121. Typewriter & Duplicator
Repair

122. Photo copying

123. Centre for Electrical Repair

124. Ball Point Refils

125. Drycleaning

126. Woolien knitted Garments

127. Pathological labs.

128. Embroidery

129. Hotel-cum-Restaurant

130. Vermicilli

131. Cotton Vests Knitted

132. Mosaic Tiles

133. Mugs & Bowls

134. Insulators L.T. & N.T.

135. Sports Nets

136. Cricket & Hockey Balls

SHRI N. TOMBI SINGH: Mr. Speaker,

Sir, the Minister is kind enough to give a long
list of identified industries for the Northeast.
If we scrutinise a little carefully, we come to
know that this list is a great mockery to the

industrial state of things in the Norheast.
According to the list, the number of identified
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industries is as follows:

Assam _— 214
Tripura — 58
Mizoram — 54
Meghalaya — 130
Arunachal — 66
Pradesh

Manipur —_ 136

It is an unnecessary break-up of so many
industries belonging to a particular group of
industries. For example, wooden work in-
dustry has beenbroken into carpentary Non-
mechanical, wooden furmiture, wooden
doors and windows, photo trame making
etc. Similarly, in Assam, Nagaland and all
these States, the list is unnecessarily made
a long one so that people will see that the
Government is taking care of this area.
Theretore, may | know from the hon. Minis-
ter, in view of the fact that the entire North-
east consisting of small States was consid-
ered economical non-viable so far and in
order to make these States viable aconomi-
cally, whether the Government would lay
stress on suitable industries? Will the Gov-
ernment consider making a short list, a
pointed list—not necessarily this unneces-
sary break-up—of suitable industries in the
Northeast? Would you kindly make a short
list and make stress on those industries.
What specific efforts will be made in respect
of developing the selacted industries in the
Northeast in this regard? Will the Govern-
ment take steps in this direction and if so,
what would be the steps? Has the Govern-
ment made any study in this regard?

SHRI M. ARUNACHALAM: As far as
this list is concarned, it is prepared on the
advice of the standing committee on the
Development of Industries in the Northeast-
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ern Region, under the chairmanship of Shri
P.A. Sangma. The report is asked by the
hon. Member and therefore, | have given it.

If the State Governments want to con-
dence the list or select the industries, they
can do it very well. It is the State Govern-
ments which are responsible to develop
industries in the States.

SHRI N. TOMBI SINGH: The reply is
indicative of the Centre’'s attitude to the
Northeastern States which is very disap-
pointing. | would like to put my second sup-
plementary to know from the Government of
India whether they would review the attitude
thathas been expressed by the hon. Minister
because the State Government in those
States have nothing from their own re-
sources. They have to depend on the
Centre, particularly inrespect of industries. If
the Central Government says, the State
Governments have to take up everything on
therwr own, where does the State Govern-
ment stand considering that they are small
and economically non-viable States. Wilithe
Government make a review of fresh re-
thinking on the industnal policy concerning
the Northeast, and similarly backward areas
so that the State Government will get special
attention and financial assistance in respect
of selected industries and in due course of
time this small State will become economi-
cally viable.

SHRI M. ARUNACHALAM: In addition
to the steps taken by the State Government,
Government of India has given backward
area transport subsidy to the North-Eastern
sector and income-tax reliefs under Section
80 (hh) and 80 (). In additionto that, we now
propose to have growth centres inthe North-
Eastern sectors also.

SHRIPARAG CHALIHA: Recently, the
Central subsidy for North-Eastern States
has been withdrawn. Is the hon. Minister
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aware that as a result of this withdrawal,
some 200 units of industry are facing clo-
sure? If so, is the hon. Minister taking some
stepsto reduce the whole difficulty in respect
of North-East particularly Assam?

SHRI M. ARUNACHALAM: The Cen-
tral subsidy scheme, as it is, ended at the
close of September. We are reviewing the
situation. We propose a new set of subsidy
scheme for the North-Eastern sector in the
backward areas. It is under the considera-
tion of the Government.

[ Translation)

MR. SPEAKER: Shrimati Usha
Thakkar. Are you asking a question or giving
blessings?

SHRIMATI USHA THAKKAR: Mr.
Speaker, Sir, the Government has an-
nounced the setting up of industrial growth
centres in the backward districts. | would like
to know how many industrial growth centres
are proposed to be set-up in Gujarat and
whether you would like to set-up industrial
growth centre in the desert and drought-
prone areas like Kutch, which is my constitu-
ency?

[English]
THE MINISTER OF INDUSTRY (SHRI

J. VENGAL RAO): For the present, we are
starting 61 growth centres.

Andhra Pradesh 4
Assam 2
Bihar 5
Gujarat 2
Haryana 2

Jammu & Kashmir 2
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Karnataka 3
Kerala 2
Madhya Pradesh 5
Maharashtra 4
Orissa 3
Punjab 2
Rajasthan 4
Tamil Nadu 3
Uttar Pradesh 6
West Bengal 6

The North-Eastern States and small States:

Arunachal Pradesh 1
Goa 1
Himachal Pradesh 1
Manipur ] 1
Meghalaya 1
Mizoram 1
Nagaland 1
Pondicherry 1
Tripura 1

Wage Agreement between National
Bicycle Corporation of India Limited
and lts Union

*362. SHRI SHARAD DIGHE: Will the
Minister of INDUSTRY be pleased to state:

(a) whether the wage agreement be-
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tween the National Bicycle Corporation of
India Limited, Bombay and its union expired
as far back as 1979:

(b) whether a fresh wage agreement
has been approved by the Bureau of Public
Enterprises, the Board of Directors and the
concerned department:

(c) if so, when and whether the agree-
ment has been implemented; and

(d) if not, the reasons for the delay in its
implementation?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) Yes, Sir.

(b) to (d). The company has been incur-
ring substantial losses since the time of its
nationalisation in 1980 due to various fac-
tors. Government have therefore notfound it
expedient so far to approve the fresh wage
agreement till a decision is taken regarding
comprehensive restructuring of the com-

pany.

SHRI SHARAD DIGHE: In the answer,
the hon. Minister has said that the company
has been incurring substantial losses dua to
various factors and is it true that the main
factor is, we have not been giving raw mate-
rial to this factory at all and no financing?
Theretore, the production which was therein
1980 at 2,32,076 bicycles has gone down to
80,783. This is because you are not utilising
the full potential of the factory and the capac-
ity of the workers, by not supplying any raw-
material and not financing this Corporation
at all. Is it true?

SHRI J. VENGAL RAO: Sir, the Plant
and Machinery is more than 45 years old and
there has been no regular production. An-
other thing is that in the Private Sector one
worker produces 1 to 2.5 cycles per day
whereas in this Company it requires about
four workers to produce one cycle. | have
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already answered this so many times. We
are incurring a loss of Rs. 300/- on each
cycle. The accumulated losses of this Com-
pany are to the tune of Rs. 31 crores. (/nter-
ruptions)

MR. SPEAKER: What a remarkable
achievement!

(Interruptions)

SHRI SHARAD DIGHE: Sir, the hon.
Minister has not answered about the ques-
tion of raw-materials. He is not supplying the
raw-material.

SHRI! J. VENGAL RAO: When the
Company is incurring losses every year to
the tune of some crores of rupees, where is
the question of raw-material. (/nterruptions)

SHRI SHARAD DIGHE: My second
supplementary is this. As far as the Wage
Agreement is concerned, it has arisen out of
the initiative of the Government itself in
January 1987. The Ministry of Industries
organ the Bureau of Public Enterprises is-
sued a circular to all those Public Sector
Undertakings to enter into Wage Agreement
with the employees where there is either no
Wage Agreement prevailing or where the
Wage Agreement has expired. Pursuant to
that circular — the Wage Agreement in this
Company had expired in 1979 — the Man-
agement prepared this Wage Agreement
and got the approval of the union and sent it
to the Finance Department. That has also
been approved. But it is now merely lying
with the hon. Minister for implementation

MR. SPEAKER: |think he had already
answered this question before, in this
House.

(Interruptions)

SHRIJ. VENGAL RAQ: Sir, itis not with
me. ltisbefore the Cabinettotake adecision
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whether to close down this unit or to restruc-
ture this unit. Therefore, it is before the
Cabinet.

SHRI ASUTOSH LAW: Sir, there is
another bicycle manufacturing Undertaking
of the Government of India which is known
asthe Cycle Corporationof India... (/nterrup-
tions) My question is that when the Cycle
Corporation of India is also incurring losses,
whether the Government is proposing any
future planning to make a survey as to why
all the bicycle manufacturing industries run
by the Government of India are incurring
losses.

MR. SPEAKER: All the Private Sector
Units are making profits.

(Interruptions)

SHRI ASUTOSH LAW: As you have
told, Sir, all the Private Sector Units are
making profits. (Interruptions)

SHRI J. VENGAL RAO: All these units
are old units. The Cycle Corporation of India
is in Calcutta and the National Bicycle Cor-
poration of India Limited is in Bombay. As |
told earlier, as far as these two units are
concerned, four workers are manutacturing
one cycle per day whereas in the Private
Sector one worker is manufacturing 2.5
cycles per day. (Interruptions)

AN HON. MEMBER: Who is respon-
sible?

SHRI J. VENGAL RAQ: Labour is re-
sponsible. (Interruptions)

[ Translation]

Thermal Power Stations and Fertilizer
Plants based on HBJ Pipeline Gas in
Madhya Pradesh

*363. SHRIDILEEP SINGH BHURIA:
Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state:
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(a) whether the HBJ gas pipeline
passes through Jhabua district of Madhya
Pradesh;

(b) whether the gas passing through
this pipeline is not being fully utilised;

(c) whether any proposal have been
received for setting up a thermal power-
cum-fertilizer plant based on this gas; and

(d) if so, the details thereof and the
steps taken by Gowvt. thereon?

[English]

THE MINISTER UF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) At present the pipeline is not being
fully utilised.

{(c) and (d). There is no proposal for a
thermal power-cum-fertilizer plant based on
gas from HBJ pipeline. However, supply of
gas has been committed for separate fertil-
izer and power plants along the HBJ Pipeline
route.

[ Translation]

SHRI DILEEP SINGH BHURIA: Mr.
Speaker, Sir, the hon. Minister has not re-
plied to my question. He has himself ac-
knowledged the fact that many gas-based
industries willbe set up afterthe construction
of this gas pipe line from Bombay High is
over. | would like to know from the hon.
Minister the time by which all the industries
including generation of electricity based on
gas will start functioning? What are the
schemes regarding the gas-based indus-
tries and where these industries are going to
be located?

SHRIBRAHMA DUTT: Sir, the outlay of
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the entire project is Rs. 1700 crores. Rs. 200
crores more will be needed to extend it from
Babrala to Delhi. The total cost will thus
come to Rs. 1900 crores. On this pipeline, 3
power plants were to be set-up, one at Anta
in Rajasthan, another at Bijoypur in Madhya
Pradesh and the third at Orraiya in Uttar
Pradesh. Besides, 4 fettilizer plants were
also to be set up in U.P. For Kawas in
Gujarat, we committed on the fallback basis.
Our commitment was based on the capacity
of gas, which is 18 million metric cubic
metres per day. At present 3 fertilizer plants
at Guna, Jagdishpur and Or.ana are utilizing
the gas. We are supplying 4.5 million metric
cubic metres gas per day. Whatever gas is
flowing is being fully utilized. There has been
some delay in setting up of 3 fertilizer plants
and the construction of 3 power plants is also
running behind schedule and will be com-
pleted by next year. So we are not utilizing it
fully. But there is not much loss, as a large
amount of free gas from the basin has to
caome in it, which we can supply on our own
or can store it there. As an alternative, we
have identified some fall-back consumers
and also some new consumers in LE.L.
Fentilizer Plant at Panki. The DESU Plant of
Delhi, which uses diesel, has been kept as
an extra. Similarly, some consumers have
been identified in Hazira also. Until we get
our permanent consumers, we shall be able
to supply gas for a fixed period of time.

SHRI DILEEP SINGH BHURIA: Mr.
Speaker, Sir, | would like to know whether
the Government of Madhya Pradesh has
sent any scheme for gas based power plant
to the Centre so that the Electricity Board
could generate electricity from gas? Which
of the State Governments have sent projects
relating to gas-based power plants?

SHRI BRAHMA DUTT: So far as the
power plants are concerned, Maharashtra,
Madhya Pradesh, Gujarat and Uttar
Pradesh have requested to supply them gas
for the gas-based power plants. We will
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provide them gas according to our commit-
ment and the rest will depend upon the
availability of gas. This issue of full utilisation
of gas is under consideration of the Planning
Commission.

SHRI PRATAP BHANU SHARMA: Mr.
Speaker, Sir, the Central Government has a
proposal to set up Gas Cracker Plant on HBJ
Pipeline in Madhya Pradesh. | would like to
know whether Madhya Pradesh Govern-
ment has submitted a proposal for the set-
ting up of a plastic industry for manutacturing
raw-materialin the down stream of that pipe-
line, if so, the reaction of the Central Govern-
ment thereto?

SHRI BRAHMA DUTT: Besides the
fertilizer plant in Guna, an LPG extraction
plant has also been sanctioned in Madhya
Pradesh. Work has already started on it. We
are also formulating another scheme for the
extraction of C-3, It is for you to see if it is tO
be set up on the down stream.

[English)

SHRI DIGVIJAY SINH: Through you, |
would like to ask the Hon. Minister whether
he is going to raise the capacity of the
pipeline after compressing gas to 33 million
cubic feet. Does he consider, after raising
the capacity, setling up aethane cracker
plant in Madhya Pradesh?

SHRI BRAHMA DUTT: | have already
said that in Guna, a gas separation plant is
coming up. When the capacity is increased,
we will think about further activities around
the pipeline.

Installation of Hirakud Stage-lll Power
Project

*365. SHRISRIBALLAV PANIGRAHI:
Will the Minister of ENERGY be pleased to
state:
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(a) thetotal outlay recommended by the
Planning Commission for the installation of
Hirakud State-Ill (Seventh unit) power proj-
ect during the Seventh Plan period;

(b) the money spent so far on the
installation of the Seventh unit of that power
project in Orissa;

(¢} the assistance received from Japan
for the said project; and

(d) the progreés made in the completion
of the project?

THE MINISTER OF STATE IN THE
DEPARTMEMT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAl):
(a) to (d). A Statement is given below.

STATEMENT

Installation of Hirakud Stage-lll Power
Project

(a) Approved outlay inthe 7th Five Year
Plan for Hirakud Stage-Ill (7th Unit) hydro-
electric project (1 x 37.5 MW) is Rs. 15.81
crores). .

(b) The total expenditure incurred on
the project upto March, 1988 is Rs. 23.24
crores.

(c) An agreement for OECF (Ovérseas
Economic Cooperation Funds of Japan)
loan assistance of Yen 1500 million (equiva-
lent to Rs. 16.3 crores approximately) for
implementation of the 7th Unit of Hirakud
H.E. Project was signed on 15.10.1981.
Disbursement upto March, 1988 was Japa-
nese Yen 1391.84 Million.

(d) Civil works of escape channel and
regulator are in progress. Power House
superstructure is under construction. Gen-
erating unit with 11 KV terminal equipment
and hydraulic hoist for penstock gate have
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been imported from Australia. Switchyard
equipment has been received at site and its
erection is in progress.

SHRI SRIBALLAV PANIGRAHI: |
would like to know whether there has been
any delay in the implementation of this proj-
ect. When was it stipulated to be completed
and when is it likely to be completed now? I
there is delay, what is the reservation cons.>-
quent thereof?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE): Dely is aboutthree years
because the State Government could not
tind adequate resources. It was to be done
by OECF and we hope that this will be
completed in 1989.

MR. SPEAKER: The Question Hour is
over.

WRITTEN ANSWERS TO QUESTIONS
[English)
T.V. Transmitters

*353. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) the number of high power and low
power T.V. Transmitters functioning in the
country;

(b) the total estimated area and popu-
Jation covered by the T.V. transmitters:

(c) whether Wynad district in Kerala is
fully covered by the T.V. transmitter at Kal-
petta; and

(d) if not, the steps proposedto betaken
by Government to bring the whole ot Wynad
district under T.V. coverage?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI HK.L. BHAGAT): (a) to (d). An esti-
mated 4935 lakhs population of the country
spread over an area of about 15,69,400 Sq.
Kms. falls within the coverage area of the
existing Doordarshan network which con-
sists of 51 high power and 221 low power/
very low power TV transmitters. Whereas a
substantial part of Wynad district of Kerala
is, at present, covered by TV service, on
commissioning of the high power (10 KW)
TV transmitter under implementation at
Calicut (in replacement of the existing low
power transmitter), the whole district is ex-
pected to be covered, subject to local terrain
conditions.

Representation of Journalists on the
Board of Directors

*355. PROF. MADHU DANDAVATE:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether any organisation of journal-
1sts has proposed restructuring of the press
by suggesting provision of representation to
the proprietors as well as journalists both on
the board of directors and management as
well as the board of editorial policies so as 10
ensure both the interests of the manage-
ment as well as freedom of journalism;

(b) if so, what are the concrete propos-
als; and

(c) thereaction of Government thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) Government
are not aware of any such proposal.

(b) and (c). Do not arise.
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Tidal Wave Projects

*356. SHRI TEJA SINGH DARDI: Will
the Minister of ENERGY be pleased to state:

(a) whether Government have recently
selected several places for setting up proj-
ects to generate power from tidal waves;

(b) if so, the names of the places; and
(c) the details of the projects?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RA!):
(a) to (c). Detailed studies and investigations
for assessing the techno-economic feasibil-
ity of tidal power generation in the couniry
have so far been undertaken only in Gulf of
Kutch on the West coast in Gujarat. As gt
the techno-economic feasibility report pie-
pared by the Central Electricity Authority, an
installation of 900 MW, comprising 36 units
of 25 MW each, is envisaged in Gulf of Kutch.
The project will be implemented after the
investment decision and detailing of the
design and construction features.

[English]
Delivery of Telegrams

*357. SHRI DAULATSINHJI JADEJA-
Wili the Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government are aware of
common complaint that delivery of 1eie-
grams is badly delayed and sometimes not
even delivered; and

(b) if so, the steps being taken to review
the existing system of delivery of telegrams?

THE MINISTER OF COMMUNICA-
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TIONS (SHRI BIR BAHADUR SINGH): (a)
and (b). The Government is aware that
occasionally telegrams are delivered late
and at times remain undelivered. However
the following steps are being taken for
speedy delivery of telegrams:

() Intioduction of moped delivery
scheme to speed up delivery
telegrams in the peripheral ar-
eas of cities;

(i) Experimenting use of satellite
medium for direct connection to
remote and inaccessible areas.
In other areas, Store and For-
ward Message Switching Sys-
tems are being introduced to
reduce delays in intermediate
offices.

(m) Use of insulated wire to reduce
fault liability in open wire hnes
passing through jungle areas,
Hilly terrains and Coastal areas;

(iv) Provision of standby engine
generators to take care of the
frequent break-down of power
supply from State Electricity
Boards;

) Replacement of old morse key
boards by electronic key boards
which are easier to operate and
electromechanical teleprinters
by electronic teleprinters; and

{v1) Introduction of suitable incentive
schemes for the postal sig-
nallers for quicker handiing of
telegrams.

Renovation of Power Plants

*364. SHRIMOHANBHAIPATEL: Wil
the Minister of ENERGY be pleased to state:
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(a) the number of thermal and hydel
power plants which have become sick and
are not working attheir rated capacity, State-
wise;

(b) the reasons therefor; and

(c) the steps Government propose to
take to renovate the power plants in order 10
meetthe energy requirement of the country?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAl):
(a) and (b). According to available informa-
tion, 34 thermal and 10 hydel power stations
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have not been working at their rated capac-
ity, due to aging, design deficiencies, wear
and tear of mechanical equipment and dete-
rioration in the quality of coal in respect of
thermal units and due to aging of insulation
and wear and tear of the underwater turbine
components in respect of hydel units. The
State-wise number of such power stations is
given in the Statement | below.

{c) A Centrally sponsored programme
tor renovation and modernisation of thermal
units has been launched since 1984. A
scheme for renovation and uprating of hydro
power stations has also been prepared for
improving the perforinance of such stations.

STATEMENT

State/Union Territory/

No. of Power Stations

Organisation - ;
Tharmal Hydel
1 2 3
Delhi 2 —_
Haryana 2 —_
Punjab 1 3
Uttar Pradesh 3 1
Madhya Pradesh 3 —_—
Guijarat 3 —
Maharashira 4 1
Andhra Pradesh 2 1
Tamil Nadu 3 —
Karnataka - 1
Orissa 1 1
Bihar 3 2
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1 2 3
West Bengal 3 —_
D.V.C. 3 —
Assam 1 —_

Disturbances on Delhi T.V.

*366. SHRI BANWARI LAL PUROHIT:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the viewers in the capi al
are experiencing more disturbances on theu
T.V. sets since the commissioning of the
newly constructed T.V. tower in Pitampura;

(b) whether despite having followed the
instructions given by Doordarshan to cet
right the T.V. antenna by the viewers, there
are still disturbances, particulally on tne
second channel;

(c) if so, the reaction of Government in
this reqard; and

(d) the steps proposed to rectify the
defects in the transmission system?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN
FORMATICN AND BROADCASTING
(SHRI'H.K.L. BHAGAT): (a) to (d). Reports
about unsatisfaclory reception have been
received from certain pockets in the metro-
politan area of Delht These are mo:tly
confined to areas falling in the vicinity of high
rise buildings. It may, however, be stated
that with the commissioning of T.V. towe: at
Pitampura, not only has the TV coverage on
both channeis been enlarged substantiaily,
the quality of reception has also improved
significantly in many parts of Delhi and sur-
rounding areas.

Some post-commissioning problems,
not unusual for an installation of this com-
plexity, were experienced and most of these
have already been attended to.

in the areas of unsatisfactory reception
which mostly fall in the vicinity of high rise
buildings, the impairment in reception can
be minimisea by suitably pointing the TV
recewving antenna, reallocating it and by
raising its height, if necessary.

A group of experiencea engineers 1s
carrying out detailed investigations, includ-
ing reception surveys, with a view to achiev-
ing further improvement.

Utilisation of HBJ Pipeline Gas

*367. SHRI RANJITSINGH
GAEKWAD:- Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether the natural gas enroute to
Hazira-Bijaipur-dagdishpur pipeline has
started flowing as per schedule fixed in the
project profiled;

(o) if not, the reasons thereof, and

(c) the estimated loss in revenue to the
Uil and Natural Gas Commission as well as
loss on account of non utilisation of the gas
by the prospective user industries, and the
quantity of gas which could not be utilized
and had to be flared off?
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b). The flow of gas has not been as sched-
uled as there have been changes in the
consumers as also in the expected dates for
commencement of offtake.

(c) There have been delays in the
setting up of three fertiliser and two power
plants for which gas was committed to be
supplied on a firm basis through the HBJ
Pipeline. These delays would result in lower
revenues for ONGC upto a maximum of Rs.
1.25 crores per day, compared to what was
projected at the time of sanction of the pipe-
line.

Safety measures for T.V. Tower at
Pitamput a, Delhi

SHRI SITARAM J GAVALL:
SHRI PRAKASH CHANDRA-

*368.

Will the Minister of INFORMATION
AND BROADCASTING be pleased to staie.

(2) whether Government propose to s.et
up a revolving restaurant on T V. tower at
Pitampura, Delhi in the near future;

(b) if so, whetherthe restaurant is likely
to cause any problems for the safety of the
tower;

(c) whether any safety measures have
been adopted by Government; and

(d) if so, the details thereot?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTINC.
(SHRIH.K.L. BHAGAT): (a) to (d). As pati of
the comprehensive design for the proy o
aimed at making the Centre a spot of tou’:s:
attraction, a revolving Restaurant ficor has
been provided at a height of 155 M of the
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tower. The Restaurant can be started only
after certain pending ancillary works are
completed. Adequate measures are envis-
aged to be taken for the security of the tower
and safety of the public visiting the restau-
rant. These inciude segregated public ac-
cess fromthe technical areas of the transmit-
ter station, a security fencing between the
station and the public path within the com-
plex, posting of adequate number of security
personnel, tower and flood lights for security
requirements and installation of a fire alarm
system including back up water pumping for
tire fighting.

Joint Venture to manufacture Biaxially
oriented Polypropylene Film

*369. SHRI V. TULSIRAM: Will the
Minister of INDUSTRY be pleased to state:

(a) whether Max India and Punjab In-
dustrial Development Corporation have
agreed to sot up a joint venture for manufac-
ture of biaxially criented polypropylene film:

(b) it so, the ime by which the tilms are
expected to be produced;

(c) whetherforeigntechnical know-how
has been obtained, if so, the details thereof;
and

(d) the annual production of the joint
venture and the amount of foreign exchange
expected to be saved?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) Yes, Sir.

(b) Normally it takes two to three years
to set up such project after receipt of neces-
sary approvals.

(c) Tre proposal does notenvisage any
foreign collaboration.

{d) A capacity to manufacture 2000
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tonnes of BOPP film has been approved for
this project. No foreign exchange is ex-
pected to be savea, but this would provide
better packaging material in the country.

Orissa Synthetics Ltd.

3438. SHRIMATI JAYANTI PATNAIK:
Willthe Minister of INDUSTRY be pleased to
state:

(a) whether the Orissa Synthetics Lid.
(OSL), a unit of Industrial Promotion and
Investment Corporation of Orissa Ltd. has
gone into stream;

(b) if so, since when and whether the
said unit is facing some problems since it
staned production; and

(c) if so, the steps taken in this regard?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) Yes, Sir.

(b) Orissa Synthetics Ltd. was commis-
sioned In March 1987. Polyester Staple
Fibre (PSF) units including M/s Onssa Syn-
thotics Ltd have been facing marketing
conslraints for a variety of reasons including
bunching of commissioning of a number of
PSF units.

(c) Some of the steps taken to promote
off-take of PSF are:

i) Excise duty on PSF has bean
reduced from Rs. 25/-to Rs. 15/

per kg. in the year's budget to
“romote domestic consumption

(1) Expoit ot PSF has been perm
tnduplo acciing ot 60 00010«n«
dunng 1988-89.

(in) A Cash Compensatory Supputt
(CCS) of 5% bas been sa -

tioned on exports,
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Irregular Transfer of Telephones in
Bangalore City

3439. SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR: Will the
Minister of COMMUNICATIONS be pleased
to state:

(1) whether Government are aware of
any r.cket in transfer of telephones in Ban-
galore City;

(b) if so, the steps taken to curb such
malpractices; and

(c) how many such incidents have
come to the notice of Government in the last
one year?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) No, Sir. The
Department of Telecommunications directly
deals with the transferer of telephone and
thatransieree, strictly according to rules and
orders on the subject.

(b) and (c). Do not arise.

Refund of deposits by Standard Motor
Company, Madras

3440. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government are aware of
complaints that M/s. Standard Motor Com-
pany, Madras is not retunding the deposits
against carnicel'ation of booking for Standaid
Car-2000; and

(b) if so, the action proposed to be taken
against tne company in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-

OPMENT IN THE MINISTRY OF INDUS-
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TRY (SHRI M. ARUNACHALAM): (a) Some
complaints against Standard Motor Prod-
ucts Ltd. have been received regarding de-
lay in refund of advance money taken by the
company against booking of Standard 2000
motor cars. These complaints are being
promptly forwarded to the company for re-
dressal. However, the company has in-
formed that due to the withdrawal of conces-
sional duties on passenger cars with higher
engine capacity in Movember, 1988, they
had suffered a setback and consequently, a
large number of requests for canceliation of
bookings took piace. Because of cancella-
tion of unexpectedly large number of book-
ings and having suffered financial loss, the
company has stated that, they could not
comply with the requests of the customers
seeking refund of advance money. They
have also informed that a rehabilitation
package of IDBI alongwith other financial
institutions/banks and necessary working
capital is being provided to the company and
they would be bringing out a schedule of
payment based on date of cancellation of
booking and the date by which refund will pe
made to the customers.

(b) The acceptance of advance money
against booking is considered a contractual
obligation between the customer and tne
company and such receipt of advance
money against orders for the supply of
goods does not come within the ambit of
‘Deposits’ as per provisions of the Compa-
nies (Acceptance of Deposits) Rules 1975
framed under the Companies Act, 1956.
However with a view to safeguarding cus-
tomers’interest, the Committee on Petitions
of Lok Sabha has recommended that the
guidelines prescribed for deployment of
funds taken as advance by the automobile
manufacturers be revised. This recommen-
dation has been accepted by the Ministry of
Industry.

Contract for Dulhasti Hydel Project

3441. SHRIATISH CHANDRA SINHA:
Will the Minister of ENERGY be pleased to
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state:

(a) whether the National Hydro-electric
Power Corporation has finalised the contract
for the Dulhasti Hydel Project; and

(b) if not, the reasonsthereforand when
the final decision is likely to be taken in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) and (b). The Steering and Negotiating
Committee which was set-up to hold nego-
tiations with the foreign Consortia for turn-
key execution of the Dulhasti Hydro-electric
Project has finalised the negotiations. The
final decision in the matter would be taken
keeping in view the recommendations of the
Committee.

Manufacture of Power Tillers

3442. SHRIH.B. PATIL: Will the Minis-
ter of INDUSTRY be pleased to state:

(a) the production and requirement of
power tillers in the country;

(b) the names of the companies manu-
facturing powertillers and the types of power
tillers being manufactured by them and with
whose collaboration;

(c) whether the prices of the spare-
parts of power tillers are exorbitant; and

(d) if so, the steps taken or proposed to
check their prices?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) Pro-
duction of power tillers reported in 1987-85
was 2,944 Nos. There is sufficient licensed
and instailea capacity for the production of
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powaer tillers to meet the domestic demand. {c) and (d). The prices of spare-parts of
power tillers depend on the cost of raw
(b) A statement is given below. material input, value of production, stc.
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[ Translation)
Opening Coal Stock Yard in Sagar, M.P.

3443. SHRINANDLAL CHOUDHARY:
Will the Minister of ENERGY be pleased to
state:

(a) the progress made in regard to
opening of Coal Stockyard in Sagar city in
Madhya Pradesh;

(b) the time by which this yard is likely
to be opened;

(c) the total expenditure li.ely to be
incurred;

(d) whetherland has been acquired for
this purpose; and

(e) if so, the total area of the land and
the place where it has been acquired?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) CIL has no plan at presentto
open a coal stock-yard at Sagar City in
Madhya Pradesh.

(b) to (e). Do not arise.

[English]

Plastic Materials to suit irrigation needs

3444. SHRI JAGANNATH PATNAIK:
Willthe Minister of INDUSTRY be pleased te
state:

(a) whether the existing plastic materi-
als are not durable enough to suit irngation
needs; and

(b) i so, the steps taken to make
durable plastic matenals?
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THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) Some complaints
have been received about the use of sub-
standard plastic materials for irrigation sys-
tems.

(b) End users are being made aware of
the use of plastic material system made of
quality plastic materials through National
Committee on the Use of Plastics in Agricul-
ture. Bureau of Indian Standards has devel-
oped a few standards for plastic material/
systems for irrigation needs.

Setting up Public Sector Units in
Backward Areas

3445. SHRI AMARSINH RATHAWA:
Willthe Minister of INDUSTRY be pleased to
state:

(a) whether Union Government pro-
pose to set up more public sector industries
in the country, particularly in backward ar-
eas; and

(b) if so, the details of central public
sectorindustries likely to be set up during the
remaining period of Seventh Plan and
Eighth Plan with their locations, State-wise?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) and (b). Setting up of
Public Sector Enterprises is based on
techno-economic viability of projects while
keeping in view the need for overall bal-
anced regional development including de-
velopment of backward areas.

[ Trans/ation]
Increase In pricas of Drug Formuiations
3446. SHRIPARASRAM BHARDWAJ:

Willthe Minister of INDUSTRY be pleasedto
state:
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(a) whether prices of drug formulations
have been increased on ‘no profit, no loss

basis’;
(b) it so, the details thereof;

(c) whether Government propose 10
allow the approved limit of increase in prices
to the level of ‘no profit, no loss’ for category
i and Il formulations; and

(d) if so, how Government propose to
ensure that manufacturers of these drugs do
not reduce the production of essential drugs
to minimise their losses?

THE MINISTER OF INDUSTRY (SHRI
J. VENCAL RAQ): (a) and (c). No, Sir.

(b) and (d). Do not arise.
[English]

Installation of C-DOT Exchanges

3447. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government had an-
nounced the production and nstallation of
one C-DOT (Electronic) exchange a day

during 1988-89;

(b) if so, whether the exchanges have
been installed as per the targets;

(c) if not, tho reasons therefor;
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(d) the number of C-DOT exchanges
aliotted to each State/Union Territory and
actually installed, till date, State-wise; and

(e) the names of the places in Himachal
Pradesh district-wise, where these ex-
changes have (i) actually been installed (ii)
physically handed over and (iii) would be
installed by March, 19897

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) Yes Sir.

(b} No Sur.

(c) The delay in implementation of the
RAX-A-Day ptograinme has been due
delayed supplies of RAXs. Thaie hasbeena
slowing down of production of RAX's due to
delay in procuiemant of imported compo
nents, initial stabiisation of production proc-
esses, teething tioubles in circulating
changes/improvements requited to meot
Quality Assurance specifications etc.

(d) Detalls are given in Statement
below.

(&) () & (1) No C-DOT Exchange has
been physically installed and handed sverin
Himachal Pradesh so far. (i) & units are
likely to be instalied out of allotment tor 20
stations at Amb, Barsar, Bhota Jahu &
Sujanpur subject to availabiliy of equip-
ment,

STATEMENT

No. of C-DOT Exchanges

S. No. Name of State/U. T. No. of units No. of unis
Allottad installed
1 2 3 4
1. Andhra Pradesh 11 4
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1 2 3 4
2. Assam 20 -
3. Bihar 30 -
4. Gujarat 10 —_—
5. Haryana 20 -_—
6. Himachal Pradesh 20 —
7. Jammu & Kashmir 20 —_—
8. Karnataka 10 10
9. Kerala 10 4

13.  Madhya Pradesh 40 —
11. Maharashtra 20 —
12. Goa 18 —
13. Manipur 3 —
14. Meghalaya 3 —_
15. Mizoram 3 —
16. Nagaland 3 —
17. Tripura 7 —
18. Arunachal Pradesh 7 —
19. Orissa 20 —_
20. Punjab 20 —_—
21. Rajasthan 30 —
22. Tamil Nadu 10 6
23. Uttar Pradesh 40 —
24. Waest Bengal 20 —
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1 2 3 4
25. Sikkim 4 —
26. Lakshadweep 4 —
27. Pondicherry 3 1
28. Andaman & Nicobar 4 —_—

Islands
Total 410 25

industrial Units

3448. SHRI HANNAN MOLLAH: Will
the Minister of INDUSTRY be pleased to
state:

(a) the total number of registered indus-
tnal units including Small Scale Industnal
_ units in the country in 1988, State-wise; and

(b) the number of units closed, State-
wise?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-

TRY (SHRIM. ARUNACHALAM): (a) State-
ment indicating the number of scheme reg-
istered by the D.G.T.D. and schemes per-
taining to industries de-licensed, regi-tered
by the Secretariat for Industrial Approvals, in
the Ministry of Industry during January to
September, 1988 is given below. Registra-
tion of small scale industrial units is being
done by Director, Industries in the State
Governments. The information is not being
centrally maintained.

(b) As per the Labour Bureau, Simia,
the following number of units were closed
during the period January to August, 1988
(Provisional).

S, State Number of units closed
No. during January to August
1988
(Provisional)

1 2 3

1. Andhra Pradesh 4

2. Gujarat 12

3. Haryana 8

4. Kerala 1

5. Maharashtra 24
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1 2 3
6. 6rissa 1
7. Punjab 2
8. Rajasthan 2
9. Tamil Nadu 3
Total 57
STATEMENT

Number of Schemes Registered by the D.G.T.D. and Schemes pertaining to Industries De-

Licensed Registered by the Secretariat for Industrial Approvals During January to September
1988

State/Union Territory Schemes registered Schemes per-
by D G.T.D. taining to
Industries
de-licensed
registered by
S.1A.

1 2 3

1. Andaman & Nicobar —_ 1
Islands

2. Andhra Pradesh 112 52

3. Arunachal Pradesh — —_—

4. Assam 10 28
5. Bihar 8 43
& Chandigarh — 4
7. Dadra & Nagar Havel 1 6
8. Delhi 1 3
8. Goa, Daman & Diu 19 18

10. Gujarat 69 83
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-

1 2 3
11.  Haryana 18 75
12. Himachal Pradesh 9 33
13. Jammu & Kashmir 7 24
14. Karnataka 57 49
15. Kerala 9 21
16. Madhya Pradesh 43 59
17 Maharashtra 106 167
18. Menipur —_ 3
19. Meghalaya 2 1
20. Mizoram 1 —
21. N‘agaland - 2
22. Orissa 12 20
23. Pondicherry 9 6
24. Punjab 25 57
25. Rajasthan 38 30
26.  Sikkim 1 —
27. Tamil Nadu 52 57
28, Tripura — 2
29. Uttar Pradesh 100 237
30. West Bengal 24 54

Total: 734 11156
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Piant Load Factors of State Electricity
Boards

3449. SHRI LAKSHMAN MALLICK:
Will the Minister of ENERGY be pleased to
state:

(a) the national average of plant load
factor and model plant load factor as on 31
October, 1988;

(b) the details of the plant load factor tor
various State Electricity Boards;

(c) the reasons for wide disparities in
plant load factor of different State Electricity
Boards;

(d) whether coal of low qualities sup-
plied to them contributes to low levels of
plant load factor;

(e) if so, the remedial steps being taken
by Government in this regard;

(f) whather imports of high quality coal
is permitted; and

(9) it so, which of the State Electricity
Board are importing coal directly?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RA!):
(a) The national average plant load factor of
thermal power stations during April, 1988—
October, 1988 is 5§1.9%, against a target of
53.7%.

(b) The details of the plant load facto- of
various State Electricity Boards ara given in
Statement below.

(c) The Plant Load Factors of Thermal
Power Stations depend on several factors
namely planned maintenance shut down
period, forced outage, age of the plant, coal
supply related to quality and quantity, sys-
tem load conditions and overall operation
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and management inadequacies.

(d) and (e). inferior quality of coal is one
of the factors towards lower power genera-
tion from thermal power stations. Com-
plaints regarding inferior quality and over-
sized coal containing extraneous material,
received from various utilities are examined,
and suitable remedial action is taken. The
collieries supplying oversized coal have
been identified and the Department ot Coal
has been requested to take necessary ac-
tion in this regard.

(f) and (g). During 1985-86, Coal was
allowed to be imported for Turicorin Power
Station of Tamil Nadu Electricity Board
mainly on account of constraints in moving
coal to the Tuticorin Power Station by sea.
However, at present all the power stations in
the country are consuming indigenous coal.

STATEMENT

Plant Load Factors of various State Electric-
ity Boards during April-October, 1988

Electricity Boards P.L.F. (%;During
April-October,
1988

1 2

HSEB 34.2

RSEB 43.1

PSEB 56.9

UPSEB 48.8

GEB 51.2

MSEB 49.5

MPEB 45.5

APSEB 63.6

TNEB 62.0
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1 2

KPC 65.3
BSEB 34.9
OSEB 295
WBSEB 36.4
WBPDEV 46.8
DPL 25.6
ASEB 28.0

Tatkal Telephone

3450. SHRI HARIHAR SOREN: will
the Minister of COMMUNICATIONS be
pleased to state:

(a) when was the “Tatkal” scheme to
provide telephones on demand introduced;

(b) theresponse to that scheme in Delhi
and else where;

(c) whether Government have re-
viewed the working of this scheme; and

(d) if so, the prospects thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) The “Tatkal”
Scheme was introduced with effect from 10-
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6-1988.

(b) In Delhi 86 applications and in other
parts of the country 985 applications have
been received for provision of telephone
connection under “Tatkal” scheme.

{¢) and (d). No, Sir. It is too early to
review the Scheme.

Unclaimed Money Post Offices

3451. SHRI CHINTAMANI JENA: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the total amount of money laying
unclaimed in post offices in the country, to
date:

{b) the number of applications received
by the post offices for claiming the said
money;

(c) the reasons for delay in the payment
to the rightful owners; and

(d) how this unclaimed money is being
utilised?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) The amount of
money which has lapsed to the Government
because of no claims in respect of Inland
Money Orders, Indian Postal Orders and
Savings Certificates during the year 1987-
88 is as follows:-

Year Infand Money Orders Indian Postal Orders Savings
Certificates
Rs. P. Rs. P. Rs. P.
1987-88 32,40,11,754.68 14,75,62,654.85 64,36,179.35

Apart from the above major items which
have lapsed to the Government, there are a

number of deposits mainly of personal na-
ture like G.P.F. deposits which are lying
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unclaimed in the Post Offices. The value of
such unclaimed deposits does not exceed
Rs. 19 lakhs.

(b) The information is not centrally
maintained in the Depariment ot Posts.

(c) As and when claims are made, they
are settled expeditiously.

(d) The unclaimed amount under “In-
land Money Orders” and “Indian Postal
Orders” is treated as revenue receipt of the
Department of Posts whereas that for Sav-
ings Centificates is treated as revenue re-
ceipt of the General Revenues. The amount
in all cases is paid to rightful claimants afier
due verifications as and when a claim is
received.

Production of Newsprint

3452. DR. B.L. SHAILESH: Wil the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Kelkar Committee on
long-term newsprint allocation policy has
recommnded for stepping up indigenous
newsprint production using bagasse which
is available in abundance;

(b) the gap between the supply and
demand of newsprint;

{c) whether the present policy for allot-
ment of newsprint to the media is mure
import-oniented; and

(d) if so, whether Government contem-
plate adoption ot a mix of fiscal and market-
related policies, as recommended by the
Committee and ensure indigenous produc-
tion of all the newsprint required by the
media?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
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FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) Yes Sir.

(b) The gap between demand and
indigenous supply of newsprint varies from
year to year. During the year 1987-88, total
allocation of newsprint was to the tune of
5.91 lakh MTs. as against the indigenous
production of 2.90 lakhs MTs.

(c) No Sir. Newsprint is imported only to
supplement the indigenous production.

(d) This recommendation of the Kelkar
Committee is related to the long term News-
print Allocation Policy to be formulated dur-
ing the eighth Five Year Plan.

Priorily industries for Eighth Plan

3453. SHRI SHANTARAM NAIK: Wili
the Minister of INDUSTRY be pleased to
state:

(a) whether Union Government have
prepared a list of industries to be given
priority during the Eighth Plan;

(b) if so, the details thereof; and

(¢) the basis on which this list has been
prepared?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRIM. ABUNACHALAM): (a)to (c).
The Appioach Pager to the Eighth Five Year
Plan is under pregaration for submission to
the National Development Council for ap-
proval which wouid form the basis for the
formulation Eighth Five Year Plan as
well as the r@lategl exercise for identification
of specific industries to be given priority
during the Eighth Plan.

Disconnection of STD Facility

3454. SHRIJUJHAR SINGH: Will the
Minister of COMMUNICATIONS be pleased
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to state:

(a) whether alarge number of consum-
ers including Members of Parliament have
got their S.T.D. facilities disconnected,

(b) if so, the percentage of such per-
sons who have got disconnected the S.T.D.
facility; and

(c) the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) to (c). The
information is being collected and will be laid
on the Table of the House.

[Transliation]

Sharing of Power from Damodar Valley
Corporation Projects

3455. SHRI SARFARAZ AHMAD: wWili
the Minister of ENERGY be pleased to state

(a) the number of thermal power sta-
tions under the Damodar Valley Corporation
and the locations thereof;

(b) the names of the thermal power
stations generating power, and the quantum
thereof being supplied to each State;

(c}) whether any tripartite agreement
was concluded among the State Govern-
ments of Bihar, West Bengal and Damocar
Valley Corporation regarding sharing of
power among them and if so, the details
thereof; and

(d) whether Bihar is getting its share of
power as per the agreement and if not, the
reasons therefore?

THE MINISTER OF STATE IN THE _
DEPARTMENT OF POWER IN THE MIN:S-
TRY OF ENERGY (SHRI KALPNATH RAl):
(a) and (b). There are presently three thor-
mal power stations (TPS) in operation under
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Damodar Valiey Corporation. These are—
Bokaro (A) TPS (205 MW) and Bokaro (B)
Stage | (210 MW), located in Bihar, Chan-
drapura TPS (780 MW) in Bihar, and Dur-
gapur TPS (350 MW) in West Bengal. Power
is supplied by DVC to bulk consumers (33
KV and above) in Bihar and West Bengal.
Quantum of energy supplied to consumers
in Bihar and West Bengal during 1985-86
and 1986-87 from DVC was as under:

(MUs)
Bihar West Bengal
1986-87 3537 1977
1985-86 3603 2055
(c) No, Sir.

(d) Does not arise.
[English]
LPG Connections in O.P.

3456. SHRI KAMLA PRASAD SINGH:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG connections
allocated in Uttar Pradesh and waiting list for
LPG connections in the State, district-wise,
as on 1 October, 1988;

(b) the aliotment of LPG connections
made during the last three years, year-wise;
and

(c) the time by which the existing wait-
ing list for LPG connections ig likely to be
clearaed?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) The
information is givan in the statement below.

(b) The approximate number of LPG
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connections released in Uttar Pradesh dur- (c) Relsase of new LPG connections is
ing the last three years are as under: done by the oll industry all over the country,
(in Iakhs) including in Utt.ar Pradesh, in a phased
manner under its annual programme for
1985-86 1.24 enrollment of customers; subject to aug-
1986-87 1.81 mentation in availability of LPG.
1987-88 1.97
STATEMENT
S.No. Name of District No. of customers No. of persons
ason 1.10.1988 on waiting list
ason 1.10.1988
1 2 3 4
1. Uttar Kashi 4380 —_—
2. Gopeshwar 3330 —
3. Tehn 3735 —
4. Dehradun 85814 16149
5. Pauri 18154 —
6. Pithoragarh 8895 500
7. Almora 10655 400
8. Nanital 42887 3571
9. Saharanpur 733399 17665
10. Muzaffarnagar 28663 23185
11.  Bijnor 16506 12437
12. Meerut 77325 40949
13. Ghaziabad 79252 42502
14.  Bulandshahr 195¢€,5 6721
15. Moradabad 37232 18451
16. Rampur 13700 —
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1 2 3 4
17. Badaun 8566 4030
18. Bareilly 61554 19741
19.  Pilibhit 4106 918
20. Shahjahanpur 9095 6450
21.  Aligarh 36433 ‘21259
22. Mathura 27057 9866
23. Agra 86744 58365
24. Etah 9880 4810
25.  Mainpuri 11278 4707
26. Farrukhabad 12890 7482
27. Etawah 6194 7 32.
28. Kanpur 155026 54071
29. Fatehpur 5319 3800
30. Allahabad 63264 31653
31. Jalaun 9584 3440
32. Jhansi 21933 19307
33. Laltpur 2366 2749
34. Hamirpur 6138 3950
35. Banda 2775 4100
36. Sitapur 6256 5503
37. lakhimpur Kher 2460 2780
38. Hardoi 8370 460
39. Unnao 7028 2822



119 Written Answers DECEMBER 6, 1988 Written Answers 120
1 2 3 4
40. Lucknow 174375 37066
41. Rai Bareilly 10241 5669
42. Bahraich 3941 2623
43. Gonda 396( 760
44. Barabanki 6815 1866
45. Faizabad 17313 3090
46. Sultanpur 10943 —
47.  Pratapgarh 7015 2000
48. Basti 10363 5170
49. Gorakhpur 33678 19430
50. Deoria 7826 2510
51. Azamgarh 7015 5600
52. Jaunpur 5325 950
53. Ballia 5304 3800
54. Ghazipur 3106 3500
55. Varanasi 54640 25030
56. Mirzapur 13266 2800
57. Kanpur Dehat —_— —_—

14,62,955 5,88.809

Shifting of Telephones from Bombay to ted shifting of telephones from Bembay to

New Bombay

New Bombay upto December, 1988 as a
special case;

3457. SHRIPRAKASH V. PATIL: Wil

the Minister of COMMUNICATIONS be
pleased to state-

{b) whether Maharashtra Government
has requested that this facility should be

(a) whether Government have permit- made available on a permanent basis; and
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(c) if so, the decision taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a)to (c). Yes, Sir.
Suggestions received from the Maharashtra
Govarnment and the public have been con-
sidered and shifts of Telephones from
Bombay to New Bombay have been permit-
ted upto 31st March, 1991.

[Translation]
Setting up Industries in Bihar

3458. SHRI KRISHNA PRATAP
SINGH: Will the Minister of INDUSTRY be
pleased to state:

(a) the number of applications received
for setting up of small and medium industries
in Bihar during the last two years; and

(b) the number of industries in respect
of which the letter of intents have been
1ssued so far and the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRIL. ARUNACHALAM): (a) Applica-
tions for setting up small scale industries are
received by Director, Industries in State
Government directly and the information 1s
not centrally maintained. The number of
applications received from Bihar for registra-
tion with Directorate General of Technical
Development for setting up of industries are
31 and 24 applications in respect of 1987
and 1988 (upto September, 1988) respec-
tively. Of this, the applications registered .ire
27 and 9 respectively in 1987 and 1988 (upio
Seplember, 1988).

{b) During the years 1987 and 1988
(upto September, 1988) 14 and 10 letters ot
intent respectively have been issued for
locations in Bihar State. The details of the
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letters of intent issued are available in the
monthly newsletter published by the Indian
Investment Centre. Copies of this are sentto
the Parliament Library.

[English]
Schedule for Electricity Bills in DESU

3459. SHRIC.K. KUPPUSWAMY: Will
the Minister of ENERGY be pleased to state:

(a) the intervals at which the Delhi
Electric Supply Undertaking is expected to
prepaie electricity bills and send to custom-
ers;

(b) whether any schedules of dates/
months have been prescribed for different
areas of Delhi for the preparation of such
bills;

(c) whether these schedules are being
adhered to;

(d) if not, the reasons therefore; and

(e) the steps being taken to improve the
billing system?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) to (e). The information is being collected
and will be laid on the Table of the House.

Supply of Gas Turbines by Bharat
Heavy Electricals Limited

3460. SHRISANATKUMARMANDAL.:
Will the Minister of INDUSTRY be pleasedto
state:

{a}) whether his attention has been
invited to the news item captioned “RPL
terms put BHEL out of reckoning” appearing
in the “Business Standard” Calcutta dated
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15 November, 1988;

(b) if so, the facts in this regard and the
conditions laid down by the Reliance Petro-
chemicals Limited (RPL) for the manufac-
ture and supply of gas turbine which cannot
be complied with by the Bharat Heavy Elec-
trical Limited;

(c) whatis the Government policy about
theimport of gas turbine by the private sector
companies; and

(d) the reasons for not making use of
indigenous public sector manufacturing
capacity for the supply of these equipment
which entails huge foreign exchange?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) Yes, Sir.

(b) to (d). Rehance Petro-Chemiculs
Limited have sought permission of the
Empowered Committee in the Depantment
of Industrial Development for floating global
tenders for procurement of 3 x 20 MW or 2 x
30 MW gas turbine sets.

Application received for import of power
generation equipment (except DG Sets for
stand-by power generation) including gas
turbines, both from public and private sector
companies are considered in accordance
with the provisions of para 31 of the Import &
Export Policy, 1988-1991. Approval fou
import is given on ment of each case, after
taking into account the offers received
against the global tenders. Indigenous
availability of the equipment including the
offer made by BHEL is also considered he-
fore the import is allowed.

Scandal in Drug Purchase in DESU

3461. DR. KRUPASINDHU BHOI: Wil
the Minister of ENERGY be pleased to state:

(a) whether the attention of Govern-

DECEMBER 6, 1988

Written Answers 124

ment has been drawn 1o the news item
published in Daily “Jansatta” dated 14 July,
1988 under the caption “DESU ki Dawa
Kharid main ghapla jaari”; and

(b) it so, the facts in the matter add the
action taken by Government?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRiI KALPNATH RAIl):
(a) and (b). The information is being col-
lected and will be laid on the Table of the
House.

Closure of Petrol Pump in Raiganj
(West Bengal)

3462. DR.GOLAM YAZDANI: Wil the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whethaer the petrol pump in Raigan|
town (West Bengal) has been closed down;

(b) i so, when it was closed;

(c) whether this pump has been shifted
elsewhere;

(d) if so, to w.iich place and how far and
when; and

(8) whether consumers have been
benefited in any way and if so, the details in
this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b): Yes, Sir. This retail outlet has become
inoperative since early 1982 mainly due to
family dispute among the partners;

(c) There is a proposal to resite this
closed retail outlet as the existing site has
sinca been encroached upon;
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(d) Ut is proposed to resite this outlet at
Panishalhal on NH 34 which is less than 2
Kms. away from the existing location; it is
expegted to be commissioned sometime in
March/April, 1989 by the same dealers;

(e) Yes, Sir. The proposed location
being away from the congesied town area
will be an added advantage in as much as it
would also cater to the Highway Traffic on
NH 34.

House Buliding Loan Conditions in
Public Sector Undertakings

3463. SHRI NARAYAN CHOUBEY:
Willthe Minister of INDUSTRY be pleasedto

state:

(a) whether a number of public sector
undertakings following Central Government
Dearness Allowance pattern have amended
their different loan schemes/rules including
the conditions for grant of house buildings
loans, pending their wage revision by High
Powered Pay Committee; and

(b) if so, the details thareof?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) and (b). The relavant
information is being collected from the con-
cerned public enterprises and would be
placed on the Table of the House.

[ Translation]
Waiting List for Telephone Connections

3464. SHRI DAL CHANDERUJAIN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of applications for tele-
phone connections on the waiting list, State-
wise;
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(b) the dates from which applications
are pending; and

(c) the time by which these waiting lists
are expected to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) and (b). The
reply is given in the statement below.

(c) The objective of the sevanth Plan is
to clear the waiting list as under:

Meeting average telephone
demand for the period
registered upto

Unit/Type

Telephone Districts

1 2

1. Metro Distt. 30.9.1986
2. Major Distt. 30.9.1986
3. Minor Distt. 1.4.1987

Telecormmunications Circles

1 2

1. MAX-Il (large size

exchanges) 1-4-1987
2. MAX-ll (Medium size

exchanges) 1-4-1988
3. MAX-l! (Small &

Manual Exchanges) 1-4-1990

The remaining waiting list shall be
cleared progressively during the Eighth Plan
period.
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STATEMENT
Sl Name of State/U.T. Waiting list as Earliest date
No. on 31.10.88 from which
pending
1 2 3 4
1. Andhra Pradesh 63312 16.2.1981
2. Assam 8435 1.1979
3. Bihar 16865 12.4.1981
4. Gujarat 1133083 20.1.1981
5. Haryana 32139 24.8.1978
6. Himachal 4931 20.8.1982
7. Jammu & Kashmir 12441 30.9.1980
8. Karnataka 76382 1.4.1980
9. Kerala 114110 11.4.1977
10. Madhya Pradesh 57593 .8.1981
11. Maharashtra 365412 6.1978
12. Arunachal Pradesh (NE) 301 13.3.1980
13.  Manipur (NE) 823 7.2.1986
14. Meghalaya (NE) 1125 8 3.1984
15. Mizoram (NE) 736 13.8.1985
16. Nagaland (NE) 854 5.9.1983
17.  Tripura (NE) 721 26.3.1985
18. Orissa 7100 29.8.1981
19. Punjab 64746 2.2.1979
20. Rajasthan 59989 16.6.1980
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1 2 3 4

21. Tamil Nadu 100815 18.1.1982

22. Uttar Pradesh 66811 10.1.1981

23. Wast Bengal (including 42307 .1979
Sikkim)

24, Goa 6665 6.1982

25. Delhi (U/T) 215793 5.5.1979

[English}

Setting up of Distlliation Plant in
Cauvery Basin

3465. SHRI P.M. SAYEED: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether Government havefinalised
any plan to set up a distillation plant to
process the crude oil in the Cauvery Basin,

(b) if so, the details thereof;

(c) if not, the time by which it is likely to
be set up;

(d) the approximate cost thereof; and

(e) the total number of persons who
would man the plant, both technical and
nontechnical separately?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-

RAL GAS (SHRI BRAHMA DUTT): (a) to’

(e). Government have asked MRL to pre-
pare a Detailed Feasibility Report for setting
up facilities for processing the crude pro-
duced in the Cauveri Basin. As per the
preliminary estimate the project is to cost
about Rs. 94 crores and to provide direct

employment to about 125 technical and 25
non technical people for the operation and
maintenancs of the facilities. The capacity is
to absorb 0.5 MT of crude oil.

Survey for Hydel Power Potential in
Chenab Basin

3466. SHRI MOHD. AYUB KHAN: Will
the Minister of ENERGY be pleased to state.

(a) the names of hydel power projects
surveyed in the Chenab basin and also else-
where in J & K State:

(b) the total power potential of each
project;

(c) the estimated cost of each project;

(d) the projects proposed by the State
Government to be executed by the National
Hydro-electric Power Corporation (NHPC);

(e) the expenditure incurred so far on
each one of the projects entrusted to the
NHPC; and

(f) the approximate date of completion
of each project?

THE MINISTER OF STATE IN THE
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DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) to (f). The information is being collected
and will b e laid on the Table of the House.

Proposals for New Power Project In
Rajasthan

3467. SHRI VIRDHI CHANDER JAIN:
Will the Minister of ENERGY be pleased to
state:

(a) the proposals for new projects re-
ceived from Rajasthan Government;

(b) the action taken by Union Govern-
ment thereon;

(c) the reasons for delay in clearing
these projects; and

(d) when these projects are likely to be
clearad?

THE MINISTER OF STATE IN THE
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DEPARTMENT OF POWER N THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RALl):
(a) and (b). The details of pending proposal
for new power projects received from the
Government of Rajasthan and reasons for
pendency are given in the Statement below.

(c) and (d). The clearance of project
proposals for execution depends upon sav-
eralfactors including comprehensiveness of
the project reports, expeditious response of
the project authorities to various comments/
observations of the Central Electricity Au-
thority/Central Water Commission, availa-
bility of various inputs such as fuel and
water, environment and forest clearances,
clearances from State Pollution Control
Board and National Airports Authority etc.,
the relative priority accorded by the State
Government to the projects in term of alloca-
tion of funds and resolution of inter-state
disputes, if any, in sharing of water re-
sources. As such, itis notfeasible to indicate
a definite time limit for according approval to
the projects.
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Telecast of Cheap Films

3468. SHRI K. MOHANDAS: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether a decision has been taken
to screen mostly cheap commaercial films in
Hindi on Television on Sunday;

(b) if so, the compelling reasons for the
same;

(c) whether Government are aware that
regular exposure of children of impression-
able age to these cheap films is likely to
vulgarise their taste and to sharpen their
productivity to crimes and other anti-social
activities; and

(d) if so, the steps being taken to
remedy the situation?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) No, Sir.

(b) Doe not arise.

(c) and (d). Film telecast on Doord-
arshan network are selected on the basis of

the following broad criteria:-

1. National/International/State
Awards won;

2.  Thematic value;

3. Cinematic value;

4. Etertainment value;

5. Suitability for family viewing;
6.  Year of production.

Doordarshan does not accept for tele-
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cast feature films encouraging violence,
crime, hooliganism, drinking, extremist ac-
tivities, defaming any Religion, Caste or
Community.

Impact of Liberalisation of Industrial
Policy

3469. PROF. P.J. KURIEN: Will the
Minister of INDUSTRY be pleased to state:

(a) the details of steps taken by Govern-
ment during the last three years to liberalise
the industrial licensing, as well as, to pro-
vidce concessions to major industries;

(b) whether these steps have produced
the desired result;

(c) if so, the details thereof; and

(d) the increass in production due to
. a®
these concessions, sector-wise?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRIM. ARUNACHALAM): (a)to (d).
The measures taken by the Government
during the last three years to liberalise the
industrial hcensing include delicensing of
specificindustries for MRTP/FERA and non-
MRTP/non-FERA companies, re-endorse-
ment of licensed capacities on the basis of
capacity utilisation, modernisation and mini-
mum economic scales fo capacities, broad-
banding, freedom for excess production
over licensed capacity for exports, increase
in validity period of letters of intent from 1
year to 3 years, exemption from licensing of
industrial undertakings involving investment
upto Rs. 50 crores in fixed assets in back-
ward areas and Rs. 18 crores inother areas.

It is.too early to assess the impact of
these measures on industrial investment
and production. However, these measures
have definitely led to the acceleration of
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industrial growth and improvement of effi-
ciency and competitiveness of our industry.
The annual rate of industrial growth has
consistently been over 8% per annum over
the last four years. The investment climate
has been buoyant and in several areas, the
sellers’ market has been turned into buyers’
market. Competitive pressure is also forcing
our industry to pay greater attention to up-
gradation of technology, cost reduction and
quality improvement.

T.V. Relay at Rourkela

3470. SHRI MAURICE KUJUR: Will
the Minister of INFORMATION & BROAD-
CASTING be pleased to state:

(2) whether there is any proposal to put
up a high power T.V. Relay Centre at Rour-
kela; and

(b) if so, the details thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) No, Sir. How-
ever, the existing low power (100 W) TV
transmitter at Rourkela is envisaged to be
shifted to a new site on Durgapur hill to
improve its coverage.

(b) Does not arise.

Settlement of Accounts between ONGC
Suppliers of Woolien Cloth

3471. SHRI V. SREENIVASA
PRASAD: Willthe Minister of PETROLEUM
AND NATURAL GAS be pleased to refer to
the reply given on 23rd August, 1988 of
Unstarred Question No. 3767 regarding
settiement of accounts between ONGC and
suppliers of woollen cloth and state:

(a) whether the accounts between the
Cawnpore Woollen Mills Limited, Kanpur
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and the Oil and Natural Gas Commission
have since been settled; and

(b) if not, the reasons therefor and when
the accounts are likely to be settled?’

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) Does not arise.
Delay in Payment by Companies

3472. SHRI M.V. CHAN-
DRASHEKHARA MURTHY: Will the Minis-
ter of INDUSTRY be pleased to state:

(a) whether Government have received
complaints from depositors of fixed deposit
schemes of different public limited compa-
nies against delay in payment onits maturity;

(b) if so the details thereof; and

(c) the steps being taken against the
defaulting companies to protect the interest
of small depositors?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) Yes,
Sir.

(b) The time and effort involved in
compiling the information will not be com-
mensurate with the results sought to be
achieved.

(c) The amended provisions of Section
58A of the Companies Act, 1956, as
amended by the Companies (Amendment)
Act, 1988, seek to protect the interest of
depositors against the defaulting compa-
nies, after the said provisions are brought
into force.
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Financial Assistance for Electrical
Project in Punjab

3473. SHRI KAMAL CHAUDHARY:
Will the Minister of ENERGY be pleased to
state:

(a) whether Punjab Government have
asked for financial assistance for setting up
some electrical projects in the State;

(b) if so, the details thereof; and

(c) the action taken by Union Govern-
ment thereofi?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RALl);
(a) and (b). The Govaernment of Punjab ha
requested for additional tinancial gfssistajiCa
inthe Annual Plan 1988-89 for thie Shallbur-
kandi Hydro dlectric praject.

(c) The question of allocation of a
higher outlay for the Shahpurkandi project,
within the overall Annual Plan outlay for
1988-89, would arise only after clearance of
the project by the Planning Commission
which has been held up due to inter-State
aspects.

Joint Venture for Manufacture of
Electronic Main Telephone Exchanges

3474. SHRIMATI GEETA MUKHER-
JEE: Wil the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government are consider-
ing a proposal of a joint venture project of the
Hindujas and Alcatal of France for the manu-
facture of electronic main telephone ex-
changes (MAX);

(b) if so, the details thereof;

(c) whether the manutacture of switch-
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ing equipment including MAX is reserved for
the public sector; and

(d) if so, whether there is any change in
Government's policy in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) No, Sir.

(b) ypes not arise.

(¢} and (d). Manufacture of Main Auto-
mrai'c exchanges is reserved for units in
wifich equity participation of the state sector
should be atleast 51%. There is no proposal

fo change this policy for the present.

Recovery of Unintended Benefit by

""indian Drugs and Pharmaceuticais Ltd.

and Hindustan Antibiotics Ltd.

3475. SHRI RAJ KUMAR RAL:
DR. CHANDRA SHEKHAR
TRIPATHI:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether his Ministry had assessed
the unintended benefit made by the Indian
Drugs and Pharmaceuticals Ltd. and the
Hindustan Antibiotics Ltd. according to the
Drugs (Prices Control) Order, 1979;

(b) if so, the names of the drugs and
finished medicines on which these compa-
nies overcharged;

(c) whether the recovery of unintended
benefit has been made in the case of both
these companies; and

(d) if not, the reasons therefor?
THE MINISTER OF INDUSTRY (SHRI

J. VENGAL RAO): (a) to (d). Government
has decided to drop proceedings under Para
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7(2) of DPCO, 1979 in respect of M/s. Indian
Drugs and Pharmaceuticals Ltd. and Mss.
Hindustan Antibiotics Ltd.

U.S. Firms interest in India

3476. SHRI ANIL BASU:
SHR! R.M. BHOYE:
SHRI H.B. PATIL:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether the attention of Govern-
ment has been drawn to the news-item
captioned “Pepsi deal will attract U.S. firms”
appearing in the “Statesman” (Calcutta ed.)
of September 29, 1983; and

(b) it so, how many and what type of
offers have since been received from U.S.
investors?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) Yes,
Sir.

(b) Some proposals for foreign collabo-
ration with US parties have been received by
the Government and these are at various
stages of consideration. Details of pending
foreign collaboration proposals are not re-
vealed till the Government have taken final
decision thereon.

LPG Bottling Plants
3477. SHRI CHIRANJI LAL SHARMA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased 1o state:

(a) the approximate expenditure on
setting up a bottling plant;

(b) the approximate number of employ-
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ees of all kinds/trades usually needed to run
a bottling plant; and

(c) whether atleastone person fromthe
family of the owner of land whaose land has
been acquired for the plant is to be provided
a jobin the plant as per policy of the Govern-
ment?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a)
Depending on factors such as the plant
capacity, location of site, length and type of
railway siding, prevailing labour costs, etc.,
the approximate cost of a bottling plant will
vary from Rs. 3 crores to Rs. 30 crores;

(b) Depending on the plant capacity
and the number of shifts operated, the tota
number of employees required to operate a
bottling plant will vary from about 40 to 200;

(c) Preference is given in providing
employment to members of tamilies whose
lands have been acquired for the plant,
subject to their meeting the prescribed eligi-
bility criteria for the job.

Special programme on Id-Miladun Nabl
on ALLR. and T.V.

3478. SHRi SYED SHAHABUDDIN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the duration of Radio/T.V. special
programmes on the holy prophet and/or Is-
lam broadcastitelecast on the occasion of
the ld-Miladun Nabi, 1988, Station/Centre-
wise and language-wise;

(b) the corresponding information for
the programmes broadcasttelecast during
1988 on the occasion of the birthday of other
religious personalities/founders of relig-
ions?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) On the occa-
sion of the birthday of the Holy Prophet and
similar occasions, All India Radio Stations
and Doordarshan Kendras broadcast/ele-
cast suitable devotional music and spoken-
word programmes. Details of such program-
maes from various AIR Stations and Doord-
arshan Kendras are not kept in a compiled
form.

(b) The religious personalities/found-
ers of religion whose Birth/Death anniversa-
ries are observed by AIR and Doordarshan
are as follows:-

1. Mahavira
2. Buddha
3. Christ

4. Guru Nanak Dev Ji

Important festivals of the major religions
are observed by AIR Stations and Doord-
arshan Kendras depending on the local
interest. No particular duration has been
specified.

Contract for supply and erection of
equipment in Neyveli Lignite Corpora-
tion

3479. DR. V. VENKATESH: Will the
Minister of ENERGY be pleased to state:

(a) whether the comtract awarded in
1986 to different contractors for supply and
erettion of equipments in Neyveli Lignite
Corporation Limited for the Second Mine
expansion project have been executed;

{b) if not, the facts and details thereof;
and
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(c) the efforts being made to limit cost
escalation?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) to (c). Significant progress
has been achieved in implementation of the
second mine expansion project of Neyveli
Lignite Corporation. Over 26,000 tonnes of
material for erection of Specialised Mining
Equipment has been received at site and of
this over 14,000tonnes have gone into erec-
tion. The project is scheduled to be commis-
sioned in March, 1990.

The contracts for the supply of equip-
ment have been entered into eitheron a firm
price basis or with a csiling of 10% on the
ascalation.

Grievances of Phone Users in Tamil
Nadu

3480. SHR!I KADAMBUR M.R.
JANARTHANAN: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether Gove.nment are aware of
the Tamil Nadu High Court orders restrain-
ing collection of telephone dues and discon-
nection them on writ petitions filed by various
phone users associations in Tamil Nadu;

(b) if so, the steps taken by Government
to redress the grievances of Tamil Nadu
phone users; and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) and (b). Yes
Sir. due to “work to rule” agitation by a
Section of employees (Technicians) the
Telephone services deteriorated in Tamil
Nadu. By diversion of staff from other units
and making available material resources
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(space parts), the maintenance has since
improved considerably and has almost
reached normalcy.

(c) Does not arise.

Application for Telephone Connections
in West Bengal

3481. DR. PHULRENU GUHA: Willthe
Minister of COMMUNICATIONS be pleased
to state:

(a) the number of applications regis-
tered for telephone connections in West
Bengal in 1985, 1986 and 1987,

(b) the number of applicants provided
with telephone connections; and

(c) when the waiting list is expected to
be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) Number of
applications who registered for telephone
connection in West Bengal (including Cal-
cutta Telephone District) was 14,471 during
1985, 15,279 during 1986 and 15,580during
1987.

(b) Number of telephone connection
provided was 14,377 during 1985, 12,731
during 1986 and 14,615 during 1987.

(c) The present waiiing list is expecied
to be cleared gradually during the balance
period of current plan and the early part of
the Eighth Five year Plan.

[ Translation]

Telecast of Late Night Films

3482. SHRIRAM PUJAN PATEL: Will
the Minister of INFORMATION AND
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BROADCASTING be pleased to state:

(a) whether telecasting of late night
films for adults is causing adverse effect on
the character of youth deviating them from
ancienttraditions of love, harmony and toler-
ance; and

(b) if so, the reasons for not discontinu-
ing such telecast?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) No, Sir. The
films telecast at late night on Fridays are
outstanding films with high artistic and cine-
matic values. Sometimes films with mature
concept are also telecast in this chunk. In
such cases, caption that the film is not suit-
able for children below 18 years is displayed
before telecast of the film. Srown up people
who waitch these films are mature in their
responses to projection in such films. It is,
therefore, not correct to say that these films
adversely effect youth.

(b) Does not arise.
[English)

Production and Price of Synthetic
Rubber

3483. SHRI Y.S. MAHAJAN: Will the
Minister of INDUSTRY be pleased to state
the measures proposed to be taken by
Government to bring down the cost of syn
thetic rubber and increase its production?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): These include facilitating
availability of raw materials at reasonable
prices, approvals for creation of additional
capacity for the manufacture of synthetic
rubbaer, etc.
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Ciosure of Petrol Pump at Bhanjanagar,
Orissa

3484. SHRISOMNATH RATH: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the indian Oil Corporation
petrol pump at Bhanjanagar (Orissa) has
been closed;

(b) if so, since when; and

{c) whether Government propose to
allot a petrol pump at Bhanjanagar to an-
other dealer; if so, when?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMA DUTT): (a) Yes.
Sir;

(b) Since May 1985;

(c) In addition to one Retail Outlet of
Bharat Petroleum Corporation functioning at
Bhanjanagar at present, IOC is taking nec-
essary steps to develop another Retail Out-
let there after observing the required formali-
ties.

Telephone System in Kerala

3485. PROF. K.V. THOMAS: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether the telephone system in
Kerala is not functioning properly for the last
two months;

(b) whether a group of workers of teie
communications department are under ..gi-
tation tor the last two months and tampering
of the equipment has been reported; and

(¢) if so, the steps taken in the matter?
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THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) Yes Sir, the
telephone systems in Kerala were not work-
ing properly during second half of Septem-
ber and 1st half of October of 1988.

(b) Some technicians had been agitat-
ing during the period in question. Depart-
ment is not aware of any tampering of equip-
ment. However number of busied switches
increased during this period.

(c) Few selected agitating staff were
transferred and few others were charge-
sheeted. At present the services are almost
normal.

Agreements by Companies Engaged in
Property Dealings in Delhi

3486. SHRI KESHORAO PARDHL
Will the Minister of INDUSTRIES be pleased
toc state:

(a) the details of representations re-
ceived from individuals or associations re-
garding unfair and/or restrictive clauses of
agreements being executed by the private
limited companies engaged in property
dealings in Delhi;

(b) if so, action taken thereon;

(c) it not, the reasons therefor;

{d) whether thesa agreements are
required to be registered under M.R.T.P.
Act;

{e) if so, the directions issued to these
companies; and

{f) the action being taken against the
companies if they are not following the direc-
tions of the concerned authorities in this
regard?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a)to (c).
The MRTP Commission has instituted 52
cases for Investigation/Enquiry against
firms/companies for indulging in alleged
restrictive trade practices u/s 2(o) of the
MRTP Act, 1969 and for indulging in unf:ur
trade practices u/s 36A of the Act in provid-
ing service as builders at Delhi and other
places to customers, based on the comn-
plaints made by members of public and
apolication filed by the Director-General of
Investigation and Registration. In some of
the cases, copy of the agreement between
the builder and the customer has been re-
ceived alongwith the complaints. The time
and eitort involved in compilation of deta is
regarding complaints made, in this behalt,
may not be commensurate with the result
likely to be achieved.

(1) to (f). No such agreement has been
filed u/s 35 of the MRTP Act, 1969 for regis-
tration. However, the copies of the agree-
ments received alongwith the complaints
are under examination.

Electricity Connections to Agricultui-
ists in Tamil Nadu

3487. SHRI P.R.S. VENKATESAN:
Will the Minister of ENERGY be pleased to
state:

(a) whether there is any proposal to
liberalise electricity connections to agricui-
turists in Tamil Nadu;

(b) if so, the details thereof: and
{c) f not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MIN!S-
TRY OF ENERGY (SHRI KALPNATH RAl).
(a) to (c). The Uitimate ground water poten-
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tial as assessed by the Department of Minor
Irrigation in terms of number of pumpsets
amounts to about 10 lakhs in the State of
Tamil Nadu. Based on the information re-
ceived from the State Electricity Board,
about 12.2 fakhs pump-sets have already
been energised by the end of October, 1988.
The State has already achieved cent per-
cent village electrification as per 1971 cen-
sus and most of the amount earmarked for
RE works is being utilised for the energisa-
tion of pumpsels in the State. The State
Electricity Board has exceeded their Annual
targets in respect of pumpset energisation
during first three years of the Seventh Five
Year Plan.

[ Translation)
Electrification of Villages

HAGAT PASWAN:
RGY be pleased to

3488. SHRI RAN
Will the Minister ofg
state:

(a) the number of villages in the country
where e actrification has been done and the
number of Scheduled Caste and adivasi
villages out of them;

(b) the number of Scheduled Caste and
adivasi villages where electrification is yet to
be done;

(c) whether any provision has been
made for providing electricity to Scheduled
Castes in those villages in the housss con-
structed under the Indira Awas Yojana; and

(d) if so, the number of Houses under
this scheme provided yith electricity and
arrangements made to provide electricity to
every house?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) and (b). 4,39,881 villages have been
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electrified in the country by the end of 30th
September, 1988. There are no identified
Scheduled Castes villages in the country,
nor any published statistics regarding total
number of such village. However, the num-
ber of Tribal villages electrified in the country
as on 31.8.1988 is 58,441 thereby leaving
53,445 villages yet to be electrified.

(c) and (). There is no separate
scheme for electrification of the villages
where houses are constructed under Indira
Awas Yojana for Scheduled Castes and
others. However, Government of india have
launched Kutirjyoti programme in 1988-89
for extending single point light connections
to households of the rural poor below the
poverty line, including Harijans and Adiva-
sis.
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[English]
Import of Crude Oil and Petroleum
Products

3489. SHRI E. AYYAPU REDDY: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

a) the quantity of crude oil and other
petraleum products imported during 1987
and 1988; and

(b) the prices at which imported and
supplied to the consumers and the profits, if
any, made on the imported crude oil and
petroleum products?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) The
quantity of crude oil and petroleum products
imported is given below:

Year Quantity : Million tonnes
Crude Oil Petroleum Products
Quantity Quantity
1987 18.0 3.66
1988" 13.3 3.97

(January to September)

*Provisional.

(b) The products are distributed 1o thc
consumers at one price whether the product
is indigenously produced or imported. The
prices of imported products are fluctuating m
the international market. Under the admini-
stered pricing scheme the consumer is insti-
lated against these fluctuations and the oll
companies get only a return of 12% post tax
on the net worth which is reflected in the
price build up of the various products.

Setting up of Electronic Telephone
Exchange at Kundii (Haryana)

3490. SHRI DHARAM PAL SiINGH
MALIK: Will the Minister of COMMUNICA.-
TIONS be pleased to state:

(a) whether Union Government have
taken any decision to set up an electronic
telephone exchange at Kundli in District
Sonepat (Haryana):

(b) if so. the details thereof; and
(c) thae time by which it will start function-

ing?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) No Sir.

(b) and (c). Do not arise.
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[ Translation)
Export and Iimport of Films by N.F.D.C.

3491. SHRI SHANTI DHARIWAL: will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the National Film Develop-
Ment Corporation have signed a number of
agreements with foreign agencies to import
and distribute feature films and their video
rights in India;

(b) if so, the names of the countties and
the details of the films and other rights;

(c) whether the Corporation is also
considering to export Indian films;

(d) if so, the extent of success achieved
in this regard; and

(e) the concrete steps taken by Govern-
ment to export indian films?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) and (b). Na-
tional Film Development Corporation
(NFDC) have entered into agreements with
(i) Sovexportfiim of USSR for import and
distribution of teature films and (ii) Motion
Picture Export Association of America
(MPEAA) for import and distribution of fea-
ture films and therr video rights in India.

The agreement between Sovexportfilm
and NFDC which came into force on 1.3.87
for a period of three years inter alia envis-

ages:

— import and distribution in India of
20 motion pictures every year by
Sovexportfiim;

— theatrical (70mm, 35mm and
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16mm) and non-commercial
(16mm) exploitation of films of
Sovexportfilm.

The agreement between Motion Picture
Export Association of America (MPEAA)
and National Film Development Corporation
(NFDC) for a period of three years from
1.8.1988 inter alia envisages:

— annual import and distribution of
not more than 100 titles. This
includes owned (produced and
co-produced) by member com-
panies and acquired films as well
as re-issue titles.

— import and distribution of video
rights of owned and acquired
films imported under the agree-
ment. import of video rights of re-
issue titles and titles imported
under previous agreements
have not been permitted.

— Dustribution of feature films im-
ported by the member compa-
nies of MPEAA under the previ-
ous agreements.

(c) The NFDC is the Canalising Agency
for export of:

(i) exposed cinematographic films
(feature films) including sale of
video rights of Indian feature
films excluding low budget fea-
ture films.

{produced at a cost not exceed-
ing Rs. 20 lakhs)

(i) Video taped cinema films (in-
cluding cassettes) Besides, the
Corporation has been exporting
on its own feature films and their
video rights.

(d) The success achieved by the Corpo-
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ration during the last three years in the field
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of export of Indian films is as under:

(Rupees in lakhs)
1985-86 1986-87 1987-88
i) Total exports canalised through 717.86 718.42 906.74
NFDC based on value of shipping
bills passed (including NFDC’s
own exports)
iiy NFDC’s own Exports 115.72 119.07 150.99
(@) The important steps taken by Gov-
ernment (through the National Film Devel- 5. NFDC teams regularly partici-

opment Corporation) to boost export of In-
dian films are given in the statement below:

STATEMENT

Details of Important steps taken by
Government (through the National Film
Development Corporation to boost export
of Indian films

1. To regulate price at Market sus-
tainable levels, export canalisa-
tion procedures have bheun
streamlined.

2. Loans and advances are given
to producers/right-holders ior
preparation of print matenal, etc
after NFDC negotiates export
contracts.

3. NFDC’s Regional Oftice in Lon-
don contributes significantly to
the promotion of Indian films.

4. Regional and central film adwvi-
sory committees have been «:s-
tablished where representatives
of film industry and expoiters are
invited to advise NFDC regard-
ing export promotion measuras.

10.

pate in major international film
markets with prints/cassettes
exposing Indian films at Interna-
tional Market Forums.

Trade delegations comprising
representatives of Industry and
NFDC wvisit countries where
special efforts are necessary.

Film markets are organised
alongwith Indian International
Film Festivals/Filmotsavs so
that producers can exhibit their
products for prospective buyers.

Foreign delegates are invited
regularly for Indian markets or
otherwise thereby creating a
meeting ground for buyers and
Indian Exporters.

NFDC advertises in leading for-
eign film journals during film
festivals/markets thus creating
an added awateness and expo-
sure of Indian films.

NFDC preparas marketing tools
such as video cassettes, sub-
titled prints and publicity materi-
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als of Indian films used for pro-
motion during film festivals/mar-
kets and through NFDC's Lon-
don Ottice.

11. NFDC has exclusive agree-
ments with several State agen-
cies where NFDC makes vigor-
ous efforts to sell Indian films.

12. Vigorous efforts are made to sell
Indian films on TV networks
overseas.

[English ]

Foreign Visits by Chairman and Manag-
ing Director of Indian Drugs and Phar-
maceuticals Limited

3492. DR. CHANDRA SHEKHAR TRI-
PATHI: Will the Minister of INDUSTRY be
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pleased to state:

(a) whether the Chairman and Manag-
ing Director of the Indian Drugs and Pharma-
ceuticals Limited went abroad a number of
times during the last two years;

(b) if so, the names of other officers of
the Indian Drugs and Pharmacaeuticals Lim-
ited and the Department of Chemicals and
Petrochemicals who accompanied the
Chairman; and

(c) what were the specific purposes ot
eachvisit and what were the achievements?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) to (c). A statement
gwving detatls of the visits by Chairman and
Managing Director, Indian Drugs and Phar-
maceuticals Limited since his joining the
company, the purpose of the visits, achieve-
ments and other persons who accompanied
him 1s given below.
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Mutitinational Companies for Oil
Exploration

3493. SHRI VIJAY N. PATIL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a)whether Government had inducied a
few multinational oil companies in oil explo-
ration;

(b) if so, the results achieved so far;

(c) whether some of the foreign oil
companies have pulled out;

(d) if so, the reasons therefor; and

(e) the steps taken to make the oil and
Natural Gas Commission self-reliant in ol
exploration?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) Production Sharing Contracts for
exploration in nine offshore blocks were
signed between Dec. 1987 and July 1988.
The oil companies, apart from reprocessing
existing seismic data, have so far acquired
about 9300 Lkm of new seismic data in
seven blocks. The work of seismic data
acquisition in the other two blocks has
commenced.

(c) No, Sir.
(d) Does not arise.

(e) Striving for self reliance in oil explo-
ration is a dynamic process dependent on
development of new technologies. Oil and
Natural Gas Commission makes efforts to
keep itself in pace with the latest technolo-
gies through, among others, its Research
and Development activities.
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Agreement between DVC and its
Employees

3494, SHRI THAMPAN THOMAS: Will
the Minister of ENERGY be pleased to state:

(a) whether the Damodar Valley Corpo-
ration has entered into an agreement with its
employees;

(b) whether the management has made
a financial commitment beyond the guide-
lines provided by the Bureau of Public Enter-
prises;

(c) whether the said agreement has
been approved by the Union Government;
and

(d) whether Government would follow
the same policy in respect of employees of
other public sector undertakings under his
Ministry?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHR! KALPNATH RAl):
(a) The Committee of the Damodar Valley
Corporation (DVC), constituted negotiate
with the employees’ Union, on pay and al-
lowances for Group ‘B’ and 'C' employees,
has made certain recommendations, which
are being examined by the management of
the Corporation.

- (b) and (¢). The DVC is not a central
public sector undertaking and is not, there-
fore, covered by the guidelines of the Bureau
of Public Enterprises. The Corporation’s pay
settlement is not subject to approval by the
Government.

(d) Does not arise.
Telephone Service in Raigad District,
Maharashtra

3495. SHRI D.B. PATIL: Will the Minis-
ter of COMMUNICATIONS be pleased to
state:
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(a) whether a large number of tele-
phones are not in working condition in the
Raigad District, Maharashtra for the last few
months; and

(b) if so, the steps taken to improve the
telephone service in that district?

THE MINISTER OF ‘STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) No, Sir. The
telephone service in Raigad District is gen-
erally satisfactory.

(b) However, Raigad district has been
identified for introduction of digitaltelephone
exchanges and fourteen Electronic ex-
changes are proposed to be installed in this
district to further improve the telephone
services.

Industrial ventures floated by Engi-
neers/Professionals in A.P.

3496. DR. G. VIJAYA RAMA RAO: will
the Minister of INDUSTRY be pleased to
state:

(a)the number of engineers and profes-
sionals who have floated their industrial
ventures in Andhra Pradesh under self
employment scheme for educated unem-
ployed youth and the assistance by financial
institutions to them;

(b) the number of persons in these In-
dustries;

(c) the representation of SC/ST people
among them; and

{d) the number of industnes which have
fallen sick and the number of industries who
have approached the IDBI to rescue them?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-

AGRAHAYANA 15, 1910 (SAKA)

Written Answers 1668

TRY (SHRI M. ARUNACHALAM): (a) to (d).
The scheme is meant for educated unem-
ployed youth who have passed Matricula-
tion/ITI with an annual family income.upto
Rs. 10,000/-. Separate information about
the number of Engineers and Professionals
benefited is not maintained centrally.

[ Translation)

Opening of Post Offices In Hilly Areas
of Madhya Pradesh

3497. SHRI KAMMODILAL JATAV:
Will the Minister of COMMUNICATIONS be
pleased to state the number of post offices
hkely to be opened in Madhya Pradesh dur-
ing 1989-90 according to criteria laid down
by Government in the villages of hilly and
uneven areas of Madhya Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHR!
GIRIDHAR GOMANGO): Subject to ap-
proval of Annual Plan 1989-90 by the Plan-
ning Commission, it 1s proposedto open new
post offices in 175 villages in the State.

Hill areas designated by the Planning
Commission for purposes of Hill Area Devel-
opment Programme (HADP) do not include
any part of Madhya Pradesh. Therefore, no
separate targets are laid down for the hilly/
uneven regions of the State.

[English]

Procurement of Steam Generators and
Electrostatic Precipitators for Farakka
Power Station

3498. SHRIC. JANGA REDDY: Willthe
Minister of ENERGY be pleased to refer to
the reply given on 29 November, 1988 to
Unstarred Question N&. 2371 regarding
global tenders for Farakka Powar Station
and state:
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(a) whether techno financial evaluation
of thatenders was made before the selection
of M/s. Ansaldo of Italy for the procurement
of steam generator sets and electrostatic
precipitators for the Farakka Power Station,
Stage |l.

(b) if not, the details of the procedure
adopted therefor; and

(c) the terms of the agreement with M/s.
Ansaldo and the names of their representa-
tives in India?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN.THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RALl):
(a) to (c). The prices of the steam generator
sets and electrostatic precipitators, which
were procured for the Farakka Super Ther-
mal Power station Stage-1l against the ltal-
ian financial assistance available for the
purpose, were arrived at after negotiations
with the party, based on international com-
parable prices. The contract envisages
completion of the trial operation of the first
500 MW unit by February, 1991 and of the
second 500 MW unit by November, 1991.
The party did not declare any representative
in India.

Marine Geochemical Survey by Oil
India Limited in Bay of Bengal

3499. SHRI BHADRESWAR TANTIL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the marine geochemical
survey by the Qil India Limited for explcra-
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tion sites in the Bay of Bengal had com-
menced in June, 1988; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) Marine geochemical survey by the
Qil India Limited for petroleum exploration in
the Bay of Bengal had commenced in June,
1988 and was completed in September,
1988. The coverage of geochemical survey
in Orissa offshore and Andamans offshore in
the Bay of Bengal is 10,220 line kms. out of
which 3739 line kms. were carried out in
Andamans offshore. The total numberof sea
bed cores taken during the survey were 20
and 30 in Andamans offshore and Orissa
oftshore respectively. Processing and inter-
pretation of data gathered during the survey
is underway.

A.LR. Stations in Backward Areas,
Maharashtra

3500. SHRI R.M. BHOYE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the Government’s policy for setting
up Radio stations in the economically back-
ward and tribal areas in the country;

(b) whether there is any proposal to
strengthen the stations in the backward
areas in the country particularly in Mahar-
ashtra State; and
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(c) if so, the details of such places?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) The
Government’s policy is to set up new radio
stations to provide coverage to all the uncov-
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ered areas of the country. Priority is given to
uncovered pockets of economically back-
ward or tribal areas.

(b) and (c). The details of the proposalto

strengthen the stations in the backward
areas in the country including Maharashtra
State are given in the Statement below:

STATEMENT

(A) List of New Radio Stations which will provide coverage to tribal and Backward Area

S.No. State Locations
1 2 3
1. Andhra Pradesh Kottagudam
2. Andhra Pradesh Warangal
3. Assam Tezpur
4. Assam Kokrajhar
5. Assam Jorhat
6. Assam Nowgong
7. Bihar Singhbhum
8. Gujarat Ahwa (Danga)
9. Gujarat Surat
10. Gujarat Godhra (Panch Mahe )
11. Himachal Pradesh Kinnaur
12. Himachal Pradesh Lahaul Spiti
13. Karnataka Mercara
14, Kerala Idukki
15. Kerala Cannanore

Shahdol
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1 2 3

17. Madhya Pradesh Khandwa

18. Madhya Pradesh Betul

19. Madhya Pradesh Raigarh

20. Madhya Pradesh Bilaspur

21. Madhya Pradesh Chindwara

22. Madhya Pradesh Balaghat

23. Maharashtra Nasik

24. Maharashtra Dhule

25. Maharashtra Ahmednagar

26. Mabharashtra Nanded

27. Maharashtra Yeotmal

28. Maharashtra Chandrapur

29. Manipur Churu Chandpur

30. Meghalaya Jowai

31. Nagaland Mokokchung

32. Orissa Baripada

33. Orissa Berhampur (Ganjam)

34, Onssa Rourkela (Sundergarh)

35. Orissa Bhawani Patna

36. Hajasthan‘ Mount Abu

37. Rajasthan Banswara

38. Rzjasthan Chittorgarh

39. lrpura Kaila Shehr
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1 2 3
40. Tripura Belonia
41. West Bengal Murshidabad
42, Andaman & Nicobar Car Nicobar
43. Goa, Daman & Diu Daman
44, Lakshadweep Kavaratti
45. Arunachal Pradesh Zero
46. Mizoram Lunglei

(B) List of Continuing & other 7th Plan Schemes which will also provide coverage to Tribal
and Backward Areas

S.No. State Locations
1 2 3
1. Assam Dibrugarh 300 KW MW*
2. Assam Guwahati 50 KW SW*
3. Assam Diphu local radio with 1 KW MW
4. Bihar Ranchi 100 KW MW*
5. Guijarat Rajkot 300 KW MW*
6. Maharashtra Nagpur 1000 KW MW" (National Channel)
7. Manipur Imphal 50 KW SW Transmitter.
8. Meghalaya Shillong 100 KW MW Transmitter*
9. Meghalaya Shillong 50 KW SW Transmitter
10. Meghalaya Tura 20 KW MW Transmitter
11. Nagaland Kohima 50 KW SW Transmitter

12. Orissa Jeypore 100 KW MW Transmitter
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1 2 3
13. Rajasthan Ajmer 200 KW MW Transmitter*
14. Tamil Nadu Tiruchirapalli 100 KW Transmitter*
15. Tamil Nadu Madras 200 KW MW Transmitter”
16. West Bengal Siliguri 200 KW MW Transmitter®
17. Arunachal Pradesh ltanagar 100 KW SW Transmitter
18. Arunachal Pradesh lkanagar 50 KW SW Transmitter
19. Arunachal Pradesh Upgradation of Transmitter power at Tezu,
Twang and Passighat to 10 KW MW.
20. Rajasthan Jaipur 50 KW SW Transmitter.

* These have since become functional.

Approval of new Power Plants

3501. SHRI ANADI CHARAN DAS:
SHRI VAKKOM PU-
RUSHOTHAMAN:

Will the Minister of ENERGY be
pleased to state:

(a) the details of various new power
plants approved in different States so far
during the Seventh Plan period in Central
and State sectors; and

(b) thefinancial provision madeforeach
of the power plants, the likely dates of their
completion with respective installed capac-
ity and the progress made, so far?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) and (b). Information is being collected
and will be laid on the Table of the House.

Family/Community Biogas Plants set
up in Seventh Plan

3502. SHRIANANTA PRASAD SETHI:
Will the Minister of ENERGY be pleased to
state:

(a) the achievements made so far in the
Seventh Plan in the development of energy
plantation and biogas, separately;

(b) the number of family size plants and
community plans of biogas set up in each
State particularly in each district of Orissa so
far during the Seventh Plan period;

(c) the steps taken to give the benefit of
energy plantation and biogas to the rural
people; and

(d) the cost of one family biogas plant,
the subsidies given and the steps taken to

make them popular?

THE MINISTER OF ENERGY (SHRI



177 Written Answers

VASANT SATHE): (a) A total of 12,270
hectares of wasteland has been covered
under the Energy Plantation Programme
and about 6.14 lakh family type biogas
plants and 301 community and institutional
biogas plants have been set up in the coun-
try during the period 1985-86 to 1988-89
(upto September/ October, 1988).

(b) The information is given in State-
ments-l and |l below.

(c) and (d). For promotion of Energy
Plantation, financial assistance is being
given for growing of fuel-wood species se-
lected for ditferent types of wastelands on
demonstration basis. For promotion of fam-
ily type biogas plants, the Government has
taken a number of steps, such as provision
of Central subsidy; training programmes for
village masons, technicians, users, etc; tuin-
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key job fee with two years’ warranty; repair
and maintenance charges, field demonstra-
tions on utility of manure, additional turn-key
job fee for construction of sanitary latrine
linked biogas plants and publicity and
extension. For setting up of community and
institutional biogas plants, financial assis-
tance is being given upto 70 and 90 percent,
respectively, on the capital cost of plants
alongwith provision to meet cost towards
operation and maintenance of only commu-
nity plants for a period of about 6-12 months.

The cost of a family type biogas plants
varies according to capacity and model. The
estimated cost of a two cubic metres gas
production per day capacity plant is in the
range of Rs. 3600 to Rs. 6300 depending
upon the model and area. Details of Central
subsidy are given in Statement-iit below.

STATEMENT-I

State-wise number of Biogas Plants set up during 1985-86 to 1988-89 (upto October,
1688)

No. of plants set up

S.No. State/UTs/Agency Family type Community & Institutional
plants biogas plants
1 2 3 4
1. Andhra Pradesh 46,253 41
2. Assam 2,937 —
3. Bihar 26,543 8
4.  Gujarat 31,368 31
5. Haryana 6,604 5
6. Himachal Pradesh 10,828 1
7. Jammu & Kashmir 399 1
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1 2 3 4

8. Karnataka 23,254 1

9. Kerala 7,267 —_
10. Madhya Pradesh 9,707 40
11. Maharashtra 1,91,435 39
12. Manipur 17 —
13. Meghalaya 6 —
14.  Nagaland 10 —
15. Orissa 19,754 7
16. Punjab 6,086 48
17. Rajasthan 14,794 20
18. Sikkim 108 —
19.  Tamil Nadu 62,779 16
20. Uttar Pradesh 80,560 42
21. West Bengal 18,491 1
22. Andaman & Nicobar 75 —

Islands

23. Chandigarh 15 —
24. Dadra & Nagar Haveli 40 —_
25. Delh 310 —
26. Goa, Daman & Diu 359 —

27.  Mizoram 377 -
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28. Pondicherry 118 —

29. Khadi & Village Industries 53,444 —_
Commission (KVIC)

Total 6,13,938 301

STATEMENT-II

District-wise number of Biogas Plants set up in the State of Orissa by the State Govern-
ment during 1985-86 to 1988-89 (upto to October, 1988)

No. of plants set up

S.No. Name of the Family type Community & Institutional
District plants biogas plants
1 2 3 4
1. Balasore 902 —
2. Bolangir 1391 _
3. Cuttack 2424 3
4. Dhenkanal 601 1
5. Ganjam 3847 —_—
6. Kalahandi 2893 —_
7. Keonjhar 784 —
8. Koraput 472 2
9. Mayurbhanj 1912 —
10. Phulbani 285 —_
11. Puri 638 1
12. Sambalpur 2124 —
13. Sundergarh 1481 -—

Total 19754 7
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incense Sticks Production

3503. SHRI V. KRISHNA RAO: Will the
Minister of INDUSTRY be pleased to state:

(a) State-wise production of incense
sticks with value; and

(b) the Central assistance being given
or proposed to be given to the States leading
in their production and covering foreign
exchange?

THE MINISTER OF STATE IN ThHE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDU.3-
TRY (SHRI M. ARUNACHALAM): (a) State-
wise production statistics are not maintained
centrally. However, value of current all Incha
annual production I1s estimated at Rupe.s
Seventy crores. Over half of the production
is accounted for by Karnataka. Other major
producing States are Andhra Pradesh,
Madhya Pradesh, Tamil Nadu, Gujarat,
Maharashtra and Rajasthan.

(b) Manufacture of Incense stricks has
been reserved for small scale sector. The »e
units are entitied to normal SS! benefits and
incentives for exports.

Stoppage of Interim Relief in Public
Sector Units

3504. DR. DATTA SAMANT: Will thg
Minister of INDUSTRY be pleased to state:

(a) whether the Bureau of Public Enter-
prises has issued instructions lo some public
sector units to stop payment of intenm relief
from Octobet, 1988: and

(b) if so, the names of these units and
the reasons therefor?

THE MINISTER OF INDUSTRY (SHR!
J. VENGAL RAO): (a) and (b). BPE has
issued instructions to all the public secior
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units advising that payment of intetim relief
to their non-executive employees following
industrial D.A. is admissible only where their
last wage agreement has expired by
31.7.87; and wherever interim relief or ad-
vance against intenm relief has been paid to
the employees whose last wage agreement
has expired after 31.7.87, it need be stopped
and the amount already paid be recoverad in
suitable instalments.

Upgradation of T.V. Studios and Setting
up of Low Power Transmititers in A.P.

3505. SHRIMATI N.P. JHANSI LA-
KSHMI: Will the Minister of INFORMATION
AND BROADCASTING be pleased to stata:

(a) the number of T.V. centres likely to
be upgraded in Andhra Pradesh in the next
two years;

(b) the area and population likely to be
covered by the upgraded T.V. studios;

(c) the number of low power transmit-
ters proposed to be set up during the next
two years in Andhra Pradesh; and

(d) the area and population to be cov-
ered by Doordarshan in Andhra Pradesh by
the end of Seventh Five Year Plan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER Of IN-
FORMATION AND BROADCASTING
(SHRIH.K.L. BHAGAT): (a) to (d). Whareas
atull-tledged TV Studio Centre equipped for
cperation in colour is already functioning at
Hyderabad from 27th November, 1988, the
Seventh Plan of Doordarshan envisage:
establishment of another TV studio centre at
Vijayawada; a high power {10 KW) TV tran~-
mitter each at Anantapur and Tirupati (in
replacement of the existing low power tian: -
mitters); four low power TV transmitiers, ofie
each at Adilabad, Khanimam, Ramagun-
dam and Srikakulam and a TV transposer
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each at Vijayawada and Visakhapatnam. All
these projects (except the TV studio centre
at Vijyawada) are expected to be commis-
sioned into service during the next two
years. TV service is then expected to be
available to about 66% area and 77% popu-
lation of Andhra Pradesh.

ONGC Contract to Companies haviny
retired Ofificers in their Emplioyment

3506. DR. A.K. PATEL: Willthe Minister
of PETROLEUM AND NATURAL GAS be
pleased to state:

(a) whether some retired senior officers
of the Oil and Natural Gas Commission have
got employment in private Indian or foreign
companies;

(b) it so, the namaes of such officers and
also the names of each company employing
them; and

(c) the details of the contracts or ordets
alongwith their value in each cave tor such
companies from the ONGC during the last
three years and the current year, sepa-
rately?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHR!I BRAHMA DUTT): (a) Yes
Sir.

(b) and (c). The information is being

collected and shall be laid onthe Table of the
Sabha.

Cleatance of Malil in Bangalore
3507. SHRI V.S. KRISHNA IYER: Wil
the Minister of COMMUNICATIONS bao

pleased to state:

(a) whether mail is not cleared on Sun-
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days and General Holidays in Bangalore
city;

(b) if so, the reasons therefor; and

(c) whether Government propose to
introduce at least one clearance of mail in
important places of Bangalore city to help
industry and trade and also common man?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) and (b). Mails
are cleared from the letter boxes of Banga-
lore G.P.O., Chickpet Night Post Office,
Bangalore City RMS and Bangalore Sorting
on Sundays & general holidays.

(c) Such facility already exists as indi-
cated in the answer to (a) and (b) above.

Setling up of LPG Bottling Plants by
Bharat Petroleum Corporation Limited

3508. SHRIK. RAMAMURTHY: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the location and capacily of LPG
botiling plants being set up by the Bharat
Petroleum Corporation Limited;

(b) whether there are any land acquisi-
tion problems in setting up these bottling
plants; and

(c) if so, the steps being taken to resolve
the samae?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) The
following LPG bottling plants are being set
up by Bharat Petroleum Corporation Lim-
ited:
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Location Capacity (MTPA)
1 2
1. Uran (Maharashtra) 75,000
2. Asaoti/Piyala (Haryana) 75,000
3. Hissar (Haryana) 6,500
4.  Lucknow (UP) 6,500
5. Khurda (Orissa) 6,500
6. Trivandrum (Kerala) 12,500
7.  Tuticorin (Tamil Nadu) 12,500

(b) No, Sir;
(c) Does not arise in view of (b) above.
Shortage of LPG in Bombay

3509. SHRI ANOOPCHAND SHAIH:
Wilt the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether there was a shortage of
LPG supply in Bombay during August/Sep-
tember, 1988;

{b) if so, the reasons therefor;
(c) the steps taken in this regard; anrd

(d) the present position of supply of LIPG
in Bombay?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b). A backlog in supply of LPG refiils haa
developed temporarily in several parts of the
country, including in Bombay recently on
account of shortfall in the bulk availability of

LPG, apart from movement, industrial rela-
tions and other operational constraints;

{c) and (d). With improvement in these
areas, the LPG supply position in Bombay
has since considerably improved. Etforts are
being made {0 maximise indigenous LPG
production and also augment supplies
through imports to the extent feasible. The
situation is being closely monitored by the oil
industry with a view to ensuring regular
supplies to the consumers.

[ Translation)

Setting up of Industries in No Industry
districts in Madhya Pradesh

3510. SHRI MAHENDRA SINGH: Wil
the Minister ot INDUSTRY be pleased to
state:

(a) whether Madhya Pradesh Govern-
ment has sent proposals to Union Govern-
ment for establishment of Industries in the
remaining twelve ‘No Industry Districts in the
State’; and
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(b) if so, the time by which the approval
of Union Government is likely to be granted
to these proposals?

THE MINISTER OF STATE IN THL
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS
TRY (SHRI M. ARUNACHALAM): (a) Yes.
Sir.

(b) Government has recently an-
nounced the details of the new scheme for
development of growth Centres under which
Madhya Pradesh has been allotled five
growth centres. Madhya Pradesh Govein-
ment is being advised to propose the names
of places they would like to take up under the
new Scheme. While suggesting the names,
they will be free to consider the places ul-
roady sponsored by them for setting up
growth centres under the Scheme for devaol-
opment of infrastiucture in No Industry Dis-
tricts.

[English)

Services of Ex-servicemen in Tannhery
and Foolwear Corporation of India,
Kanpur

3511. SHRI AJAY MUSHRAN: Wil the
Minister of INDUSTRY be pleased to state:

(a) whether the Tannery and Footwaat
Corporation of India, Kanpur, has arbitra'ily
dispensed with the services of some ex-
servicemen;

(b) if so, the details of each such cases;

(c) whether Government have recetved
any representation in this respect from ex
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servicemen; and

(d) if so, the measures Government
contemplate to take to safeguard interest of
ex-servicemen employess in this Corpora-
tion?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) Services of the em-
ployees of Tannery and Footwear Corpora-
tion of India Ltd. appointed against vacan-
cies reserved for ex-servicemen, have been
terminated arbitrarily.

(b) to (d). Do not arise.

Completion of Coal Piojects of Eastern
Coallields

3512. SHRIINDRAJIT GUPTA. Willthe
Minister of ENERGY be pleased to state:

(a) whether the wotk on about twelve
coal projects has either been held up or
delayed in the Eastern Coalfields; and

(b) if so, the details of these projects, the
reasons for delays in their completion as per
schedule and the cost escalation as a result
thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) and (b). Yes, Sii. As on
30.6.1988, 13 piojects relating to Eastern
Coalfieids Limnted costing Rupees 2 crores
and above have been delayed involving cost
over-runs. The details of these projects, the
reasons for delay and the anticipated cost
escalations are given in the Statement be-
low.
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Fire in B.P.C.L. Relinery at Bombay

3513. SHRI PRATAPRAO B.
BHOSALE: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether the recentfire in the refinery
of Bharat Petroleum Corporation Limited
(BPCL) at Bombay was averted from being
a catastrophe by the gallantry of certain
workmen of the refinery;

(b) if so, the details of gallantry work of
these workmen;

(c) whether Government propose to
give some awards to these workmen;

(d) if so the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMADUTT): (a) t was
the team efforts of all personnel of the BPCL
Bombay, which helped in bringing the fire
under control and restricting the loss of Iife
and property.

(b) to (e). Do not arise.

Clearance to Polyester Filament Yarn
Projects

3514. SHRI ANANDA PATHAK: Will
the Minister of INDUSTRY be pleased to
state:

(a) the number of proposals for setting
up polyester filament yarn projects pending
before the Projects Approval Board;

(b) the reasons for delay in their clear-
ance and the date by which these are likely
to be cleared: and
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(c) the number of polyester filament
yarn projects cleared by the Projects Ap-
proval Board during the last one year and the
detailed status of implementation of these
projects so far?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) Seven.

{b) Final approval depends upon evalu-
ation of the techno-economic considera-
tions.

(c) During the lastone year four cases of
polyester yarn were approved by Projects
Approval Board. Normally it takes 3-4 yeats
to set up such plants after all enprovals, such
as foreign coliaboration, import of capital
goods, environmental clearance etc.

Coal-Based Power Piant in Coastal
Areas

3515. SHRISATYENDRA NARAYAN
SINHA: Will the Minister of ENERGY be
pleased to state:

(a) whether Government have decided
to set up coal based power plants in coastal
areas;

(b) if so, whether these are economical
in view of the long haulage of coal for these
plants;

(c) if not, whether alternative transpor-
tation methods have been found or coal will
be imported for these plants; and

(d) if so, the details thereot?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAIl):
(a) to (d). The Central Electricity Authority
(CEA) have appraised proposals relating to
the following coal-based power plants inthe
coastal areas:-
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(i) Tuticorin Stage-ili (under im-
plementation) in Tamil Nadu
{2x210 MW).

(i) North Madras Stage-l! (under
implementation) in Tamil Nadu
(3x210 MW).

(i) Kayamkulam Thermal Power
Station in Kerala (2x210 MW).

(iv) Mangalore Thermal Power Sta-
tion in Karnataka (2x210 MW).

Coal linkage for the projects has been
provided from the Talcher coalfields. A study
to arrive at the ‘least cost solution’ for the
transportation of coal to the coastal thermal
stations ikely to be set up upto the year 2000
A.D. was entrusted to M/s Rail India Techni-
cal & Economic Services Limited (RITES) by
the CEA. M/s RITES have, in their draft
Feasibility Report, indicated that coal trans-
portation by rail/inland water transport-cum-
sea route is the least cost alternative for the
transportation of coal to such power plants.
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Manufacture of Washing Machines

3516. SHRIMATI KISHOR! SINHA:
Will the Minister of INDUSTRY be pleasedto
state:

(a) whether a number of washing
machine manufacturing units have been 1i-
censed in the country;

{b) if so, the details thereof;

(c) whether most of these are small
scale units;

(d) whether the price of washing ma-
chines is beyond the reach of common man;
and

(e) if so, steps proposed to be taken to
bring down their prices?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a)to (e).
The following 4 units are hoiding Industrial
licence/DGTD Registration tor the manutac-
ture of washing machines:-

Name of the unit Annual Capacity
1 2 3
1.  Mss. Greysham International, New Delhi 25,000Nos.
2. Mss. Indian Gas Cylinder Ltd., Faridabad 50,000Nos.
3. M/s. Sumeet Machines Pvi. Lid., Bombay 24,000Nos.
4. M/s. Videocon Ltd,, Ahmedabad 1,50,000N0s.

Two units in the small scale sector have
been granted approvals for foreign collabo-
ration for manufacture of electronically con-
trolled washing machines.

In addition to the above units there are

about 40 Registered small scale units in the
country manufacturing other than electroni-
cally controlled washing machines. While no
exact data is available regarding un-regis-
tered units in the small scale sector, it is
estimated that there may be another 40 such
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small scale units existing in the country for
the manufacture of ordinary domestic type
washing machines. The price of ordinary
washing machine and electronically con-
trolled washing machine ranges from Rs.
1000 to Rs. 12,000.

Waiting List for Telephone Connections
in Alleppey District, Kerala

3517. SHRI VAKKOM PU-
RUSHOTHAMAN: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the number of applications for new
telephone connections pending with the di-
ferent exchanges in Alleppey district, Kerala
(exchange-wise) as on 31 October, 1988 for
less than one year; above one year but less
than three years, about three years but less
than five years and above five years;

(b) the number of applications ex-
pected to be cleared during 1988-89, ex-

change-wise; and

(c) the steps being taken to clear allthe
pending applications axpeditiously?

THE MINISTER OF STATE IN THE

DECEMBER 6, 1988
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MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGOQ): (a) The informa-
tion is given in the statement below.

(b) The details of number of applica-
tions likely to be cleared during 1988-89 are
given as under:-

Ambalapuzha 40
Alieppy 270
Aroor 35
Karakkad 37
Mannar 160
Mavelikara 160
Shertallai 140
S.L. Puram 55

(c) Remaining pending applicants shall
be provided telephone connection during
1989-90 and in the Eighth Plan period pro-
gressively, by increasing the capacity of the
exchanges.

STATEMENT

Waiting list in Exchanges of Alleppy district

Si. Name of Exchange Waiting List
No. Upto 7-3 3-5 Above 5
1 Year Years Years Yeoars
1 2 3 4 5 6
1.  Alleppy 372 428 51 _—
2. Ambalapuzha 40 40 3 —
3. Arattupuzha 6 3 12 —_—
4. Aroor 86 44 19 12
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1 2 3 4 5 6
5. Champakulam 6 4 4 —_
6. Chengannur 236 175 186 50
7. Chariyanadu 6 2 —_ —_—
8. Edathua 20 28 14 14
9. Kainakary 1 3 — —

10. Karakkad 20 7 1 -

11. Haripad 52 135 196 —

12. Karuvatta 1 4 4 —_—

13. Kavalam 7 10 3 —

14. Kayamkulam 131 397 398 —

15. Kattanam 19 68 107 —_
16. Kodukulangi 33 52 30 —
17. Kollakadavu 19 12 15 —
18.  Kuthiathode 19 28 20 28
19. Mannar 153 89 — —
20. Mavelikkara 182 100 113 76
21. Moncombu 6 4 -— —_—
22. Muthukulam 21 40 56 —_
23. Muttar 1 1 — —
24. Naduvthunagar 22 2 — —
25. Nooranadu 23 53 100 —_
26. Pallipuram 24 1 1 2
27. Panavally 2 —_ — —_—
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1 2 3 4 5 6
28. Pattanakkad 15 25 19 6
29. Pulincunnu 7 12 11 —
30. Ramankary 9 5 -— —_
31. S.L. Puram 52 81 33 2
32. Shertallai 136 148 224 —_
33. Thakazhy 6 8 — —_
34. Thalavady 8 15 18 11

35. Thamarakulam 12 30 30 —
36. Thanneermukkam 12 7 — —
37. Thottappally 9 10 1 —
38. Thycattussery 10 16 3 —
39. Trikkunnapuzha 2 10 28 —
40. Vallikunnam 5 30 30 -—
41. Veliyanad 1 10 3 —_

Oil Production RAL GAS (SHRI BRAHMA DUTT): (a)

3518. SHRI K. KUNJAMBU: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the total production of oil in the
country at present; and

(b) the time by which commercial pro-
duction from the oil wells in the Cauvery
basin and other places is likely to start?

- THE MINISTER OF STATE OF THE
MINBIRY OF PETROLEUM AND NATU-

Crude oil production in the country during
1987-88 was 30.36 million tonnes.

(b) Oilis presently being produced from
Narimanam, Kovilkallapal and Bhuvanagiri
Prospects through Early Production System
in Cauvery basin. The production from this
basin during April-September, 1988 was
9424 tonnes. The other new prospects inthe
country, including Cauvery basin, where oil
has been discovered, will be put on produc-
tion only after the delineation of the pros-
pects is complete, and their commercial
viability is established.
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LPG Facility in Rajkot, Gujarat

3519. SHRIMATI PATEL RAMABEN
RAMJIBHA!I MAVANI: Will the Minister of
PETROLEUM AND NATURAL GAS be
pleased to state:

(a) the number of towns and villages in
Rajkot district of Gujarat where LPG facility
is available to the consumers for domestic
use through regular dealers;

(b) the number of LPG agencies in
Rajkot district; and

(c) the details of places likely to be
provided with this facility during 1988, 1989
and 19907

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMA DUTT): (a) LPG
facility i1s available in 7 towns in Rajkot Dis-
trict in Gujarat, through regular LPG distribu-
torships;

(b) There are 18 LPG distributorships
operating in Rajkot District;

(c) Upto proposed LPG Marketing Plan
1988-89, the oil industry has proposed to
develop 12 more LPG distributorships at
Rajkot (9), Jasdan (1), Jetpur (1), Upleta (1)
in Rajkot District.

LPG Connections and Agencies in
Bulsar District of Gujarat

3520. SHRI U.H. PATEL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the total number of persons regis-
terad for gas connections at present in Bul-
sar district of Gujarat;

(b) the time by which these persons will
be provided gas connections;

AGRAHAYANA 15, 1910 (SAKA)
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{c) the number of gas connections
allotted in Bulsar district of Gujarat during the
last three years; and

(d) the number of gas agencies aliotted
in Bulsar district during the above period and
the number, out of them, allotted to Sched-
uled Castes/Scheduled Tribes persons?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) At
present approximately 16,000 persons are
on the waiting list for LPG connections in
Bulsar district of Gujarat;

(b) Release of new LPG connections is
done by the oil industry all over the country,
including in Bulsar district, in a phased
manner under its annual programme for
enrolment of customers, subject to augmen-
tation in availability of LPG;

(c) and (d). During the last three years
approximately 28,000 LPG connections
have been allotted; and two LPG distributor-
ships, one eachin SC and ST category, have
been allotted in Buisar district during this
period.

Opening of Auto Exchanges in Districts
of Gujarat

3521. SHRI C.D. GAMIT: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) the number of auto exchanges
opened during 1983 to 1988 in Surat, Bar-
oda and Bulsar districts of Gujarat;

(b) the number of such exchangestobe
provided during 1989, 1980 and 1991 in
these districts; and

(c) whether STD facility is proposed to
be provided in these districts 10 connect
them with other cities and States during the
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above period?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGOQ): (a) The number of
auto exchanges opened in Surat, Baroda
and Bulsar districts during 1983 to 1988 is:

Surat—11, Baroda—12 and Bulsar—
11.

(b) Subject to availability of equipment
number of exchanges to be provided in
Surat, Baroda and Bulsar districts during
1989, 1990, 1991 are:—

DECEMBER 6, 1988

1989 1990 1991
Surat 8 2 3
Baroda 1 3 4
Bulsar 7 3 1

(c) Yes, Sir. Subject to availability of
medium, STD is proposed to be provided at
Padra, Nandeswari in Baroda district, Killa-
padi, Atul, Chikli, Vapi in Bulsar district dur-
ing Seventh plan.

National Telephone Network In Orissa

3522. SHR! K. PRADHANI: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) the places in Orissa which have
been linked with the National Telephone
Network till September, 1988; and

(b) the places which are likely to be
linked with this facility during the current plan
period?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) The following
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places in Orissa have been provided with
National Subscriber Dialling (NSD) facility till
September, 1988:

Cuttack, (Chowdwar Jagatpur) Bhu-
bneshwar (Mancheswar) Balasore, Bari-
pada, Sambalpur, Puri, Paradeep, Dhenka-
nal, Berhampur, Chatrapur, Angul, Koraput,
Bhadrak, and Rourkela.

(b) The following places have been
planned to be provided with National Sub-
scriber Dialling (NSD) facility during the
Seventh Plan period:

Sunahada, Jeypore, Jarsagoda, Jatni,
Bolangir, Bhawani Patna, Keonjhar, Phul-
bani, Sundergarh and Damanjodi.

[ Translation)
Dress for Doordarshan News Readers

3523. PROF. CHANDRA BHANU
DEVI: Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether any specificdress hasbeen
presciibed for news readers on Doord-
arshan*

(b) if so, the details thereof; and

(c) if not, any other instruction issued in
this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) No, Sir.

(b) Does not arise.

(c) The Newspapers are guided about
the need for sobriety and proper use of
colour in their dress keeping in view the
colour compatibility with the backdrop.
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[English]

Reservation of Rems for manufacture
by Small Scale Units

3524. SHRI V. SOBHANADREES-
WARA RAO: Willthe Ministerof INDUSTRY
be pleased to state:

(a) whether Union Government pro-
pose to introduce a Bill in the Parliament
providing for the reservation of certain items
for exclusive manufacture by the Small
Scale Units;

(b) if so, the details thereof; and

(c) the likely date by which such a Bill
will be introduced?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) to (c).
Provision for reservation of specified articles
for exclusive production by ancillary or small
scale industrial undertakings is made in
Section 5 of the Industries (Development
and Regulation) Amendment Act, 1984.
Provision has also been made in this Section
for the requirement of obtaining COB li-
cences by existing industrial undertakings
manufacturing the reserved items. Their
capacity is pegged to the level existing on
the date of reservation of the item for SSI
Sector. Violation of these provisions is made
punishable under Section 24 of Industries
(Development and Regulation) Act, 1951,
vide Section 4 of the Amending Act of 1984.
In case large industrial undertakings wish to
take up manufacture of items reserved for
SSl Sector, their applications can be consid-
ered only if they undertake an export obliga-
tion of a minimum of 75% of new or additional
production to be achieved within a maximum
period of 3 years.
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Telecast of “Ramayan”

3525. SHRIMATI D.K. BHANDARI:
SHRI E. AYYAPU REDDY:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether it is proposed to resume
telecast of TV serial “Ramayan” in Novem-
ber, 1988;

(b) if so, the number of episodes to be
telecast and the incidents to be covered; and

(c) thetime allotted forthe serial and the
advertisements?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) i has been
decided to telecast the remaining part of the
serial ‘Ramayana’ from December 9, 1988
at 9.00 p.m.

(b) The number of episodes approved
for telecast is 39, in which the Lav-Kush
Kand of Ramayana will be shown.

(c) Each episode of the serial is of 25
minutes duration including the advertise-
ments of the sponsors. The duration of spot
advertisements in connection with this serial
de pends on .he bookings for each day of
telecast.

Demand for LPG in Paighat District,
Kerala

3526. SHRI V.S. VWAYARAGHAVAN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the demand for LPG in Palghat
district of Kerala;

{b) the extend to which it has been met;
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and

(c) the steps proposed to be taken to
meet the full demand?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) The
average monthly LPG demand in Palghat
District of Kerala is approx. 282 Metric Ton-
nes;

(b) and (c). The above demand was
being fully met till the beginning of August,
1988 when backiogs in refill supplies started
developing temporarily in Palghat town ot
the district. Necessary action has been initi-
ated by arranging augmented supplies from
other sources.

Shifting of ONGC Office from Madras

3527. SHRI SRIHARI RAO: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether there is any proposal to
shift the Regional Office of the Ol and Natu-
ral Gas Commission from Madras to Ra-
jahmundry in a phased manner; and

(b) if so, the time frame for shifting the
regional office?

DECEMBER 85, 1988
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a)
There is no such proposal under considera-
tion.

(b) Does no arise.

Upgradation of A.L.R. Station, Hydera-
bad

3528. SHRI M. RAGHUMA REDDY:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whetherthere is any proposalfor the
upgradation of All india Radio, Hyderabad;

(b) if so, the time by which it is likely to
be upgraded; and

(c) the funds allocated for this purpose?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H K.L. BHAGAT): (a) Yes, Sir.

(b) and (c). The likely date of their
completion and funds allocated for the
schemes for Hyderabad are as follows.-

(/In Lakhs)
1 2 3
(i) Upgradation of existing Rs. 59.45
1 KW MW to 3 KW FM
transmitter by 1989-90
(1) Upgradation of existing Rs. 265.20
10 KW SW transmitter to
50 KW SW during Vilith
Plan
(1ii) Permanent Type IV Studios Rs. 235.00

during Vliith Plan
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Manufacture of Automatic/Electronic
Watches

3530. SHRIMOHANBHAIPATEL: Will
the Minister of INDUSTRY be pleased to

state:

(a) the names of the Indian companies
which are manufacturing automatic/elec-
tronic watches and their annual production;

(b) whather electronic watches of very
cheap prices are still being smuggled into
the country; and

(c) it so, the steps being taken to in-
crease the production of electronic watches
in the country to cheek the smuggling?

THE MINISTER STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) Required
information is given in statement | below.

(b) and (c). With a view to increase
indigenous production of watches, reduce
the cost of indigenous watches and to dis-
courage smuggling of watches into the
country, Government has taken the follow-

ing steps:-

(i) A capacity of about 18 million
numbers has been approved in
the organised sector. The pro-
duction of indigenous watches in
the organised sector has in-
creased from 6.7 millions in 1986
to 7.7. million in 1987. The Gov-
ernment would consider ap-
provai-of more units on the mer-
its of the proposals.

(i) The current import Policy pro-
vides for liberal import of watch
components.

(i) A number of foreign collabora-

(iv)

v)
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tion proposals with internation-
ally reputed watch manufactur-
ers have been approved.

In February 1985, Government
announced a package of con-
cessions to the watch industry
including reduction in excise
duty and concessional rate of
customs duty on the import of
raw materials, components and
machinery used in the manufac-
ture of writs watches.

As apart of the budget proposais,
for the financial year 1988-89,
the following concessions have
been extended to the horological
incustry:-

a) reduction in the rate of im-
port duty on horological
machines and testing
equipments from 55% to
35% ad valorem.

b) reduction in import duty on
electronic parts of quartz
watches from the existing
rates to a uniform rate of
5§5% ad valorem.

c) fixation of import duty (basic
and auxiliary) at the rate of
80% ad valorem on stepper
motors for clocks/alarm
clocks and parts thereof.

d) extension of the existing
concessional rate of import
duty (basic) of 30% and
60% available to appear-
ance parts of mechanical
wrist watches and quartz
analogue wrist watches for
a further period of one yeer.

¢) increase inthe rate of import
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f)

duty (basic) on crown and
crystals with or without ten-
sion ring from 30% to 60%
ad valorem.

substantialexpansion of the
existing list of 32 specified
horological raw materials of
specified sizes availing a

DECEMBER 6, 1988 Written Answers 220

concessional rate of import
duty of 25% ad valorem.

(vi) for accelerating the growth of
Digital Electronic watches, it has
been decided to allow manufac-
ture of Digital Electronic
Watches by the organised sec-
tor.
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Antl-Cancer Drugs

3531. SHRI MOHANBHAI PATEL: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether the anti-cancer drugs are
being imported, at present;

(b) if so, whether these drugs are being
sold at very high prices inspite of their ex-
emption from the custom duty; and

(c) if so, the steps proposed to be taken
by Government to provide these drugs at
reasonable prices?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO) : (a) Majority of Anti-
Canocer drugs are being imported at present;

({b) and (c). Anti-Cancer drugs are price
-decontrolled under provisions of DPCO,
1987, as perthe recommendations oi Kelkar
Committee. A margin of only 50% is permit-
ted on the landed cost of imported formula-
tions. Government is keeping watch and has
intervened wherever found necessary.

Allocation .of Power From Natlonal
GRID to Kerala

3532. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of ENERGY
be pleased to state:

(a) whether Kerala Government has
sought more allocation of power from the
Nationa! Power Grid; and

(b) if so, the details thereof and the
decision taken in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHR! KALPNATH RAIl)
: () and (b) The information is being col-
lected and wilt be laid on the Table of the
House.

DECEMBER §, 1988
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8.T.D. Facllity in Gujarat

3533. SHR!I AMARSINH RATHAWA:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the names of the cities and towns in
Gujarat where S.T.D. facilities have been
provided, so far;

(b) whether there is any proposal to
connect more cities/towns in Gujarat by
3.T.D.;

(c) if so, the details therecf; and

(d) the criteria for providing S.T.D. facil-
ity to a particular citytown?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO) : (a) The informa-
tion is given in the Statement below:

(b) and (c). Yes, Sir. It is proposed to
provide STD facility at the following places:
Killapardi, Chhapi, Vasad, Mehmdabad,
Modasa, Chikhli, Atul, Padra, Nandesari,
Botad, Halol, Kawas and Sachin.

(d) In view of the very large numbaer of
stations demanding STD facility against the
limited resources available the following
priorities are in vogue for providing STD
facility.

a) Connection of State Capitals to
Delhi;

b) Connection of District Head-
quarter to the respective state
capitals;

c¢) Connection of District Head-
quarters within 300 Kms. of Delhi
and 266 Kms. of Bombay, Cal-
cutta and Madras to the respec-
tive metropolitan centre; and

d) Telephone Exchanges with a
capacity of 1000 lines and above
as on 31.3.85.
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STATEMENT

Cities and Town in Gujarat provided with

STD facility
Ahmedabad Amreli
Anand V.V. Nagar Ahwa
Bhavnagar Bilimora
Cambay Dwarka
Dholka Dhrangadhra
Dabhoi Gandhinagar
Gandhidham Godhra
Junagarh Jamnagar
Jamkhambhalia Kalol
Kheda Kapadwan
Mehsana Morvi
Mahuva Nadiad
Patan Petlad
Porbander Palanpur
Rajkot Saverkundla
Surendranagar Surat
Talod —_
Veraval Unjha
Vadodara Visnagar
Wankaner Valsad.
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[Translation)
Performance of Power Stations

3534. SHRI PARASRAM BHARDWAJ:
Will the Minister of ENERGY be pleased to
state:

(a) the names of the power stations in
the country which have been facing prob-
lems in power generation due to poor per-
formance of indigenous generating sets;
and

(b) the names of those power stations
which have imported generating sets with
comparative figures regarding their per-
formance in reiation to plant load factor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAl)
: (@) No thermal power has complained for
any specific problem attributed to indige-
nous generating sets exclusively. However,
some Hydro stations with indigenous gener
ating sets have been facing operation prob-
lems is given in Statement-1 below:

(b) Details of thermal stations having
imported sets together with unit wise plant
load factor during April-October, 1988 are
given in statement Il below. Details of Hydro
power stations, which have imported gener-
ating sets alongwith generation achieved at
these stations vis-a-vis target for the period
April, 1988 to October, 1988 are given in
statement |ll below. The Hydro Electric
Power Stations in view of their versatile
nature are generally designed to meet the
peak load requirements and operate at low
plant load factor. The performance of the
Hydro power stations can therefore, not to
be judged by the plant load factor they
achieve.
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STATEMENT-I

Power stations with indigenous generating sets facing operating problems

Name of the Project Operation problems

1. Loktak HE station (Manipur-NHPC) Frequent mis-alignment and high
shaft wobbling

2. Nagjhari Power House (Karnataka-KPCL) Vibration problems

3. Upper Kolab HE station Problem of vibration
(Oriss@-Gowvt. of Orissa)
4. Kadamparai (Tar{ﬂl Nadu-TNEB) Trouble in runner of Unit No. i
5. Andhra HE Project (HP-HPSEB) Troubles in the governor system
STATEMENT-l

IMPORTED GENERATING SETS AND THEIR PLANT LOAD FACTOR DURING APRIL-
OCTOBER, 1988

Station Unit No. Capacity (MW) PLF (%) during
April-Oct.,1988
1 2 3 4
1 i.P. 1 35 36.7
2 62.5 14.6
3 62.5 64.2
4 62.5 38.0
Obra 1 50 22.2
2 50 50.2
3 50 2.3
4 50 53.7
) 50 58.8
Panki 1 32 25.0
H'Ganj ‘A’ 3 30 22.1
H’ Ganj ‘B’ 1 50 19.9
2 50 11.7

Rihand 1 500 New Unit
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1 2 3 4
Dhuvaran 1 63.5 62.2
2 63.5 52.1
3 63.5 55.2
4 63.5 59.5
5 140 59.1
6 140 44.2
A.E.Co. 15 28.5 64.2
16 28.5 75.1
Satpura 1 62.5 60.1
2 62.5 66.0
3 62.5 51.4
4 62.5 58.3
5 62.5 73.8
Korba —I 2 30 57.1
2 30 24.7
Korba-li 1 50 37.4
2 50 23.8
3 50 60.0
4 50 38.2
A’ Kantak 1 30 53.2
2 30 74.0
Vindhyachal 1 210 55.6
2 210 New Unit
Nasik 1 140 18.2
2 140 38.8
Koradi 1 120 63.6
2 120 59.4
3 120 8585
4 120 14.3
Paras 1 30 130
2 62.5 380
Bhusawal 1 62.5 331
Trombay 1 60 35.7
2 60 47.7
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1 2 3 4
3 60 36.0
4 150 32,7
K' Gudem 1 60 40.6
2 60 87.0
3 60 31.8
4 60 38.0
R'Gudem ‘B’ 1 62.5 79.1
Nellore 1 30 53.9
R' Gudem STPS 1 200 33.3
2 200 77.2
3 200 90.1
Ennore 3 110 48.9
4 110 45.1
Neyveli 1 50 60.4
2 50 71.3
3 50 79.4
4 50 65.8
5 50 48.7
6 50 53.3
7 100 79.8
8 100 90.7
9 100 80.4
Neyveli M/C 1 210 63.0
2 210 68.1
3 210 65.4
Patratu 1 50 54.1
2 50 68.1
3 50 51.0
4 50 42.4
5 100 44.8
6 100 2.7
Barauni 4 50 46.0
Chandrapura 1 140 44.4
2 140 41.4
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2y

1 2 3 4
3 140 41.8
Durgapur 3 140 T 29.9
Bokaro 1 50 80.2
2 50 59.6
3 50 51.4
4 55 156.6
Taichar 1 62.5 27.4
2 62.5 29.8
3 62.5 10.0
4 62.5 44.2
Bandel 1 80 46.5
2 80 26.8
3 80 47.7
4 80 47.0
New Cossipore 1 25 38.2
2 25 31.9
3 50 74.0
4 50 55.3
Mulazore 1 25.5 35.1
2 25.5 29.0
3 25.5 16.0
4 25.5 51.2
5 26 64.4
Titagarh 1 60 81.8
3 60 86.6
4 ° 60 85.0
DPL 4 75 29.9
5 76 24.4
Chandrapur 1 30 46.7

Note: The list excludes few generating units which are either under shut-down for long
durations or are not in the annual generation programme for various reasons.
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[English} 3. Baripada ( 06792)
New Stations Under NSD and ISD 4. Begusarai ( 06342)
Systems
5. Bijapur ( 08352)
3535. PROF. NARAIN CHAND PAR-
ASHAR : Will the Minister of COMMUNICA- 8. Bikaner ( 0151)
TIONS be pleased to state:
7. Chirkunda ( 06552)
(2) whether any new Stations have
been added to the National Subscribers 8. Dhamtari ( 07722)
Dialling (NSD) and ISD systems in 1988;
9. Daman ( 02636)
(b) if so, the names of these Stations
along with the dialling codes so allotted: 10. Dharamsala ( 01892)
(¢) whether the District Hqgrs. at 11. Etawah ( 05682)
Bilaspur, Mandi, Una, Chamba, Kulu, Solan
Kelong and Rekong PEO (Kalpa) are also 12. Gummudipoondi ( 04121)
programmed for the introduction of NSD and
ISD during 1988-89; 13. Hoshiarpur ( 01882)
(d) if so, the details of target dates fixed 14. ltarsi ( 07572)
for this purpose; and
15. Jalna ( 02482)
(e) if not, the exact programme for pro-
viding these facilities of these Stations? 186. Kayamkulam ( 04786)
THE MINISTER OF STATE IN THE 17. Korapur ( 06852)
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO) : (a) and (b). The 18. Kouthurai ( 04378)
names of Stations alongwith the dialling
codes are given in the Statement below: 19. Madhubani ( 06276)
{c) No, Sir. 20. Mariamalainagar { 04123)
(d) Does not arnse 21. Nagore ( 04365)
(e) The NSD/ISD facility for these Dis- 22. Nilambur ( 04931)
trict Head Quarter is likely to be provided by
the end of Seventh Plan, 23. Puri (06752)
STATEMENT 24, Perrur ( 04851)
1. Armoor (08463) 25. papnasam ( 04374)
2. Anand (V.V. Nagar) (02692) 26. Purnia { 06454)



247
27.
28.
29.
30.

31.

35.
36.
37.
38.
39.
40.

41.

542 BB

47.

48.

49,
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Phagwara (01824)
Roorkee ( 01332)
Srivilliputhur( 04568)
Silvasa ( 02639)
Sriganganagar ( 0154)
Tinsukia ( 0374)
Tindivanam ( 04147)
Virajpet ( 08274)
Angul ( 06746)
Barhampur ( 06812)
Bijnore ( 01342)
Bokaro ( 06542)
Bhadrak ( 06784)
Chatrapur ( 06811)
Chas ( 06548)
Diamond Harbour ( 03174)
Deoghar ( 06432)
Datia ( 07522)
Faridkot { 01639)
Haveri { 08375)
Hamirpur (01972)
Jagraon ( 01624)
Kanhangod ( 04987)

Kapadwanj ( 02691)

DECEMBER 8, 1988
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53,
54,
55.
56.
57.
58.
59.
60.
61.
62.
63.
64.
65.
66.
67.
68.
69.
70.
71.
72.
73.

74,
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Kapurthala ( 01822)
Moga ( 01838)
Mirzapur (05442)
Manmad ( 02552)
Nawada (06324)
Nedumangud ( 04721)
Paradip ( 06722)
Patna (02766)
Pandalam ( 04732)
Petlad ( 02697)
Panruti (04156)
Ramnathpuram ( 04567)
Somanur ( 04293)
Shoranoor ( 04929)
Sunabeda ( 06853)
Tundia ( 05611)
Ujhani ( 05834)
Yenam ( 08863)
Ahva (02631)
Balasore ( 06782)
Bhind (07534)
Bhadohi (05414)
Bogaigaon ( 03664)

Chirala ( 08642)
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75.

76.

77.

78.

79.

80.

81.

82.

83.

84.

85.

86.

87.

88.

89.

90.

91.

92.

93.

94.

95.

96.

97.
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Dhenkanal ( 06762)
Dabhoi ( 02663)
Dhulia (02562)
Dharapuram ( 04258)
Giridih (06532)
Hazipur ( 06224)
Hoshangabad (07574)
Jaunpur ( 5452)
Kolargoldfield ( 081538)
Kulithalai (04323)
Kolancherry ( 4864)
Mala ( 04883)
Mannarghat (0492)
Munnar (04836)
Nileshwar (04986)
Ottapalam ( 04926)
Ponani (04939)
Pithoragarh (05966)
Pauri (01368)
Perinthalmanna( 04933)
Palimarwar (02932)
Surajpur (05736)

Srirampur (02422)

AGRAHAYANA 15, 1910 (SAKA)

Written Answers 250
98.  Shikohabad (05672)
99.  Tallicherry (04984)

100. Tadpatri (08558)

101. Vuyyuru (08676)

Construction of Postal Buildings in
Himachal Pradesh

3536. PROF. NARAIN CHAND PAR-
ASHAR : Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the names of the places, district-
wise in Himachal Pradesh, where the De-
partment of Posts has been given the pos-
sassion of plots of land for the construction of
Postal buildings (both office and residen-
tial);

(b) whether all these places have been
included for the construction programme
during the seventh Plan;

(c) if so, the exact programme chalked
out in this regard; and

(d) if not, the likely date by which all
these places would be included in the con-
struction programme before the end of the
Sevanth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) The names of
the places in Hmachal Pradesh where plots
of land are available are given in statement-
| below.

(b) to (d). The programme for construc-
tion of buildings approved for 1988-89 is
given in the statement |l below.



251 Written Answers

DECEMBER 6, 1988

Written Answers 252

STATEMENT-!
Kinnaur District 1. Rekongpeo
Shimla District. 1. Downdale Shimia.
Solan District. 1. Parwanoo
2. Nalagarh
Sirmour District. 1. Nahan
2. Nohra
Mandi District. 1. Chauntra
Lahaul and Spiti District. 1. Keylong
Kulu District. 1. Nirmand
Hamirpur District. 1. Bijhari
2 Nadaun
Kangra District 1. Dharamshala
2. Khera
3. Paragpur
4. Teara
Una District, 1. Una
Chamba District. 1. Killarpangi
2. Banjraru Tissa.
STATEMENT -l Nahan
Programme of construction of buildings
approved for 1988-89 in Himachal Nadaun
Pradesh
Killarpangi
1. Rekongpeo
2. Nalagarh Parwanoo
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Flilm/Documentary on Scenic Beauty of
Himalayan Regions

3537. PROF. NARAIN CHAND PAR-
ASHAR : Willthe Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether the National Film Develop-
ment Corporation (NFDC) has prepared any
documentary or other films during the Sixth
and Seventh Plans on the rich scenic beauty
including the flora and fauna of the Hima-
layan regions from Jammu and Kashmir and
Himachal Pradesh in the Wast to Manipur
and Arunachal Pradesh in the East.

(b) it so, the details thereof and if not, the
reasons therefor; and

{c) whether any such films would be
prepared during the remaining period of the
Seventh Plan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L.BHAGAT) : (a) to (c). The Na-
tional Film Development Corporation Lim-
ited does not produce documentary films on
its own. However, it finance film makers for
the production of documentary films if pro-
posals are sponsored by a Government
department or a public sector organisation.
No proposal for making any documentary
film on the scenic beauty of the Himalayan
Regions had been received by the National
Film Development Corporation during the
Sixth Plan and so far during the Seventh
Plan. If any proposal is received during the
remaining period of the Seventh Plan, it will
get due consideration. it may however, be
added that the Films Division of the Ministry
has produced several news magazines/
documentaries covering the scenic beauty
of the Himalayan Regions.

As regards feature fims, NFDC has
nelther financed nor produced any feature
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film exclusively on the rich scenic beauty of
the Himalayan Regions during the Sixth and
Seventh Plans. However, NFDC has fi-
nanced/produced documentary films and
feature films with backdrop of scenic beauty
of the Himalayan Regions from Jammu and
Kashmir and Himachal Pradesh in the West
to Manipur and Arunachal Pradesh in the
East.

New Bombay Telephone System In
Local dialling System of Greater
Bombay

3538. PROF.MADHU DANDAVATE:
SHRI PRAKASH V. PATIL:

Will the Minister of COMMUNICA-
TIONS be pleased to
state:

(a) whether New Bombay telephone
system is proposed to be included in the
local dialling system of Greater Bombay;

(b) if so, whether steps such as alfot-
ment of new exchange equipments for new
Bombay as also provision of telephone
cables and ducts, as per the policy decision
for Metropolitan cities and transfers of tele-
phones to New Bombay, will aiso be permit-
ted; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) No, Sir.

(b) and {c). New Bombay shall be devel-
ope as a separated telephone system with
ducts, cables etc., covering the area under
the jurisdiction of New Bombay Municipal
Corporation.

Shitts of Telephones from Bombay to
New Bombay have been permitted upto 31st
March, 1991 as a special case.
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Technical assistance from France for
CiL’s Subsidiaries

3539. SHR! HARIHAR SOREN : Will
the Minister of ENERGY be pleased to state:

(a) whether some subsidiaries of the
Coal India Ltd., have taken technical assis-
tance from France;

(b) it so, the names of those subsidiar-
ies;

(c) whether any agreement has been
signed with France therefor; and

{d) if so, the details of the technical

DECEMBER 6, 1988

Written Answers 256

knowhow received by different subsidiaries
of the Coal India Ltd., so far;?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) to (d). Pursuant to the delib-
erations of the Joint Indo-France Working
Group on Coal, the French technologies are
to be used for exploiting thick coal seams in
underground mines, through contracts be-
tween Coal Indian Limited and Charbon-
nages de France for supply of equipment
and technical assistance. The contracts so
far concluded for projects of Coal India
subsidiaries are mentioned below:

Subsidiary Project Technology Value in FF Million
Equipment Tech. Ass

Bharat Coking ’ East Katras-| Blasting 7.709 4.889
Coal Limited gallery

method
Bharat Coking East Katras Sub-level 59.511 19.852
Coal Limited H caving
Eastern Coal Chora Blasting 13.643 9.394
fields Limited gallery

method

TOTAL 80.866 34.135

The value of French equipment and technical assistance services is covered by French

Protocol credits to India.

Opening of Coal Mines In Orissa

3540. SHRIHARIHAR SOREN: Wilithe
Minister of ENERGY be pleased to state:

(a) whether Government have opened
some new coal mines in Orissa during the
current year;

(b) if so, the names of those coal mines;

and

(c) the approximate deposit of coal in
these mines?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) and (b). Work on LeelariOCP
(0.80 mty) in lb-valley area of Qrissa and
Advance Action on Kalinga OCP, Talcher
area which were sanctioned in September,
1987, have begun this year.
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(c) The approximate mineable coal
reserves in these schemes are as under:

Leelari OCP-13.58 m.t
Kalinga OCP-168.00 m.t

Telecast of Hindl Translation of Re-
glonal Films by Delhi Doordarshan

3541. SHRI H.B.PATIL: Will the Minis-
ter of INFORMATION AND BROADCAST-
ING be pleased to state:

(a) whether the allocation of pro-
gramme on Delhi Doordarshan are accord-
ing to the percentage of people of different
States living in Delhi;

(b) if so, the details of the programmes
and timings allotted o cater to the demands
of the people of different States in Delhi; and

(c) whether there has been demand
from Members of Parliament that the trans-
lation of regional films be shown in Hindi so
that majority of Hindi knowing persons may
be able to understand the culture of other
States through the TV media?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L.BHAGAT): (a) and (b). No, Sir.
The programmes on Doordarshan Kendra,
Delhi are not allocated according to the
percentage of people of different States liv-
ing in Delhi. However, Doordarshan Kend:a,
Delhi telecasts a 20 minute regional pro-
gramme on 4 days a week on Channel-|,
Onefeature film in regional language/dialect
is also telecast once a month of this channel.
It has also been decided to telecast feature
films in Hindi/Hindi dialects on Thursdays
from Doordarshan Kendra, Dealhi with effect
from 8.12.1988. Doordarshan Kendra, Delhi
telecasts on the 2nd channel a 45 minutes
Punjabi programme every week and a 15
minutes programmes of regional music
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every Monday. Occasionally, other pro-
grammes in the regional languages are also
telecast on this channel. Besides, regional
feature films ‘Chitramala’ programme and
other regional programmes are also telecast
on the National Network.

(c) Yes, Sir. Occasionally such demand
has been made.

Smuggling of coal from Talcher Coal
Mines

3542. SHRI CHINTAMANI JENA : Will
the Minister of ENERGY be pleased to state:

(a) whether a large quantity of coal is
being smuggled from Talcher coal mines;

(b) it so, the approximate quantity of
coal smuggled out yearly; and

(c) the steps being taken to strengthen
the securnty measures to check the smug-
gling of ccal from the said coal mines in
future?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) and (b). No, Sir. Howevaer,
there have been sporadic thefts of coal in-
volving small quantities.

(c) Does not®anse. Adequate security
arrangements exist to check thefts.

A.LLR. Stations at District Headquarters

3543. SHRI CHINTAMANI JENA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there are no Radic Station
in many district Headquarters in the country;

and

(b) if so, the number of such District
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Headquarters which will be covered during
the Seventh Plan in each State and Union
Territory?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L.BHAGAT): (a) and (b). While
somae district headquarters in the country do
not have radio station, most of them do
receive radio coverage from the neighbour-
ing areas. After the irnplementation of Viith
Plan Schemes, all district headquarters,
including those presently uncovered, will
réceive radio coverage.

A.LR. Station at Balasore, Orissa

3544. SHRI CHINTAMANI JENA : Will
the Minister of INFORMATION AND
BROADCASTING be pieased to state:

(a) whether the Station Director, A.L.R.
Cuttack visited Balasore in Orissa in Octo-
ber, 1988;

(b) whether the representatives of the
people present in the meeting demanded a
radio station at Balasore; and

(c) if so, the reaction of the Government
thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L.BHAGAT): (a) to(c). The Sta-
tion Director, All India Radio Cuttack visited
Balasore in Orissa on 15th October, 1988 to
attend a meeting arranged by All India
Radio, Cuttack. The representative of the
people present in the meeting demand set-
ting up of a radio station at Balasore. Their
demand will be given due consideration
while finalising the Vilith Plan Schemes of All
India Radio.
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Tenders for Exploration of Oil and
Natural Gas by ONGC

3545. DR. B.L.SHAILESH : Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the oil and Natural Gas
Commission (ONGC) floatea tenders re-
cently for off-shore drilling; and

(b) if so, the names of the Indian, foreign
and joint venture companies selected forthe
various jobs, their expertise in the field of oil
drilling and the amount to be paid to each of
them?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) No firm, Indian or otherwise, has
been selected as yet against these tenders.

Panchayat Dak Sewak Scheme

3546. DR. B.L.SHANLESH : Wil the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether a new scheme known as
Panchayat Dak Sewak has been introduced
in selected districts on an experimental
basis for providing postal facilities;

(b) it so, its broad features and the
achievements so far; and

(c) the number of gram panchayats in
various districts in U.P. having no post office
selected under this scheme and provided
with the services of a Panchayat Dak Se-
wak?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO) : (a) Yes, Sir.
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(b) The broad features of the Scheme
are indicated in the statement below. Infor-
mation as to the number of gram panchayats
brought under the Scheme so far is being
collected and will be laid on the Table of the
House.

(c) In Uttar Pradesh in Scheme has
been introduced in the districts of Raebareli
and Sultanpur. The number of gram pan-
chayats covered so tar in these two districts
is 985 and 1327 respectively.

STATEMENT

SCHEME OF PANCHAYAT DAK
SEWAKS

) Agram panchayat which has no
post office will be eligible for the
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services of a panchayat dak
sewak. The Gram panchayat will
, by a resolution nominate a suit-
able local resident who is willing
to serve as panchayat dak se-
wak and notify the name to the
department.

The gram panchayat will be en-
titled to a monthly grant of Rs
150/-from the postal department
for engaging the dak sewak, the
additional expenditure, if any
being met by gram panchayat
from its own resources. Addi-
tionally, the gram panchayat will
also receive a commission for
payment to the dak sewak on
sale of postage stamps and sta-
tionery at the following rates:

Total sale per month

Rate of Commission

Upto Rs. 100/-
Rs 101 to Rs 200/-

Rs. 201 and above

5%
7.5%

10%

i) The services of the dak sewak
who will not be an employee or
agent of the postal department
but only a volunteer engaged by
the gram panchayat will be su-
pervised by the gram panchayat
itself and will include the follow-

ing:

(a) Saleof postage stamps and
stationery.

(b) Registrationofpostalletters
for despatch (The sewak
will issue provisional receipt
and after the article s
booked, the regular postal
receipt will be given to the

sender by the dak sewak).

(c) Collection of unregistered
postal articles from the vil-
lagers for despatch to the
post office, including ar-
ticles posted in the pan-
chayat letter box.

(d) Such other postal work
connected with that gram
panchayat as may be en-
trusted to the sewak by the
Postal Department includ-
ing delivery of unregistered
postal articles and notices
to the local residents.
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iv) Delivery of registered and in-
sured mail will continue to be
done by the post office through
its own extra-departmental de-
livery agents or.other officials as
at present. The dak sewak will
also not be entrusted with book-
ing or payment of money orders
so that there are no accounting
formalities involved in his work.

v) The dak sewak will be attached
to an existing post office from
whom he will receive a suitable
imprest of postage stamps and
stationery.The imprest will be
replenished as and when neces-
sary onthe sewak depositing the
requisite cash. It is to this post
office that the dak sewak will
bring mail collected by him on a
day-to day basis for onward
despatch and also receive the
mail for delivery to residents of
his gram panchayat, if required
to do so.

vi) The dak sewak willfunction from
the panchayat Bhavan or other
public place set apart by the
gram panchayat forthe purpose.
A letter box will invariably be
provided at the premises which
will be opened by the dak sewak
day to -day and contents taken to
the designated post office.

Abolition of Morse Code System

3547. DR. B.L. SHAILESH : Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether there is a proposal to abol-
ish the outmoded Morse Code system and
its replacement by electronic telecommuni-
cations system; and
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(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) Yes, Sir. There
is proposal to replace gradually Morse Code
system by micro-processor based Elec-
tronic Key Boards. Efforts are in progress to
develop prototype systems.

(b) Does not arise.

Exciusion of Bulk Drugs from Price
Control

3548. SHRI SHANTARAM NAIK: will
the Minister of INDUSTRY be pleased to
state:

(a) whether Kelkar Committee on drugs
categorisation has recommended exclusion
of any bulk drugs from price control;

(b) if so, the details thereof ; and
(c) the reaction of Government thereto?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) to (c). The supple-
mentary report submitted recently by Kelkar
Committee is under examination.

[ Translation]

Use of Hindi in Oil and and Naturai Gas
Commission

3549. SHRI KALI PRASAD PANDEY:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Qil and Natural Gas
Commission celebrate Hindi Day every
year;

(b) the percentage of total work done in
Hindi;
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(c) the percentage of increase every
year in switching over the use of Hindi during
the past five years; and

(d) the officials and staff engaged exclu-
sively for Hindi work?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) and (c). The Official Language Actis
in force in the offices of the ONGC situated
in various parts of the country falling in
region ‘A’ ‘B’ and ‘C. The implementation of
the provision under the Official Language
Act and Annua!l Programme issued by the
Department of Official Language is con-
stantly monitored through inspections, re-
view of quarterly progress reports and inthe
Hindi Advisory Committee/ Official Lan-
guage Implementation Committee meetings
of the Ministry of also by the Department of
Official Language. The volume of work in
Hindi in offices situated in various regions 1s
different. It is not possible to quantify the
work done in Hindi in terms of percentage.

(d) There are 59 officers and statf en-
gaged exclusively for Hindi work.

[English]

French Broadcasts to India

3550. SHRISANAT KUMAR MANDAL.:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether his attention has been
drawn to th news item captioned “French
broadcasts to India from Beijing” appearing
in the Times of India, New Delhi dated the
30th November, 1988;

(b) if so, the facts in this regard; and
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(c) the difficuities which lay in the way of
his Ministry in considering the matter seri-
ously earlier and entering into the agree-
ment with Radio Franc International?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L.BHAGAT):| (a) Yes, Sir.

(b) Radio France International (RFI)
and Radio Beijing formalised an agreement
by exchange of letters on 10 Novembaer,
1988. The agreement provides for exchange
of transmission time and facilities for six
hours daily between the two organisations.
The broadcasting from the respective tfacili-
ties commenced on 10th November, 1988.
The agreement is for a period of three year,
automatically renewable unless either side
gives advance notification for termination.
We are informed that the agreement con-
tains a clause which forbids the transmission
of material that is adverse to either country.

(c) A proposal for providing time to the
French Radio on All India Radio's Shont-
wave transmitters for their South-East Agian
service, In exchange, for Radio France giv-
ing air-time on their Shortwave transmitiers
located in French Guyana, for a service
which AIR might beam to the Americas, was
considered in 1986-87, but the same couid
not be agreed to as AIR was not in a position
to provide a 4- hour time slot which Radio
France wanted.

Procurement of woollen Dress Materi-
als by O.N.G.C.

3551. SHRI V. SREENIVASA
PRASAD: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether the Qil and Natural Gas
Commission unit in Assam has invited ten-
dars for procurement of Woolen Dress mate-
rials for the employees of its division;
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(b) whether the process of procurement
on piece-meal basis has been widely ob-
jected by the employess; and

(c) if so, the facts and the detalls
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMA DUTT): (a) to (c).
Tender for woollen dress materials for the
unionised category of employees of Eastern
Region Busingss Centre of ONGC has been
opened and s in the process of finalisation.
ONGC have not received any objection from
the employees in this regard.

Plan for Exploration of Natural Gas

3552. SHRIHARIHAR SOREN: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether Government have a pio-
posal to take up the exploration of natural
gas in a big way;

(b) if so, the details of the programme
drawn up therefor;

(c) whether Government have drawn up
programme for Eighth Plan; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMA DUTT): (a) to (d).
It 1s planned to step up activities for explora-
tion for hydrocarbons (which include both
liquid oil and gas) during the Eighth Plan.
The details of the programme will, however,
be finalised alongwith the finalisation the
said Five Year Plan.

Deterloration in Telecom Services

3553. SHRi NARAIN CHAND PAR-
ASHAR : Will the Minister of COMMUNICA-
TIONS be pleased to state:
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(a) whether Government have taken
note of the sharp deterioration in the tele-
com. services including the trunk services
delayed responses in respect of 197, 198,
199, increased cases of wrong dialling, non-
formation of speech, over billing, telephones
going dead and what is the fault rate per
hundred telephones during the 1988-89 in
rural and urban areas separately; and

(b) if so, the steps taken/proposed to be
taken to rectify the situation and to improve
the services in general and to take prompt
action in cases of disruption of the system
under the impact of natural calamities and
fluctuating weather condition in Himachal
Pradesh and Punjab during the September,
19887

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) No, Sir. the
telephone services inthe country are gener-
ally satisfactory, though there had been
unprecedent floods and rains and agitations
by staff in different parts of the country.

The fault rate in the rural ,and urban
areas for October, 1988 are given below:-

(i) Rural consisting
of telecom circle: 194

(W) Urban — 25.9

{b)forfurtherimprovement of telephone
system the Department has imitiated ac-
tions, some of which are ae as under:-

(1) Replacement of worn out and life
expired electromechanical sys-
tems,

(2) Replacement of old telephone
instruments

(3) Replacement of fauit prone
cables:
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(4) Replacementof heavy overhead
lines by Underground Cables.

{5) Installation of electronic ex-
changes in different parts of the
country;

(6) Provision of customer oriented
training of staff; etc.

Prompt action has beentakento restore
the affected telephones servicaes in Punjab
and Himachal Pradesh during last flood in
the areas. All services have ben restored

Setting up of Magnesium Metal Project
by IPICOL

3554. SHRIMAT! JAYANTI PATNAIK:
Wilithe Minister of INDUSTRY be pieasedto
state:

(a) whether a letter of intent was I1ssued
in favour of the Industrial Promotion and
Investment Corporation of Onssa Lid,,
Orissa for setting uo of a Magnesium Metal
Project in the No-Indutry district, Balasore;

(b) whether the letter of intent had sub-
sequently lapsed;

(c) if so, the reasons therefor;

(d) whether Government have received
any request to revalidate the letter of intent,
and

(e) if so, the steps taken thereon?

THE MINISTER OF STATE IN THE
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DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) Yes,
Sir.

(b)to (e). Messers. Industrial Promotion
and Investment Corporation of Orissa (IPI-
COL) was granted a Latter of Intent for
manufacture of Magnesium metal for a
capacity of 2000 tonnes per annum in 1985.
The Letter of Intent was allowed to lapse on
the ground of availability of indigenous tech-
nology, whereas IPICOL had proposed to
import foreign technology. The proposal
could only be revived provided IPICOL ex-
plores the possibility of setting up the project
with indigenous technology.

Recovery Under Drug Prices Equalisa-
tion Account

3555. SHRI RAJ KUMAR RAJ: Will the
Minister of INDUSTRY be pleased to state:

(2) the names of drug companies and
the drugs in respect of which his Ministry has
issued notices for recovery under Drug
Prices Equalisation Account during 1987;
and

(b) the detalls thereof and the results
achieved?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) and (b). The details ot
tentative amounts assessed are given in the
statement below. These amounts have,
however, been disputed by the companies.
It has been decided to refer this matter to a
high powered committee.
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Details of Tentative Amounts Assessed Under Para 7(2) of DPCO, 1979

SI.No. Name of the Company Tentative Amount Assessed
RIFAMPICIN (Rs. in lakhs)
1 2 3
1. Biochem Pharmaceuticals 34.28
2. LykalLabs 57.57
3. Astra IDL Ltd. 24.11
4. Micro Labs 2.24
5. Themis Chemicals Ltd. 36.31
6. Alembic Chemicals Labs 38.73
7. Bombay Drug House 1.73
8. Pahrmed Pvi. Lid. 68.01
9. Dolphin Labs 18.11
10.  Albert David Ltd. 3.91
11.  Pharmaceuticals and Chemicals Ind. 87.99
12. Cadila Labs, P.Ltd. 76.52
13. Sarabhai Chemicals 4.14
14.  Lupin Labs 215.89
15. Ranbaxy Labs 47.78
16. Wallace Pharmaceuticals 2.82
17.  Ethico Drug & Chemical Mfg. Co. 140.98

DIPHYRIDAMOL

German Remedies

59.95
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1 2 3
GENTAMYCIN
1. Fulford | Ltd., (Court Case) 194.62
2. Biochem Pharma Ltd. 33.88
3. Lyka Labs Ltd. 27.47

Cases of Immovabie Property Before
MRTP Commission

3556. SHRI KESHORAOQO PARDHI: Wil
the Minister of INDUSTRY be pleased to the
reply given on 2 August, 1988 to Unstarred
Question No. 1025 regarding cases of
immovable property before M.R.T.P.
Commission and state;

(a) whether investigations have been
completed by the DG (I&R) and report sub-
mitted to the M.R.T.P. Commission; and

(b) if not, the reasons for the delay?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) and
(b). Investigations by DG (& R) in these
cases are still in progress. Efforts are being
made by him to complete the investigation
expeditiously. The time involved in compie-
tion of the investigation varies from case to
case depending upon the nature of the is-
sues, conduct of the parties etc.

Leakage of LPG Cylinders

3557. SHR! RANJIT SINGH
GAEKWAD : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether Government have laid
down any norms for LPG dealers all over the
country to attend to the complaints of leak-
age or similar technical faults expeditiously,
which may otherwise risk the lives;

(b) if so, the details of such norms and
the staps taken for their strict implementa-
tion;

(c) the details of fire accidents caused
due to leakage of LPG cylinders, lives lostin
such accidents; and

(d) the action taken to penalise the LPG
dealers therefor during the last six months,
State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b). Yes, Sir. LPG distributors are under
instructions by the oil companies to attend to
complaints of leakages or similar technical
faults on priority basis. The required number
of trained mechanics are employed by the
distributors for attending to leakages and
other such complaints;

(c) During the current year there were
33 accidents due to leakage of LPG cylin-
ders in which 13 persons died;

(d) None of the accidents reported
above called for any penal action against the
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distributor concerned.
Gushing of Kerosene from Refinery

3558. SHRI RADHAKANTA DIGAL:
Will the Ministry of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether it has come to the notice of
Government that recently a considerable
quantity of superior quality kerosene gushed
out of a storage tank at a Public Sector
Refinery and flooded to Refinery’s tank;

(b) if so, the precise quantity and value
of kerosene so lost; and

(c) the reasons for the incident and the
precautionary measures taken to avert such
possibility in future?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a)
Government is aware of the incident of kero-
sene leakage in Guwahati refinery on
30.10.1988.

(b) The quantity of oil that leaked was
about 7,000 ltrs. and its cost was about Rs.
13,600/- based on ex-refinery prica. How-
ever, about 5600 litres of leaked oil was
recovered subsequently from the inbuilt oil
trap provided in surface drain channel and
hence the net loss of product is about 400
itrs. valued at about Rs. 2600/- .

(c) The leakage occured because a section
of discharge iine, which was taken out of
service earlier for some modification job,
was inadvertantly not isalated properly when
the transfer of kerosene was being done
from one tank to anether. in order to prevant
recurrence of such incidents the system is
being improved through multiple checks by
arga engineer as well as area Manger before
giving clearance for charging any line/sys-
tem, which has baen roleased for some
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maintenance/modification jobs.
Export of Alcohol to France

3559. SHRIG. S. BASAVARAJU:
SHRI S.M. GURADD!:
SHRI SHANTI LAL PATEL.:

Will the Minister of INDUSTRY be
pleas id to state:

(a) whether Union Government have
approved the export of 80 million litres of
industrial alcohol to France;

(b) if so, the places from where the
supply of industrial alcohol will be arranged;

(c) whether any other country has of-
fered to purchase industrial alcohol; and

(d) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) and (b). Government
have allowed All India Distillers Association
(AIDA) to organise export of 1200 lakh litres
of alcohol; 700 lakh litres from Uttar Pradesh
and 250 lakh litres sach from Maharashtra
and Tamil Nadu.

AIDA have reported that export of 300-
325 lakh litres to France has been con-
tracted.

(c) and (d). AIDA have earlier executed
export of 50 lakh litres to Sri Lanka. Export of
alcoholto U.S.A. is also being negotiated by
them.

Power Potential In NF States

3560. SHRI N. TOMBI SINGH: Will the
Minister of ENERGY be pleased to state:

(a) whether Union Government have
conducted any survey in the North-Eastern
States for tapping power potential;
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(b) if so, the details thereof mentioning
the projects under consideration as well as
those under construction indicating the an-
ticipated target of power potential; and

(c) if not, the steps being taken in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHR! KALPNATH RAI):
(a) to (c). Yes, Sir. The Central Electricity
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Authority had carried out a reassessment of
the hydro-electric potentiai of the country
during 1987-88 and based on these studies
the total hydro-electric potential of the North
Eastern Region has been assessed as
31857 MW at 60% ioad factor from a total of
194 major and medium schemes. Details of
the hydro-electric projects under considera-
tion/construction are given in Statement-i
below: In addition, some thermal projects
are also under consideration/construction in
the North -Eastern region, the details of
which are diven in Statement-il below.

STATEMENT-

(A) List of H.E. Schemes in N.E Region under examination in Central Electricity

Authority.
S.No. Name of the Scheme State Installed Capacity (MW)
1.  Kopili Ext. Stage-| Meghalaya & Assam 2x%x 50
2. Khowai H.E Project Tripura 3x25
3. Serlui ‘B’ H.E. Project Mizoram 3x35
4. Likim-Ro. H.E. Project Nagaland 3x8
5. Loktak Down Stream Manipur 3 x30

(B) Listof Schemes Techno-economically cleared by Central Electricity Aythority during

Oct., 1988

1. Dhaleshwari H.E. Project

2. Nurang Nallah H.E Project

Mizoram

Arunachal Pradesh

3 x40

3Ix2

(c) -Details of On-going Major/Medium/Small hydro Electric Projects in North-Eastern

Region as on 30.11.1988.

S/.No. Name of the Project Installed Capacity (MW) Commissioning
Scheduled
1 2 3 4
1. Doyang 3x25 beyond 8th Plan
2. Ranganadi St-1 3x135 —do—
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1 2 3 4
3. Karbi Langpi (lower Borpani) 2x50 1990-91
4. Dhansiri 5x3x1.33 1990-91
5. Umiam Umtru St. IV 2x30 1989-91
6. Tago 3 x15 1989-90
7. Thoubal 3x25 1993-94
STATEMENT-II
(A) Schemes of Thermal Power Projects in the North-Eastern States awaiting invest-
ment decision.
SI.No. Name of the Scheme Capacity (MW)
1. Gas based Combined cycle plant at Lakwa-Assam-(NEEPCO) 280
2. Gas based combined cycle Plant at Amguri-Assam-(ASEB) 8 x 30 GT+
4 x 30 WH
3. Gas based Gas Turbine Station at Rokhia
St. - Tripura (Govt. of Tripura) 1i0x7.5

(8)

Approvad on-going thermal power projects targetted for commissioning during 7th
Plan Period and beyond.

SI.No. Name of the Project/Unit No. Capacity (MW) Commissioning
Schedule
1 2 3 4

1. Chandrapur Extn. 30 12/88
2. Borgolai Units 1 & 2 30 each *
3. Lakwa GT Ph.ll Units, 5, 6 and 7 20 each 90-91
4. Lakwa WHP 22 *
5. RokhiaGT Units 1 & 2 8 each 89-90
6. GD Sets at Imphal Units 1 & 2 1 each 12/88
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1 2 3 4
7. Garohills Units 1 & 2 30 each .-
8. Baramura GT Unit-3 6.5 89-90
9. Kathalguri Gas combined cycle 6x30 GT *
3x30 ST
10. D.G.Sets88MW - 86-87 to
88-89

* Asorder for main plant and equipment is yet to be placed commissioning schedule

cannot be anticipated.

[Translation)
Foreign Collaboration Proposals

3561. SHRI TEJA SINGH DARDLI:
SHRI BALWANT SINGH RA-
MOOWALIA:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have ap-
proved a large number of foreign collabora-
tion proposals for starting industries in he
first six months of current financial year;

(b) if so, the number of such proposals
; and

(c) the amount of foreign investment
likely to be made in the country through
these collaborations?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) to (c).
Statistical information about foreign collabo-
ration approvals is maintained calender

yearwise. During the first six months of this
year, 450 proposals for foreign collaboration
have been approved by the Government.
During the same period, an amount of Rs
12175.28 lakhs has been approved for for-
eign investment.

e

Review of Nationalisation Pt:‘»lldy~ .

3562. SHRI DILEEP SINGH
BHURIA:Will the Minister of INDUSTRY be
pleased to state:

(a) whether in view of the progressive
programmeas, it is proposed to review the
policy of resorting to nationalisation and
setting up public sector undertakings; and

(b) if so, the particular fields in which
review will be made?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) and (b). Presumably
the Hon'ble Member is referring to setting up
of Public Sector Enterprises by taking over
sick enterprises . There are no proposals
under the consideration of Govermment 10
take over sick private sector enterprises.
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Revitalisation of District Industries
Centres

3563. SHRI RADHAKANTA DIGAL :
Willthe Minister of INDUSTRY be pleased o
state:

(a) whether there is a need ¢
strengthen and revitalise the District Indus-
tries Centres;

(b) if s0, the steps taken to revitalise the
District Industries Centres;

(c) whether Government have a pio-
posal to allot additional work to these
Centres; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
~DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHR!I M. ARUNACHALAM): (a) and
(b). The District Industries Centres Pro-
gramme was revamped in 1981, and there is
no proposal to made any further modifica-
tions for the prasent.

(c) No, Sir.

(d) Does not arise.
[Translation)

S.7.D. Faciiity Between Aimora-
Pithoragarh and Ranikhet-Nainital

3564. SHR! HARISH RAWAT: Will the
Minister of COMMUNICATIONS be pleasad
to state: .

(a) whether S.T.D. facility is availabie
between Almora Pithoragarh and Ranikhet-
Nainital; and
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{b) if not, the steps likely to be taken to
connect these telephones exchanges with
S.T.D.?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) and (b). Al-
mora, Pithoragarh and Nainital have already

_been provided with NSD facility. Ranikhet

has been planned for provision of NSD tacil-
ity during the Seventh Plan.

T.V. Transmitters at Dharchuia, U.P.

3565. SHRI HARISH RAWAT : Will the
Minister of INFORMATICN AND BROAD-
CASTING be pleased to state:

(a) the total population of Pithoragarh
district (U.P) likely to be benefited by T.V.
programmaes afterthe setting up of approved
T.V. relay centre at Dharchula:

(b) whetherthe present T.V. transmitier
will have very low coverage of this district
which one of the remote pcrder districts
predominantly inhabited by tribal people;
and

(c) if so, whether Government propose
to set up some more T.V. relay centre there
to improve the coverage; and the location
thereof and when?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER CF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L.BHAGAT): (a) to (c). On
commissioning of the proposed very low
power (2x10w) TV transmitter at Dharchuia,
about 1.4 lakh population of Pithoragarh
district of Uttar Pradesh is expected to be
covered by T.V. service, subject to locai
terrain conditions Extension of TV service to
the remaining uncovered parts of the coun-
try including those of Pithoragarh district of
Uttar Pradesh canbe carried outin aphased
manner depending upon the future availabil-
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ity of resources for this purpose.
Minl Power Plants in Uttar Pradesh

3566. SHRI HARISH RAWAT : Wilithe
Minister of ENERGY be pleased to state:

(a) whether the National Hydro-electric
Power Corporation (NHPC) propose to in-
stall mini power plants in Pithoragarh district
of Uttar Pradesh;

(b) i not, whether any negotiations have
been held between the NHPC of the State
Government in this regard; and

(c) if so, the reasons for turning down
the State Government’s proposal by NHPC

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRIKALPNATH RAl).
(a) No, Sir.

(b) No, Sir.

(c) Does notarse in view of the reply to
Parts (a) and (b). above.

Regionai Office of Song and Drama
Division at Pithoragarh, U.P

3567. SHR! HARISH RAWAT: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether Government have recetved
any proposal for opening a regional office of
the Song & Drama Division in Pithoragarh
(Uttar Pradesh); and

(b) if so, the time by which the said office
will be opened in this border area which is
predominantly inhabited by tribal people?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
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{SHRI H.K.L.BHAGAT): (a) No proposal has
been received for opening a regional office
ofthe Song & Drama Division at Pithoragarh.
However, suggestions were received for
opening a Centre/sub-Centre.of the Division
at Pithoragarh.

(b) There 1s at present no proposal for
opening any office (Regional or Centre/Sub-
Centre) or the Song & Drama Division at
Pithoragarh

[English]
New Telephone Connections

3568. SHRIG.S. BASAVARAJU:
SHRI SHANTI LAL PATEL:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of new telephone con-
nections provided during August, Septem-
ber, and October, 1988 in the country, State-
wise.

(b) the number of electronic exchanges
commissioned during this period and their
capacity; and

(c) the number of new connections
proposed to be provided during the remain-
ing period of the current financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGOQ): (a) The informa-
tion is given in the Statement below:

(b) 21 New Electronic exchanges were
commissioned during August, 88 to Octo-
ber, 1988 During the same period, total
elactronic exchange capacity added was
about 12000 linas.

(c) About 2.9 Lakh new connections are
proposed to be provided during the remain-
ing period of the current financial year,
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STATEMENT
Name of State/UT, Telephone connection provided during Aug. 88
to October, 1988
1 2
1. Andhra Pradesh 5832
2. Assam 500
3. Bihar 1079
4. Guijarat 2434
5. Haryana 889
6. Himachal Pradesh 464
7. Jammu & Kashmir 442
8. Karnataka 3202
9. Kerala 2307
10. Madhya Pradesh 2280
11. Maharashtra 13850
12. Arunachal Pradesh (NE) 104
183. Manipur (NE) 126
14, Meghalaya(NE) 41
15. Nagaland (NE) 10
6. Mizoram (NE) 8
17. Tripura(NE) 60
18. Orissa 1029
19.  Punjab 1877
20. Rajasthan 1808
21. Tamii Nadu 3500
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1 2
22. Uttar Pradesh 930
23. West Bengal 1083
24. SIKKIM 10
25. Goa 92
3633

26.  Delhi (UM)

Mangalore Refinery Project

3569. SHRiI G.S. BASAVARAJU:
SHR! SRIKANTHA DATTA
NARASIMHARAJA
WADIYAR:

Will the Minister of PETROLEUM AND-

NATURAL GAS be pleased to state:

(a) the estimated cost of Mangalore
Refinery Project;

(b) the time frame draw up for the proj-
ect, and

(c) the present position of the Project?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHR! BRAHMA DUTT): (a) Esti-
mated cost of the Mangalore Refinery Proj-
ectis Rs. 1050 crores at July, 1986 Prices.

(b) The anticipated complation period
of the project is 4 years after its approval.

(c) At present, Detailed Project Repon
is under preparation. #t is expected W be
submitted to Govermment of India by
March, 1989.

[ Translation)

Losses Suffered by Bharat Opthalmic
Glass Limited

3570. SHRI TEJA SINGH DARDI:
SHRI BALWANT SINGH RA-
MOOWALIA:

Wili the Minister of INDUSTRY be
pleased to state:

(a) Whether the Bharat Ophthalmic
Glass Limited is continuously running in
Loss over the last few years;

(b¥ if so, the details in this regard and
the tofal loss suffered by this unit so far;

{c) the total amount invested in this unit
till date;

(d) whether Government are consider-
ing to close down this unit; and

(e) if so, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) Yes, Sir.

(b) Losses suffered by Bharat Ophthal-
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mic Glass Ltd. during the last 5§ years were:

(Rs. in lakhs)

1983-84 260.73
1984-85 320.15
1985-86 504.83
1986-87 573.14
1987-88 682.67

The cumulative total loss suffered by
the company upto 31.3.88 is around Rs. 40
crores.

(c) The total investmert in Bharat Oph-
thalmic Glass Lid. was Rs. 5.96 crores as on
31.3.88.

(d) and (e). Government have consti-
tuted a Committee to undertake a detailed
study of the working of the company and to
advise Government regarding future course
of action.

Gap In Generatign of Power in Hydel!
and Thérmal Sector

3571. SHRI TEJA SINGH DARDI:
SHRI BALWANT SINGH
RAMOOWALIA:

Wiltthe Minister of Energy be pleasedtu
state:

(a) whether the generation of electricity
"in Hydel sector is cheaper than in the:mal
sector and the average gap in thegenerat oo

~chpower by tydel ane thermat secror |.ac

been increasing since 1962-63; and

(b) it so, the facts in this regard and thc:

taaction of Government thereto?

THE MINISTER OF STATE IN TiiE
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DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRIKALPNATH RAl):
(a) The average cost of hydel generation is’
lower than that of thermal power. The gap
between hydel and thermal installed capac-
ity is gradually increasing since the begin-
ning of the Fourth Five Year Plan.

(b) The development of hydro power
potential is dependent on various technical
and economic factors including resolution of
inter-state disputes regarding sharing of
water resources, environmenta!l and forest
clearances, rehabilitation of oustees, diffi-
cult terrains, and longer gestation period, all
of which slow down its progress. However,
a number of hydroelectric power projects
have been proposed for construction in the
Central and State Sectors for benefits in the
Eighth Plan. External assistance is also
proposed to be availed of for hydro-power
development in the country.

[English]

Estabiishment of Wind Farms in
Gujarat

3572. SHRI D.P. JEDEJA: Will the
Minister of ENERGY be pleased to state:

(a) whether certain areas of Gujarat
have been identified for establishment of
wind farms;

{b) the progress in this field in Gujarat in
the Seventh Five Year Plan period; and

(c) the steps proposed to popularise
wind eneigy for individual users?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE)(a)and (b). In Gujarat, two
wind farms of total capacity 1.65 MW have
been established at Mandvi (1.1 MW) and
Okha (0.55 MW). Nearly 71 lakh units of
electricity have been fedtothe Gujarat Elec-
tricity Board grid. Wind farm projects of
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capacity 2.35 MW are under installation in
the State. Further projects of capacity 10 5
MW have been approved. Wind monitoring
and wind mapping projects have been takun
up in Gujarat.

(c) Severalincentives including grant of
subsidy, soft loans, exemption from salc ¢
tax, etc. have been introduced for populari-
sation of wind energy systems for users.

[Translation)

Guidelines to Public Sector Undertak-
ings for Nehru Centenary Celebrations

3573. SHRI BALWANT SINGH RA-
MOOWALIA:
TARLOCHAN SINGH
TUR:
SHRI SANAT KUMAR MAN-
DAL:

SHRI

Will the Minister of INDUSTRY be
pleased to state:

(a) whether the Public Sector Undertak-
ings have received some guidelines listing
out activities required to be undertaken by
them as a part of the Nehru Centenary
Celebrations;

(b) if so, the details thereof, including
the financial implications,

(c) whether any guidelines in this regard
have been issued by the Implementation
Committee for the 40th Annwersary of
India’s Independence and the Nehru Cen-
tenary; and

(d) is so, the details of the additional
financial expenditure to undertakings in-
volved in implementation of these guide-
lines?

THE MINISTER OF INDUSTRY (SHRI
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J. VENGAL RAQ): {(a) to (d). The Implemen-
fation Committee forthe Commemoration of
the 40th Anniversary of India's Independ-
ence and the Jawaharlal Nehru Centenary
has only made certain suggestions to Minis-
tries in the form of a broad approach paper
for re-crientation of ongoing/existing public-
ity and public relations programmes of the
public sector undertakings. The administra-
tive Ministries in turn have circulated the
suggestions to public sector undartakings
under their control. These suggestions
mainly relate to giving orientation to print and
visual communications, cultural and sports
activities, presentation of awards to the best
worker, video and films, sponsoring de-
bates, publication of small booklets in the
backdrop of Freedom and Nehru’s vision,
inclusion of relevant quotations of Nehru in
their house journals, etc. in the context of
these two events which the Nation is cele-
brating.

There is no question of any financial
burden in implementing these suggestions
asthethrustof the approach paper issued by
the Implementation Committee is to gener-
ate a thinking on reorientation of ongoing/
existing publicity and public relations pro-
grammaes of PSUs, well within the parame-
ters of their existing budgetary allocations.

[English)

Proposal for setting up paper/pulp
Industries in Manipur

3574, SHRI N. TOMBI SINGH: Will the
Minister of INDUSTRY be pleased to state:

(a) whether there is a proposal for set-
ting up paper/puip industries in Manipur;

(b} if us, the main features ot the pro-
posal;

(c) whether Union Government have
cleared the proposal; and
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{d) if so, the progress made in the proc-
e8s?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF NDUS-
TRY (SHRI M. ARUNACHALAM): (a) Cen-
tral Government have no proposal for satting
up paper/pulp industries in the State of
Manipur at presenit.

(b) to (d). Do not arise.

Telephone Facilities in North Eastern
States '

3575. SHRIN. TOMBI SINGH: Willthe
Minister of COMMUNICATIONS be pleased
to state:

(a) the projected number of telephone
connections at the end of the current Plan in
tha North Eastern States and the number of
existing telephone connections in the begin-
ning of the current year, State-wise;

(b) whether Government have taken
into consideration the aspect of regional

imbalance while formulating the future Plan;

(c) the proportion of installations in the
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North Eastern Statas in relation to the rest of
‘the country; and

(d) the steps being taken to set the
proportion right?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) The required
information is given in the statement below.

(b) Yes, Sir.

(c) Against an all India figure of 12930
as on 31.3.88, the number of telephone
exchanges in Arunachal Pradesh, Assam,
Manipur, Meghalaya, Mizoram, Nagaland
and Tripura are 32,190, 22, 24, 9, 32,and 32
raspectively.

(d) A Special Component Plan for North
East has been launched in the Seventh Plan
af the D.O.T. to bring the region at par with
the rest of the country. A Task Force has

. bean especially created for speedy implem-

entation of various telecom. projects in N.E.
region. The administrative set up in all the
saven states of the North East has been
upgraded for expseditious development of
the region.

STATEMENT
Number of Telephone Connections as on 1.4.88 And Likely Status by the end of Current
Plan
S. No. Name of the State No. of telephone connections as on
1.4.88 1.4.90 (likely)
) 2 3 4
1. Arunachal Pradesh 1989 2726
2. Assam 32320 39820
3. Manipur 3414 5206



297 Written Answesrs

AGRAHAYANA 15, 1910 (SAKA )

Written Answers 288

7 2 3 4

4. ‘Meghalaya 5644 6516

5. Mizoram 1370 2160

6. Nagaland 3506 4437

7. Tripura 3800 4328
Total 52043 65193

Survey for Oil and Gas in Manipur

3576. SHRI N. TOMBI SINGH: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether Government have con-
ducted a survey of the Manipur region for o
and gas during the last three years;

(b) if so, the findings of the survey and
expenditure incurred thereon;

(c) if not, the reasons theretfor; and

(d) whether Government propose to
conduct a survey for ol and gas in the Ma-
nipur region?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLE!'!M AND NATU-
RAL GAS (SHRI BRAHMA OUTT): (a) Yes,
Sir,

{b) Results of the survey will be known
after its assessment is completed. As the
exploratory sumveys are conducted as per the
geological boundaries, area-wise/statewise
expenditure on surveys is not maintained.

(c) Does not arise.

(d) The survey for oil and gas has already

been initiated and is continuing.

Construction of Upper Indravati
Hydro-Electric Power Project

3577. SHRISRIBALLAVPANIGRAH:
Will the Minister of ENERGY be pleased to
state:

(a) the total amount spent so far on the
construction of the Upper indravati Hydro-
electric power project against its estimate;

(b) how much expenditure out of that
has been borne by Union Government;

{c) whether World Bank assistance
has been made available for that project;
and

(d) if so, to what extent and the prog-
ress made in the completion of the project?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MIN-
ISTRY OF ENERGY (SHRI KALPNATH
RAL): (a) As per the information furnished
by the State authorities, the amount spent
on the construction of Upper indravati
Hydroelectric Project upto March, 1988
chargeable to ‘power’ is Rs. 145.46 crores,
against the revised cost of the power por-
tion of the project on Rs. 380.65 crores.
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The expenditure during the tirst quarter from
April, 1988 to June, 1988 is Rs. 7.47 crores.

(b) The project is being funded from the
State Plan.

(c) and (d). The Project is under execu-
tion through the World Bank assistance.
Agreements for an IDA credit of SDRs
156.00 million and an IBRD loan of US$
156.4 million for the Upper Indravati Hydro-
electric Power Project were signed on the
8th June, 1983. The credit and the loan are
scheduled to close on 30.6.1991. The total
disbursement upto the 31st October,1948
was US$ 90.5 million.

The excavation work of allthe fourdams
namely Indravati dam, Podagada dam,
Kapurdam and Murandam, and link channel
isin progress. The Indravatidam and Muran
dam are of concrete and masonry construc-
tion, while the other two dams are earthen
dams. Concrete and masonry works of
Indravati and Muran dams are in progress.
Order for generating units have been placad

" on M/s Fuiji, Japan. Contract for fabrication
and erection of penstock has been awarded.
The excavation of power house has been
completed and concreting has started.
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Upper Kolab Hydro-Electric Project,
Orissa

3578. Shri Sriballav PANIGRAHI: Wil
the Minister of ENERGY be pleased to state:

(a)the installed capacity of Upper Kolab
Hydro-electric Project in Orissa;

(b) whether the Upper Kolab Hydro-
electric Project has started power genera-
tion; and

(c) if so, since when and total MW of
power being generated per day from that
project?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) The installed capacity at upper Kolab
Hydro-electric project in Orissa under
Stage-lis 3 x 80 MW and under Stage-llis 1
x 80 MW.

(b) and (c). The upper Kolab H.E. Proj-
ect has started generation of power from
10th March, 1988 with the commissioning of
Unit-1 at upper Kolab. Unit-ll at Upper Kolab
was commissioned on 14.4.88. The month
wise peak generation (MW) and generation
(Million Units) is given as under:-

Months Peak generation (MW) Generation (MUs)
March, 1988 85 6
April,1988 153 36
May,1988 91 16
June, 1988 170 56
July,1988 96 59
August,1988 164 80
September, 1988 165 61
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Months Peak generation (MW) Generation (MUs)
October, 1988 152 68
November,1988 153 79

(upto 25.11.1988)

Ratio of Broadcasxing,{:f A.LR., Baroda
Programmaes.

3579. ‘SHRI RANJIT SINGH
GAEKWAD: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to
state:

(a) whether Government have fixed any
ratio for broadcasting the pr&giammes of
Production Programme Centre and Com-
mercial Broadcasting centres from their
parent station;

(b) if s0, the details of such ratio fixed,

(c) whether the All India Radio, Baroda
which is a Programme Production Centre
and Commercial Broadcasting Centre at-
tached to A.l.LR., Ahmedabad is also given
specific ratio for broadcasting itg program-
mes from AIR, Ahmedabad;

(d) whetherthe ratio of broadcasting the
programmes of AIR, Baroda from AIR,
Ahmedabad, has been gradudily decreas-
ing; *

(e) f so, the details of the ratio for
broadcasting the programmes of AIR, Bar-
oda from AIR, Ahmedabad, as prevailing
during 1960's,1970's, 198.0‘5 and as on 30
June, 1988; and

(f) the steps proposed to give mure
share to the progiammes of AIR, Baroda ror
broadcasting from AIR, Ahmedabad?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) No, Sir.

(b) Does not arise;

(¢} to (e): Since 1971 nearly 30% of the
programmes of AlIR, Ahmedabad are pro-
duced at AIR, Vadodara. The ratio caontin-
ues to be the same, without any change or

. reduction.

() Present arrangement has been
found to be adequate.

Production and Utilisation of Gas in
Western Reglon (Gujarat)

3580. SHRI RANJIT SINGH
GAEKWAD: WIill the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) the cumulative production of gas in
CMD from the Western Region and the
production of gas from Broach block in
Gujaratincluding Gandhar fields, likely to be
achieved durning the year ending 31st De-
cember, 1988 against production of 1987;

(b) the quantity of gas alocation
committed to various users as feed-stock
and the quantity of gas which still remains
unallocated and is flared off;

(c) the quantity of gas from the Western
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region flared off during the last three years
and its value equivalent to coal on pitheads;

(d) whether Government have taken a
decision to allocated available quantity of
surplus gas at reasonable prices to indus-
tries, households and for generating power
in Gujarat; and
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(e) if so, the details of the planned
utilisation of natural gas?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) The
information is as follows:

Gas production rate during the year ending

Dec.'87 (MMCMD) Dec. '88.

Waestern Region
Broach block including Gandhar

2.98
1.42 1.76

3.36

(b) and (c). The production of gas in
Gujarat Region during 1987-88 was about
2.7 million cubic meters per day. The entire
quantity has been committed to various
users. During this year an additional quantity
of 1.5. MMCMD of gas has been committed

to various power projects in the Gujarat
State.

Details regarding production, utilisa-
tion, flaring of gas and the value of flared gas
during the last three years in the Gujarat
Region are as given below:

Year Production Supplied Int. use Flared @ Value of
by ONGC flared gas
{Million cubic meters per day) (Rs. Lac per day)
1985-86 2.52 1.94 0.25 0.33 1.65
1986-87 2.53 1.77 0.24 0.52 2.60
1987-88 2.70 1.80 0.19 0.71 3.55

( @ At the minimum price of Rs. 550./1000 M‘of gas)

(d) and (e). Government have fixed the
price of natural gas with effect from 30.1.87.
The entire amount of gas produced in the
Gujarat Region has been committed to vari-
ous users, mainly in the fertilisers and power
sectors.

Mini Refinery at Thanjavur in Tamil
Nadu and in Andhra Pradesh

3581. SHRI V. TULSIRAM : Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether there is some proposal
under consideration of Government to instal
a mini refinery at Thanjavur in Tamil Nadu;

(b) if so, the annual capacity of the
refinery and the extent to which it willfeed the
other refineries;

(c) whether there is some proposal
under consideration to instal similar refiner-
ies in Andhra Pradesh;
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{(d) if so, the location thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHR!I BRAHMA DUTT): (a) and
(b). Govt. have asked Madras Refineries
Ltd. (MRL) to prepare a Detailed Feasibility
Repart for setting up facilities for processing
the crude produced in the Cauveri Basin.
Preliminary estimates of the project cost is
Rs. 94 crores. The capacity to absorb 0.5 MT
of crude oil.

(c) to (8). The location of oil refineries 1s
decided on the basis of various techno-
economic considerations which include
availability of crude oil, demand supply bal-
ance etc. and also on reports of experts. A
refinery is located at Visakhapatnam in
Andhra Pradesh. At present, there is no
proposal for locating another refinery in
Andhra Pradesh.

T.V. News In Telugu

3582. SHRI V. TULSIRAM :Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether Government have taken a
decision to give more time for T.V. regional
news;

(b) if so, the time allocated for Telugu
from all the metropolitan cities in the country;
and

(c) the number of telecast to be made
from each metropolitan city during one day?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHR! H.K.L.BHAGAT): (a) Yes, Sir. With
eftect from 14th November 1988, the dura-
tion of regional news bulletins from regional
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Doordarshan Kendra has been increased
from 10 minutes to 15 minutes.

(b) and (c). Telugu news bulietin is tele-
cast only from Doordarshan Kendra,
Hyderabad and is relayed by all TV transmit-
ters in Andhra Pradesh. No Doordarshan
Kendra in other metropolitan cities telecasts
news bulletin in Telugu.

Expansion of Himalayan Magnesite Ltd.

3583. SHRI V. TULSIRAM : Will the
Minister of INDUSTRY be pleased to state:

(a) whether the Board for Industrial and
Financial Reconstruction has finalised the
scheme for rehabilitation-cum-expansion of
the Himalayan Magnesite Ltd. which manu-
factures dead-burnt magnesite at Pithora-
garh in Uttar Pradesh;

(b) if so, the details thereof and the time
by which the work will be taken up:

(c) whether there is proposal under
consideration of Government for similar
schemes in Andhra Pradesh; and

(d) if so, the details thareof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI ARUNACHALAM): (a) to (d).
Information is being collected and will be laid
on the Table of the House.

Supply of Powaer to Core Sector from
Central Power Stations

3584. SHRI V. TULSIRAM : Will the
Minister of ENERGY be pleased to state:

(a) whether there is a proposalto supply
power to core sector from the Central Power
Stations;
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(b) it so, the details thereof -and when a
final decision is expected to be taken
thereon; and

(c) the amount of power that will be
suppliedto core sectorin Andhra Pradesh as
aresult thereof and if not, the reasons there-
for?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MIN} 3-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) to (c). The question of reserving a portion
of the electricity generated at Central Powe!
Stations for supply to Central Public Sec.>
Undertakings, primarily in the core sector,
was referred to a Committee consistirg
inter alia, of represeniatives from the cecnr-
cerned Oiganisations, including the State
electricity Boards The Committee have
submitted their repo!t but no decisions have
yet been taken on the Committee’s recom-
mendations.

Minimum Economic Size for Chemical
Niaking Units

3585. SHRI SHANTI LAL PATEL:
SHRI S.M. GURADD#:

Will the Minister of INDUSTRY b
pleased to stlate:

(a) whetherthe minimurnieconomics ze
for units making critical organic and inor-
ganic chemicals has been worked out;

(b) if so, whether Government have alsc
decided to peg demand projections for var-
ous chemicals;

(c) whether any Speciai Committee was
appointed in this regard;

(d) if so, what were the other sugges-
tions made by the Committee; and
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(e) how many of them have been con-
sidered for implementation?

THE MINISTER OF INDUSTRY (SHRI
J.VENGAL RAQ): (a) Yes, Sir.

(b) No, Sir.

(c) to (e). No Special Committee was
constituted for the purpose. However, ex-
perts in the field including DGTD were con-
sulted betore fixing minimum economic size
for organic and inorganic chemicals.

Retroactive Financing of ONGC Proj-
ecis by World Bank
3586. SHRISHANTI LAL PATEL:
SHRI S.B. SIDNAL:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the world Bank has agreed
for retroactive financing against loans tied to
specitied projects of the Oil and Natural Gas
Commiission;

(b) if so, to what extent the facility of
retroactive financing will help the ONGC:

(c) to what extent the ONGC can start
work on the projects from this loan and to
what extent it will be beneficial; and

(d) the dotails of other conditions im-
posed by the World Bank in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL CAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) The tacility enables ONGC to claim
the reimbursement of certain agreed ex-
penses incuried in specified periods before
the signing of the concerned Loan Agree-
ments.
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(c) and (d). Subject to World Bank
guidelines on procurement etc. being foli-
wed, expenditure on activities undertaken
prior to the formal signing ofthe Loan Agree-
ment became eligible for reimbursement
provided such activites are undertaken
within certain specified periods.

Team to Assess Amount Due Under
Drugs Prices Equalisation Account

3587. DR. CHANDRA SHEKHAR TRI-
PATHI: Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have set up a
team to assess the amount due under the
Drugs Prices Equalisation Account ;

(b) if so, the terms of reference and what
are the names of drugs/finished medicines
along with names of drug companies in
whose favour the overcharged amount has
been assessed;

(c) what was the price fixed, price
charged for each drug/finished medicine
alongwith production from date of litigation
upto 24th ‘August, 1987 and the rate of
recovery in each case; and

(d) the details of recovery made from
each company and when the balance will be
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recovered?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) No. team has so far
been set up.

(b) to (d). Do not arise

Recovery of Overcharged Amount from
Drug Companies

3588. DR. CHANDRA SHEKHAR TRI-
PATHI: Will the Minister of INDUSTRY be
pleased to state:

(a) the names of the drugs and the
names of drug Companies which challenged
the price fixed by his Ministry under the
Drugs (Prices Control) Order, 1979;

(b) the names of the companies in
whose cases the court upheld the prices and
diracted the Government to recover the
amount overcharged by them from consum-
ers ; and

(c) the number of cases in which over-
charging and amount due has been worked
out and the details of recovery in each case?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) and (b). The informa-
tion to the extent available is given in the
statement below:-
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Phased Manufacturing Programme of
Drugs

3589. DR. CHANDRA SHEKHAR
TRIPATHI: Will the Minister of INDUSTRY
be pieasad to state:

(a) the details of approval of phas«d
manufacturing programme of drugs;

(b) whether his Ministry have consid-
ered the ‘'stage of manufacture, outgo of
foreign exchange and CIF price in each case
bétore allowing the approval; and

(¢) if so, the details in each case?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) A phased manufac-
turing programme, allowing production from
intermediate stage for a period of two years
has been drawn up for the following drugs:-
1. Pentazocin
2. Sulphadiazine '

3. Sulphatoxine

4. Cimetidine

5. Pindolol

6. Ethambutol

7.  Thioridazine

8. Rifampicin

9. Cefazolin

10. Dipheny! Hydantion
11. Mdiphalan

(b) and (c). Several factors such as
stage of manufacture, outgo of foreign ex-
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change, availability of technology, etc. were
taken into consideration by the PMP
Committee.

Recruitment for A.l.R. Station at
Berhampur, West Bengal

3590. SHRIATISH CHANDRA SINHA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state;

(a) the expected date of commissioning
the radio station at Berhampur in Murshi-
dabad district of West Bengal;

(b) how much employment would be
generated through this station; category-
wise; and

{c) when the recruitment would stan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.KL.. BHAGAT): (a) The Radio
Station at BerhampurMurshidabad is ex-
pected to be commissioned by middle of
1989; and

(b) As per the approved project, the
radio station s likely to have a staff strength
of about 70 persons; and

(c) Necessary staft is required to be in
position a month prior to the commissioning
of the station. Recruitment of staff would be
taken up accordingly.

Allocation of Petrol and Petroleum
Production to Orissa

3591. SHRI LAKSHMAN MALLICK:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the allocation of petrol and petro-
leum products made to Orissa during the
current financial year,;
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(b) whether Union Government have
received any request from the State Govern-
ment for increasing the allocation of these
items; and

(c) if so, the action taken thereon?

THE MINISTER OF STATE OF THE
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MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) At
present only allocations of kerosene, bitu-
men and paraffin wax are made to the States
and Union Territories. The allocations of
these products made to Orissa so far during
the current financial year (1988-89) are
given below:

Product Period Quantity allocated (Tonnes)
1 2 3
Kerosene April 1988 to 1,31,679
February 1989
Bitumen April 1988 to 42,000
March 1989
Paraffin Wax April-December 950
1088

(b) and (c¢). The Government of Orissa
had requested for additional allocation of
kerosene and paratfin wax during the cur-
rent year. Additional allocation of kerosene
has already been given as indicated below:

Month Adhoc allocation given
(Tonnes)

1 2

April, 1988 215

May, 1988 415

Sept., 1988 389

Nov., 1988 585

As regards paraffin wax, the additional
requirement of the State Government has
been noted and will be kept in view while
making allocation of this product for the next
quarter (January to March 1989).

Production and Demand of LPG

3592. SHRI LAKSHMAN MALLICK:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total production of LPG at pres-
ent and how does it compare with the de-
mand;

(b) whether the LPG bottling plants are
tacing problems in bottling all the available
gas due to inadequate bottking and storage
capacities; and

(c) if so, the steps being taken to rem-
edy the situation?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMADUTT): (a) The
estimated total requirement of LPG during
1988-89 is about 1.97 million MT as against
the estimated indigenous production of 1.75
million MT. The shortfall is being metthrough
imports;
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{b) No, Sir.
(c) Does not arise in view of (b) above.
Assistance to Agro Based Paper Mills

3593. SHRI VIJAY N. PATIL: Will the
Minister of INDUSTRY be pleased to state:

(a) whether Government are aware that
the agro based paper mills have been hard
hitdueto sharp hike in prices of caustic soda;

(b) if so, the details thereof;

(c) the reasons why the indigenous
manufacturers have hiked the prices fre-
quently while the international prices of
caustic soda have not risen;

(d) whether Government have a pro-
posal to reduce customs duty on caustic
soda to the level to 10 per cent for the agro
based paper mills; and

(e) if so, the plans of Government
regarding assistance to agro based paper
mills?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) and
(b). As per available information, there has
been an increase n the ex factory price of
causticsodaby Rs. 200/- pertonne effective
from 1.9.1988. This constitutes an increase
of 3.4% in the ex-{actory price which is not
likely to affect the economy of the paper
industry.

(c) Caustic soda is a power intensive
industry. Having regard to the price of power
in India, the ex-factory price of indigenous
caustic soda is usually higher as compared
to international price.

{d) No Sir.
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(e) Does not arise.

Expenditure on ‘Chitrahar’ and ‘Chi-
tramala’ Programme and Selectlon of
Films

3594. SHRIPARASRAM BHARDWAJ:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the expenditure on ‘Chitra-
har’ and ‘Chitramala’ is borne by the spon-
sors;

(b) if so, what are the charges for these
programmes, the names of the each spon-
sors and whether these sponsors change
frequently;

(c) the manner in which Hindi films are
salectaed and whether there is any Commit-
tee entrusted with this task; the amount paid
for each tilm and whether this covers all the
T.V. centres in the country;

(d) the reasons as to how the first rate
films having some patriotic moral and social
values are generally not telecast but the
tilms which flopped at Box Office are tele-
cast;

(e) the number of films which flopped at
the Box Office have bean telecast during last
two years and upto October, 1988; and

(f) the efforts of Governmernt to telecast
some Histor.cal/religious/current films on
the T.V.?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT ): (a) No, Sir.

(b) Does nct arise.

(c) Hindi feature films telecast on the
National Network and carried by all the
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Kendras are selected by a Committee con-
sisting of official and Non-official Members,
keeping in view the following broad criteria;
1. National/International Awards won;
2. Thematic value;
3. Enfertainment value;
4. Cinematic value;
5. Suitability for family viewing; and
6. Year of production.

The films selected by the Film Selection
Committee are placed before the Film Gra-
dation Committee. The payment is made

according to the gradation which are as
follow:

i. Grade'A” — Rs. 5.00 lakhs
ii. Grade '‘B+ — Ras. 4.00 lakhs
ii Grade'B’ — Rs. 3.00 lakhs

(d)to (f). Doordarshan’s effort to pick up
quality films are limited to the kind of films
offered for telecast by the Producers/right-
holders. It has been the experience that
producers/right-holders are not willing to
offer recent and commaercially viable films for
telecast on Doordarshan.

The information whether a particular
tilm was a flop or not at the Box Office is not
available with the Government since the
Film Industry is in the Private Sector.

It has always been the endeavour of the
Government to promote good cinema
through Doordarshan. If suitable films hav-
ing a bearing on historical and religious
themes are offered, the same are consid-
ered on merit for telecast.
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Setting up of peniclin Factory at
Cuddalore (Tamil Nadu)

3595. SHRI P.R.S. VENKATESAN:
Willthe Minister of INDUSTRY be pleased to
state:

(a) whether there is any proposal for
setting up of a pencillin factory at Cuddalore
in South Arcot District, Tamil Nadu; and

(b) whether it will be in private sector, or
public sector or a joint venture?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) Government have
received such a proposal.

(b) The proposal is from a Joint Sector
Company.

Opening of Post Offices in Punjab

3596. SHRIKAMAL CHAUDHRY: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of post offices proposed
to be opened during the Seventh Plan in
Punjab and the number of post offices
opened, so far; and

(b) the break up thereof; category or
grade-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) the number of
post offices proposed to be opened in
Punjab during the Seventh Plan period is 86
out of which up to 30.11.1988, 4 post offices
have been opened.

(b) Allthe four post offices referred to in
reply to part (a) above are of the category of
departmental sub post offices.
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Energisation of Pump Sets

3597. SHRI KAMAL CHAUDHRY: Will
the Minister of ENERGY be pleased to state
the total number of pump sets gnergised in
each of the Northern Region States during
tha last three years?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
The number of pumpsets energised in the
Northern States during the last three years
are as under:-

AGRAHAYANA 15, 1910 (SAKA)

States Energisation of
Pumpsets during
1985-88
1 2
1. Jammu & Kashmir 264
2. Himachal Pradesh 580
3. Haryana 53795
4. Rajasthan 31910
5. Punjab 107425
6. Uttar Pradesh 83687

Availablility of Oil and Gas
3598. DR. G. VWUAYA RAMA RAO: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:
(a) whetherthe prospects of availability
of oil and gas have increased in entire on-
shore and off-shore areas of our country,

(b)- if so, the details thereof;

(c) whether any new steps are being
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contemplated to reduse the price of petrol
and diessl, in vigw of abundant avallability;
and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b). Yes, Sir. The Balance Recoverable
Reserves of crude oil and gas in the country,
which were about 500 million tonnes and
480 billion cubic metres respectively in the
beginning of 1985, have gone upto'638
million tannes of oil and 579 billion cubic
metres of gas in the beginning of 1988.

(c) and (d). There is no proposal at
present to reduce the price of petrol and
diesel.’

Land for IB Thermal Plant in Orissa

3599. DR. KRUPASINDHU BHO!: Will
the Minister ENERGY be pleased to state:

(a) the total area of private and Govern-
ment land acquired or proposed to ba ac-
quired for setting up IB Thermal Power Plant
in Orissa; and

(b) the rate at which compensation is
being paid to the land owners?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) and (b). The Government of Orissa have
intimated that atotal of 736.63 acres (326.82
acres private land + 409.81 acres Govern-
ment land) of land is planned to be acquired
for the setting up of the proposed Ib Valley
Thermal Power Project (4 x 210 MW). The
rates of land acquisition compensation for
different types of private land fixed by the
Collector (Land Acquisition) are as foflows:-
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Type of Land Hate of
Compensation
1 2 3
@i “Ata” —  Rs. 2026.00 per acre

ﬁr
(i) “Mala” — Rs. 5081.00 per acre

(lii) “Berha” — Rs. 7204.00 per acre

(iv) “Bahal” — Rs.10613.00 per

acre

Requirement and production of News-
print

3600. DR. KRUPASINDHU BHO!: Will
the Minister of INDUSTRY be pleased to
state:

(a) the approximate annual require-
ment and production of newsprint in the
country;

(b) whether there is need to step up
newsprint production; and

(c) it so, the steps taken by Government
thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) The
total requirement of newsprint for the year
1988-89 is estimated at 6.21 lakh tonnes;
Production of newsprint during 1987-88 was
2.87 lakhs tonnes.

(b) Yes, Sir.
(c) Thefollowing steps have beentaken
to increase production of newsprint in the

country:-

i) The installed capacity of news-
print industry, which was 75,000
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tonnes per annum in 1979-80,
has been stepped up to 3 lakh
tonnes per annum by 1987-88.

ii) A high rate of capacity utilisation
of the installed capacity is being
ensured.

iii) An additional capacity of 4.44
lakhtonnes have been approved
by way of Industrial Licences/
Letters of intent.

iv) Facilities have been extended to
the existing paper mills to take
up manufacture of newsprint
subject to certain conditions.

Atliocation of Newsprints

3601. DR. KRUPASINDHU BHOI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government have pro-
posed to liberalise their policy with regard to
allocation of newsprints; and

{b) it so, the details thereot?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) The current
Newsprint Allocation Policy is applicable
upto 31.3.1989. ltis not possible at this stage
to say anything about the policy for the next
year.

(b) Does not arise.

Telecommunication Development
Programme in Orissa

3602. SHRIMATIJAYANTI PATNAIK:
Will the Minister of COMMUNICATIONS ba
pleased to state:
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(a) the details of the telecommunication
development programmes drawn up by
Government for Orissa for the remaining
period of the Seventh Plan;

(b) whether there is a proposal to in-
crease the capacity of tetephone exchanges
duting 1989-90; and

(c) it so, the number of new telephone
connection expected ta be provided in
Orissa during 1989-907?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) During 1988-
90, it is proposed to:-

i) Open 4000 line E-10B electronic
exchange at Bhubaneshwar;

2) Replace 200 line electrome-
chanical telex exchange at Bhu-
bneshwar by 500 lines electronic
telex;

3) Open national telex changes at
Angul, Dhenkanal and Koraput
subject to a certain minimum
demand;

4) Replace manual exchanges by
automatic exchange at Kendra-
para, Barbil (commissioned),
Jeypore (Koraput), Khurda,
Burla, Hirakud, Bhanjnagar,
Jajpur Road, Rayagada, Joda,
Talcher, Newrangpur, Koraput
(commissioned) and Phulbani
(commissioned);

5) Replace 39 Small Automatic
Exchanges (SAX) by C-DOT
electronic exchanges and 20
SAXs by HIT port electronic ex-
changes;

6) Expand digital TAX at Cuttack by
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1000 lines;

7) Commission satellite Earth Sta-
tion at Bhawanipatna;

8) Introduce STD facility at the
remaining District Headquartars
of Orissa; and

9) Open about 350 Long District
Public Telephones in the ruratl
areas.

(b) Yes, Sir.

(c) About 5000 new telephone connec-
tions are proposed to be given in Orissa
during 1989-90.

Trunk Line between Cuttack and
Bhubaneshwar

3603. SHRIMATIJAYANTI PATNAIK:
Wili the Minister of COMMUNICATIONS be
pleased to state:

(a) whether there is a proposal to con-
vert the trunk line between Cuttack and
Bhubanaswar into local line; and

(b) if so, the date from which the pro-
posal is going to be implemented?

THE MINISTER QOF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a‘and (b). The
information is being collected and will be |aid
on the Table of the House.

Requirement of Power Equipments
3604. SHRIMATI JAYANTI PATNAIK:

Will the Minister of ENERGY be pleased to
state:

(a) the approximate requirement of
power equipments, in the country;
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(b) %0 what extent the requirement is
being met by the Bharat Heavy Electricals
Ltd;

(c) whather @overnment have made
any estimate of the equipments needed for
power plants in tire Eighth Plan;

(d) if so, the details thereot; and

(e) the steps taken by Government to
meet those requirements?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAIl):
(a) and (b). During the Seventh Plan, Bhaiat
Heavy Electricals Ltd. (BHEL) are to supply
power equipment for a capacity of 17377
MW out of total eapecity addition pro-
gramme of 22245 MW.

(c) to (e). During the Eighth Plan period,
pawer equipment would be required for a
capacity addition programme of about
38000 MW, comprising approximately of
28000 MW thermal, 9300 MW hydro and 700
MW nuclear. With a view to meeting this
requirement, while orders for about 13200
MW capacity have already been placed on
BHEL, projects aggregating 2344 MW have
also been cleared for ordering the equip-
ment on the company. BHEL can also com-
pete in the international competitive bidding
for potential orders aggregating about 6580
MW, required in sthe Eighth Plan period
against multi-lateral funding arrangements
for the projects. Due to constraint of re-
sources, equipment is also being procured
from abroad under bilateral funding arrange-
ments.

De-Centralisation of N.P.C.C.

3605. SHRISOMNATH RATH: Willthe
Minister of ENERGY be pleased to state:

(a) whether Government propose to
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de-centralise the organisational structure of
the National Projects Construction Corpora-
tion (NPCC) and give more power to differ-
ent State units; and

(b) the measures taken to put NPCC on
sound footing?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHR! KALPNATH RAI):
(a) The organisation structure of the Na-
tional Projects Construction Corporation
(NPCC) has been decentralised as necessi-
tated by its working requirements; the
Corporation’s unit offices have been dele-
gated adequate administrative and financial
powers for execution of work under their
charge efficiently.

(b). The working of the Corporation is
reviewed at intervals and assistance is pro-
vided at Governmental level, wherever nec-
essary. Steps have been taken by the man-
agement to improve wortking conditions of
the Corporation, diversify its activities and
eliminate losses.

Performance of State Electricity Boards

3606. SHRI C. JANGA REDDY: Will
the Minister of ENERGY be pleased to state:

(a) the State-wise comparative details
of plant load factor, quantum of electricity
generation/distribution & also of consump-
tion of major inputs in electricity generation
like coal/oil in rupees per unit in each of the
last three years and the current year,;

(b) whether there is substantial differ-
aence in the performance of different State
Electricity Boards; and

(c) if so, the reasons theretor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
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TRY OF ENERGY (SHRI KALPNATH RAI):
(a) to (c). The requisite information is being
collected and will be laid on the Table of the
House.

[ Translation)

Transfer Ruies In Central Telegraph
Office, New Delhi

3607. SHRI RAJ KUMAR RAI: Wilithe
Minister of COMMUNICATIONS be pleased

to state:

(a) whether there are any prescribed
rules for transfer of employees in the Central
Telegraph Office, New Delhi;

(b) if so, the details thereof; and

{c) the instdnces when these rules have
not been followed during the lastthree years
and the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) Yes, Sir. Rules
prescribed for the transfer of employees of
the Department of Telecom. are also apph-
cable to the employees of the Central Tele-
graph Office, New Delhi.

(b) Rotational transfers are based on
length of stay and transfer of surplus staff is

effectead from junior most employees on-
ward.

(c) No instances have been reported.
whera the rules prevailing wers not followed.

[English]
Reverse merger of Sick Companles

3609. DR. B.L. SHAILESH: Will the
Minister of INDUSTRY be pleased to.state:

(a) whether a proposalto allow reverse
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merger of health companies into sick enes
have been mooted by the Board of Industrial
and Financial Reconstruction (BIFR);

(b) if so, its implications, financial and
otherwise;

(c) whether the BIFR has under its
consideration several proposals for merger
of healthy companies into sick ones at pres-
ents;

(d) if so, the details thereof;

(8) whether there is any foolproof
method in the existing legislation to restrain
a company from disposing of its assets or
otherwise dealing with its properties or tak-
ing other prejudicial actions; and

(f) if not, the steps proposed to be taken
in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRIM. ARUNACHALAM): (a) to (f).
Information is being collected and wili be laid
on the Table of the House.

Raw Material Bank for Petrochemical
Products

3610. SHRI BHADRESWAR TANTI:
Will the Minister of NDUWSTRY be pleased to
state:

(a) whether the Department of Chemi-
cais and Petrochemicals Is setting up a raw
material bank to make the availability of
petrochemical products easy and offset the
wild fluctuations in international prices of
these items; and

(b) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) and (b). The Govern-



335 Written Answers

ment have received a proposat from Indian
Petrochemicals Corporation Limited for set-
ting up of a raw material bank for polymers to
readily meet tha requirement of exporters. A
decision will be taken on maerits.

Utllisation of Natural Gay by Industry

3611. SHR! BHADRESWAR TANTL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether Government propose tu
review the policy for natural gas utilisation to
achieve the objective and the underlined
need for exploring the possibility of keeping
the price of natural gas comparable tc the
pit-head price of coal to facilitate its viable
use in industry; and

(b) if so, the details thereof?

THE MINISTER OF STATE Gf THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b). The present pricas oi natural gas have
been fixed with a view to encourage its use
onthe one hand and to ensure a reasonable
return on production, processing and trans-
portation of natural gas Policy for natural
gas supplies is determined keeping in view
the need for optional utilisation of the gas in
the given circumstances.

Shifting of Early Production System
‘Sagar Lakshmi’

3612. SHR! BHADRESWAR TANTI:
Wil the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether any decision has been
taken to shift the early production system
‘Sagar Lakshmi from its current Western
Coastal location to the East Coast to facili-
tate exploitation of the Krishna-Godavari oil
field; and
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(b) if so, the salient features thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRiI BRAHMA DUTT): (a) and
(b). No Sir. The Rig Sagar Lakshmi is not
considered suitable for deployment at off-
shore location GS-16-2 in Krishra Godavari
Basin.

Energy Consumption Plans by Coal
india Ltd.

3613. SHRI BHADRESWAR TANT!:
Will the Minister of ENERGY be pleased to
state:

(a) whether the Coal India Ltd. has
made any efforts to save energy consump-
tion;

(b) if so, whether energy conservation
pl-+is on short-term and long-term basis are
being prepared by the coal sector for the
coming years; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEFARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHR! C.K. JAFFAR
SHARIEF): (&) to (¢). Yes. Sir. Coal India
Lunited has taken various measures for
energy conservation on a short term as weli
as long term basis including the publication
of an 'Enargy Audit Manual’ for the guidance
of individual coal companies. These meas-
ures have resulted in a saving 2.5 per centin
direct power consumption and Rs. 4.46
crores in direct power costs in 1987-88 over
that of the previous year. The projected
saving of energy for Coal India Limited is
4.10% by the end of the Seventh Plan period
(1989-90) and 10% by the end of the Eighth
Plan period (1994-95) over that of the year
1987-88.
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Telecast of Fiims and Other Regional
Programme with English/Hindl Sub-
Titlos

3614. SHRIANANTAPRASAD SETHI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether one Hindi feature fiim is
telecast on Sundays and a programme en-
titled ‘Chitramala’ containing song and
dance sequences from different language
films on Mondays on the National Net-work;

(b) whether Government propose to
telecast regional feature films with English/
Hindi sub-titles and foreign feature films with
Hindi sub-titles;

(c) if so, whenthe proposalis likely to be
implemented; and

(d) if not the reasons therefor?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND THE MINISTER OF
INFORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) One Hindi
feature film is telecast on Sundays evening.
The Chitramala programme is telecast twice
a month on Mondays.

(b} to (d). The regional feature films and
foreign feature films are telecast on the
=National Network with English sub-tities.

Facilities for sub-titling in Hindi ane not
available at all the film-producing centres.
Doordarshan will consider telecasting films
with Hindi sub-titles if Hindi sub-titled films
are offered for telecast by the producers/TV
right-holders.

At present, synopsis of the story of the
regional feature fiims is given in Hindi by the
Announcers before telecast of the fiims for
the banefit of the viewers knowing Hindi.
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Telephone Connections in Bangalore .

3615. SHRI V. KRISHNA RAQ: Wiilthe
Ministar of COMMUNICATIONS be pleased
to state:

(a) the number of new telephone con-
nection given in Bangalore city during 1987
and 1988; till date;

(b) the number of persons on the wait-
ing list in Bangalore city, exchange-wise;
and

(c) the time by which the waiting list is
likely to be cleared?

THE MINISTER, OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHARGOMANGOQ): (a) The numberof
new Connections given during 1987-88 is
8374 and during 1988-89 upto 31.10.1988 s
4973.

{(b) The number of persons on the
waiting list in Bangalore city, exchange-
wise, as on 31.10.1988 is as under:-

1 2 3
1. Central Exchange 5264
2. Ulsoor Exchange 12588
3. Krigshnarajapuram 439
4. Jayanagar Exchange 3032
5. Shankrapuram Exch. 9282
6. Malleewaram Exch. | 2838
7. Malleswaram |l 368
8. R.T. Nagar 1726
9. Vijayanagar Exch. 6676

10. Peenya 398
11. City Exchange 3036
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(c) Persons registered upto 30.9.1986
are likely to be provided telephone connec-
tion by 31.83.1990. Remaining waiting list
shall be cleared progressively during the
Eighth Plan period.

installation of Multi-Fue! Thermal P »wer
Plant with Soviel Ald on Eastern € jast

3616. SHRIE. AYYAPU REDDY: Will
the Minister of ENERGY be pleasad to state:

(a) whether there is a proposal to instalf
mutti-fuel (Cogk-Oil) thermal power plant in
coastal Dakshina Kannada district with a
capacity of 2450 MW to be jointly funded by
the National Thermal Power Corporation
with Soviet aid;

(b) if so, the details thereof; and

{c) whether there are proposals to lo-
cate such power station on the Eastern
Coast aiso?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(2) and (b). A proposal of the Karnataka
Powaer Corporation in respect of installation
of a multi-fuel thermal power plant (2 x 210
MW in the first stage) at Nandikur near
Mangalore has been techno-economically
appraised by the Central Electricity Authority
(CEA). The Sigate Government had pro-
posed the implemantation of the project in
the Central Sector by the National Thermal
Power Corporation. An Inter-Governmental
Protocol concluded between India and the
Soviset Union in November, 1988 provides
for cooperation in the construction of this
project.

(c) The Tuticorin Stage-lil (2 x 210 MW)
and the North Madras Stage-1 (3 x 210 MW)
coal-based thermal plants en the Eastern
coast have been techno-economically ap-
praised by the CEA and are under execution
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by the Tamil Nadu Electricity Board.

Gas Based Thermal Station at Cuddal-
ore, Tamil Nadu

3617. SHRIE. AYYAPU REDDY:
SHRIP.R.S. VENKATESAN:

Will the Minister of ENERGY be
pieased to state:

(a) whetherthere is a proposalto set up
agas based Thermal Station at Cuddalorein
South Arcot Bistrict utilising the matural gas
being tapped near Porto-novo; and

(b) whether any expert committee has
been set up to find out the ways and means
for maximum utilisation of natural gas struck
in Southern region?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RA{):
{a) A proposal for the installation of 4 x 31.81
GTY and 2x34.37 ST (196 MW) Gas-based
thermal power station at Cuddalore at an
estimated cost of Rs. 225 crores has been
received in October, 1988 from the Tamil
Nadu Electricity Board. The proposal can be
techno-economically appraised by the Cen-
tral Electricity Authority after the availability
of necessary inputs is tied up and the requi-
site clearances are available.

(b) No, Sir. However, in August, 1987
the Planning Commission, set up an Advi-
sory Group on Perspective Plan for Natural
Gas with a view, interalia, to assessthe likely
demand availability of natural gas and its
optimum utilisation.

[ Translation]
Allotment of LPG Connections to
Distributors

3618. SHRI VIRDHI CHANDER JAIN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:



341 Written Answers

(a) the ctiteria for allotment of LPG
connections and LPG distributors;

(b) whether different LPG connections
quota has been fixed for different States;

(c) whether any priority is given to the
backward ardas in the allotment of LPG
connections;

(d) whether LPG connections are not
allotted for some time in a year; and

(e) if so, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) The
oil marketing companies appoint LPG dis-
tributors on the basis of recommendations
received from the Oil Selection Boards con-
cerned. In selection of candidates who meet
the prescribed eligibility criteria in regard to
income, educational qualification, resi-
dence, category age, etc.,the OSBs take the
following factors also into account:

(i) Personality;
(i) Business ability/salesmanship;

(i) Capacity to arrange finance and
provide facilities;

(iv) Preparedness for working as a
full-time dealer; and

(v) General assessment and extra-
curricular activities

LPG connections are released through
LPG distributors based on product availabil-
ity, preference being given to distributors
who have not reached economically vieble
levels of operation;

(b) to (e). Release of new LPG connec-
tions is being done by the oil industry on a
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continuous basis all over the country keep-
ing in view the overal ‘availabllity of the
product and the demand for LPG connec
tions in different parts of the-country.

Priority In Allotment of LPG Distributor
ship in Desert Area, Rajasthan

3619. SHRI VIRDH! CHANDER JAIN
Will the Minister of PETROLEUM ANI(
NATURAL GAS be pleased to state:

(a) whether any priority is given to some
districts in the allotment of LPG distributor
ships; if so, the details thereof;

(b) whether this priority is also given
the desert districts;

(c) if so, the list of such districts;

(d) whether this priority has not been
given in the Jaisalmer and Barmer districts
having maximum Thar desert area and ¢he
State Govearnment has prohibited cutting of
trees;

(e) if so, the reasons therefor;

(f) whether Government propose to
provide LPG distributorships in Barmer and
Jaisalmer districts as is being done in re-
spect of desert areas; and

(g) i so, when?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMADUTT): (a)to (c).
While no priority is accorded to any district in
the allotment of LPG distributorships, the Oil
Industry is normally taking up, in a phased
manner, towns/cities all over the country,
with population of around 20,000 and above
(as per 1981 Census) which offer sufficient
potential for viable marketing of LPG;

(d) and (). Do not arise in view of reply
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to (a) to (c) above;

(f) and (g). LPG distributorships exist at
Balotra and Barmar in Barmer district as well
as at Jaisalmer. Additional distributorships
in these districts, within tha principle given at
(a) to (c) above, will be established but it is
not possibie to indicate a time schedule tor
the same.

[English}

HP T.V. Transmitter in Tribal Areas of
Orissa

3620. SHRIMATI N.P. JHANSI LA-
KSHMI: Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether it is proposed to set up a
High Ppwer T.V. Centre to caterto the needs
of the tribal people of Parvatipuram agency
area and Donubha in Vizianagaram district,
Seethampeta agency area of Srikakulam
district and Gunupuram, Gudari area of
Koraput district; and

(b) if so, the details thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRIH.K.L. BHAGAT): (a) and (b). Parts of
Vizianagaram and Srikakulam districts of
Andhra Pradesh are covered by TV service
from the high power (10 KW) TV transmitter
functioning at Visakhapatnam. A low power
TV transmitter is envisaged to be commis-
sioned into service at Srikakulam during
1969-90, as part of the Seventh Plan. Two
low powser TV transmitters one each at Ko-
raput and Jeypore arse, at present, function-
ingn Koraput district of Orissa. A high power
(10 KW) TV transmitter, under implementa-
tion &t Bhawanipatna in Orissa is expected
to provide service to parts of Koraput district,
when commissioned into service towards
the end of the Seventh Plan period. TV
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service to the remaining uncovered parts of
tha country including those of Vizianagaram
and Srikakulam districts of Andhra Pradesh
and Koraput district of Orissa can be carried
out in a phased manner depending upon the
future availability of resources for this pur-
pose.

Fixation of Royalty Rates on Coal
3621.

SHRI CHINTAMANI JENA:
SHRI ANADI CHARAN DAS:

Will the Minister of ENERGY be
pleased to stats:

(a) when were the royalty rates on coal
last fixed and what are the rates of royalty
baing paid for different quality of coal;

(b) whether the revision of the royalty
rates on coal has become due since 1985;

(c) if so, the reasons for the delay;

(d) whether there is demand for fixing
the royalty rates on eoal a fresh by coal
producing States; and

(e) if so, the actiontaken by Govenment
in this respect?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) The rates of rcyalty on coal
were last revised w.e.f. 13.2.81. The rates of
royalty for various grades of coal are given in
the Statement below.

(b) Yes, Sir. According to the provisions
ot Mings and Mineraly (Regulation & Devel-
opment) Act, 1957, the rates of royalty coutd
be revised in February, 1985.

(c) to (e). In order to consider the ques-
tion of revigion of rates of royalty on coal, a
Study Group was constituted in November,
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1984. The Group considered the views/pro-
posals of various State Governments and
submitted its report. Some of the State
Governments suggested the fixation on
rates of royalty on coal on ad-valorem basis.
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The royalty rates on coal are not being
revised now in view of the problems posed
by the imposition of cesses/levies on coal by
some State Governments.

STATEMENT

Rates of Royalty on Coal Effective from 13.2.1981

(i) Group | Coals:

(a) Coking Coal
Stoel Grade |
Steel Grads 1l
Washery Grade |

(b) Hand picked Coal produced in
Assam, Arunachal Pradesh,
Meghalaya and Nagaland.

(ii) Group ll Coals:

(a) Coking Coal Washery Grade Il —
Coking Coal Washery Grade i

(b) Semi-coking coal Grade |
Semi-coking coal Grade Il

(c¢) Non-coking coal Grade A
Non-coking coal Grade B

(d) Ungraded R.O.M. Coal Produced
in Assam, Arunachal Pradesh,
Meghalaya and Nagaland  ——

(i) Group lll Coals:

(a) Coking Coal Washery Grade IV‘]

(b) Non-coking coal Grade C
(iv) Group IV Coals:

Non-coking coal Grade D

Seven rupees only per tonne.

Six rupees and fifty paise only per tonne

Five rupees and fifty paise only per tonne

Five rupees and thirty paise only per tonne

Non-coking coal Grade E
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{v) Group V Coals:

Non-coking coal Grade F ™

Non-coking coal Grade G ——

(vi) Group VI Coals:

Coal produced in Andhra Pradesh
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Two rupees and fifty paise only per tonne

I Five rupees only per tonne

(Singareni Collieries Company Limited)

Explanation:- For the purpose of this item the specification of each such grade of coal
shall be as prescribed under clause 3 of the Colliery Control Order, 1945.

Central Assistance to State Electricity
Boards

3622. PROF. K.V. THOMAS: Will the
Minister of ENERGY be pleased to state:

(a) the Central assistance given to the
State Electricity Boards during the last three
year, year-wise; and

(b) the dues from State Electricity
Boards to Union Government and other {i-
nancial institutions?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) and (b). The information is being col-
lected and will be laid on the Table of the
House.

Shortage of Raw Material in Hindustan
Newsprint Ltd., Kerala
3623. PROF. K.V. THOMAS: Will the
Minister of INDUSTRY be pleased to state:
(a) whether the Hindustan Newsprint
Ltd., Veliore, Kerala is facing a crisis due to

shortage of raw materials;

(b) if s0, the reasons therefor; and

(c) the steps being taken in this regard?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) to (c). While Hindus-
tan Newsprint Ltd. has not faced any major
crisis affecting production due to shortage of
raw material, the Company has not been
supplied the contracted quantity of reed from
the allotted areas by the Government of
Kerala. The long-term availability of raw
materials on sustained basis, however, is
not assured unless fresh plantations are
taken up for which the company has ap-
proached Government of Kerala.

Bio-Gas Plants

3624. SHRI H.B. PATIL: Will the Minis-
ter of ENERGY be pleased to state:

(a) whether any survey has been con-
ducted of the existing bio-gas plants in the
country,

(b) it so, the number of bio-gas plants
identified as non-functional in different
States;

(c) the number of bio-gas plants func-
tioning properly in those States; and

(d) the steps taken or proposed to be
taken to put the non functional plants in
order?
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THE MINISTER OF ENERGY (SHRI
VASANT SATHE): (a) to {c). Evaluation
survey studies have been assigned recently
to eight independent agencies and their
reports are awaited. However, results of the
earlier State-wise evaluation survey studies
conducted by five independent agencies in
1985-85 indicate that on an all-India basis
about 85 percent plants were functional at a
given time.

(d) For revival of non-functional plants
in different States/Union Territories, the
Government has already taken a number of
steps, such as organisation of Refresher
Training Courses in the detection of defects
and repair for village masons and techni-
cians; Users’ Training Courses for proper
operation and maintenance of biogas plants,
provision of repair and maintenance kits
consisting of certain essential equipments
for State Governments and programme
implementing agencies, and provision of
financial assistance upto Rs. 500/- per de-
fective plants. Higher repair charges are
also given on case by case basis.

import of Coal from Australia and other
Countries

3625. SHRI V.S. KRISHNA IYER: Will
the Minister of ENERGY be pleased to state:

(a) whether Karnataka Government
has sought the approval of Union Govern-
ment for impornting coal from Australia and
other foreign countries for the Raichur Ther-
mal Plant;

(b) it so, whether Government have
given approval for the same; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) No, Sir.
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(b) and (c). Do not arise.

Non-Domestic LPG Consumers in
Bangaiore City

3626. SHRI V.S. KRISHNA IYER: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the number of non-domestic LPG
consumers in Bangalore city;

(b) whether there is any separate LPG
distributors for non-domestic LPG consum-
ers there; and

(c) if not, whether there is any proposal
to appoint separate LPG distributors for
these consumers?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) At
presentthere are about 1,900 non-domestic
LPG consumers in Bangalore city;

(b) No, Sir.

(c) Indian Oil Corporation has planned a
distnbutorship under ‘DEF’ category in
Bangalore city in 1987-88 Marketing Plan to
exclusively handle the requirements of its
non-domestic custiomers.

Pipeline between Bangalore and
Mangalote

3627. SHRI V.S. KRISHNA IYER: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether there is any proposal to lay
oil pipeline by the Hindustan Petrofeumn
Limited between Bangalore and Mangalore;

{b) it 30, the total cost involved;

(c) the time by which the work is likely to
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be taken up and completed; and

(d) the amount earmarked therefor
during the current year?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHR!I BRAHMA DUTT): (a) No,
Sir.

(b) to (d). Do not arise in view of (a)
above.

Sub-titie of T.V. Serial ‘Mahabharat’ in
Kannada

3628. SHRI V.S. KRISHNA IYER: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government are aware that
most people in Bangalore do not understand
preperly the Hindi dialogues of ‘Mahabharat’
T.V. serial; and

(b) if so, whether it is proposed to tele-
cast the T.V. serial ‘Mahabharat’ with sub-
tittes in Kannada and other regional lan-

guages?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHR! H.K.L. BHAGAT): (a) No specific
survey has been conducted by the Govern-
ment to gather this information.

(b) No, Sir.

Moonidih Underground Coal Project,
Dhanbad

3829. SHRIK. RAMAMURTHY : Willthe
Minister ot ENERGY be pleased to state:

(a) the action taken against the Mining
and Allied Machinery Corporation and Jes-
sope & Co. Ltd,, for the delay in the supply of
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Longwall face squipmant, to the Moonidih
Underground Coal project, Dhanbad’ and

(b) the reasons for the delay in finalising
technology and equipment configuration?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) The 5th powered support
longwall face equipment for the Moonidih
mine was supplied by the Mining and Allied
Machinery Corporation in August 1987 after
a delay of 13 months. The 6th set of equip-
ment was supplied by Jessops and Com-
pany in January 1988 after a delay of 19
months. To avoid such delays in future,
periodical meeting are held which are at-
tended by representatives of the Depart-
ment of Coal, the coal companies, MAMC
and Jessops.

(b) The first powered support longwatl
equipment was introduced in Moonidih mine
in August 1987. The complete package was
imported from UK. In the initial years, the
equipment could not work to its optimum
capacity due to the facts that there was no
previous operational experience and the
behaviour of the overlying strata had not
been fully established. As a resuit of the
experience gained in the working of the first
face, the specifications for equipment or-
dered subsaequently could be refined.

Exploration by Transilent Electro-
magnetic method

3630. SHRI M.V. CHAN-
DRASEKHARA MURTHY: Will the Minister
of PETROLEUM AND NATURAL GAS be
pleased to state:

(a) whether the Oil and Natural Gas
Commission propose to introduce a sophis-
ticated transient Electromagnetic Explora-
tion Method (TEM) in the Saurashtra region:;
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(b) if so, the salient features of the
proposed method;

(c) whether any experiments have been
conducted of this proposed method so far;
and

(d) it so, to what extent these explora-
tion of oil and natural gas is likely to be
boosted?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRiI BRAHMA DUTT): (a) Yes,
Sir.

(b) This technique called as Transient
Electromagnetic Technique (TEM) will be
carried out shortly in the Saurashtra area for
getting informations about the rocks below
basaltic layers. In this technique, an Electro-
magnetic field is created by turning on and
off a square wave current of several hundred
amperes through a grounded wire source,
about 2 km. in length: The rasulting secon-
dary electromagnetic field is measured at a
distance of about 5-20 km. from the source.
The collected data is computer processed
and interpreted to obtain the subsurface
information, including the rocks below the
basaltic flows.

{c) No such experiments have been
conducted in India so far.

(d) Does not arise.

Replacement ot Telephone Exchanges
into Electronic Exchanges In Gujarat

3631. SHRI AMARSINH RATHAWA
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the places whgre electronic tele-
phone exchanges have bee set up in Gujarat
State so far;
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{b) whethar the functioning of slectronic
telephone exchanges is more accurate than
the auto exchanges; and

(c) it so, the steps taken 10 replace the
auto telephone exchanges with electronic
telephone exchange in all the State Capi-
tals?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) Electronictele-
phone exchanges have so far been set up in
Guijarat State at Ahmedabad, Gandhinagar,
Gandhidham, Mehsana, Porbandar,
Veraval and Kodinar.

(b) Yes, Sir.

(c) Life expired and worn out electrome-
chanical telephone exchanges in the State
capitals are progressively being replaced by
electronic telephone exchanges.

Allotment of New LPG Connec‘lons

3632. SHRI AMARSINH RATHAWA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pieased to state:

(a) the reasens for delay in releasing
LPG connections to applicants even after 4-
5 years of their registration in certain parts of
the country;

(b) whether the shortage of LPG eylin-
der pressure regulators is one of the rea-
sons; and

(c) it so, the steps being taken to in-
crease the production of pressure regulators
inthe country or to procure them from some
foreign countries to meet the demand and
accommodate the maximum number of
persons on wating list?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
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RAL GAS (SHR!I BRAHMA DUTT): (a) Re-
lease of new LPG connections is done by the
oil industry all over the country in a phased
manner, under its annual programme for
enroliment of customers, subject to aug-
mentation in availability of LPG;

(b) No, Sir;
(c) Does not arise in view of (b) above.
[ Translation]

High Power Transmitters at Barmer,
Jaisalmer and Kota

3633. SHRI VIRDHI CHANDER JAIN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state: the
details of the area and population likely to be
covered by the commissioning of high power
transmitters in the border districts of Barmer
and Jaisalmer and Kota districts in Rajast-
han?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRIH.K.L. BHAGAT): The high power TV
transmitiers under implementation at
Barmer, Jaisalmer and Kota in Rajasthan,
when commissioned into service, are ex-
pected to provide coverage to an estimated
population of 64.57 lakhs spread over an
area of about 1,04,900 Sq. Kms,

Upgradation of Branch Post Office in
Rajasthan

3634. SHRI VIRDHI CHANDER JAIN:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the norms fixed for the upgradation
of Branch Post Office to Sub Post Otfice In
backward and other developing and devel-
oped areas;
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(b) the state-wise details of the number
of Branch Post Offices upgraded to Sub Post
Offices on the basis of these norms so far;

(c) whether a number of Branch Post
offices have not been upgraded to Sub Post
Offices on the basis of these norms in the
country, especially in Rajasthan; and

(d) if so, the reasons thereof and the
time by which these Branch Post Offices are
likely to be upgraded?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) The norms are
indicated in the statement below.

(b) to (d). The information is being col-
lected and will be laid on the Table of the
House.

STATEMENT

Norms for upgrading of branch post offices
to the level of sub post offices

(1) A branch office may be up-
graded as a suboffice if the par-
ent sub office has more than 20
BOs in account with it and the
proposed sub office will have
work of 5 hours or more per day
on upgradation.

(2) A branch office which a'ready
has a workload of 5 hours or
more per day may also be up-
graded as a sub office.

(3) The loss on upgrading of a
branch office should not exceed
Rs. 1,000 per annum. (Rs. 2,000
per annum in hilly/tribal/back-
ward areas).

Inviewof the continuing banon creation
of posts, at present proposals for upgrading
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of branch offices are considered either on
the basis of Non-Returnable Contribution
(NRC) paid by State Governments or other
authorities/agencies or on the basis of diver-
sion of posts from other offices.

[English)
Export of Petrochemicals

3635. SHRI RADHAKANTA DIGAL:
Willthe Minister of INDUSTRY be pleased to
state:

(a) whether there is a great scope for
increasing export of petrochemicals;

(b) if so, the efforts made by Govern-
ment in this regard; and

(c) the names of the countries importing
petrochemicals from India at present?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) At present there is
scope for export of some selected petro-
chemicals.

(b) These include measures to facilitate
availability of raw materials at reasonable
prices, grant of incentives like CCS, stream-
lining of procedures etc.

(c) Exports are made mainly to Europe
(including East European countries) and
USA.

Low Power Transmitter/T.V. Relay
Centre at Medak

3636. SHRI MANIK REDDY: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether there is any proposal to set
up a low power transmitter or a television
relay centre in Medak district of Andhra
Pradesh; and
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(b) if so, the detaifs thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): (a) and (b). About
95% area of Medak district falls within the
service range of the high power (10 KW) TV
transmitter already functioning at Hydera-
bad. There is, therefore, no proposal at
present to set up a separate transmitter in
Medak.

[ Translation)

Ancillary industries Programmes by
Korba Thermal Power Station

3637. SHRI MAHENDRA SINGH: Will
the Minister of ENERGY be pleased to state:

(a) whether the National Thermal
Power Corporation has constructed two
Thermal power stations at Korba and Sin
grauli;

(b)whetherthe Korba power station has
not yet taken up the ancillary indusirics
programme;

(c) if so, the steps taken to set up ancil-
lary industries for supply of components to
the said power station; and

(d) the reasons for not implementing the
guidelines issued by the Bureau of Public
Enterprises in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAl):
(a) Yes, Sir.

(b) to (d). The Standing Committee of
Small Scale Industries Board of Ancillary
Development have categorised the National
Thermal Power Corporation (NTPG) as an
enterprise with very limited or no scope of
ancillarization.
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The spare parts required in the
operation of super thermal power plants are
largely procured from the suppliers of main
plant equipment. The NTPC have con-
ducted surveys for identifying suitable ancil-
lary industries around their power stations at
Korba and Singrauli which show that the
areas are not suitable for ancillarization
owing to various constraints, including the
commercial viability of units (due to low
anticipated off-take) and the latest sophisti-
cated technology of the plants which does
not lend itself easily to ancillarization.

Supply of indothene and Polypropylene
by IPCL

3638. SHRI MAHENDRA SINGH: Will
the Minister of INDUSTRY be pieased to
state:

(a) whether the Indian Petrochemicals
Corporation Ltd. (IPCL), Vadodra is supply-
ing Indothene and Polypropylene to indus-
trial units through suppliers in private sector;

(b) whether IPCL propose to appointthe
Madhya Pradesh Laghu Udyog Nigam Ltd.,
Bhopal as their distributors in Madhya
Pradesh; and

(c) if not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO). (a) Yes, Sir. Indian Petro-
chemicals Corporation Limited (IPCL) is
supplying Indothene and Polypropylene to
industrial units through suppliers in private
sector as well as Small Scale State indus-
tries Corporations.

(b) Madhya Pradesh Laghu Udyog
Nigam Ltd. is already a distributor of IPCL in
Madhya Pradesh.
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(c) Does not arise.
Collapse of Transmission Towers

3639. SHRI SHANTI DHARIWAL: Wil
the Minister of ENERGY be pleased to state:

(a) whether the towers used for trans-
mission of power do not conform to the
prescribed standards;

(b) whether Government are aware of
the increasing number of collapse of these
towers in several parts of the country;

(c) it so, the number of such cases
reported from each State during the last
three years, and

(d) the steps taken by Government to
check the increasing incidence thereof and if
not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) The transmission line towers in India are
being designed to conform to the parame-
ters laid down in the Indian Electricity Rules
and specifications formed by the Bureau of
Indian Standards.

(b) and (c). There are very few cases of
failure of transmission line towers which are
mainly due to the following factors:-

i) Unforeseen natural calamities
such as floods, storms, etc., of
an unusual intensity, not catered
forinthe prescribed design stan-
dards.

i) Vandalism, thefts, etc. by mis-
creants.

(d) To avoid theft of tower members,
steps are taken to punch the bolts and tack-
weld the joints in the lower portion of the



361 Written Answers AGRAHAYANA 15, 1910 (SAKA) Written Answers 382
towers. For avoiding damage to towers due
to unprecedented floods, either route

alignments are changed or heavy embank-

{d) Does not arisa. -

Spurious Gas Regulators Factory

ments are madae.
[English]
Tehrl Dam Project

3640. SHRIMAT! GEETA MUKHER-
JEE: Will the Minister of ENERGY be
pleased to state:

(a) whether the work on the proposed
Tehri Dam Project has started;

(b) it so, the details thereof;

(c) whether the Soviet Union are having
a second thoughts on this project; and

(d) it so, the reasons therefor and
Government’s reaction thereto?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) Yes, Sir.

{b) Four diversion tunnels with an ag-
gregate length of 6600 meters have been
completed. Excavation for spillway, strip-
ping of dam abutment, construction of head
race tunnels are progressing. Development
of new Tehri township and rehabilitation
work is underway.

{c) No, Sir.

Unearthed in Dethi
3641. SHRI BANWARI LAL PURO-
HIT:
SHRI P.M. SAYEED:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Delhi Police has re-
cently unearthed a factory manufacturing
spurious gas regulators with the fake trade
mark of the Bharat Petroloaum Corporation
Ltd. near Shahdara;

(b) if so, the details in this regard;

(c) the details of the articles seized and
the action contemplated by Government
against the petsons involved; and

(d) the approximate loss suffered on
this account by the Bharat Petroieum Corpo-
ration Ltd.?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATL!-
RAL GAS (SHRI BRAHMA DUTT): (a) to (d)
Delhi Police have recently unearthad a fac-
tory manufacturing spurious LPG pressure
regulators in Babarpur, Shahdara, Delhi.
The Poice have seized ccmponents of
spurious regulators with vanocus brand
names. The proprietor of the factory was
arrested. Police investigations are in prog-
ress.
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Training Programmes and better
service conditions for LPG deliverymen

3642. SHRI RADHAKANTA DIGAL:
SHRI SRIKANTHA DATTA
NARASIMHARAJA
WADIYAR:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the approximate number of persons
engaged in the delivery of LPG cylinders all
over the country;

(b) whether any training programmes
are arranged by the Oil Companies to pro-
vide them proper training;

(c) if so, the directions given to the LPG
distributors for that purpose; and

(d) the steps taken to provide better
service conditions to those LPG delivery-
men?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a)
These statistics are not maintained by the Oil
industry;

(b) and (c). Yes, Sir. The Oil Marketing
Companies have made it obligatory on the
part of the LPG distributors to train delivery-
men at regular intervals, in:

(i) the safe handling of LPG;

(ii) standard household installation
of cylinders;

(ii) testing for leakages; and

(iv) safety instructions to new cus-
tomers, eic;

(d) Delivery men are engaged by the
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LPG distributors, and their service condi-
tions are covered by the terms of employ-
ment with the distributors and labour legisla-
tions as applicable.

Japanese loan for BHEL

3643. DR. KRUPASINDHU BHOI: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether the Bharat Heavy Electri-
cals Ltd. (BHEL) has sought loan from Ja-
pan;

(b) if so, the amount of loan sought by
BHEL;

(c) the purpose for which the loan has
been sought; and

(d) the amount of loan approved by that
country?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAQ): (a) to (d). BHEL has not
sought any loan from Japan. However, they
have, with the approval of Government of
India, recently signed an agreement for rais-
ing a loan of 100 million US Dollars. The
commercial banks participating in the loan
are both Japanese and non-Japanese. The
purpose of the loan is to finance current
imports of raw-material and components.

Self-employment scheme for educated
unemployed youth in Tamil Nadu

3644. SHRI P.R.S. VENKATESAN:
Willthe Minister of INDUSTRY be pleasedto
state:

{a) the amount earmarked for the self-
employment scheme for the educated un-
employed youth in Tamil Nadu during 1986-
87 and 1987-88;

(b) the amount of loan granted to the
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unemployed youth after their selection by
District Industries Centres during 1986-87
and 1987-88 and the number of beneficiar-

16S;

(c) whetherthe whole amount has been
utilised; and

(d) if not, the action taken by Govern-
ment in this matter?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
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OPMENT (N THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) Under
the Self-Employment Scheme for Educated
Unemployed Youth the Central Governmant
allocates to States only physical targets in
terms of number of beneficiaries and do not
allot funds to the States to implement the
scheme.

(b) Amount of loan sanctioned by the
banks and the numbaer of beneficiaries is as
under:

Year Amount of loan sanctioned No. of beneficiaries
by the banks (Rs. in lakhs)
1. 1986-87 3787.38 18362
2. 1987-88 1864.00 9278

(c) and (d). Under the existing data
reporting system this information is not
maintained centrally.

Shifting of production base of USA,
Japan etc. to India

3645. SHRI SATYENDRA NARAYAN
SINHA: Will the Minister of INDUSTRY be
pleased to state:

(a) whether U.S.A,, Japan and other
developed countries are shifting their pro-
duction base to third world countries;

(b) if so, whether efforts proposed to be
made to get them shift their production base
to india; and

(c) if so, the details thereof and whether
any incentives are proposed to be given for
this purpose?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-

OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) to (c).
Indiaencourages industrial cooperation with
various countries including USA, Japan and
other developed countries in accordance
with the general policy of the country regard-
ing technology transfer and foreign collabo-
rations. Foreign collaboration is allowed in
areas which require sophisticated technol-
ogy, where critical production gap exists or
where it would help increase the country’s
expornt potential. Foreign investment is re-
garded as a vehicle for transfer of technol-
ogy. India’s foreign collaboration policy has
a substantial degree of flexibility and it is the
intention of the Government to promote
more direct investment within this broad
framework.

Expansion of Baraunl Refinery

3646. SHRIMATI KISHORI! SINHA:
Will the Minister of PETROLEUM AND
NATURAL GAS ba pleased to state:
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(a) whether Barauni Refinery is pro-
posad to be expanded;

(b) i so, the details thereot;

(c) whether more refineries and down-
stream facilities are likely t¢ be set up in
Bihar; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) No,
Sir.

(b) Does not ariso.

(c) and (d). IOC have submiited a pro-
posal for installing ‘Catalytic Reformer' at
Baraunirefinery having capacity of 2 50,000
TPA, in pursuance of the government dircc-
tives to reduce the lead contant ir: the gaso-
line as well as to meet the future demand of
gasolina. The preliminary estimatas show
that Catalytic reformer at Barauni refinery is
expected to cost Rs. 79.29 crores.

S.T.D. facility In Alleppey district,
Kerala

3647. SHR! VAKKOM PU-
RUSHOTHAMAN: Will the Minister of
COMMUNICATIONS be pleased to state:

(2) 'he places in Alleppey district al-
ready cennected with STD facility;

(b; whethar requests have beoan re-
ceived for providing STD facility at some
more places in the district:

(c) # so, the names of places to be
provided STD facility during this year and
next year, separately;

(d) the places where STD public boaths
are available in the district;
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(e) the places to be provided with STD
public booths by the end of next year?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGOQ): (a) The places in
Alleppey district already connectad with
S7D facilty are:— Chenganoor, Shertalai,
Alleppey, Mannar, Kayamkulam, Mav-
elikara {(incoming only).

(b) and {c). Yas, Sir. Some requests
have been received. Haripad in 1988-89 and
Mavelikara (bothway) in 1989-90 have been
planned to be provided with STD facility.

(d) STD public booths are available at
Alleppey, Chenganoor, Mannar and
Kayamhulam.

(e) ltis proposed to provide STD public
booth ai Mavelikara by the end of the next
year.

Disbursement of Sums by the Public
Sector Corporations

3648. SHRIDINESH GOSWAMI: Will
the Minister of ENERGY be pleased to state:

(a) whether a number of Public Sector
Corporations, Western Coalfields Ltd.,
Southern Coaifields Ltd., Northern Co-
alfields Ltd. and Eastern Coalfields Ltd.
contributed ahuge sum without the approval
of the Board of Diiectois for repairs of
houses damaged by floods;

(b) if so, the amount contributed by
each undertaking and whether prior ap-
proval of the Board of Directors was ob-
tained before the disbursement of such
sums; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-



369 Wiriten Answeis

TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) to (c). In keeping with the
tradition of the subsidiaries of Coal India of
coming forward 1o help in the refief measures
for the parsons affected by natural calami-
ties, Westemn Coalfields Ltd., South Eastern
Coalffields Ltd., and Eastern Coalfields Ltd.
advanced some funds toinitially meetimme-
diate expenditure on relief to the families
affected by heavy rains in Bangalore City.
The advances will eventually be recovered
from the donations by employees for flood
and earthquake relief being currently col-
lected. Since the advances made by the
companies are recoverable and were not
donations by them, no approval by their
Boards of Diractors was necessary.

[Transiation]

Cracker Unit and Propylene/Poly
Propylene Unit in Madhya Pradesh

3649. SHRIMAHENDRA SINGH: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether Madhya Pradesh Govein-
ment have sent a proposal to Union Govern-
ment to set up a cracker unit and propylene/
poly propylene unit in the State based on the
natural gas available from Bombay High;
and

(b) if so, the present position thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHR! BRAHMA DUTT): (a) and
(b). GAIL have submitted a proposai to
Government for implementing a gas separa-
tion and petrochemical project at Bijaipur,
M.P.for production of propylane/poly propyi-
ene. The first stage clearance has bean
given and GAIL have been asked to prepare
a project feasibility report.

GAIL’s proposal for production of LPG
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at Bijaipur from the gas to be transported
through the HBJ pipeline has been dp-

proved. v
[Englist)

Visit to Sweden by DESU General
Manager

3650. SHRIMAT!I GEETA MUKHER-
JEE: Will the Minister of ENERGY be
pleased to state:

(a) whether the General Manager of the
Delhi Electric Supply Undertaking visited
Sweaden recently;

(b) if so, the purpose of the visit; and

(c) whether the visit was undertaken
with proper sanction cf the competemnt au-
thority?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAIl):
(a) ard (b). Yes, Sir. The G.M., DESU did
visit Sweden for a waek from 2nd October,
1988 to review the progress of consultancy
services haing provided by M/s Swed Power
and familiarisation with Swedish tech-
niques.

(c) Yes, Sir.

Liver-Lipton Deal 1983-84

3651. SHRIMATI GEETA MUKHER-
JEE: Wil the Minister of INDUSTRY be
pleased to state:

(a) whether somae representations have
been received about the LIVER-LIPTON
DEAL 1983-84;

(b) if so, the details thereof; and

(c) the action taken thereon?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) and
(b). it is presumed that the term ‘Liver-Lipton
Deal refers to transter of certain units of M/
s. Hindustan Lever Lid. to M/s. Lipton India
Ltd. under the provisions of the MRTP Act,
1969, regarding which certain representa-
tions were received inthe Deptt. of Company
Affairs. The representations related to trans-
fer of four units, including Ghaziabad, Trichy
and Etah Units, of M/s. Hindustan Lever Lid.
and transfer on lease of its two units at
Bombay and Shamnagarto M/s. Lipt~n India
Ltd.

(c) As regards transfer of the first four
units referred to above, the provisiongof the
MRTP Act, 1969 were found to be not appl-
cable. With regard to the transfer of untts at
Bombay and Shamnagar, a show cause
notice has been issued to the acquire com-
pany, M/s. Lipton India Limited.

Power Generation at Panki and Obra
Thermal Power Stations

3652. SHRIATISH CHANDRA SINHA:
Will the Minister of ENERGY be pleased to
state:

{(a) whether Union Government had
earlier directed the Ufttar Pradesh State
Electricty Board to broad-base the promo-
tion policy pertaining to technicians in its
various plants including the Panki Thermal
Power Station, Kanpur and the Thermal
Power Station at Obra to avoid defaults in
power generation;

(b) if so, whether the directive has been
implemented;
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(c) if not, the reasons therefor; and

(d) the total contribution of Union Gov-
ernment given to the Uttar Pradesh State
Electricity Board during the last five years?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY O ENERGY (SHRI KALPNATH RAI):
(a) to (4). The information is being collected
and will be laid on the Table of the House.

Supply of Aircraft/Helicopters to ONGC

3653. DR. V. VENKATESH: Will the
Minister Petroleum and Natural Gas be
pleased to state:

(a) whether the Oil and Natural Gas
Commission has entered into an agreement
with the Delhi, Gulf Airways Services Private
Limited, Delhi for supply of aircraft/helicop-
ters;

(b) i so, the number of the aircraft/
hlicopters to be supplied by the company to
ONGC and on what terms and conditions;

(c) whether the work of maintenance is
also being given to the company; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b) Yes sir. ONGC hired on charter one
helicopter from this firm in June, 1987
against an open tender for a period of one
year. This contract has been extended on
the same terms and conditions upto
May,1989. The charges are as follows:-
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— () Mobilisation
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Rs. 50,000
(i) Fixed annual charges Rs. 46,000,000
(iii) Hourly flying charges beyend 360 hrs. per annum. Rs. 3,250
NIL

(iv) Hourly flying charges upto 360 hrs per annum

(c) No Sir.
(d) Does not arise.
Orders for LPG Cylinders

3654. SHRI JAGANNATH PATTNAIK :
Will the MINISTER OF PETROLEUM AND
NATURAL GAS be pleased to State:

(a) Whether there is steep fall in the
orders of LPG cylinders on the various
manufacturing units in the country:

(b) if so, the reasons therefor; and

(c) the criteria followed in the distribu-
tion of orders among the manufacturers?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT ) (a) and
(b) . While sizeable excess capacity exists at
present in the country for manufacture of
LPG cylinders, the oil industry’'s requirement
of LPG cylinders in assessed on year-to-
year basis, based on its annual programme
enrolment of new customers, subject to
augmentation availability of LPG;

(c) Ordersfor LPG cylinders are placed
by the oil industry with the various cylinder
manufacturing units based on their earlier
performance, preference being given to the
public sector undertakings, in the placement
of such orders.

Setting up of Coal Washeries

3655. SHRI ANADI CHARAN DAS
Will the Minister of ENERGY be pleased to
state:

(a) the number of washeries sat up in
the coalfields under various coal companies
in order to improve the quality of coal and
how many of them are in Orissa under the
South Eastern Coalfields Ltd., coalfield-
wise; and

(b) the steps proposed to be taken for
establishing washeries in coalfields of Tal-
cher and Ib?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) There are 15 washeries
under operation in various companies under
Coal India Ltd. At present there is no wash-
ary in Orissa.

(b) Feasibility reports have been pre-
pared for setting up five coal preparation/
deshaling plants at Talcher and Ib Valley
Coalfields.

Spurious Mobile Oil

3656. SHRI PRAKASH V. PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether a factory producing supri-
ous mobile oil for use in motor vehicles,
under the brand name of Indian Oil Corpora-
tion and Hindustan Petroleum Corporation
Limited was recently unearthed in Dethi, and

(b) if so, the details thereot and action
taken in the matter?
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a) and
(b). Special staff of Delh Palice (North East
Distt.) had recently unearthed a factory in
Karawal Nagar area of Delhi manufacturing
spurious mobil and gear oils under the fake
trade mark of Hindustan Petroleum Corpo-
ration and indian Oil Corporation. A number
of drums and packed cartons containing oils
of these companies were seized by the po-
lice.

A case FIR No. 430 dated 22.9.88 u/s
420/468/471/472/473 485 IPC, 13 Copy
right Act and 7/10/85 E.C. Act has been
registered in this regard at Police Station,
Yamuna Vihar, The accused has been ar-
rested.

import of Power Generation Equipment

3657. SHRI C. JANGA REDDY: Wil
the Minister of INDUSTRY be pleased to
refer to the reply given on 30 August, 1988 to
Unstarred Question No. 4379 regarding
import of poawer genaration and boiler equip-
ment by Bharat Heavy Electricals Limited
and state:

(a) whether the BHEL has imported
steam turbines, alternators, steam genera-
tors (Boilers) and other equipment used for
power generation for any other customers;

(b) if so, the cost of the alternators
imported after 1980 from foreign companies
and supplied to Indian customers including
ONGC, I0C etc;

(¢} the names and addresses of the
Indian agents/associates of M/S. Electrim of
Paland who were given orders by BHEL and
the value of the agency commissions etc.
received by them from the foreign company/
BHEL; and

{(d) the reasons for importing the equip-
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ment when indigenous capacity was avail-
able with BHEL/other Indian companies?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) No, Sir.

(b) No Alternator was imported.

(c) BHEL had subcontracted directly on
M/s. Electrim; Poland for supply of two 60
MW Boilers and no agents were invoived.

(d) Indigenous equipment suppliers
were not able to meet the delivery required
by SAIL at that time.

N.T.P.C. for Joint Undertaking from
Foreign Collaborators for Power
Equipment

3658. SHRI C. JANGA REDDV: Will
the Minister of ENERGY be pleased to state:

(a) whether the National Thermal
Power Corporation is insisting for joint
undertaking from foreign collaborators of
Indian public undertakings like BHEL for the
power station equipment;

(b) i so, the reasons why this is being
insisted upon in spite of the hefty collabora-
tion fees and big royalty charges; and

{¢) the Government's reaction in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
{a) to (c). The NTPC are asking for joint
undertaking for the guaranteed equipment
performance, from foreign collaborators of
proven experience, only in such cases
where the experience of the indian parnty is
not adequate to maeet the basic minimum
requiraments. This practice helps the NTPC
to avoid the risk of suboptimal squipment
installation and also affords an opporntunity
to the Indian party for technological upgra-
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dation, thus enabling them to compete in
global markets. However, when the level of
experience of the indian party attains the
requisite standards, the necessity of
coliaborator's guarantee for equipment per-
formance is dispensed with.

Gilobal Tenders by N.T.P.C. for Smaller
Equipments

3659. SHRI C. JSANGA REDDY: Will
the Minister of ENERGY be pleased to state:

(a) whether the National Thermal
Power Corporation (NTPC) has spent pre-
clous foreign exchange/World Bank aid on
auxiliary equipments for the power station by
inviting global tenders although such equip-
ments were well within the capabilities of
indian manufacturers;

(b) whether several 500 MW Turbo
Generator sets were purchased by the
NTPC on single tender basis; and

(c) if so, the details thereot?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) Global tenders for the procurement of
oquipments for the power stations of the
National Thermal Power Corporation
(NTPC) are invited only when so required by
the guidelines indicated by the external
agencies funding the project. The capabili-
ties of the Indian manufacturers are taken
care of at the stage of framing the qualifying
requirements for the prospective bidders
and domestic bidders are allowed price
preference over foreign bidders.

(b) and (c). Eight 50C MWTG sets have
been procured by the NTPC on negotiated
single tender basis from M/s Bharat Heavy
Electricals Ltd. (BHEL), in association with
M/s KWU of West Germany, who are M/s
BHEL's technical collaborators. These TG
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sets relate to the Singraull (2 x S00 MW),
Korba (3 x 500 MW) and Ramagundam (3 x
500 MW) Super Thermal Power Projects,
amounting to a total value of approximately
Rs. 378.50 crores.

Foreign Visit by D.E.S.U. Officers

3660. SHRIBANWARI LAL PUROHIT:
Will the Minister of ENERGY be pleasad to
state:

(a) whether the senior officers of the
Delhi Electricity Supply Undertaking visited
foreign countries without obtaining proper
sanction;

(b) the details of officers who visited
abroad during the last three and violated the
norms; and

(¢) the action contemplated in this re-
gard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) No, Sir.

(b) and (c). Does not arise in view of
answaer to part (a) abovs.

Recovery of Amount over Charged by
Rifampicin Formulators

3661. SHRIRAJ KUMAR RALI: Will the
Minister of INDUSTRY be pleased to state:

(a) whether his Ministry has finalised
the amount overcharged by Rifiampicin for-
muitators from poor patients;

(b) if so, when the amount in each case
was finalised and notices were sent for re-
covery, full details in this regard; and

(c) i not, the reasons thereof?
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THE MINISTER OF INDUSTRY (SHRI  These amounts have, however, been dis-
-J. VENGAL RAQ): (a)to {¢). The details of  puted by the companies. it has been decided
the companies ih whose cases the over- to refer this maiter to a high powered
charged amounts have been assessed, committes.
tentatively, are given inthe statement below.

STATEMENT

Details of Tentative Amounts Assessed from the Formulators of Rifampicin

Sl No. Name of the company Tentative Amount
Assessed
(Rs. in lakhs)
1 2 3
Rifampicin

1. Biochem Pharmacquticals 34 28

2. Lykalabs 57.57

3. Astra IDL Lid. 24. 11

4. Micro Labs 2.24

5. Themis Chemicals Lid. 3621

6. Alembic Chemicals Labs. 3873

7. Bombay Drug House 1.73

8. Pharmed Pvt. Ltd. 68.01

9. Dolphin Labs 18.11
10. Albert David Ltd. 3.91
11. Pharmaceuticals & Chemicals Ind. 87.99
12. Cadila Lbas. P. Ltd. 76.52
13. Sarabhai Chemicals 4.14
14. Lupin Labs 215.89
18. Ranbaxy Labs 47.78
18. Wallace Pharmaceuticals 2.82

17.  Ethico Drug & Chemicals Mfg. Co. 140.98
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Hazira Gas Cracker Project

3662. DR. DATTA'SAMANT: Will the
Minister of INDUSTRY be pleased to state:

(a) the details of the Hazira Gas
Cracker Project and the products of this
project;

(b) the Central assistance proposed to
be given for this project; and
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(c) the quantity of gas likely to be
utilised per year in this project? - t

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) Hazira Gas Cracker
Project is estimated to cost around Rs. 750
crores and will provide employment to 455
persons.

The products to be manufactured in this
project are the following:-

Sl. No. Name of the product Capacity(tpa)-
1 2 3
1. Ethylene 3,20,000
2. Propylene 1,55,000
3. Butadiene and other products 98,000

(b) No Central assistance is envisaged Onland
for this project.

Guijarat

(c) This project will be based on utilisa-

tion of natural gas liquid (NGL)/Naphtha. Assam
Drliling Operations for Oil Rajasthan

3663. PROF. K.V. THOMAS: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the details of drilling operations for
oil now going on in the country; and

(b) the number of wells which have
proved commercially viable so far?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): (a)
Drilling operations for hydrocarbons are
going on in the following States/areas:-

Tamil Nadu and Pondicherry
Andhra Pradesh

Tripura

Waest Bengal

Bihar

Himacha! Pradesh

Jammu and Kashmir

Nagaland
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Arunachal Pradesh

Offshore

Waestern Ofishore

Eastern Oftshore

DECEMBER 8, 1988

(b) As on 1st September, 1988, there
were 2658 oil and 273 gas producing wells in
the country.

Super Thermal Power Station In
Karnataka

3664. SHRI H.B. PATIL: Will the Min-
ister of ENERGY be pleased to state:

(a) whether USSR has agreed to
extend full co-operation to sat up a super
thermal power station in Karnataka; and

(b) if so, the details théreof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a) and (b). A Protocol has been signed
batween Government of USSR and the
Government of India on Economic and
Technical Cooperation in power Projects on
20.11.1988. Besides other Projects, Manga-
lore (Multifuel) Thermal Power Project
Stage-1 (2x 210 MW) in Karnataka has been
identified for implementation with Soviet
assistance.

Rajrappa Opencast Coal Project,
Hazarlbagh

3665. SHRI K. RAMAMURTHY: Will
the Minister of ENERGY be pleased to state:

(a) the reasons for delay in the con-
struction of Linked Washery and procure-
ment of equipment for Rajrappa Opencast
Coal Project, Hazaribagh;
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(b) what has cost overun over the
original approved cost of the project; and

(c) the action taken against those re-
sponsible for this inordinate delay?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHRI C.K. JAFFAR
SHARIEF): (a) to (c). The procurement of
equipment for Rajrappa Opencast Coal
Mining Project had to be regulated keeping
in view the delay in the completion of the
linked Rajrappa Washery. The mine will
reach its full production capacity of 3 million
tonnes per annum in 1989-90.

The Rajrappa Washery project was
sanctioned in August 1977. The setting up of
the Rajrappa Washery was delayed mostly
due to delays in availability of construction
drawings and in construction activities. The
construction is now compiete and the Wash-
ary is undergoing full load trials. The revised
cost estimate of the washery is about Rs. 76
crores (current prices) as against the original
estimate of Rs.. 25.77 crores (January 1975
prices).

[ Translation}

Power Connections in Extended Lal
Dora Areas of Delhl

3666. SHRIBHARAT SINGH: Will the
Minister of ENERGY be pleased to state:

(a) whether commaercial power connec-
tions were given to those who wers aliotted
residential plots at the time of consolidation
of holdings in rural areas of Delhi;

(b) whether Government have refused
to give power connections to such plots
since 1983 on the plea of growing population
and not the extension of the Lal Dora; and

(c) whether it is proposed to treat the
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said plots in extended Lal Dora to enable the
displaced farmers of the villages to gat
power connections?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RALl):
(a) to (c). The information is being collected
and will be lzid on the Table of the House.

Functioning of Parallel T.V. Stations in
Bihar

3667. SHRI KALI PRASAD PANDEY:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government are aware that
parallel T.V. Stations are functioning in vari-
ous cities of Bihar;

(b) if so, whether Government have
enquired into it; and

(c) the outcome thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHR!
GIRIDHAR GOMANGOQ): (a) to (c). The
information is being collected and will be laid
on the Table of the House.

[English]

Progress of certain projects of
Punjab Agro Industries Corporation

3668. SHRI ANANDA PATHAK: Wil
the Minister of INDUSTRY be pleased to
state:

(a) the progress of Punjab Agro-Indus-
tries Corporation’s Riboflavin, newsprint,
printing and writing paper and Super-
hosphate projects;

(b) the capital already invested in each
of these projects; and
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(c) the direct and indirect employment
potentials generated by these projects?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) The
Letters of iIntent dated 31.12.85 and
27.11.86 granted to M/s. Punjab Agra indus-
tries Corporation for manufacture of Ribofla-
vin (and other by products), and newsprint/
writing and printing paper, respectively, are
under implementation. The project for
manufacture of Single Super Phosphate and
Sulphuric Acid covered by Industrial Licence
dated 14.2.86 has been implemented by M/
8. Agro Chem Punjab Limited in April, 1986.

(b) and (c). The investment in land,
building and machinery for the project set up
for manufacture of Single Super Phosphate
and Sulphuric Acid is estimated at Rs.
442.48 |lakhs. The direct employment on the
project is of the order of 125 persons. No
information regarding the indirect employ-
ment potential generated by the project is
available.

New Pay Scales in Central Government
Public Undertakings

3669. SHRI S.D. SINGH: Will the
Minister of INDUSTRY be pleased to state:

(a) the number of the Central Govern-
ment Public Undertakings where the em-
ployees are not getting new pay scales;

(b) the reasons therefore; and

(c) the time by which the new pay
secales will be given to them?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a)to (c). Presumably the
Hon'ble Member is referring to revision in the
scales of pay of the employees who are
working in 88 enterprises following the 3rd
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CPC DA pattern. The High Power Pay
Committee which was constituted under
directions of the Supreme Court to recom-
mend revised scales of pay and DA pattern
and other allowances submitted its reports
on24.11.1988. The recommendations of the
Committee are under consideration of the
Governmant.

Proposal for Amendment in Societles
Registration Act

3670. DR. G. VIJAYA RAMA RAO: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether Government have received
any representation from Voluntary Agencies
to define legal identity of Voluntary Sector
through suitable amendments of Societies
Registration Act of 1860;

(b) if so, the details thereot; and
(c) the action taken thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) No,
Sir.

{b) and (c). Does not arise.
Telecommunications System in Punjab

3671. SHRI KAMAL CHAUDHRY: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government have received
any complaints regarding the working of the
telecommunication system in the districts of
Hoshiarpur, Jalandhar and ludhiana in
Punjab; and

(b) if so, the measures taken to improve
the system?
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THE MINISTER OF STATE IN THE
MINISTER OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): (a) and (b). Yes
Sir, some complaints were received as serv-
ices suffered due to recent unprecedented
flood in some areas in Punjab. Prompt action
was taken to restore the systems.

Under upgradation scheme the follow-
ing actions are being initiated:

i. Reduction of over head
alignments by providing under-
ground cables.

ii. Replacement of old telephones
instruments.

iii. Replacement of fault prone
cables.

iv. Provision of customer oriented
training to staff.

v. Replacement of old life expired
equipment.

Industrial growth In Tamil Nadu

3672. SHRIC.K. KUPPUSWAMY:: Will
the Minister of INDUSTRY be pleased to
state:

(a) the details of licences issued for
setting up of new industries or for expansion
of capacities in existing industries in Tamil
Nadu during the current financial year;

(b) the industrial growth recorded in
State during the last two years, year-wise
and the growth expected during this year;
and

(c) the steps being taken for the devel-
opment of industries in the State?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
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Registrations issued during January-Sep-

tember, 1988 for setting up of industries in

OPMENT IN THE MINISTRY OF INDUS-

TRY (SHRI M. ARUNACHALAM): (a) De-
tails of Letters of Intent/industrial Licences/

the State of Tamil nadu were as follows:

(Figures in Numbars)
Tamil Nadu AR India
1 2° 3
Letters of Intent 73 694
(30)
Industrial Licences 20 274
(11)
Delicensed industries 57 1116
Registered (28)
DGTD Registrations 52 734
(17)

(Figures in bracket pertains to Backward Areas in the State of Tamil Nadu)

(b) Central Statistical Organisation
does not compile State-wise industnal
growth. However, as per Department of
Statistics, Government of Tamil nadu, indus-
trial Growth rates during the years 1986,
1987 and January-April 1988 were as under:

(Bass 1970=100)

Years Growth rate of index of
Industrial production

1 2

1986 + 5.2

1987 + 26

1988 + 94

{Jan.-April)

(c) In order tg promote rapid industrial
growth in the country, Government have

been taking several measures including
delicensing and broad bandir 3, re-endorse-
ments of capacity with refe ence to past
production, minimum economic scales of
opaerations in respect of certain industries,
introduction of a new scheme for encourag-
ing maximisation of production from existing
installed capacity, exemption under MRTP
Act to a number of industries, induction of
modern technology and encouraging for-
eign, financial and technical collaboration.
These measures are further supplemented
by suitable changeds in fiscal & trade poli-
cies.

Take over of Larsen and Toubro

3672-A. DR. DATTA SAMANT: Wilithe
Minister of INDUSTRY be pleasad to state:

(a) the details of proposalreceived from
Reliance Industries to take over Larsen &
Toubro;
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(b) when was this proposal received
and the decision taken in the matter; and

(c) the share of financial institutions of
Larsen & Tourbo?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) No proposal has been
recelved from M/s Reliance Industries Lim-
ited for take over of M/s Larsen & Toubro
Ltd., under Section 23 (4) of the MRTP Act
1969.

(b) Does not arise.

(c) As per Annual Return made upto 9th

March, 1988 filed by the company with the _

Registrar of Companies, Bombay, the finan-
cial institutions are holding 2,25,29,740
equity share in M/s Larsen & Toubro Limited,
constituting 39.97% of its equity capital.

12.00 hrs.
[English]
(Interruptions)
MR. SPEAKER: One

persons...(Interruptions)...| have allowed
Mr. Law.

SHRI ASUTOSH LAW (Dum Dum): In
1913 Rabindra Nath Tagore was awarded
Nobel! Prize for book Geetanjali. This
year, 1988, is the 775!h year of the occasion.
May | request—the Minister is here—to is-
sue a stamp to grace the occasion?

MR. SPEAKER: You can ask the Min-
ister. | am not withholding any statement. He
is free.

(Interruptions)

SHRI SHANTARAM NAIK (Panajl):
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What is happening in Punjab is that Mr.
Barnala was tied down with a rope. God
forbid, he was not burnt. Otherwise Barnala
burning would have been there.

MR. SPEAKER: Whatcan |do about it?

SHRI SHANTARAM NAIK: I is not a
question of religious punishment. It appears
that they are in the stone age.

MR. SPEAKER: Mr. Naik, whatcan ldo
about it?

SHRI SHANTARAM NAIK: Punjab is
under Prasident’s rule. It is our concern. ltis
the concern of the whole Parliament.

MR. SPEAKER: What can 1 do?

SHRISHANTARAM NAIK: You should
express yourself on this issue.

MR. SPEAKER: What for?
(Interruptions)

SHRI HAROOBHA|I MEHTA: (Ahme-
dabad): Sir, | have given a Calling Attention
Notice. (/nterruptions)

SHRI S. JAIPAL REDDY
(Mahbubnagar): Foronce | am in agreement
with Mr. Shantaram Naik. Though legally we
cannot do anything, yet we cannot be pas-
sive spactators to what is going on in Punjab.
This is an utter violation of the secular norms
of our politics. | think this occasion calls for
...(Interruptions)...

MR. SPEAKER: You discussed it yos-
terday. We had a question the fay before
about separating communal forces from
this...

(Interruptions)

SHRI HAROOBHAI MEHTA: Let there
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be a statement at least Sir.

SHRI BALWANT SINGH RAMOOW-
ALIA a1,Sangrur): Sir, 4000 PCMS doctors of
Punjab are on agitation against the recom-
mendation of the 3rd Pay Commission. Their
demands must be accepted regarding the
time bound promotion. (Interruptions)

[ Trans/ation]

SHRI HAROOBHAI MEHTA: Please
g:« attention to me also. | have given a
ing attention notice.

[English]

I have given a Calling Attention Notice
on the Punjab about Shri Barnala.

MR. SPEAKER: [ will look into it.

SHRI V. SOBHANADREESWARA
RAO (Vijanawada): I have given a Calling
Attention Notice regarding fall in cotton
prices in Andhra Pradesh and the export of
cotton.

MR. SPEAKER: You can talk to me. |
have already admitted it.

SHRIMATI BASAVARAJESWARI
(Ballary): About the cotton growers Sir.

MR. SPEAKER: | have already admit-
ted it.

(Interruptions)

SHRI HAROOBHAI MEHTA: Sir, the
Golden Temple in Amritsar has been put to
political use in violation of the law passed by
us. The Government of India should make a
statement at least. (/nterruptions)

MR. SPEAKER: Madam, | think the
State Government should take it up.

{Interruptions)

MR. SPEAKER: Why are you two
speaking at the same time? You have got no
cohesion between you two ask.

gnterruptions)

MR. SPEAKER: Look here, the ques-
tion can be deait effectively by the State
Government to apprehend those people
who have been selling the spurious seeds. |
think it can be very effective.

SHR! M.V. CHANDRASHEKARA
MURTHY (Kanakapura): Equally the Cen-
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tral Government is responsible. (Intérrup-
tions)

SHRI V. SOBHANADREESWARA
RAQ: Sir, to prevent fall in prices cotton
should be exported...(/nterruptions)...

[ Translation)

MR. SPEAKER: It has been done. You
have yourseives got it postponed.

[English]
You have got it postponed.
(Interruptions)

SHRI VUJOY KUMAR YADAY (Nal-
anda): Sir, we should know whether the
House is being extended.

MR. SPEAKER: | don’'t know. How can
| tell you? if | have got business, | will
continue.

KUMARI MAMATA Banerjee
(Jadavpur): Haldia Petrochemicals is an
important project of my State. It is pending
for a long time. The Industry Minister has
stated that it is cleared. The Government
should clear this project immediately be-
cause the Minister has assured in the

House.

MR. SPEAKER: This cannot be done
like this.

[ Translation]

SHRI DHRAM PAL SINGH MALIK
(Sonepat): Shri P.C. Naryala, Additional
Sessions Judge, Sonepat has been Kidnap-
ped and all the lawyers of Sonepat have
gone on indefinite strika.

MR. SPEAKER: What can | do?

SHRI DHRAM PAL SINGH MALIK: All
investigations have proved fruitless and the
functioning of judiciary has also come to a
stand still...(/nterruptions)
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PAPERS LAID ON THE TABLE

Review on the working of and annual
Report of the Indian Renewable Energy
Development Agency for 1987-88

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : I beg lay on the Table a
copy each of the following papers (Hindi and
English versions) Under Sub-Section (1) of
Section 619A of the Companies Act, 1956:-

(1) Review by the Government on
the working of the Indian Renew-
able Energy Development
Agency Limited, New Delhi, for
the year 1987-88.

(2) Annual Report of the Indian
Renewable Energy Develop-
ment Agency Limited, New
Delhi, for the year 1987-88 along
with Audited Accounts. [Placed
in Library See No. LT-6897/88]

Drugs (Prices Control) Amendment Or-

der 1988, Statement regarding review by

Government on the working and annual

Report of Bharat Heavy Electricals Lid.
for 1987-88 etc.

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO) : Ibegto lay onthe Table:-

(1) A copy of the Drugs (Prices
Control) Amendment Order,
1988 (Hindi and English ver-
sions) published in Notification
No. S.0. 273 (E) in Gazette of
India dated the 22nd March,
1988 under sub-section (6) of
section 3 of the Esseantial Com-
modities Act, 1955. (Placed in
Library See No. LT - 6298/88]

(2) A copy each of the following
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papers (Hindi and English ver-
sions) under sub-section (1) of
saction 619A of the Compan les
Act, 1956:-

(a) (i) A statement regarding
Reaview by the Government
on the working of the Bharat
Heavy Electricals Limited,
New Delhi, for the year
1987-88.

(ii) Annual Report of the
Bharat Heavy Electricals
Limited, New Delhi, for the
year 1987-88 along with
Audited Accounts and the
comments of the Comptrol-
ler and Auditor General
thereon. [Placed in Library
See No. LT- 6899/88]

(b) (i) A statement regarding
Review by the Government
on the working of the Na-
tional Newsprint and Paper
Mills Limited, Nepanagar,
for the year 1987-88.

(i) Annual Report of the
National Newsprint and
Paper Mills Limited, Nepan-
agar, for the year 1987-88
along with Audited Ac-
counts and the comments
of the Comptroller and Audi-
tor General thereon.
[Placed in Library See No.
LT - 6900/88]

(c) (i) Review by the Govern-
ment on the working of
Bengal Chemicals and
Pharmaceuticals Limited,
Calcutta, for the year 1987-
88.

(i) Annual Report of the
Bengal Chemicals and
Pharmaceuticals Limited,
Calcutta, for the year 1987-
88 along with Audited Ac-
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(d)

(e)

®

counts and the comments
of the Comptroller and Audi-
tor General thereon.
[Placed in Library See No.
LT - 6901/88]

(i) Review by the Govern-
ment on the working of the
Indian Petrochemicals Cor-
poration Limited, Baroda,
for the year 1987-88.

(1) Annual Report of the
Indian Petrochemicals Cor-
poration Limited, Baroda,
for the year 1987-88 along
with Audited Accounts and
the comments of the Comp-
troller and Auditor General
thereon. [Placed in Library
See No. LT - 6902/88]

(i) A statement regarding
Review by the Government
on the working of the Hin-
dustan Cables Limited, Cal-
cutta, for the year 1987-88.

(i) Annual Report of the
Hindustan Cables Limited,
Calcutta, for the year 1987-
88 along with Audited Ac-
counts and the comments
of the Comptroller and Audi-
tor General thereon.
[Placed in Library See No.
LT. 6903/88]

(i) Review by the Govern-
ment on the working of the
Sambhar Salts Limited,
Jaipur, for the year 1987-
88.

(i) Annual Report of the
Sambhar Salts Limited,
Jaipur, for the year 1987-88
along with Audited Ac-
counts and the Comments
of the Comptroller and Audi-
tor General thereon.
[Placed in Library See No.
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(i) Review by the Govern-
ment on the working of the
Hindustan Salts Limited,
Jaipur, for the year 1987-
88.

(ii) Annual Report of the
Hindustan Salts Limited,
Jaipur, forthe year 1987-88
along with Audited Ac-
counts and the comments
of the Comptrolier and Audi-
tor General thereon.
[Placed in Library See No.
LT -6905/88]

(i) A statement regarding
Review by the Government
on the working of the Na-
tional Industrial Develop-
ment Corporation Limited,
New Delhi, for the year
1987-88.

(i) Annual Report of the
National Industrial Devel-
opment Corporation Lim-
ited, New Delhi, for the year
1987-88 along with Audited
Accounts and the com-
ments of the Comptroller
and Avuditor General
thereon. [Placed in Library
See No. LT -6906/88]

(i) A statement regarding
Review by the Government
on the working of the Tan-
nery and Footwear Corpo-
ration of India Limited,
Kanpur, for the year 1987-
88.

(i) Annual Report of the
Tannery and Footwear Cor-
poration of India Limited,
Kanpur, for the year 1987-
88 along with Audited Ac-
counts and the comments
of the Comptrolier and Audi-
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tor General thereon.
[Placed in Library See No.
LT - 6907/88)

() (i) Review by the Govern-
ment on the working of the
Scooters India Limited,
Lucknow, for the year 1987-
88.

(ii) Annual Report of the
Scooters India Limited,
Lucknow, forthe year 1987-
88 along with Audited Ac-
counts and the comments
ofthe Comptroller and Audi-
tor General thereon.
[Placed in Library See No.
LT. 6908/88}

(k) (i) A statement regarding
Review by the Government
on the working of the Bharat
Leather Corporation Lim-
ited, Agra forthe year 1987-
88.

(i) Annual Report of the
Bharat Leather Corporation
Limited, Agra, for the year
198788 along with Audited
Accounts and the com-
ments of the Comptroller
and Auditor General
thereon. [Placed in Library
See No. LT -6909/88]

() (i) A statement regarding
\Review by the Government
on the working of the HMT
Limited, Bangalore, for the
year 1987-88.

(#) Annual Report of the
HMT Limited, Bangalore,
for the year 1987-88 along
with Audited Accounts and
the comments of the Comp-
troller and Auditor General
thereon. [Placed in Library
See No. LT - 6910/88)
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(m) (i) Review by the Govern-
ment on the working of the
Hindustan Insecticides
Limited, New Delhi, for the
year.

(i) Annua! Report of the
Hindustan Insecticides Lim-
ited, New Delhi, for the year
1987-88 along with Audited
Accounts and the com-
ments of the Comptrolier
and Auditor General
thereon. [Placed in Library
See No. LT- 6911/88]

(3) (i) A copy of the Annual Report
(Hindi and English versions) of
the. Central Institute of Plastics
Engineering and Technology,
Madras, for the year 1987-88
along with Audited Accounts.

(ii) A copy of the Review (Hindi)
and English versions) by the
Government on the working of
the Central institute of Plastics
Engineering and Technology,
Madras, for the year 1987-88.
[Placed in Library See No. LT -
6912/88]

(4) A _statement (Hindi and English
versions) (i) correcting the reply
given on the 22nd November,
1988 to Unstared Question No.
1794 by Shri Raj Kumar Rai
regarding reduction in prices of
Rifampicin and (ii) giving rea-
sons for delay in correcting the
reply. [Placed in Library See No.
6913/88]

Review on the working of and annual
Report of the National Film Development
Corporation Ltd. for 1987-88

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): | beg o lay on the
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Table a copy each of the following papers
(Hindi and English versions) under subsec-
tion (i) of section 619A of the Companies Act,

1956:-

(i) Review by the Government on
the working of the National Film
Development Corporation Lim-
ited, Bombay, for the year 1987-
88.

(2) Annual Report of the National
Film Development Corporation
Limited, Bombay, for the year
1987-88 along with Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon. [Placed in
Library See No. LT- 6914/88]

Review on the working of Cochin Refiner-
les Ltd. and annual Report of Cochin
Refinerles Lid., for 1987-88 atc.

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRIBRAHMA DUTT): Ibegto
lay on the Table a copy each of the following
papers (Hindi and English versions) under
sub-section (1) of section 619A of the
Companies Act, 1956 :-

(1) (i) Review by the Government
on the working of the Cochin
Refineries Limited, for the year
1987-88.

(ii) Annual Report of the Cochin
Refineries Limited for the year
1087-88 along with Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon. [Placed in
Library See No. LT- 6915/88]

(2) (i) Reviewbythe Governmenton
the working of the Engineers
India Limited, New Delhi, for the
year 1987-88.

(i) Annual Report of the Engi-
neers India Limited, New Delhi,
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for the year 1987-88 aiong with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.
[Placed in Library See No. LT-
6916/88]

(i) Review by the Government
on the working of the Indian Oil
Corporation Limited, Bombay,
for the year 1987-88.

(i)) Annul Report of the Indian Oil
Corporation Limited, Bombay,
for the year 1987-88. along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.
[Placed in Library See No. Lt-
6917/88]

(i) Review by the Government
on the working of the Madras
Refinaries Limited, Madras for
the year 1987-88.

(ii) Annual Report of the Madras
Refineries Limited, Madras for
the year 1987-88 along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.
[Placed in Library See No. LT -
6918/88]

(i) Review by the governmenton
the working of the Gas Authority
of India Limited, New Dselhi, for
the year 1987-88.

(i) Annual Report of the Gas
Authority of India Limited, New
Delhi, forthe year 1987-88 along
with Audited Accounts and the
comments of the Comptrolier
and Auditor General thereon.
[Placed in Library See No. LT -
6919/88]

(i) Review by the Governmenton
the working of the Hindustan
Petroleum Corporation Limited,
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Bombay, for the year 1987-88.

(ii) Annual Report of the Hindus-
tan Petroleum Corporation Lim-
ited, Bombay, for the year 1987-
88 along with Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon. [Placed in Library See
No. LT -6920/88]

(i) Review by the Government
on the working of the Bharat
Petroleum Corporation Limited
for the year 1987-88.

(il) Annual Report of the Bharat
Petroleum Corporation Limited,
for the year 1987-88 along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.
[Placed in Library See No. LT-
6921/88]

(i) Review by the Government
on the working of the 1B.P.
Company Limited, Calcutta, and
its subsidiary viz Messrs Balmer
Lawrie Company Limited, for the
year 1987-88.

(i) Annual Report of the IBP
Company Limited, Caicutta and
its subsidiary viz Messrs Balmer
Lawrie and Company Limited for
the year 1987-88 along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.
[Placed in Library See No. LT -
6922/88]

(i) Review by the Government
on the working of the Biecco
Lawrie Limited, Calcutta, for the
year 1987-88.

(i) Annual Report of the Biecco
Lawrie Limited, Calcutta, for the

“year 1987-88 along with Audited

Accounts and the comments of
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the Comptroller and Auditor
General thereon. [Placed in
Library See No. LT -6923/88]}

Review on the working of and annuai
report of Neyvell Lignite Corporation
Ltd. for 1987-88

THE MINISTER OF STATE IN THE
DEPANTMENT OF COAL IN THE MINIS-
TRY OF ENERGY (SHR! C.K. JAFFAR
SHARIEF): | beg to lay on the Table a copy
each of the following papers (Hindi and
English versions) under sub-section (1) of
saction 619A of the Companies Act, 1956:-

(1) () Review by the Government
on the working of the Neyveli
Lignite Corporation Limited,
Neyveli, for the year 1987-88..
(ii) Annual Report of the Neyveli
Lignite Corporation Limited,
Neyveli, for the year 1987-88
along with Audited Accounts and
the comments of the comptroller
and Auditor General thereon.
[Placed in Library See No. LT -
6924/88]

(2) (i) Review by the Government
on the working of the Singareni
Collieries Company Limited, for
the year 1987-88.

(ii) Annual Report of the Sin-
gareni Collieries Company Lim-
ited for the year 1987-88 along
with Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.
[Placed in Library See No. 6925/
88]

Punjab and Sind Bank (Officers) Service
Regulations, 1982, Industrial Recon-
struction Bank of India (Employees
Provident Fund) Rules, 1988, Report of
the Comptrolier and Auditor General of
India for 1987- Union Government (Clvil)
Desert Development Programme etc.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
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FORMATION AND BROADCASTING
(SHRI H.K.L. BHAGAT): Sir, on behalf of
Shri Eduardo Faleiro | beg to lay on the
Table—

(1) A copy of the Punjab and Sind
Bank (Officers’) Service Regula-
tions, 1982 (Hindi and English
versions) under sub-section (4)
of section 19 of the Banking
Companies (Acquisition and
Transfer of Undertakings ) Act,
1980. [Placed in library See No.
LT - 6926/88]

2) A copy of the Industrial Recon-
struction Bank of India (Employ-
ees' Provident Fund) Rules,
1988 (Hindi and English ver-
sions) published in Notification
No. S.0. 941 (E) in Gazette of
India dated the 12th October,
1988 under sub-section (3) of
section 68 of the Industrial Re-
construction Bank of India Act,
1984. [Placed in Library See No.
6927/88]

(3) A copy each of the following
Reports (Hindi and English ver-
stons) under Article 151(1) of the
Constitution:-

(i) Report of the Comptroller
and Auditor General of India for
theyearended 31stMarch, 1987
Union Government (Civil) Des-
et Development Programme.
(Placed in Library See No. LT—
6928/88])

(i) Report of the Comptroller
and Auditor General of India for
the year ended 31st March,
1987, -Union Government (other
Autonomous Bodies) Khadi and
Village Industries Commission.
[Placed in library See No. LT-
6929/88]

(i) Report of the Comptroller
and Auditor General of India for
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the year ended 31st March, 1987
Union Government (other Au-
tonomous Bodies)— National
cooperative consumers' Fed-
eration of India Limited. [Placed
in Library See No. LT- 6930/88]

Review on the working of and Annual
Report of the Telecommunications
consultants India Ltd. for 1987-88

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
GIRIDHAR GOMANGO): Ibegto lay onthe
Table a copy each of the following papers
(Hindi and English versions) under sub-
section (1) of section 619A ofthe Companies
Act, 1956:-

(1) Review by the government on
the working of the Telecommuni-
cations Consultants India Lim-
ited, New Delhi, for the year
1987-88.

{2) Annual Report of the Telecom-
munications Consultants India
Limited, for the year 1987-88
alone with the Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon. [Placed in Library See
No. LT -6931/88]

Annual Administration Report of the

Punjab State Electricity Board for 1987-

88 and review on the working of Punjab
State Electricity Board for 1987-88

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI)
: I beg to lay on the Table—

(1) (i) A copy of the Annual Admini-
stration Report (Hindi and Eng-
lish versions) of the Punjab State
Electricity Board, Patiala, for the
year 1987-88 under sub-section
(1) of section 75 of the Electricity
(Supply) Act, 1948, read with
clause (c) (iv) of the Proclama-
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(2)

tion dated the 11th May, 1987
issued by the President in rela-
tion to the State of Punjab.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Punjab State Electricity
Board, for the year 1987-88.

A statement of Objective (Hindi
and English versions) regarding
submission of the Annual Ad-
ministrative Report of the Punjab
State Electricity Board, Patiala,
for the year 1987-88. [Placed in
Library See No. LT -6932/88]

Annual Report and review on the working
of the Indian Institute of Management for
1987-88 Annual Repori andreviewonthe
working of the Board of Apprenticeship
Tralning (Southern Region) for 1987-88

etc.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF HUMAN
RESOURCES (SHRI L.P. SHAHI): | beg to
lay on the Table:

(1) A copy of Notification No.
1(2) EDU/4884/88 (Hindi and
English versions) published in
Tamil Nadu Gazette dated the
14th September, 1988 nominat-
ing ten Women as Membaers of
the Academic Committae of the
Mother Teresa Women's Uni-
versity, Kodaikanal for a period
of three years with effect from
12th August, 1988 under sub-
section (2) of saction 51 of the
Mother Teresa Women’s Uni-
versity Act, 1984 read with
Clause (c) (IV) of the Proclama-
tion dated the 30th January,
1988 issued by the President in
relation to the State of Tamil
Nadu. [Placed in Library See
No. LT. 6933/88]
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(i) A copy of the Annual Report
(Hindi and English versions) of
the Indian Institute of Manage-
ment, Bangalore, for the year
1987-88 alone with Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Indian Institute of Manage-
ment, Bangalore, for the year
1987-88. [Placad in Library See
No. LT- 6934/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the Board of Apprenticeship
Training (Southern Region)
Madras, for the year 1987-88
along with Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Board of Apprenticeship
Training (Southern Region)
Madras, for the year 1987-88.
[Placed in Library See No. LT -
6935/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the Indira Gandhi National Open
University, for the year 1986-87
under sub-section (3) of section
28 of the Indira Gandhi National
Open University Act, 1985.

(i} A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Indira Gandhi National Open
University for the year 1986-87.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (4) above . [Placed in
Library See No. LT. 6936/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
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(8)

(9)
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the Board of Apprenticeship
Training (Western Region)
Bombay, for the year 1987-88
along with Audited Accounts.

(i) A copy of the Review (Hindi
and English vetsions) by the
Government on the working of
the Board,of Apprenticeship
Training (Western Region)
Bombay, for the year 1987-88.
[Placed in Library See No. LT-
6937/88])

(i) A copy of the Audited Ac-
counts (Hindi and English ver-
sions) of the Pondicherry Uni-
versity for the year 1986-87.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the papers
mantioned at (6) above. [Placed
in Library See No. LT-6938/88]

A copy of the Annual Accounts
(Hindi and English versions) of
the Visvesvaraya Regional Col-
lege of Engineering, Nagpur, for
the year 1987-88 together with
Audit Report thereon. [Placed in
Library See No. LT-6939/88)

(i) A copy of the Annual Report
(Hindi and English versions) of
the Regional Engineering Col-
lege, Kurukshetra, for the year
1987-88.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Regional Engineering Col-
lege, Kurukshetra, for the year,
1987-88. [Placed in Library See
No. LT-6940/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the National Institute of Foundry
and Force Technology, Ranchi,
for the year 1987-88.
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(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the National Institute of Foundry
and Forge Technology. Ranchi,
for the year 1987-88. {Placed in
Library See No. LT-6941/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the Regiona! Engineering Col-
lege, Srinagar, forthe year 1987-
88.

(ii) A copy of the Review (Hindi
and English versions) by the
Governmtent on the working of
the Regional Engineering Col-
lege, for the year 1987-88.
fPlaced in Library See No. LT-
6942/88)

(i) A copy of the Annual Report
(Hindi and Engtish versions) of
the Sardar Vaillabhbhai Regional
College of Engineering and
Technology, Surat, for the year
1987-88,

(ii) A copy of tha Review (Hindi
and English versions) by the
Government on the working of
the Sardar Vallabhbhai Regional
College of Engineering and
Technology, Surat, for the year
1987-88. [Placed in Library See
No. LT-6943/88]

A copy each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956:-

(i) Review by the Government
on the working of the Edu-
cational Consultants India
Limited, New Delhi, for the
year 1987-88.

(i) Annual Reper of the Edu-
cational Consuitants India
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(14

(15)
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Limited, New Delhi, for the
year 1987-88 along with
Audited Accounts and the
comments of the Comptrol-
ler and Auditor General
thereon. [Placed in Library
See No. LT-6944/88])

A copy of the Annual Accounts
(Hindi and English versions) of
the North-Eastern Hill Univer-
sity, Shillong, for the year 1986-
87 together with Audit Report
thereon.

A statement (Hindi and English
versions) showing rea<ons for
delay in laying the papers men-
tionad at (14) above. [Placed in
Library See No. LT-6945/88]

() A copy of the Annual Report
(Hindi and English versions) by
the Government on the Techni-
cal Teachers’ Training Institute
(Northern Region) Chandigarh,
for the year 1987-88 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Technical Teachers’ Train-
ing Institute (Northern Region),
Chandigarh, for the year 1987-
88. [Placed in Library See No.
LT-6946/88]

(i) A copy of the Annual Report
(Hindi and English versions) by
the Government on the working
of the Maulana Azad College of
Technology, Bhopal, forthe year
1987-88.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Maulana Azad College of
Technology, Bhopal, forthé year
1987-88. [Placed in Liorary See
No. LT-6947/88)
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(i) A copy of the Annual Report
(Hindi and Engfish versions) of
the Regional Engineering Col-
lege, Rourkela, for the year
1987-88.

(ii) A copy of the Review {Hindi
and English versions) by the
Government on the working of
the Regional Engineering Col-
lege, Rourkela, for the year
1987-88. [Placed in Library See
No. LT-6948/88)

(i) A copy of the Annual Report
(Hindi and English versions) of
the Visvesvaraya Regional Col-
lega of Engineering, Nagput, for
the year 1987-88.

(i) A copy of the Review [Hindi
and English versions) by the
Government on the working of
the Visvasvaraya Regional Col-
lege of Enginesering, Nagpur, for
the year 1987-88. [Placed in
Library See No. LT-6949/88]

(i A copy of the Annual Report
(Hindi and English versions) of
the Board of Practical Training
(Eastern Region) Calcutta, for
the year 1987-88 along with
Audited Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Board of Practical Training
(Eastern Region), Calcutta, for
the year 1987-88. [Placed in
Library See No. LT-6950/88)

(i) A copy of the Annual Repon
(Hindi and English versions) of
the Regional Engineering Col-
lege, Tiruchirapalli, for the year
1987-88.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
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the Regional Engineering Col-
lege, Tiruchirapalli, for the year
1987-88. [Placed in Library See
No. LT-6951/88]

Annual Report and Review on the work-
ing of the Central Social Welfare Board
for 1987-88

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCES DEVELOPMENT
(SHRIMATIMARGARET ALVA): Ibegtolay
on the Table:-

(i) A copy of the Annual Report
(Hindi and English versions) of
the Central Social Welfare
Board, New Delhi, for the year
1987-88 along with Audited
Accounts.

(i) A copy of the Review (Hindi and
English versions) by the Govern-
ment on the working of the Cén-
tral Sccial Weltare Board, New
Delhi, for the year 1987-88.
[Placed in Library See No. LT-
6952/88]

(2) A statement (Hindi and English
versions) (i) correcting the reply
given on 1st September, 198810
Unstarred Questions No. 4860
by Prof. Narain Chand Parashar
regarding Training Programme
of ICCW for Balsevikas; and

(i) given reasons for delay in cor-
recting the reply. [Placed in
Library See No. LT-6953/88]

The Company Secretaries (Amendment)

Regulation 1988, Annual Report and re-

view on the working of Nationat Council

for Cement and Bullding materials for
1987-88 etc. etc.

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
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OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): Ibegto
lay on the Table:-

(i) A copy of Naotification No. S.0.
982(E) (Hindi and English ver-
sions) published in Gazette of
India dated the 26th October,
1988 making certain amend-
ments to Naotification No. S.O.
65(E) dated the 21st February,
1986, under subsection (3) of
section 22A of the Monopolies
and Restrictive Trade Practices
Act, 1969. [Placedin Library See
No. LT-6954/88)

(2) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (4)
of section 39 of the Company
Secretaries act, 1980:-

(i) The Company Secretaries
(Amendment) Regulations,
1988 published in Notifica-
tion No. 710(2) (M) (2) in
Gazette of India dated the
22nd August, 1988. [Placed
in Library See No. LT-6955/
88]

(i) The Company Secretaries
(Second Amendment)
Regulations 1988 pub-
lished in Notification No.
S.0. 710(2) (M) (2) in Ga-
zette of india dated 23rd
August, 1988. [Placed in
Library See No. LT-6955/
88]

(3) A ocopy of Notification No. 1-
CA(7)/160/87 published in Ga-
zette of India dated the 28th
May, 1988 containing corrigen-
dum to Hindi versions of Notifica-
tion No. 1-CA(7)/160/87 dated
the 5th March, 1988, under sec-
tion 30B of the Chartered Ac-
countants Act, 1949, [Placed in
Library See No. LT-6956/88]
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(i) A copy of tise Annual Report
(Hindi and English versions) of
the National Councii for Cement
and Buillding Materials, New
Delhi; for the'year 1987-88 along
with Audited Accountes

(i) A statemeant (Hindi and Eng-
lish versions) regarding Review
by the Government on the work-
ing of the National Council for
Cemuamt and Building Materials,
New Dalhi for the year 1987-88.
[Placed in Library See No. LT-
6957/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the National Institute of Small
Industry Extension Training,
Hyderabad for the year 1987-88
along with Audited Accounts.

(#) A statement (Hindi and Eng-
lish varsions) regarding Review
by the Government on the work-
ing of the National Institute of
Small industry Extension Train-
ing, Hyderabad, for the year
1987-88. [Plackd in Library See
No. L T-6958/88]

(i) A copy of the Annual Report
(Hiadi and English versions) of
the Central Pulp and Paper
Reseaarch institute, Dehra Dun,
for the year 1987-88 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Central Pulp and Paper
Raseaarch Institute, Dehra Dun,
for the year 1987-88. [Placed in
Library Ses No. LT-6959/88])

(i) A copy of the Annual Report
(Hindi and English versions) of
the National Institute for En-
treprensurhip and Small Busi-
nass Development, New Delhi,
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for the year 1987-88 along with
Audited Acoounts.

(if) A statement (Hindi and Eng-
lish versions) regarding Review
by the Government on the work-
ing of the National Institute for
Entrepreneurship and Small
Business Development, New
Delhi, for the year 1987-88.
[Placed in Library See No. LT-
6960/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the Indian Plywood Industries
Research Institute, Bangalore,
for the year 1987-88 along with
Audited Accounts.

(i) A statement (Hindi and Eng-
lish versions) regarding Review
by the Government on the work-
ing of the Indian Plywood Indus-
tries Research Institute, Banga-
lore for the year 1987-88.
[Placed in Library See No. LT-
6961/88]

(i) A copy of the Annual Report
(Hindi and English versions) of
the Khadi and Village Industries
Commission, Bombay, for the
year 1987-88 under sub-section
(3) of section 24 of the Khadi and
Village Industries Commission
Act, 1956.

(i) A statement (Hindi and Eng-
lish versions) regarding Review
by the Government on the work-
ing of the Khadi and village In-
dustries Commission, Bombay,
for the year 1987-88. [Placed in
Library See No. LT-6962/88)

(iy Annual Report (Hindi and
Engligh versions) of the Process
and Product Development
Ceontre, Agra, for the year 1987-
88 along with Audited Accounts.
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(i) A statemeat (Hindi and Eng-
lish varsions) regarding Review
by the Government on the work-
ing of the Process and Product
Development Centre, Agra, for
the year 1887-88. [Placed in
Library See No. L T-6963/88]

12.06 hrs.

COMMITTEE ON THE WELFARE OF
SCHEDULED GASTES AND SGHED-
ULED TRIBES

[English)
Forty-second Report

SHRI ARVIND NETAM (Kanker): | beg
to present the Forty-second Repoft {Hind
and English versions) of the Com#ittes on
the Woeilfarg of Scheduled Castes and
Seheduled Trbeson Action Taken by Gov-
ernment en the recommendations oon-
tained in the Thirty-seventh Report of the
Committee on the Ministry of Stagl and
Mines {Department of Steel)-Reservations
for and employment of Scheduled Castes
and Scheduled Tribes in Steel Authority of
India Limnited.

COMMITTEE ON ABSENCE OF MEM-
BERS FROM THE SITTING OF THE
HOUSE

[English]
Fourteenth Report

SHRI ANOOPCHAND SHAH (Bombay
North): | beg ‘o present the Fourteenth
Report (Hindi and English versions) of the
Committee on Absence of Members from
the Sittings of the House.

JOINT COMMITTEE ON OFFICES OF
PROFIT
[English]

Seventh Report

SHRI SHARAD DIGHE (Bombay North
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Report & Euidence

Centrai): | beg to presem the Sevanth
Report (Hindi ehd English vergions) of the
Joint Committae on Offices of Profit.

12.07 hrs.

JOINT COMMITTEE ON LOKPAL BILL
[English)
() Report

SHRI SOMNATH BATH (Aska): }beg
to present tho Repont (Hindi and English
versions) of the Joint CHmmittee on the Bift
to provide for tha-apphintment of a Lokpaltp
inquire intd allegation of eorruption against
Union Ministers and for matters connected
tharewith.

(i) Evidence

SHRI SOMNATH RATH: {begtolay on
the Tabie thd recom of evidence tendered
beforg the Joint Committee on the Bil to
provide for the appointarent of a Lokpal to
inguire into allegations of carruption against
Union Ministers and matters connected
therewith.

SHRI S. JAIPAL REDDY
(Mahbubnagar): Are you going to have dis-
cussion on tha Report of the Lokpal Bill or
not?

MR. SPEAKER: When it comes before
me then we can discuss.

SHRI S. JAIPAL REDDY: It is very
impontant, Sir. We must have discussion in
the current Session.

MR. SPEAKER: Have you read about
thé rules? When the Bill is 1o be withdrawn it
hastocomebefore us. Thenwe candiscuss.
It has to be with your parmission.

12.08 hrs.

STATEMENT RE: DISCOVERY OF OIL
AT NADA IN CAMBAY BASIN OF
GUJARAT

[English]
THE MINISTER OF STATE OF THE
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MINISTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI BRAHMA DUTT): | am
glad to announce that oil has been struck at
wali Nada-lin Cambay Basin of Gujarat. This
well is located about 60 kms. North of Broach
and about 100 kms. South of Baroda in
Gujarat. The well was spudded on February
27, 1988 and was drilled to a depth of 4485
metres. The initial test results indicate a
production level of 2010 barrels of oil and
1.28 lakh cubic metres of gas perday. The oil
that has been found is also very light with an
AP gravity of 42°,

As can bae sean, the well is very highly
productive. Besides, this is a new area and
this discovery opens up atieast 45 sq. kms.
of additional area for future exploration. In
this, the discovery is significant.

Further testing is in progress and new
drilling locations will be released to explore
the neighbouring areas.

[English]

PROF. N.G. RANGA (Guntur): Sir, |
request you to spaak on our behalf in con-
demnation of the fatwa that was given by a
number ot Sikh priests and Sikh organisa-
tions appealing to the Sikh people and oth-
ers also to mourn the possibility and the
actuality of the implementation of the deci-
sion of the Supreme Court after four and a
half years of inquiry and study in condemn-
ing those murderers who have done to death
one ofthe greatest women of the world and
of our country, Indiraji. After four years of
detajled, careful and scrupulous study of
heinous crime that they have committed,
these people have the hardihood appeal to
the people and their own co-religious people
fo wear black badges to mourn the possibility
of the condemnation of these criminals to
death. | seek your appeal. Sir, on our behalf.
} am sure all the pariqs are united on this.

MR. SPEAKER: It is right, Professor
Sahib. You are agitated, | know. | know how
you feel about it and any sane thinking
person will feel like that. If the whole House
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SHRI V. SOBHANADREESWARA
RAO (Vijayawada): The ITBP people who
have killed that person must also be tried.

MR. SPEAKER: Law will take its own
course.

SHRI V. SOBHANADREESWARA
RAO: Yes, that is correct.

MR. SPEAKER: The question is who-
sosever has committed the crime the judiciary
is independent...

SHRIE. AYYAPU REDDY (Kurnool): It
should be done according to the Constitution
and according to law.

MR. SPEAKER: No law permits even
the killing of innocent people. They should all
have condemned the killings of the innocent
people. What is going on, they should have
condemned this also. | don't know how man
has degenerated. You see, souls of men
have degenerated. How can they kill inno-
cent people? How can anybody kil any
people? | deplore this. | can't imagine how
can you take a life. If you had the power to
give it, you might have taken it. But has
anybody got the powerto give backlife? You
may give a coat. You may give a rupse back
but not the life. It is impossible. it is the most
heinous of crimes to take a life. It is a God
given gift. | don't know how base a man can
be. How can you think of that? How can any
man approciate that act? it is horrible. It is
unimaginable. | even can't dream of this.

{ just appeal to all the human-beings
throughout the world—not only in India—
why this taking to terrorism? Why this taking
to unfair means when you have got the
power to change anything in this country
according to your wishes? You are the
masters of this land. You are the masters of
this Government. You are the representa-
tives here. Change anything according to
law, not through unfair means.

SHRIE. AYYAPU REDDY: Rightto live
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is a fundamental right.

MR. SPEAKER: That's what it is. If we
can't ensure the right to live and exist, what
sort of law is it? The law of the jungle pre-
vails. Even the law of the jungle is much
better because they don't kill without rea-
sons. At least, we hayg become much more
than that. | am sorry, Professor Sahib. [ really
feel sorty for anybody who has lost his life. |
like to uphold the dignity of the judiciary as
well as this House. Whataver i3 done ac-
cording to the law should be upheld.

SHRI VIJOY KUMAR YADAV (Nal-
anda): |just want to know from the Minister
of Parliamentary Affairs whether the House
is going to be extended or not. What about
the Electoral Reforms Bill? The whole house
is in suspense.

SHRI V. SOBHANADREESWARA
RAQO: We have to chalk out our programme.
if he announces tomorrow, what is the use?
(Interruptions)

SHRI THAMPAN THOMAS (Mav-
elikara): We have to plan our travel. He
wanted extension. He discussed this with
the Opposition leaders. (/nterruptions)

MR. SPEAKER: For me, if the House
says and if there is business, | will continue
it.

SHRI V. .SOBHANADREESWARA
RAQO: Why is he so tight-lipped? (/nterrup-
tions)

SHRI S. JAIPAL REDDY
(Mahbubnagar): Minister should say
whether the Government has business has
business or not.

[ Translation)

MR. SPEAKER: Mr. Jaipal, you could
have consulted the Minister.

[(English]

SHRI S. JAIPAL REDDY: We are
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appealing to him through you, Sir.

MR. SPEAKER: | have to be informed.
(Interruptions)

MR. SPEAKER: So far, | have not got
any information. So, | can’t convey it.

{Interruptions)

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI
H.K.L. BHAGAT): Sir, the process of consul-
tation with the leaders of the Opposition
groups is over. The Law Minister is seized of
the matter and is preparing the Bitl. What
would be the latest position, | might be able
to inform by this evening or by tomorrow
morning.

SHRI AMAR ROYPRADHAN (Cooch
Behar): Inform us by this evening. (Interrup-
tions)

12.14 hrs.

CALLING ATTENTION TO THE MATTER
OF URGENT PUBLIC IMPORTANCE

[English)

Decision of Government of india to set
up a Joint venture in collaboration with
M/s. Pepsico inc., U.S.A.

SHRI S. JAIPAL REDDY (Mahbub-
nagar): Sir, | callthe attention of the Minister
of Food Processing Industries—which | may
add, Sir, is a new Ministry—to the following
matter of urgent public importance and re-
quest that he may make a statement
thereon:-

“The situation arising out of the deci-
sion of the Government of India to set
up a joint venture in collaboration with
M/s. Pepsico Inc., U.S.A.”
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12.15 hrs.
[MR. DEPUTY SPEAKER i# the Chair

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROGESSING IN-
DUSTRIES (SHRIJAGDISH TYTLER): Sir.
The salient features of the proposal of
Punjab Agro Industries Corporatiofi for set-
ting up a joint venture in Punjab with M/s.
Voltas and in coillaboration with Pepsico
include the following:-

(1) An Agro Research Centre.
(2) Potato/grain processing unit.
(3) Fruit/Vegetable processing unit.

{(4) A soft drink concentrate manu-
facturing unit.

On {full capacity utilisation the project is
aestimated to utilise 80,000 tonnes of fruits
and 30,000 tonnes of patatoes and grains
per year.

As per the Industrial Licence applica-
tion, the proposed subseribed and paid up
share capital is Rs 9 crores. The break up of
this is as follows:

(1) PAICO 36.1% equivalent to
Rs 3.25 crores

(2) Tatas 24% equivalent to
Rs 2.16 crores.

(3) Pepsico 39.9% of the total

investment equwva-
lent to Rs. 3.59
crores.

it will thus be seen that the company
proposed to be formed is within the rules and
it will be an Indian company whose major
sharehoclders being Indian firms.

One of the problems faced by Indian
agriculture is to enhance rural incomes and
provide employment to the unemployed
youth and women in the rural areas. To
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arhieve increased rural areas, a toncerted
effort should he undertaken to apply Gost
affective tachnology in relation tq rural activi-
tias with provision of corresponding market
tacilities. The following factors assume sig-
nificance:- \

(i) Sustained research and devel-
opment to develop high yielding,
disease resistent and machine-
processable plant/seed varie-
ties through tissue cufture, ge-
netic engineering etc. Introduce
better crop J/Mm&najjement sys-
tems and improve post harvest
technologies.

(i) Establistimen of 4 net work of
processing units which aperate
on high volumaes and low tofts,
taking fall advahtage of econo-
mies of scale and incorpaorating
the latest procéssing technolo-
gies.

(ii) Upgradation ol tecthnology relat-
ing to patkaging particularly
towards bringing packaging
costs down.

(iv) Developing a substantial export
market not only for earning valu-
able foreign exchange but also
ior developing quality products.

The Punjab Agro Pepsi proposal
will tetch the tollowing benefits:

(a) Employment generation of
50,000 both direct and indirect.

(b) Tax revenues to the exchequer
amounting to Rs 174 crores over
a period of 10 years.

(c) Export of 50% of the turnover of
Rs. 388 crores over a 10 year
period. Normally export commit-
mentobtained isonly for S years.

(d) No foreign brand names will be
used for the sale of products in
India.
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(e) The Punjap Agro-Papsico ven-
ture will be giving a bank guaran-
tee/undertaking far fulfilling the
axport commitments as given by
standard clause 4 of foreign col-
laboration approval at indicated
below:-

“For undertaking the export obligation
specified in the appioval letter, the
requisite guarantee i.e. legal under-
taking bank guarantee as may be
required, should be furnished accord-
ing to the detailed Instructions issued
by the Chief Controller of imports &
Exports (EO Cell), the Ministry of
Commerce (EP) and Administrative
Ministry who may be contactéd in the
matter”.

The dividend will be repatriated in a
particular year only after the export commit-
ment of that year is fully met. ’

(f) Imports will be guided by the
Import policy in force at the time
of clearance of imports.

The Agro Research Centre proposed to
be established as part of this projett will be
warking in close coordination with the
Punjab Agricultural University. Ludhiana
and ICAR. Development of improved varie-
ties by testing and evaluating thé best
germplasm available elsewhere, developing
optimum production technologies on the
farm, multiplication of high quality seeds and
producing seed for vitseedscrop with higher
productivity are some of tRa tasks that will be
undertaken by the Agro Research Centre.

Although the number of similar food
items as proposed by Punjab Agro indus-
tries Corporation are manufactured in India,
the quality and costs are not internationally
competitive as evidenced from the{act that
our exports in this area are minim&l. it is not
the policy of the Govt. to allow import of
technology only in respect of items not
manufactured in India but such import of
technology can be considered where it will
result in improving the quality, reduction in
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cost, creation of better export market, etc. It
is the cormstant endeavour of the Govern-
ment to help manufacturers in improving
their quality through various policy meas-
ures. Potato and grain processing consti-
tutes approximately 40% of the capital cost
of the project 35% f{ruits & vegetable proc-
essing and only the balanca of 25% of drink
concentrates. Foreign collaboration with
Pepsico is aimed at improving the @xisting
technology covering the entire spectrum
from plant productivity to food processing
and marketing with a view to maximise pro-
duction, reduce cosis and ensure higher
return to the farmer in addition to opening up
better expornt markaets.

SHRI S.JAIPAL REDDY : Mr. Deputy
Speaker Sir, since th return of Congress (i)
to power in 1980, the Governmenthas been
pursuing a policy of indiscriminafe liberadisa-
tion. But, even as indiscriminate liberalisa-
tion goes, the Pepsi tie-up represents the
ultimate in the nation’s self out.

It is a tragic wrony that this should have
happened in the centenary year of Pandit
Jawakharlal Nehru, who was undoubtedly a
doughty champion of out policy of national
self-reliance. Sir, we must note with pride
that India 1s the only country which has its
own vibrant and throbbing soft drink indus-
try. Mr. Tytler and his friends ofter talk of
destabilisation by foreign powers. If ever
they were to ook for evidaencs, they must see
the evidence of destabilisation of Indian
economy intheir own Pepsitie up proposals.

Sir, | may now refer to the manner in
which this Pepsi tie up has been cleased. it
reveals a lot about the comprador character
of the ruling elite and our Government in the
country. Sir, | may confine myseHf 1o two
cardinal characteristics of the manner in
which this proposal has been cleared. One
of them Sir, is guilty conscience. The other is
political shamelessness and eftrontery. Sir,
since the Government is apologstic and
ashamed about.....

SHRIJAGDISH TYTLER: What is there
to be ashamed of ? | object to his words
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[Sh. Jagdish Tytler]

‘ashamedof’. He surely has a better vocabu-
lary to use. There is nothing to be ashamed
of. We have done something about which we
are proud and | have come here to Parlia-
ment to tell about it.

SHR! S. JAIPAL REDDY: | feel the
Government has a lot to feel ashamed of.
There is nothing unparliamentary about it
and { stick to my words. { repeat Sir, since the
Govarnment feels apologetic and ashamed,
it had to resort to a series of subterfuges.
First, it had to bring in Punjab. They wanted
to give an impression that the clearance of
Pepsi proposal is a part of the grant solution
that they have been envisaging for the
Punjab problem. Secondly, they have to
bring in horticulture which is only aminor and
perhaps non-existing part of the entire pack-
age. Thirdly Sir, they have to talk of export
conditionalities which as we all know, are
more honoured in breach than in obser-
vance.

Fourthly he had to talk of employment
opportunities. | should oniy say that the
Government after such mega scandals as
Bofors Guns and German Submarines, has
lost all sanse of honour and become so
brazen that it coyld openly embrace even
Repsi Cola and is soon going to embrace
Boeoa Cola too. To clear Pepsi Cola, | may
refer to an important political fact, new Min-
istry of Food Processing has been created.

SHR! HARISH RAWAT: (Aimora)
Rightly so.

SHRI S. JAIPAL REDDY: | must give
credit to, Mr. Tytler. He has accelerated and
expedited the process of clearance of Pepsi
Cola. He is of laté burning midnight oil to
clear even Cocoa Cola proposal. So one
might as well legitimately call him the Minis-
ter of Pepsi Cola and Cocoa Cola. In his
anxiety to defend this indefensible project,
the Minister made many misleading state-
ments. | may refer to a few of them. Firstly he
said that this would generate employment
opportunities for 50,000 persons.
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SHRI JAGDISH TYTLER: Directly or
indirectly.

SHRIS. JAIPAL REDDY: Nowtoday he
says direct or indirect.

SHRI JAGDISH TYTLER: Right from
the first day onwards | was saying directly or
indiractly. | can prove it...(Intesrugtions)

SHRI S. JAIPAL REDDY: Pynjab Agro
Industries Corporation when it applied for
licence said that this project would provide
employment only to 489 persons. He has
increased the figure by more than hundred
times. This is in black and white. If you want,
I will provide the documentary evidenca. He
said that the conditions under which Cocoa
Cola was thrown out in 1977 wera totally
different. To substantiate this proposition, he
contended that Cocoa Cola was not manu-
facturing concentrate in the country. May |
bring to the notice of the Ministerthat Cocoa
Cola had a manufacturing plant at Fari-
dabad. It has since been bought by some-
body else. What Cocoa Cola did not provide
at that time was its secret formula. Even now
Pepsi Cola is not pa:rting with its secret
formula. if Mr. Tytleris so fond of Pepsi Cola,
let him purchase the secret formula. The
nation would not mind paying 100 millien
dollars in one go but the nation cannet put up
with this constant outgo of India’s precious

carce fareign exchange.

Mr. Tytler also misled the Parliament in
regard to other conditions of Cocoa Cola.
May 1 bring it to the notice that Cocoa Cola
was prepared o bring down its aquity partici-
pation to less than 40 per cent! The Minister
had stated - | am tabling a Privilege Motion in
respect of that because | have a documen-
tary evidence...

MR. DEPUTY SPEAKER: You give a
separate notice for that.

SHRI S. JAIPAL REDDY: | am giving a
notice right now.

[ Translation)

SHRIHARISH RAWAT: Are you threat-
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ening the Ministry?
[English)

SHRI S. JAIPAL REDDY : Mr Tytler is
not made of that stuff. He cannot be threat-
ened by us. Ha can only the threatened by
Cocoa Cola or Pepsi Cola and not by us. The
Minister contended Cocoa Cola did agree in
1977 to reduce its equity participationto less
than 40 per cent. The Minister with his
tongue in his cheek, which he normally
keeps, stated that the rules were not bent in
any way.

May | draw the attention of the Minister
to the answer given by his own senior col-
league, ShriJ. Vengal Rao? It is stated “ that
the consumer items were not a priority area
for import of technology.” You will agres that
the softdrink is an elite consumer item inthis
country and not a common man's consumer
item. The Minister in his original statement
should I call it aboriginal- stated that certain
brands in this country were having a monop-
oly. | am one with him, if he makes a deter-
mined effort to dismantle the domestic
monopoly. | am all for the formulation. But
the Minister wants to say that domestic
monopoly can be dismantled only by forsign
monopoly. | am afraid that | will not be able
to go along with it. Why can't we ask Tatas,
the most illustrious industrial house in the
country, to enter the field of soft drink and
end the domestic monopoly of many other
smaller guys? Tatas, whataver be our reser-
vations, have their own reputation. ltis tothe
ever lasting discredit of Tatas that they have
to collaborate with a foreign company to
counter the domestic monopoly.

He talks of horticulture. Well, | am so
happy to note that horticulture has become
so dear to Mr. Tytler and his mentor Prime
Minister. If he has examined the proposal, he
will find that only Rs 1.64 crore is earmarked
out of Rs 21 crores and odd for the research
and daevelopment for a period of 5 years.
Annually, it comes to an average of Rs. 25
lakhs. The Pepsiis goingto spend only Rs 25
lakhs on horticulture research per yearinthe
country in the first five years to come. You
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know the budget estimate of our various
universities and laboratories in the area of
horticulture research for the budget year
1988-89 is Rs. 38.83 crores; that means our
national budget for horticulture research is
200 times more than that of Pepsi allocation.
Wae all know that this is only a thin end of the
wedge; it is a ploy; it is a decay. Pepsi’s main
interest —Mr. Tytler knows more than all of
us do- is soft drink. The Pepsi President,
Roberst Beeby, told the Fortune Intgrna-
tional in an interview in its Novembaer lssue,
“we are selling them (indians) nen-essen-
tial.” He himself confessed. “So, we have to
give them more than what they get”.

He was referring to the export condition-
alities. But, then, these export conditionali-
ties which are being so proudly flaunted to
mislead the nation, to throw a veil of secrecy
over the project will not be observed. Even if
they are observed they are only valid for ten
years. When we ask them as to what the
Government can do if the conditionalities
may not be observed, the ready answer of
the Minister is that if they do not fulfil the
export commitments, “We wili not allow them
to repatriate the dividend”,

SHRI JAGDISH TYTLER: If you read
my statement which | have just made, I gave
you an answer very clearly what exactly the
thing is now.

SHRI S. JAIPAL REDDY: You may
clarify. | am referring to dividend.

SHRI JAGDISH TYTLER: That means
you were not listening to me, when | was
speaking. You would not have put me this
question if you had heard me.

(Interruptions)

MR. DEPUTY-SPEAKER: Please do
not interrupt. Mr. Reddy, you ¢ontinue.

SHRIJAGDISH TYTLER: | just wanted
to say that, when | was speaking you had not
heard. | just wanted to remind you that | have
already said it.
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SHRI S. JAIPAL REDDY: Sir, dividend
will not be repatriated in case the expott
conditionalities are not implemented or
observed. Such a huge multi-national giant
like Pepsico can afford not to get back the
dividend for ten years. It can get back this
money by thousand other devious and dubi-
ous ways. One method is that it could over-
invoice its imports. Forty per cerit of the
proposal is for potato chips and pgop corn.
Potato chips and pop corn!

SHR! JAGDISH TYTLER: You are
laughing, but in Punjab you see. Mr. Ra-
moowalia will answar. That will get more
jobs.

(Interruptions)

It is 2aasy for you to speak. You please
go to Punjab. Ask Mr. Ramoowalia. You go
to Punjab and see.

(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will
go on record. Only Mr. Reddy’s sprech will
go on record.

SHRI JAGDISH TYTLER. | can also
give the reply. | am going to Punjab every
day. {Interruptions).

SHRI S. JAIPAL REDDY: The point is
that potato chips and pop corn can be made
in the country without imoort of any technol-
ogy. We have developed technology in the
country in regard to both potato chips and
pop corn. And what is imporiant 1o note is
that potato chips and pop corn cannot be
exported. They are meant for domestic
consumption. Mr. Tyller, will you address
yourself to this question?

Sir, 25 percentis for soft drinks. When
hetells us, " after all why do you hother about
softdrinks which only constitutes 25 per cent
of the project?” he cannot take the whole
House and the nation for aride. He is aware
of the far reaching and devastating implica-
tions of this seemingly innocuous provision.
They would have only a concentrate plant.
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They would supply the concentrate to vari-
ous persons in the country through fran-
chise. Right now, | know that people have
already stood up in the queue before the
Government. | would not like to blame Mr.
Tytler personally, a good friend of mine, fof
the franchisa in various States. So, though. it
might mean only 25 per cent at the paint of
plant, the overall sales of soft drinks alone
could be 200 per cent of the turnover ot the
entire Pepsico project.

SHRIJAGDISH TYTLER: Will it create
only 480 jobs?

SHRI 8. JAIPAL REDDY: No. May l1tell
you? Those remaining jobs which: he is talk-
ing of would have been created anyhow,
because the softdrink industry is
expanding.The market is expanding. Thare-
tore, the market will axpand. Pepsi or no
Pepai: Cocoola no Coco Cola; there could
be Tata Cola;if they like Ambani, there cosld
be Ambani Cola. Wa are not opposed to
more Colas. We are all for dismaatling the
monopoly of domestic companies (Interrup-
tions)

SHRI SHANTARAM NAIK (Panajy):
There could be Reddy Cola also.

SHRI S. JAIPAL REDDY: Sir, if they
introduce Reddy Cola, it will definitely sell
more than Pepsi coal...(Interruptions).

MR. DEPUTY-SPEAKER: Winding up
Cola. Wind up. You have taken twenty min-
utes.

SHR! S. JAIPAL REDDY : Only thinty
five per cent 1s mecant for honticulture. it is
admitted on all hands including our scientific
experts that Pepsi Cola does not have aay
expertise, notable expertise, whatsoever in
the area of horticulture and foodgrain proc-
essing. There are many companies in the
world like Dole, Castle & Cook, Hunt &
Wesson which have far greater expertise in
the area of horticulture. Why do you want to
fool the nation in the name of farmers of
Punjab? | know Mr. Ramoowalia is one to
say though the Government of India failed to
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unite the various Punjabi Akali factions,
Pepsi Cola has united them. One really
needs to investigate the reasons that
prompted this kind of unity....(Interruptions).

SHRI BALWANT SINGH RAMOOW-
ALIA (Sangrur) : All our farmers stand united
over this issue....(/nterruptions).

SHRI S. JAIPAL REDDY: That only
means the farmers of Punjab have been
taken for a ride by this Government.... (Inter-
ruptions).

Recently, Godrej has entered into a
collaboration agreement with Unicorn. They
have specified as to what they get from
Unicorn. They said that they would be able to
get improved variety....(/nterruptions).

MR. DEPUTY SPEAKER: You cometo
the question.

SHRI S. JAIPAL REDDY: At this rate,
we would soon be entering into collaboration
for Chewing-gum. You remember, Cadberry
entered with the condition that they would
produce apply juice and now their apply juice
plant has been closed.

Sir, on September 6, 1988, a group of
Ministers which went into the question sug-
gested that the export contents must be of
the order of not less than sixty per cent. The
Cabinet sub Committee on Economic Atfairs
on September 19, 1988, also said that the
export content must be of the order of sixty
per cent. | would like to know from the hon.
Minister, who brought down the export con-
tent to forty per cent, he or his mentor Prime
Minister. The Cabinet Committee on Eco-
nomic Affairs also recommended specifi-
cally that the soft drinks must also be ex-
ported, but such a condition is not reflected
in the contract or the agreement.

Sir, now to re-paraphrase, Shelley if
Pepsi comes, can Coco Cola remain far
behind. By the way Coco Cola is entering, it
makes Pepsi-tie up look a bit clownish. Coco
cola is trying to enter through hundred per
cent export guarantee scheme. The name is
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hundred per cent export guarantee scheme.
But 25 per cent can be sold within the coun-
try. And is this country to be caught up in the
coils of Cotla wars as if tha cold war is not
enough far our country to face? Are we to
allow the foreign brand names? The Minister
has said in his statement now and earlier that
the policy in regard to the foreign brands will
be observed. But in what way? If it is cailed
Voltas Pepsi, it will amount to literal obser-
vance of rules. But the consumer knows
what it is.

SHRI JAGDISH TYTLER: If the con-
sumers want, what can you do?

SHRIS. JAIPAL REDDY: The consum-
ers want many things. There are many con-
sumers in this country who want Being cars.
Are you going to provide that? Which con-
sumer you are 1eferring to? Are you here
interested in catering to the elite consumer?

All this shows that Mr. Tytler and this
Government are a conscious privy to a gi-
ganticfraud played onthecountry. lwantthe
Government to re-consider the proposal
entirely, consider it de novo. Leét them not
stand on false prestige and let them be on
guard against Coca Cola. We know what
these multi-nationals means. If the Govern-
ment is earnast about preventing de-stabili-
sation, they will never allow Pepsi Cola or
Coca Cola to get into the country.

SHR! VIJAY N. PATIL (Erandol): On
Colas our friends from the opposition are
having a nausea. In 1977 they stopped this
Coca Cola. Now they are opposing Pepsi
Cola. In 77 they started some other soft
drink. But they did not find its name. After
some time, they named it as '77 drink. | do
not know whether Mr. Jaipal Reddy is still
drinking it. But it has disappeared by the year
1987. Here also he Is opposing on the
ground that the figures given as far as
employment generation potential is con-
cerned, are exaggerated. | would like to say
that in Pepsi Cola’s case, both its merits and
de-merits are exaggerated, | would ke to
know from the hon. Ministef the exact poten-
tial, thetime frame of employment that will be



435 Call Attention re.
Setting up of Joint Venture in

[Sh. Vijay N. Patil]
created by this.

The idea behind the creation of the
Food Processing Ministry at the Centre is to
give added value to the farmers produce. If
he selis it in raw form without processing, he
gets less price. Not only that, sometimes
eventhe raw productis not sold. Some yee s
ago, there was a bumper crop of potato. I o
storage facilities were there and heaps of
potato were lying abandoned on the road-
side because they were not getting the
market. If a company is coming forward to
process these potatoes to give more value
and assured market to the farmers of a
State, then naturally those farmers will defi-
nitely back it. It is not that farmers of Punjab
are taken for a ride. | have read that Bhara-
tiya Kisan Union has supported this pro-
posal. They are having faith in the company.
| want the Minister to say categorically
whether they will not be betrayed because
sometimes back, Cadburys committed
some mistake or some fraud in the agree-
ment. Of course, for exports, you have de-
cided to take bank guarantee. But if the
production of the processing side of the
industry is very low, then the export poten-
tial, which has come to 200 crores and for ten
years, may not come true.Your 5:1 impon-
export ratio appears to be very good. But
how are you going to safeguard it? What are
the steps you are going to take to see that
they adhere to this commitment.

We know that till today, India could
export only mango pulp chutneys and pick-
les. For want of international quality of prod-
ucts, we could not enter the markets for
processed vegetables and processed fruit
products If this company is going to provide
us doors in various international markets, in
various other countries for export of proc-
essed vegetables and fruits, it is a welcome
feature and we should go in for this immedi-
ately. But the quantum of their purchase of
vegetables and fruits from Punjab is to be
planned in a phased manner so that ICAR
and Punjab Agricultural Universities and
other organisations can provide the farmers
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proper seeds, fentilisers and other facllities
to grow horticultural crops and vegetable
crops, specially potatoes.

inthe end, | would like to know from the
Minister whether a survey has been con-
ducted that afterthe purchase from the farm-
ers and then conversion into chips, how
much added value will these farmers get
over the local market for potatoes or for
horticultural crops. What is the theoretical
calculation about this added value? Of
course, we know that they wili get a definite
market but what more benefit will they get as
compared to the local sales?

As Shri Jaipal Reddy has mentioned,
there are other very good industries in the
world which can have more processed qual-
ity products and more potential for interna-
tional markets. | would like to know whether
you are going to have collaboration with
such companies in other States also for
processing of fruits and vegetables.

Lastly, | would say that the drinks part of
it is shown to be 25 per cent. But if patents
are given in other States by this company for
providing powder and allowing them to bottle
and sell it in those States, then how are you
goingtocontrolit? willthe production then be
25 per cent or it will go to 50 per cent
because it will be difficult to monitor the turn-
over of those people who will be having the
supply of this powdar. Through that link, this
Pepsico may trv to incraase this 25 per cent
production and saie of drinks to even fifty per
cent. So, what are the steps which you will
take to check these loopholes?

SHRI SHANTARAM NAIK (Panaiji): Mr.
Deputy Speaker, Sir, the hon. Member Mr.
Jaipal Reddy, calling the attention of the hon.
Minister has made certain wild charges,
cenain wild insinuations on this issue, spe-
cially with reference to squity. He has com-
pared past equity, present equity, likely
equity. | would like to request him to first try
to have a reasonable equity for his party in
the Janata Dal and then speak about others'
equity and equity participation.
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One thing has to be admitted that no
project in this country for the last several
years has been so thoroughly examined.
One could castigate the Government ar
blame a Minister if & project with sorme ulte-
rior motives is passed over at night without
the knowledgs of the country. We can under-
stand that. But it is not like that, Sir. The
project has been discussed threadbare
through all the media of this country. The
newspapers have brought out articles and
the people have spoken about It; debates
have taken place. Only after considering the
entire aspect of the case, the Governmaent of
India has taken the decision. Therelore, it
cannot be accepted if the hon. Member. Shri
Jaipal Reddy, has some wisdom in*him to
say thatthis projectis notinthe interest ofthe
country. Sir, we have to consider the interest
of the farmers and when the entire commu-
nity of Punjab supported this project, there
must be something. As per the study | have
made with whatever material avaifable, in
one acre of cultivation of rice and wheat, a
farmer can get an income of Rs 7000. But by
mare shifting this to horticulture, the income
willbe notless than Rs. 15,000 or Rs 20,000.
It is only of arithmetical calculation. {(Inter-
ruptions). The question is that you are sup-
porting Mr. George Fernandes .(Intemup-
tions). He had driven away Coca Cotla and
he has said that if the Plant comes, he will
physically remove the plant, and if the plant
comes, he will physically remove the plant,
and in the same manner he had rerhoved the
rails and that had caused accidents. He was
collaborating with the foreign countries
against the interest of the country and now
he is speaking of the interest of the country
today. You are saying that you are very
proud of it. (Interruptions].

MR. DEPUTY SPEAKER: Nothing will
¢go on record,

(Interruptions)*

MR. DEPUTY SPEAKER: | am not al-
lowing anybody except Mr. Shantaram Naik.
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(Interryptions)*

SHRISHANTARAM NAIK: Sir, he said
that because of the utilisation of fruits by the
processing plants, prices may be increasing.
This is what he submitted. Sir, at the most |
can say, at the initial period for afew months,
till the production increases, the prices may
increase. At the most there may be some
increase in the prices.The Minister can cor-
rect me. But once the production of fruits
increases, the prices are not going to in-
crease. But on the contrary, they may col-
lapse for the purpose of the consumaers;
almost 40% of the fruits which will become
waste will be utilised. Therefore, ultimately
you are not going to use the table variety, the
fine variety. So, Sir, 40% of waste which you
are throwing out can be utilised in this plant
and that aspect should be considered.

Another thing is that it has been argued
that the Government of india has shifted its
policy. It has not shifted its policy. This is the
policy of the Government of India initiated
this year. You say that this is in violation of
this particular policy. It is not so. On the
contrary, it is the shifting of cultivation for the
benefit of the farmers of Punjab. Whereas
they will be growing wheat and rice, now they
will be shifting from that for the purpose of
growing fruits. By this they will be benefited
by getting higher income. Shifting of policy is
not there. Even this point of view has been
brought out in an article in ‘The Tribune’.
They say, it is very wonderful. | will read out
the relevant portion:

"With over 84 per-cent of the geographi-
cal area of the State under cultivation,
two crops — wheat and rice in rotation
claiming most of the cropped area, the
intensity of cropping running above 180
percent, and the use of 189 kgs. of
fertilisers (nutrients) per he<tare, be-
sides an intensive application of insec-
ticides and pexticides, the agro-eco-
logicatbalance of the State hasbecome
extremely fragile.”

* Not recorded.
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“....From April end to the middle of
June, when temperatures range be-
tween 40° C, and 46° C, the air gets
loaded with dust because of the thresh-
ing of wheat. From June end to early
September, with the temperature still
hovering around 40° C, humidity goes
above 95 per cent. From mid-Qcteberto
mid-December the air is full of smoke
because of the burning of paddy straw.
Thus, the environment in the State
remains unliveable for full six months in
a year. The total society sweais and
suffers in summer months because of
power cuts and thus, pays haavily for
the irngation water for rica.”

So, this writer justifies shifting of cyltiva-
tion to a certain extent to certain areas
even from the point of ecology.

Secondly, as far as jobs are concermed,
the Minister has stated that 50,000 jobs will
be created. In fact, some figure states that
20,000 extra jobs will be created; | do not
know whether that figure is correct, but
nevertheless 50,000 jobs will be created;
about 80,000 tonnes of fruit will be utilised;
on 30,000 tonnes of vegetatles we will get a
tax revenue of around Rs. 150 groras per
annum and export to the extentof 60 per cent
of the produce.

Sir, we are going to have our food
Research Institute spending about Rs. 1.5
crores . This Institute itself will increase the
production.

SHRI S. JAIPAL REDDY: In a period
of...

SHRI SHANTARAM NAIK: The ques-
tion is, the Research Institute does not take
... {(Interruptions).

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGDISH TYTLER):
Look at the project also.
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SHRI SHANTARAM NAIK: Are you
going to deprivethe people of Punjab of this?
What is the motive of the opponents? (Inter-
ruptions). They would not like the people of
Punjab and farmers to prosper theraby the
Congress (l) can be blamed. The whole aim
is, they are aware that the Green Revolution
will come in Punjab. In case the Green
Revolution comes in Punjab, the entire
credit will go to the Congress(l). That is why
they are objecting tothis, Sir, (/nterruptions).

MR. DEPUTY SPEAKER: Youwind up,
pleasa.

SHRISHANTARAM NAIK: | would only
like to talk about one aspact on which | would
ke the hon. Minister to satisfy the House
and that i1s that in case of non-fulfiiment of
various aspects, what are the clauses that
we can invoke in the agreement because
today we cannot project or foresee certain
contingencies. Therefore, | would like to
know what are the clauses more or less
which we can utilise for the purpose of assur-
ing that each and every clause of this agree-
ment will be fulfilled; secondly, what will be
the extent of the panticipation of farmers in
the administration and management of this
venture. That is all.

SHRI. S. JAIPAL REDDY: You are
asking for the impossible, that is all. You ask
Mr. Tytler for implementation.

SHRI JAGDISH TYTLER: Don't worry,
| will be there. (Interruptions).

[ Transiation)

SHRI HARISH RAWAT (Almora): Mr.
Deputy Speaker, 3ir, 1 have been listening to
my friend ShriJaipal Reddy with due respect
and attention. After tistening to his speech, |
came to the conclusion that he and his other
friends Delonging to tlve opposition have
resolved that if a lie is repeated thousand
times by thousand persons, lakhs of people
will take it to be true. To leve! allegations
against individuals has become their pas-
time and they hav8 to carry it on. instead of
critically examining the whole matter and
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drawing the attention of the Governerment
towards some aspects upon which the
Government should take action, he has only
criticised the hon. Minister in a very deroga-
tory language. ShriJagdish Tytler is working
very efficiently in his Ministry and discharg-
ing the responsibility put on his shoulders not
only by the hon. Prime Minister but ailso by
crores of farmers of this country who are
looking hopefully to what he and his Ministry
is going to do for them in the field of food
processing. To utter such cheap words
against him is not good. He might not have
felt bad because the hon. Member uttered
these words in English and the hon. Minister
might have a liking for English words. But
Hindi translation of these words is very de-
rogatory and | cannot say how one can
tolerate these words?

| welcome the intention of the Govern-
ment that there is a need for bringing some
revolutionary improvements in the field of
food processing, particularly, in the field of
agro-based food processing industries. But
the question is whether some improvement
should be made or not. It is the demand of all
that improvement should be brought. It is for
the Government to think as to who shouid be
entrusted with this work.

| would like to request Shri Jagdish
Tytler that he must reply to some of the
points at this stage. All of us know that the
area in which PEPSICO is going to be set up
is a low technology, non-priority area and
there has been no change in our priorities
even today. They continue to be as they
were. Then for what reasons is Government
allowing the multi-national companies to
enter in such a non-technology, non-priority
area? Now we hear that Coca Cola is also
entering the field. Through the propaganda
and paper war started by PEPSICO, high
hopes have been raised with the people that
there will be a total change in the entire
sector if this company enters into collabora-
tion with the Punjab firm. But | am doubtful
whether there will virtually be any revolution-
ary change in ali the food processing indus-
tries as is being made out. The hon. Minister
should make it clear, under what circum-
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stances Government is allowing the multi-
national companies to enter into collabora-
tion with the Indian firm in the non-priority
area?

This company will function in a sensitive
area like Punjab. What is the history of this
company in chile and other countries? The
type of propaganda it has started here raises
doubts. Have the Government got the infor-
mation about the history of this company?
The area of Punjab is a very sensitive one
and there is complete disorder in Punjab.
Have the Government satisfied themselves
that after the company sets up its plant in
Punijab, it will not get involved in any undesir-
able activity?

On 11th August, 1981, the then Industry
Minister had said in this very House that
question of entering muiti-national compa-
nies in non-priority areas did not arise. The
same thing was said in 1985 in this very
House. Now when the company is being
allowed to enter, should it be taken as a shift
in the stand? We hear that Coca Cola will
follow suit. | want to know whether the Gov-
ernment have allowed them to enter into
agreement keeping in view the requirements
of the country. The hon. Minister must allay
our apprehension during the course of his
reply and say whether this thing does not
apply in the case of Soft Drink Companies
and the multi-national companies.

As | have said earlier a paper propa-
ganda has been started by this company
saying that this is state-oriented project and
will earn foreign exchange. In this process
the State will get the value of Agro-based
products and the company will sell its prod-
ucts in other countries. Almost 40 per cent
shares of this company belong to PEPSICO.
According to the existing agreement, if an
import worth Re. 1 is madae, it is obligatory on
their part to export products worth Rs. §. But
this agreement is valid for 10 years only. Wil
this export obligation continue indefinitely,
because the dividends of this company will
go on increasing ? Wiil the balance between
the export and import be maintained till the
company remains in existance? Or it should
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remain applicable just forten years. For, itis
suspected that after ten years, the company
would keep the entire amount of its profit in
foreign countries. It would mean a heavy
loss of foreign exchange to us.

The hon. Minister has stated in his reply
that the company would not only set up an
Agro-Research Centre but also work for the
Agricultural Research Centre, particularly
for the development of oil seeds. There is no
record on the basis of which it can be said
that the company has ever been able to
keep its promises in any field. This company
entered Russia and assured to export Vodka
and market it in Amarica. But the company
failed to fulfil its obligation. | have objection
against its participation in the field of agricul-
tural research. It is beyond doubt that our
scientists are doing agood work of theirown.
So what would this company accomplish in
this field. Even the total investment being
made is quite nominal.

It is obvious that they are trying to gain
advantage through the projection of Agricul-
tural research. In fact, it does not intend to
contribute in this field. So | would submitthat
there is no need to associate it with this field.
if at all, the Government consider its partici-
pation to be useful what would be its sub-
stantial contribution? To say that it would do
this or that in the field of seed development
and horticultural research is not going to
serve the purpose. Moreover, the amount
which it is going to spend is so nominal that
we would not be able to achieve anything. in
his reply, the hon. Minister has stated that:

[English)

* Potato and grain processing consti-
tutes approximately 40% of the capital cost
of the project, 35% fruits and vegetable
processing and only the balance of 25% soft
drink concentrates.”:

Transhation)

This iIs what has been said about the
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capital investment which is said to be made
at the initial stage. At present, it is under the
control of the Government but once the
company enters this field, it would be able to
prepare ateam of its sympathisers and then
pressurise the Government to let it increase
the products of soft drink. it should, there-
fore, be made clear whether soft drink would
constitute 25% of the total production or of
the capital investment. In the latter case we
would not be able to meet our requirements.

Regarding employment generation, our
hon. Minister has assured to provide em-
ployment to 50 thousand people. The poor
has thus started hoping as ifthe Government
is going to distribute funds in charity. Such a
propaganda is virtually being made by you.
We know that when a new industry is set up
, some people do get employment. But the
hon. Minister has not made it clear asto what
would be the future of the existing Food
Processing Industries and of the small
companies which are involved in its market-
ing network and in which public money is
invested, if this big company is permitted to
enter this field. We should rather be very
concerned about small companies and see
that these instead of being liquidated, pros-
per and are benefitted thereby. The Govern-
ment should clarity as to what they propose
to do in this direction.

SHRI BALWANT SINGH RAMOOW-
ALIA (Sangrur): Mr Deputy Speaker, Sir, |
listened to Shri Jaipal Reddy and other
Members of the House who expressed their
views about the setting up of a PEPSICOLA
unit in Punjab. Like other Members, we also
oppose the idea of allowing mulkinational
companies to set up units here. But the
whole House should consider the problems
being faced by the farmers. Farmers in
Punjab are facing three problems. Firstly
there is the problem of marketing the pro-
duce which the farmers produced there
amply. Secondly, they do not get an oppor-
tunity tor diversification of crops. Thirdly,
they should get the same fair prices of their
produce as the farmers in other States are
getting. These are the problems which are
being faced by almost alithe farmers. Butthe



445 Call Attention re.
Setting up of Joint Venture in

farmers of Punjab, Haryana and some parts
of Uttar Pradesh have to face more serious
problems. Sometimes the situation is so
worse that in case of 40% of the crop sown
in an area of 50 thousand hectare, it is said
that the price which the farmers get is even
less than the transpornt charges incurred by
them.

SHRIJAGDISH TYTLER: This is what
is happening even to-day.

SHRI BALWANT SINGH RAMOOW-
ALIA: 1am myself afarmer, | may tell youthat
my expenses exceeded the income when |
want to sell onions in the market. So it is
essentialto find out a way for processing the
perishable food commodities like meat, fruit,
vegetables, etc. By setting up a food proc-
essing unit in Punjab, the farmers there
would be able to get more price for their
produce and this will also generate more
employment opportunities. As the water
level in Punjab is going down, it is, therefore,
desirable that the farmers in Punjab should
be allowed to grow vegetables, fruit, etc.
instead of sugar-cane and rice which require
more water. That is why | fully support the
project. | would like to refer to the statement
of the Secretary of Food Processing, Shri P.
Murari in which he said:

[English)

“That Food Processing Industry meets re-
search requirementsto tap its rich potential.”
[Translation)

He said that we should allocate more
funds for research work. The Minister
incharge of food processing in the Ministry of
Industry, Shri Jagdish Tytler said:

[English)

“Food Processing, packaging and
Preservation industries will be treated as a
high priority industry for securing bank
credit....”

[Translation)

So | think that there was and there is a
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need for such an industry despite the fact
that it it being opposed. When we startad
converting jaggery and Khandsarn into
sugar, even then the idea was largely op-
posed. if at allthe Government intends to do
something for the farmers of the ¢ountry,
they should soon find out some means to
process the raw materials. We will go on
using the big shellers, which are now avail-
able but if the rice sheelling machine capable
of shelling one tonne rice per day, is pro-
vided to every farmer, he would send rice to
the market after separating the husk in his
field and thus gain Rs. 40-50. So it is not
proper to oppose every proposal without
considering its pros and cons. It is for the
benefit of the farmers in Punjab and they do
require it. According to the statement of Shri
Murari, more money was required for this
project but only an amount of Rs. one crore
has been sanctioned which is inadequate
and it should be increased in order to extend
more help to the farmers. | have aiso read
that with the taking up of this project, various
big industrialists like Shri H.P. Nanda, the
present C.M.D. of GOETZ and others have
started taking interest in the Food Process-
ing Industry. So | would like to urge the
Government to encourage more and more
industrialists in the country to contribute
more and more in this industry so that more
employment opportunities are created and
development of the country is assured. |
wantto ask a question. You have said that 50
thousand people will be provided with job
opportunities, directly or indirectly. But
Punjab Agro Industrial Corporation, the
applicant for the project, has mentioned job
opportunities only to 489 people. Secondly |
want to say that strict measures should be
taken in this regard. If soft drink part is
increased then, the whole country is aware
of this fact that this company does not act
accordingly to what it says, How are you
going to ensure that the soft drinks part will
be strictly limited to 25 percent only. It is your
responsibility now. This unit will be set up in
Punjab. Malerkotla, which is my constitu-
ency also, is the best locations for this proj-
ect. There, 80 percent Muslim population is
engaged in cultivation work, in growing
vegetables and fruits. Malot, Abohar and
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Fasilka, a fruit belt in Punjab is also near to
this place.

SHRI HARISH RAWAT: We all support

SHRI BALWANT SINGH ‘RAMOOW-
ALIA: Malerkotla should be declared right
now as the location for this project.

With these words | conclude.
[English)

SHRI JAGDISH TYTLER: Mr. Deputy
Speaker, sir, | am very grateful to all the
members who took part in this debate and
gave their suggestions...(/nterruptions)

SHRI HARISH RAWAT: Including Mr.
Jaipal Reddy.

SHRI JAGDISH TYTLER: VYes , for
highlighting something which | did not want.

[ Translation)

| think when there is any reference to
pepsico, people take it as if the American
Company is gong to dominate here in the
country. But | want to makae it very clear that
this contract has not been awarded to any
American company. The contract and the
licence has been given to the Punjab Gov-
emment. Most of the shares are with the
Punjab Government and with the Tatas.
Reference to pepsico is being made here in
Parllament again and again. You talk of
distabilisation. But you should know that
where this company is dominating, it is
having 100 percent shares there. In those
countries license has been given in the
name of this company and again it is the
company which appoints the directors,
{frames the policy to and takes decision as to
whenthe bottling plant is to be given and how
the sale is to be organised. But here the
indian company and Punjab Government
will decide as to whom the bottling plantis to
be given, where the research work is to be
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carried owut, which persons are going to be
absorbed the jobs and with whom the deci-
sion taking power will rest. Pepsico’s shares
are small in number. You talk of research
work. You have criticised the investment of
Rs. 1 crore to be made in five years. A sum
of Rs. 1 crore and 74 lakhs has been alio-
cated to be spent in Seventh Five year Plan
on Research University in Hyderabad. In
Seventh Five Year Plan, a sum of Rs. 37
crore 70 - lakhs has been allocated for 25
universities. What is wrong if the company
has been given small share in it. Are you
aware of the company has been given small
share in it. Are you aware of the prices of
potatoes. Farmers are crying today. Last
year in Himachal Pradesh potatoes and
cauli-flowers had to throw on roads. The
farmers have to suffer a loss of Rs. 3500
crore every year in the absence of proper
storage facilities. Our farmer is in pitiable
condition and the middlemen are making
money out of farmer/s produce. You talk of
Punjab problem. There is no Member in this
House who do not want that help should be
extended to those youths in Punjab who are
misguided and are looking towards Pakistan
which is harming the interests of Punjab and
assisting in killing the innocent people there
because they are unemployed. Our Prime
Minister felt the need of job oriented
schaemaes for the youths in Punjab. This proj-
ect has, therefore, been given to Punjab
Govemment. | think you love the country
most and for that, almost everyday, you are
criticising the policy of the Government re-
garding Punjab. (Interruptions) You have
referred to pepsico which is a non entity.
(Interruptions) Sit down, please. | can reply.
| know the things you always raise Punjab
issue. You criticise the Prime Minister, the
Home Minister for petty things and when the
gavarnment want to take same action in this
regard you object even to that. (/nterrup-
tions) Take the case of bottling plants in
Delhi. One thousand people get directly -
employed even if it is a small bottling plant.
Then there are truck-drivers, loading un-
loading labour and Pan shopkeepers etc
who also get indirect employment there.
Thus 5-6 thousand people get empioyed
and you are expressing your apprehensions
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about so much of the job-apportunities
thera. The report regarding the project im-
plementation is with the Punjab Govern-
ment. Why do you maks reference to Punjab
Government here in this House? Have you
got a brief from the American company?
There are a number of Multi-nationals in the
country, you did not say anything regarding
them. Muiti-nationals have invested crores
of rupees here. You cannot prevent them.
Under the law of this country they may have
40% shares in the company. (/nterruptions)

[English]

SHRI S. JAIPAL REDDY: In high tech-
nology areas and not in low technology
areas, in high priority areas and not in low
priority areas.

[Translation)]

SHRIJAGDISHTYTLER: 1did notwant
to say anything about pepsico but | have
been completed to do so. | would like to tell
you that pepsico has set up 18 bottling plants
in Russia. You will be surprised to know that
now Russia has made another agreement
with them. This fresh agreement involves
investment of 2 billiondollars. | wantto quote
what Punjab Government has told me.

[Englishj

* In a recent public meeting with USA
business, the President of the USSR
has asked for candid endorsement of
business prospects of USA business
in USSR.”

[Translation)

The K.G.B. should be afraid of C.1.A. but
they are inviting them to their country. They
want to earn one dollar with the investment
of one dollar. They are importing . concen-
trate from Ireland, and from America and we
are asking them to manufacture the same
here in our country. Did you ask anything
about the import of raw material etc. ? But, |
want to tell you that whatever raw-material
for concentrate is available in this country,
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we will not allowthem to import it from foreign
countries. (/nterruptions)

[English}

SHRI S. JAIPAL REDDY: When he
does not know what ingredients come
through the imports, how can he say that ?...

(Interruptions)
[ Translation]

SHRIJAGDISH TYTLER: Their formu-
lation costs 200 billion dollars. Who will tell
you about that?

[English]

SHRI S. JAIPAL REDDY: How can the
Minister say that the imported concentrate
does not contain ingredients available in
india? You do not know the formula.

SHRI JAGDISH TYTLER: Actual for-
mula nobody would tell you, but what goes in
part of the formula available in the country is
a partof the contract. That will not be brought
into country, if it is manufactured here. What
more do you want?This would at least en-
sure that they are not going to bring in things
which are not available in the country.

SHRIS. JAIPAL REDDY: | am takking of
the concentrate imports.

[ Translation)

SHRI JAGDISH TYTLER: You please
sit down.

Secondly you have made a reference to
the CabinetCommittee on Economic Affairs.
But, | would like to make it clear that the
Economic Affairs Committee had agreed to
50 percentturn-over obligation in stead of 60
percent. (Interruptions)

| want to tell you that from the very
begining of the session | have been receiv-
ing a number of letters from hon. Members.
They have given notices of questions also.
Hon. speaker also forwarded these ques-
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tions to me. | decided to give a detailed
statement both in Lok Sabha and Rajya
Sabha.

[English]

When | made the detailed statement in
Lok Sabha and Rajya Sabha, 99 percent of
the members were satisfied and they said
that their queries have been properly an-
swered.

[ Translation)

| think that there is no need to tell anything
now about pepsicola because this has to be
decided by Punjab Government as to how
will it be controlled. Our Research Universi-
ties are heres. Yes, we shall allow the import
of Germplasma which will increase the yield.
But we have imposad a condition in this
regard. Lakhs and crores of rupees are
being spent on research. Therefore, our
condition was that the germplasma which
we import should be deposited in ourplasma
banks, and it shall become our property. We
shall see as to how to utilise it, where to
provide it , how to mutltiply it and we shall
have full authority over it. We may provide it
to Andhra Pradesh or Jammu and kashmir.

Secondly, everybody is apprehensive
about the fact whether they are going to fulfill
the export obligations or not? In this connec-
tion, | had made my statement in the very
beginning.

[English]

Clause 4 of the foreign collaboration
approval saysthat for undertaking the export
obligation specified inthe approval letter, the
requisite guarantee, that is, legal undertak-
ing and bank guarantee as may be required
should be furnished according to the de-
tailed instructions issued by the Chief Con-
troller of Exports and Imports. That means,
they have to give bank guarantee as well as
a legal guarantee that they will meet export
obligations. We will see to it that this is done.
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Hon. Members may kindly keep this in
mind that all this is being done forthe sake of
the farmers. 25 percent of the total foodcrop
in Punjab will be exported and that is not a
small amount. While the farmers till now are
getting a particular amount of yield per hec-
tare, with the introduction of the new germ-
plasma, they will be getting much more and
thereby earning much more. Shri Ramoow-
alia also mentioned about the small sheliing
machine. We are only trying to see that the
farmer gets the best out of their produce so
that they do not get panicky when they go to
the market to sell their produce. With all
these things, they will be getting very good
returns. The hon. member has rightly said
that he has to spend more to take his pota-
toes fromthe farmto the marketthan whatbe
gets in raturn when he sells the potatoes.

SHRI S. JAIPAL REDDY: Why all
these crocodile tears for the farmer?

SHRI JAGDISH TYTLER: If you say
that these are crocodile tears, they do not
become so. If you had the courage, your
party should have objected to it when we
called a mesting of all political parties in
Punjab. Why are you raising these points
now? Your party is a part and parcel to it.

SHRIS.JAIPALREDDY: Ourpany has
been opposing it right since its inception.
Right from day one, right from the word’go’,
we have been objecting to it.

SHRI JAGDISH TYTLER: It is really
interesting. In Punjab, we have called a
meeting of all the political parties to discuss
the issue because we knew that this issue
might become political ...(Interruptions)

SHRI JAGDISH TYTLER: Let me
speak pleasé. | am on my-legs, and | am
answering you. You have mentioned that |
am shedding crocodile tears. let me reply. |
just want to tell you one thing. | wish your
counterpart in Punjab should have said that
| am going to give you something good so
that in Lok Sabha, the crocodile tears do not
come from Shri Reddy. | would have been
ha